[List of cases which were e-filed during the month of May 2024
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301, Extension|Suit for Recovery ICS COMM-541/2024 02-05-2024 IMOHD SALIM VS JJ TRADE LINKSMAYANK 0891949124 Imayank@manuvidhis|o1.05.2024
Block, Tis Hazarij IPVT .LTD. IMEHANDRU hala.in

ICourts, Delhi

301, Extension|Suit for Recovery CS COMM-557/2024 03-05-2024 ICANARA BANK VSVANITARITU MISHRA [9873706792 ritumishra. 02.05.2024
Block, Tis Hazari IKAPOOR AND ANR ladvocate©gmail.com

ICourts, Delhi

301, Extension|Suit for Recovery ICS COMM-558/2024 03-05-2024 ISHANTANU GARG VS R D RETAIJSUDESH 931 31 95031 sudeshkradvocateld@|02.05.2024
Block, Tis Hazarij INDIA PVT LTD KUMAR gmail. com

ICourts, Delhi

301, Extension[Execution Petition [EX.COMM-184/2024 03-05-2024 [Times Internet Limited Vs VokinRajeev Agarwal [9810028877 lawyersinc@rediffmailo2.05.2024
Block, Tis Hazarij [Biotech PrivateLimited l.com

ICourts, Delhi

301, Extension|[Execution Petition [EX.COMM-187/2024 06-05-2024 ISTATE BANK OF INDIA Vs SURAJVARUN 0818365119 chambersofvaruncha [04.05.2024
Block, Tis Hazari IVERMA ICHANDIOK Indiok@gmail.com

ICourts, Delhi

301, Extension|Suit for Recovery ICS COMM-562/2024 06-05-2024 ILOVISH GUPTA VS PRASHANTRAVI SHARMA 9891475320 rsharma@gmail.com [04.05.2024
Block, Tis Hazarij IGOPLANI

ICourts, Delhi

301, Extension|Petition U/s 9 of Arbitration Act,,OMP(I)COMM-456/2024 08-05-2024 ITATA MOTORS FINANCE LIMITEDMAYANK 0873347330 Imayank_mahajanos [07.05.2024
Block, Tis Hazari1996 Vs FNG STONE CO IMAHAJAN (@yahoo.com

ICourts, Delhi

301, Extension{Suit for Recovery ICS COMM-582/2024 09-05-2024 SHREE KRISHNA PLASTICS VSRAHUL  DEV|8528214329 rdsharma 985@ maillo8.05.2024
Block, Tis Hazari IVAMA INTERNATIONAL ISHARMA ICom

ICourts, Delhi

301, Extension|[Execution Petition [EX.COMM-198/2024 13-05-2024 IRJS METALS Vs AMARPREETSURJEET 8588803815 Adv.surjeetsingh@g [10.05.2024
Block, Tis Hazari SHUTTERINGS ISINGH Imail.com

ICourts, Delhi




S.No Court

District

Court Room

301, Extension|
Block, Tis Hazari
ICourts, Delhi

Case Type

[Execution Petition

Case Number

[EX.COMM-199/2024

Date
Registration

13-05-2024

ofPetitioner Name VS Respondent
Name

IM/S MUKUL GUPTA MARKETING
IPVT. LTD. Vs VIKRAM BASUNDI

Advocate

IMonica Goel

Advocate
Number

8800401525

MobileAdvocate email id

ladvocstemonicagoel
(@gmail.con

Date of e-filing

10.05.2024

301, Extension{Suit for Recovery ICS COMM-596/2024 14-05-2024 TEJASWI BIOTECH PVT LTD VSSWAY AM[8287525723 swayamadv@gmail.c [13.05.2024
Block, Tis Hazaril INKS HOSPITAL IPRABHA om
Courts, Delhi ISARASWATL
301, Extension|Suit for Recovery CS COMM-614/2024 18-05-2024 J[UCO BANK VS STELLA BHASKAR [PRAVEEN 8448057235 pkyllb@gmail. com [17.05.2024
Block, Tis Hazarij KUMAR
ICourts, Delhi
301, Extension|Petition U/s 9 of Arbitration Act,OMP(I)COMM-499/2024 28-05-2024 IHDFC BANK LTD Vs SHARADIANISH BHOLA [90811452022 lanish_bhola17@yaho [27.05.2024
Block, Tis Hazarij1996 IMISHRA o.com
ICourts, Delhi
301, Extension{Suit for Recovery CS COMM-644/2024  [28-05-2024 [KARANDEEP PAHWA VSRISHABH 9999667020 ADVRISHABHMEHT|27.05.2024
Block, Tis Hazarij ISHAILESH IMEHTA A@GMAIL.COM
ICourts, Delhi
301, Extension|Petition U/s 9 of Arbitration Act,,OMP(I)COMM-514/2024 20-05-2024 [Tata Motors Finance Limited VSMAYANK 0873347330 Imayank_mahajanos [28.05.2024
Block, Tis Hazari1996 [Sameer Sharma IMAHAJAN (@yahoo.com
ICourts, Delhi
301, Extension{Suit for Recovery ICS COMM-672/2024 30-05-2024 IM/s BHARAT ENGINEERSAvinash Kumarg871441764 aktrivedilawoffices@g29.05.2024
Block, Tis Hazaril JANDCONSULTANTS VyTrivedi Imail.co
Courts, Delhi IMUNICIPAL CORPORATION OH
IDELHI
2 ISH. RAJESH KUMAR|CENTRAL IOMP (COMM) 133/2024 02.05.2024 IM/S SHRI RAM SOLVENT JANCHIT SRIPAT95827091 08 lanchit@sripat.in 04.05.2024
IGOEL, DISTRICT]| [EXTRACTIONS PVT LTD VS GOVT
JUDGE IOF NCT OF DELHI
(COMMERCIAL
ICOURT)-02
306 ICS (COMM) 563/2024 06.05.2024 ISTATE BANK OF INDIA VS KAMLE{SUCHITA DIX11896932838 lagnihotrisuchita@gm|27.04.2024

lail.com




S.No Court District Court Room Case Type Case Number Date ofPetitioner Name VS RespondentAdvocate Advocate MobileAdvocate emailid ~ Date of e-filing

Registration Name Number

306 ICS (COMM) 565/2024 06.05.2024 JANIL KUMAR VS. MUNICIPAL ISATYENDRA 9811161525 sksinghll6 @gmail.co [04-05-2024
ICORPORATION OF DELHI IKUMAR SINGH Im
306 ICS (COMM) 568/2024 07.05.2024 ISTAR BIOMED PVT LTD Vs IJAMIT CHAWLA 9718689708 lamitchawlaad @gmail j04-05-2024
JINDAL HEALTH LABS .com
306 [EX. (COMM) 189/2024 07.05.2024 IVINAY GOEL VS. MCD ISATYENDRA  [9811161525 sksinghll6 @gmail.co [04-05-2024
IKUMAR SINGH m
306 [EX. (COMM) 100/2024 IMAYANK 0873347330 Imayank_mahaja8826359506 lanildeepanshunigam [05-05-2024
IMAHAJAN Inos@yahoo.co lpo10@gmail.com
m
1306 IOMP (I) (COMM.) 160/2004 09-05-2024 ITATA MOTORS FINANCE LIMITEDMAYANK 0873347330 Imayank_mahajanos [06-05-2004
Vs TEJ PAL CHOUDHARY 786 IMAHAJAN (@yahoo.com
306 IOMP (I) (COMM.) 61/2024 09-05-2024 ITATA MOTORS FINANCE LIMITEDMAYANK 0873347330 Imayank_mahajanos [06-05-2004
Vs ROHIT RAMRAJ 2126 IMAHAJAN (@yahoo.com
306 IOMP (I) (COMM.) 62/2024 09-05-2024 ITATA MOTORS FINANCE LIMITEDMAYANK 0873347330 Imayank_mahajanos [29-04-2024
Vs WASEEM AHMAD 2716 IMAHAJAN (@yahoo.com
306 IOMP (I) (COMM.) 63/2024 09-05-2024 ITATA MOTORS FINANCE LIMITEDMAYANK 9873347330 Imayank_mahajanos [25-04-2024
Vs MADHURI RITIK YADAV 1548 [MAHAJAN (@yahoo.com
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306 IOMP (I) (COMM.) 64//2024 09-05-2024 OTAK MAHINDRA BANK LTD Vs 0873347330 Imayank_mahajanos [25-04-2024
[HARISH KESERWANI IMAHAJAN (@yahoo.com
306 ICS (COMM) 583/2024 09-05-2024 ICICI BANK VS SUNITA ARORA  [DEEPAK KAUSH9818030800 linduslegalia@gmail.c [07-05-2024
om
306 [EX. (COMM) 207/2024 22.05.2024 ISUNIL BANSAL VS MUNICIPAL ISATYENDRA  [9811161525 sksinghll6 @gmail.co [18-05-2024
ICORPORATION OF DELHI IKUMAR SINGH m
306 ICS (COMM) 632/2024 24.05.2024 IM/S LENDING PAISA VS ENAKSHMAMARENDRA 9599801 185 outsmartadvocate@g [24-04-2024
KUMAR DUBEY]| Imail.com
1306 ICS (COMM) 633/2024 24.05.2024 ILOKESH KUMAR VS SIVANSH GUHRAKESH PATIY)9811539888 rakeshpatiyal1975@g [08-05-2024
Imail.com
306 ICS (COMM) 634/2024 24.05.2024 IM/S SHREE KRISHNA PLASTICS [RAHUL DEV SHI9953660455 rdsharmag85@gmail.[08-05-2024
VS M/S VAMA POLYMER lcom
306 ICS (COMM) 635/2024 24.05.2024 IRAJINDER GARG VS M/S BOSCH LJANIL K CHHABJo811277331 chhabranassociates@ [20-05-2024
lgmail.com
306 [EX. (COMM) 209/2024 24.05.2024 IBANSAL TEXTILES VS PRAVEEN KIMANISH KUMAN.A. IN.A. 03-05-2024
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306 EX. (COMM) 210/2024 24.05.2024 JANISH AGGARWAL VS M/S SHEETIASHISH KAPUR}9811166800 lashishkapuroy@gmaife1-05-2024
l.com
306 [EX. (COMM) 211/2024 24.05.2024 IPUNJAB NATIONAL BANK VS M/S [SUDHIR KUMAJ9868927179 sksinghadvdelhi@gm |21-05-2024
lail.com
306 IOMP (I) (COMM.) 489/2024 24.05.2024 ITATA CAPITAL LTD VS VIJAY PAL JANISH BHOLA (9811452022 Anish_bhola17@yahof18-05-2024
lo.com
306 IOMP (I) (COMM.) 90/2024 24.05.2024 ITATA CAPITAL LTD VS SHREE MAIANISH BHOLA 9811452022 Anish_bhola17@yahof18-05-2024
lo.com
306 ICS (COMM) 642/2024 28.05.2024 [KARANDEEP PAHWA Vs RISHABH MEH19999667020 IADVRISHABHMEHT]21-05-2024
[KARTWALA HOME STYLES AND A@GMAIL.COM
IFASHIONS P LTD
306 ICS (COMM) 643/2024 28.05.2024 ISU IMPORTS SERVICES PVT LTD [RAJEEV 99531 45936 rajeevmishraclc@gm [22-05-2024
Vs M/S THE TURNERS KUMAR lail.com
IMISHRA
306 IOMP (I) (COMM.) 494/2024 28.05.2024 [HDFC BANK LTD Vs MUBARIK JANISH BHOLA [9811452022 Anish_bhola1y@yahofe7-05-2024
o.com
306 IOMP (I) (COMM.) 515/2024 20.05.2024 ITATA MOTORS FINANCE LTD Vs [MAYANK 9873347330 mayank_mahajanos [27-05-2024
ISUPRAVA SINGH IMAHAJAN (@yahoo.com
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306 ICS (COMM) 659/2024 30.05.2024 IM/S 1 G ENTERPRISES Vs M/S ANESH 9810771535nishantganesh@yaho [29-05-2024
ISHUBH LAXMI BABY CARE UMAR o.co.in
ISHARMA
306 ICS (COMM) 669/2024 31.05.2024 [HITESH KHURANA VS SAIDEX RAJESH 9810294894frajeshbanati@yahoo. [29-05-2024
I[ENGINEERS AND IBANATI lco.in
INFRASTRUCTURE PVT LTD
I3 MS. ILLA RAWAT,CENTRAL 303, Extension Suit for Recovery CS COMM 529/2024 01.05.2024 KHURANA BROTHERS LOKESH 9811218876  [lokesh@aceconsilium| 27.04.2024
IDISTRICT JUDGE, Block, Tis Hazari FOOTWEAR V/S M/S RAVI BOOT KUMAR L.com
ICOMMERCIAL Courts, Delhi HOUSE AGGARWAL
ICOURT-03
303, Extension Suit for Recovery CS COMM-612/2024 18.05.2024  [M/S INTACT TRANSPORT PVT LTD|ADITYA SINGH| 9873734646 [LEGAL@ANSLAW.I | 17.05.2024
Block, Tis Hazari V/S THE ORIENTAL INSURANCE IN
Courts, Delhi COMPANY LTD
303, Extension Suit for Recovery CS COMM-647/2024 20.05.2024 ARMA IMPEX PVT LTD V/S S.C. JAIN 9811511886  [SCJAINANDCOMPA | 28.05.2024
Block, Tis Hazari SHYAM KHANDELWAL INY @GMAIL.COM
Courts, Delhi
303, Extension Suit for Recovery CS COMM-655/2024 30.05.2024 PANKAJ WALIA V/S ARUN HIMANSHU 9582544233 |DHARINIWU@GMA| 27.05.2024
Block, Tis Hazari AGGARWAL ANAND [L.COM
Courts, Delhi
303, Extension Suit for Recovery CS COMM 656/24 30.05.2024 RASHI SANTOSH SONI & ANRV/S| JASPREET 96501145159 JASPREET.KAPOOR| 28.05.2024
Block, Tis Hazari RAJESH SHARMA & ANR SINGH (@GMAIL.COM
Courts, Delhi KAPOOR
303, Extension U/So OMP I COMM 411/24 01.05.24 TATA MOTORS FINANCE V/S MAYANK 0873347330 [MAYANK_ MAJAJAN| 29.04.2024
Block, Tis Hazari AMEENA MAHAJAN lo5YAHOO.COM
Courts, Delhi
303, Extension U/So OMP I COMM 412/24 01.05.2024 TATA MOTORS FINANCE LTD V/S MAYANK 9873347330 [MAYANK_MAJAJAN| 29.04.2024
Block, Tis Hazari KIRAN YADAV MAHAJAN l0o5YAHOO.COM
Courts, Delhi
303, Extension U/So OMP I COMM 413/2024 01.05.2024 TATA MOTORS FINANCE V/S MAYANK 0873341330 |[MAYANK_ MAJAJAN| 29.04.2024
Block, Tis Hazari PANKAJ MAHAJAN lo5YAHOO.COM
Courts, Delhi
n Block, Tis Hazari U/So OMP I COMM 436/2024 03.05.2024 UGRO CAPITAL LTD V/S SINKU KUMAR| 9953041454 |KAMPSPARTNER 01.05.2024
ABHINAVE ADVERTISING MEHTA (@GMAIL.COM
303, Extension U/So OMP I COMM 437/2024 03.05.2024 UGRO CAPITALLTD V/S SINKU KUMAR| 9953041454 |KAMPSPARTNER 01.05.2024
Block, Tis Hazari ABHINAVE ADVERTISING MEHTA (@GMAIL.COM
Courts, Delhi
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303, Extension U/So OMP I COMM 438/2024 03.05.2024 UGRO CAPITAL LTD V/S SINKU KUMAR| 9953041454 PSPARTNER 01.05.2024
Block, Tis Hazari ABHINAVE ADVERTISING MEHTA (@GMAIL.COM
Courts, Delhi
303, Extension U/So OMP I COMM 450/2024 08.05.2024 TATA MOTORS FINANCE LTD V/S| MAYANK 0873347330 |[MAYANK_MAJAJAN| 06.05.2024
Block, Tis Hazari DADARWAL ROAD LINES MAHAJAN 5YAHOO.COM
Courts, Delhi
303, Extension U/So OMP I COMM 449/24 08.05.2024 TATA MOTORS FINANCE LTD V/S| MAYANK 9873347330 [MAYANK_ MAJAJAN| 06.05.2024
Block, Tis Hazari DADARWAL ROAD LINES MAHAJAN lo5YAHOO.COM
Courts, Delhi
303, Extension U/So OMP I COMM 465/2024 09.05.2024 AXIS BANK LTD V/S KAJAL AMRENDER 9871040589 [[INDUSLEXLAW@G [08.05.2024
Block, Tis Hazari KUMAR IMAIL.COM
Courts, Delhi
303, Extension U/So OMP I COMM 471/2024 10.05.2024 [HDFC BANK LTD V/S HARBHAJAN|ANISH BHOLA| 9811452022 [ANISHBHOLA17@Y [09.05.2024
Block, Tis Hazari SINGH IAHOO.COM
Courts, Delhi
303, Extension U/So OMP I COMM 488/2022 21.05.2024 DCB BANK LTD V/S JALAN TRANS|ANISH BHOLA| 9811452022 [ANISHBHOLA17@Y [21.05.2024
Block, Tis Hazari LOGISTICS INDIA AHOO.COM
Courts, Delhi
303, Extension MISC. APP. MISC. DJ 332/24 01.05.2024 SURENDER KUMAR SHARMA V/S|SH. SHUBHAM 9034612712  [CLIENTCORNER@G[28.04.2024
Block, Tis Hazari PNB HOUSING FINANCE LTD RANA IMAIL.COM
Courts, Delhi
303, Extension EXECUTION EX. COMM 191/2024 09.05.2024 PUNJAB & SIND BANK V/S CHANDER 9811141706 IPARVEEN 08.05.2024
Block, Tis Hazari HARRIS ARORA SHAIKHER IGARGOFFICIAL@G
Courts, Delhi IMAIL.COM
303, Extension EXECUTION EX. COMM 195/2024 10.05.2024 IPLAZA ELECTRIC V/S JOGINDER| ABHAY SAINI 9971067110  [BCD1969@GMAIL.C |09.05.2024
Block, Tis Hazari ISALES OM
Courts, Delhi
IMS ANIL KUMARICENTRAL (304 RECOVERY ICS (COMM)531/2024 01.05.2024 IRAJNISH YADAV VS MCD ISATYAJIT 9555215464 ISATYAJIT2K7@GMAJ]20.04.2024
ISISODIA, DISTRICT] KUMAR [L.COM
JUDGE,
ICOMMERCIAL
ICOURT-04 304 RECOVERY ICS(COMM)530/2024 01.05.2024 [BANK OF INDIA VS. MOHD SANDEEP 8920646070 ISANDEEANSHLAW [20.04.2024
[MTIYAJ ISINGH (@GMAIL.COM
304 RECOVERY ICS(COMM)537/2024 01.05.2024 ISTATE BANK OF INDIA VS. JASHOK KUMAR9810019614 IBEHL.ASSOCIATES1 [29.04.2024
IKAMALDEEP KUMAR 995@GMAIL.COM
304 JARBITRATION IOMP I (COMM)430/2024  [|02.05.2024 IMALWA LEASING AND CREDIT  [ADITI GUPTA 9873347330 ADITIGUPTA_LAW [29.04.2024
IPVT LTD VS. BIJENDER (@YAHOO.COM
ICHOUDHARY
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304 RECOVERY ICS (COMM)554/2024 03.05.2024 ILAXMI PUBLICATION PVT LTD VS.RAKESH KUMA[9582959560 IRAKESHK1987@YA [19.04.2024
ISHILPT GARG AND OTHERS [HOO.COM

304 [EXECUTION [EX (COMM)174/2024 03.05.2024 ISANTOSH PRAMANIK VS. TAPOSH[SACHIN VATS 9899357709 ISACHINADVOCATE [19.04.2024
IGHOROI IVATS@GMAIL.COM

304 JARBITRATION IOMP I COMM 442/2024 04.05.2024 ITATA MOTORS FINANCE LTD VS. [MAYANK MAHA9873347330 IMAYANK_MAHAJA [29.04.2024
IPEPFUELS TECHNOLOGIES PVT INo5@YAHOO.COM
ILTD

304 JARBITRATION IOMP I COMM 441/2024 04.05.2024 ITATA MOTORS FINANCE LTD IMAYANK MAHA9873347330 IMAYANK_MAHAJA [29.04.2024
IVS.MOHD ASLAM INo5@YAHOO.COM

304 JARBITRATION IOMP I COMM 443/2024 04.05.2024 ITATA MOTORS FINANCE LTD VS. [MAYANK MAHA9873347330 IMAYANK_MAHAJA [29.04.2024
[RAJIK MOHD TAHIR INo5@YAHOO.COM

304 RECOVERY ICS (COMM)-566/2024 07.05.2024 IM/S VARAHAMURTI FLEXIRUB  [SH. PARTEEK Kj9873095411 IPRATEEKADV@OUT[01.05.2024
INDUSTRIES PVT. VS. M/S ILOOK.COM
[HINDWARE HOME INNOVATIONS|
IPVT. LTD.

304 RECOVERY ICS (COMM)572/2024 08.05.2024 IASHOK KANODIA PROPRIETOR [|SH. MAHARAJ 99990478875 IMS 30.04.2024
IM/S METAL INIDA VS. BAL IDEDHA@GMAIL.CO
ISAROOP CHHABRA SOLE IM
IPROPRIETOR M/S SEWA RAM

304 RECOVERY ICS (COMM)-573/2024 08.05.2024 IMOHD. IMRAN AND ANR. VS. ISH. S.N. KHAN 9990408082 INA 04.05.2024
IASAD AND ANR

304 RECOVERY ICS (COMM)577/2024 00.05.2024 IMANISH KUMAR GADODIA VS. INARESH 0810236228 INGEEQUITY01@GM |07.05.2024
IBABA OVERSEAS AND ORS IGUPTA AIL.COM

304 RECOVERY ICS(COMM)580/2024 09.05.2024 INDO OFFICE SOLUTION PVT LTD [B.S.RANA 8447688551 INA 04.05.2024
IVS. LINDEX IMPEX PVT LTD

304 RECOVERY ICS (COMM)588/2024 13.05.2024 IVIVEK TRADING COMPANY VS. [RAKESH CHAH[9910411577 ADV_CHAHAR@YA (08.05.2024
ISHREE VINAYAK CONTAINERS [HOO.COM

304 [EXECUTION [EX (COMM)197/2024 13.05.2024 IPUNJAB AND SINDH BANK VS. B.SPRAVEEN KUM9811141796 IPARVEENGARGOFF [14.05.2024

[CIAL@GMAIL.COM
304 ICONTEMPT PETITION ICONTEMPT 8/2024 13.05.2024 IVIKAS PUBLISHING HOUSE PVT LIRAJESH KUMA810195013 IKUMARRAJESHADV|08.05.2024
(@YAHOO.COM




S.No Court

District

Court Room

304

Case Type

RECOVERY

Case Number

ICS (COMM)590/2024

Date
Registration

13.05.2024

Name

ILOKESH KUMAR VS. MANOJ KUM

ofPetitioner Name VS RespondentAdvocate

RAKESH PATIY.

Advocate
Number

0811539888

MobileAdvocate email id

INA

Date of e-filing

08.05.2024

ICOURT)-05

304 RECOVERY ICS(COMM)592/2024 14.05.2024 ISTATE BANK OF INDIA VS. MRS. BIBIPLAB KUMAR9811767517 IADVOCATEBKM @G [08.05.2024
IMAIL.COM
304 RECOVERY ICS (COMM)606/2024 16.05.2024 IBANK OF INDIA VS. PARUL PACKAJARTHA ADVOC/9212173310 INFO@ARTHALEGA [14.05.2024
IL.COM
304 RECOVERY ICS (COMM)610/2024 18.05.2024 IDEVRAJ RANGWALA IMPEX LTD JSANDEEP JINDj9810474101 SANDEEPJINDAL@ [14.05.2024
IREDIFFMAIL.COM
304 IMISC. IRP (CIVIL)-4/2024 24.05.2024 IM/S ALISHAN SAREES VS. PUNJAHKSH. K.P. SINGH [9312725447 ladvkiran74@gmail.cof24.05.2024
Im
304 JARBITRATION JIOMP (I) (COMM)-508/2024 [29.05.2024 [HDFC BANK LTD. VS. JAVED KHANSH. ANISH BOH9811452022 Anish_bhola1y@yahol27.05.2024
lo.com
304 RECOVERY ICS (COMM)-649/2024 29.05.2024 IVAIBHAV BANSAL VS. VEENITA CISH. ANANT RA(199999421467 lanantyadavss55@gam [28.05.2024
fil.com
304 RECOVERY ICS (COMM)-657/2024 30.05.2024 IM/S RAJEEV AGNIHOTRI VS. M/S |SH. ANIL KUMA9810127096 INA 21.05.2024
304 JARBITRATION IOMP (I) (COMM)-522/2024 [30.05.2024 ITATA MOTORS FINANCE LTD. VS. |SH. MAYANK M[9873347330 IMAYANK_MAHAJA [27.05.2024
INo5@YAHOO.COM
304 JARBITRATION IOMP (I) (COMM)-527/2024 [31.05.2024 ITATA CAPITAL LTD. VS. ISH. ANISH BOH9811452022 Anish_bhola17@yaho[28.05.2024
IBUILDCONDE INFRA PROJECTS lo.com
IPVT. TLD.
ISH. UMED SINGH|CENTRAL 305, EXTN. RECOVERY 01-05-2024 CS (COMM)/533/2024 [ Ds Drinks And Beverages Pvt Ltd Vs SUNIL 0654224557 JADVSUNILSINGHH [18.04.2024
IGREWAL DISTRICT] BLOCK Chanchal Nagpal SINGH(P), IP@GMAIL.COM
JUDGE THC/DELHI
(COMMERCIAL



http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#

S.No Court District Court Room Case Type Case Number Date ofPetitioner Name VS RespondentAdvocate Advocate MobileAdvocate emailid ~ Date of e-filing
Registration Name Number

305, EXTN. RECOVERY 02-05-2024 CS (COMM)/539/2024 STATE BANK OF INDIA Vs VINOD |BANKE BIHARI|8447327559 ladvocatebkmassociat [30.04.2024
BLOCK KUMAR SHARMAC(P), les@rediffmail.com

THC/DELHI

305, EXTN. RECOVERY 03-05-2024 CS (COMM)/553/2024 NATIONAL ELECTRIC AND Rubi Kumari(P),l9711928672 Imadanlalsharma1945[01.05.2024
BLOCK CONSTRUCTION COMPANY Vs (@gmai.com

THC/DELHI AMARJEET SINGH

305, EXTN. RECOVERY 03-05-2024 CS (COMM)/552/2024 SHYAM LAL GUPTA Vs satyendra (9811161525 sksingh116@gmail.co [01.05.2024
BLOCK MUNICIPAL CORPORATION OF |kumar singh(P), m

THC/DELHI DELHI

305, EXTN. ARBITRATION U/S 34 03-05-2024 OMP (COMM)/34/2024f MUNICIPAL CORPORATION OF Bhisham  [8920355658 ladvphagunkalra@gm [02.05.2024
BLOCK DELHI Vs M/S SAHIB Singh(P), lail.com

THC/DELHI ENTERPRISES

305, EXTN. ARBITRATION U/S 9 03-05-2024 OMP (1) (COMM)/431/2  TATA CAPITAL LTD Vs SULTAN ANISH 0811452022 lansh 02.05.2024
BLOCK CHOUDHARY BHOLA(P), bholai17@yahoo.com

THC/DELHI
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Registration Name Number

305, EXTN. ARBITRATION U/S 9 03-05-2024 OMP (1) (COMM)/432/2  TATA CAPITAL LTD Vs PAWAN ANISH 0811452022 lansh 02.05.2024
BLOCK KUMAR BHOLA(P), bhola17@yahoo.com
THC/DELHI
305, EXTN. ARBITRATION U/S 9 03-05-2024 OMP (1) (COMM)/433/2 Tata Capital Ltd Vs Sultan ANISH 9811452022 lansh 07.05.2024
BLOCK Choudhary BHOLA(P), bhola17@yahoo.com
THC/DELHI
305, EXTN. RECOVERY 09-05-2024 CS (COMM)/581/2024 RAMESH NEGI Vs ANITA GUPTA | ajeet kumar(P), [7503080000 Imanishkumaradvv6@(07.05.2024
BLOCK lgmail.com
THC/DELHI
305, EXTN. RECOVERY 09-05-2024 CS (COMM)/579/2024 Jammu and Kashmir Bank LTD Vs | Arun Kumar (8802217779 connect@snslegal.in [08.05.2024
BLOCK SHALIMAR POULTRY MARKET Shukla(P),
THC/DELHI
305, EXTN. RECOVERY 10-05-2024 CS (COMM)/585/2024 VIKASH GUPTA Vs RAHUL GUPTA| GEETA 17042330344 F--- 08.05.2024
BLOCK YADAV(P),
THC/DELHI
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305, EXTN. ARBITRATION U/S 9 14-05-2024 OMP (1) (COMM)/481/2ZHDFC BANK LTD Vs Vishal Subhash| SANJEEV  |9717028845 litigation@sreslegal.c [10.05.2024
BLOCK Chander PATHAK(P), lom

THC/DELHI

305, EXTN. RECOVERY 15-05-2024 CS (COMM)/599/2024(  NARESH BANSAL Vs PURAN Madhav 9810226581 ladvmadhavkumar@g [10.05.2024
BLOCK CHAND Kumar(P), Imail.com

THC/DELHI

305, EXTN. RECOVERY 15-05-2024 CS (COMM)/598/2024 M/S RAM SWAROOP RATAN LAL Subhash 8800107811 chandraadv3i@gmail[13.05.2024
BLOCK Vs ZUBER Chandra(P), .com

THC/DELHI

305, EXTN. RECOVERY 16-05-2024 CS (COMM)/607/2024(  ARPIT KEYAL Vs JOGINDER ANKIT 0910088470 [dvocateankitlgoo@g [14.05.2024
BLOCK SINGH GUPTA(P), Imai1.com

THC/DELHI

305, EXTN. RECOVERY 18-05-2024 CS (COMM)/615/2024[UCO BANK Vs SHRRIYAM JEWELS| Praveen 8448057235 pkyllb@gmail.corn  [17.05.2024
BLOCK Kumar(P),

THC/DELHI
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305, EXTN. RECOVERY 18-05-2024 CS (COMM)/616/2024 MS DE NEERS TOOLS LTD Vs MS PANKAJ  [|9650425252 Ipankajvats1978 @ymal16.05.2024
BLOCK FRIENDS MACHINE TOOLS SHARMA(P), fil.com
THC/DELHI
305, EXTN. ARBITRATION U/S 34 18-05-2024 OMP (COMM)/37/2024  CONCEPT INFRACON PRIVATE Shambhu 7011356426 amitsinhalegal@gmaif13.05.2024
BLOCK LTD Vs TRIPTA AND COMPANY Kumar(P), l.com
THC/DELHI
305, EXTN. ARBITRATION U/S 9 20-05-2024 OMP (1) (COMM)/487/4  TATA CAPITAL FINANCIAL ANISH 0811452022 lansh 18.05.2024
BLOCK SERVICES LTD Vs BHAGWAN BHOLA(P), bhola17@yahoo.com
THC/DELHI SINGH 8962
305, EXTN. MISC 20-05-2024 Misc DJ/376/2024 ARIBA SAEED Vs ARYAHI Manish 9810517738 F--- 15.05.2024
BLOCK TRADERS kumar(P),
THC/DELHI
305, EXTN. RECOVERY 21-05-2024 CS (COMM)/625/2024 M/S JAI LOGISTIC Vs M/S KAPIL KISHOR [9650533566 kapilkaushik5198 @g [18.05.2024
BLOCK INTERNATIONAL PRINT-O-PAC | KAUSHIK(P), Imail.com
THC/DELHI LTD
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305, EXTN. RECOVERY 22-05-2024 CS (COMM)/626/2024 JASVINDER KAUR Vs BANI ANURAG 9810922232 lanuragparashar.advo [20.05.2024
BLOCK KHOSLA PARASHAR(P), cate@gmail.com
THC/DELHI
305, EXTN. EXECUTION 27-05-2024 Execution (Comm)/213{f BANK OF MAHARASHTRA Vs MR | ADVOCATE (9891783436 22.05.2024
BLOCK SUDESH HARISH
THC/DELHI KUMAR(P),
305, EXTN. ARBITRATION U/S 9 28-05-2024 OMP (1) (COMM)/491/2  HDFC BANK LTD Vs SACHIN ANISH 0811452022 lansh 27.05.2024
BLOCK KUMAR BHOLA(P), bhola17@yahoo.com
THC/DELHI
305, EXTN. EXECUTION 31-05-2024 Execution (Comm)/215)  BANK OF MAHARASHTRA Vs ADVOCATE 9891783436 harish.legali23@gma [27.05.2024
BLOCK NAGENDRA SINGH HARISH fil.com
THC/DELHI KUMAR(P),
305, EXTN. RECOVERY 31-05-2024 CS (COMM)/670/2024( HITESH KHURANA Vs SRI SAI RAJESH 9810294894 rajeshbanati@yahoo. [29.05.2024
BLOCK ENTERPRISES BANATI(P), co.in
THC/DELHI
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305, EXTN. ARBITRATION U/S 9 01-05-2024 OMP (1) (COMM)/414/2  Tata Motors Finance Limited Vs MAYANK 0873347330 Imayank_mahajanos [29.04.2024
BLOCK Rajik Mohd Tahir 1740 MAHAJAN(P), (@yahoo.com

THC/DELHI

305, EXTN. EXECUTION 04-05-2024 [Execution (Comm)/18] SUBHASH GUPTA Vs M/S KISLAY BHANU 9873039189 tewariarun1986@gm [02.05.2024
BLOCK ENGINEERING PVT LTD MOHAN(P), lail.com

THC/DELHI

305, EXTN. ARBITRATION U/S 9 08-05-2024 OMP (I) (COMM)/457/21 TATA MOTORS FINANCE LTD Vs MAYANK (9873347330 Imayank_mahajanos [06.05.2024
BLOCK DADARWAL ROAD LINES MAHAJAN(P), (@yahoo.com

THC/DELHI

305, EXTN. ARBITRATION U/S 9 08-05-2024 OMP (1) (COMM)/453/2TATA MOTORS FINANCE LIMITED| MAYANK [9873347330 Imayank_mahajanos [06.05.2024
BLOCK Vs DADARWAL ROAD LINES MAHAJAN(P), (@yahoo.com

THC/DELHI

305, EXTN. ARBITRATION U/S g 08-05-2024 GMP (1) (COMM)/45572  TATA MOTORS FIANCE LTD Vs MAYANK 9873347330 mayank_mahajanos [06.05.2024
BLOCK JSR ROADLINES MAHAJAN(P), (@yahoo.com

THC/DELHI
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305, EXTN. RECOVERY 22-05-2024 CS (COMM)/627/2024 RAJIV AGNIHOTRI Vs M/S Devishah  [9810127096 aanilkbatra@rediffm [21.05.2024
BLOCK MULTITEX FILTERATION Batra(P), lail.com
THC/DELHI ENGINEERS LIMITED
305, EXTN. ARBITRATION U/S 9 20-05-2024 OMP (1) (COMM)/518/  Tata Motors Finance Limited Vs MAYANK 9873347330 Imayank_mahajanos [27.05.2024
BLOCK Arun Kumar 0367 MAHAJAN(P), (@yahoo.com
THC/DELHI
305, EXTN. ARBITRATION U/S 9 20-05-2024 OMP (I) (COMM)/517/4  Tata Motors Finance Limited Vs MAYANK (9873347330 Imayank_mahajanos [27.05.2024
BLOCK Ashok Choudhary 4942 MAHAJAN(P), (@yahoo.com
THC/DELHI
305, EXTN. ARBITRATION U/S 9 20-05-2024 OMP (1) (COMM)/516/2  Tata Motors Finance Limited Vs MAYANK 9873347330 Imayank_mahajanos [27.05.2024
BLOCK Dipu Kumar 5960 MAHAJAN(P), (@yahoo.com
THC/DELHI
6 ISH. NIKHILICENTRAL 410 ICS (COMM) 532/2024 01-05-2024  [STATE BANK OF INDIAVS. M/S. [SH.ASHOK KUl 9810019614 [pahl.associates1995@| 29-04-2024
ICHOPRA, DJ COMM-| ICURVE FASHION lgmail.com
06 TIS HAZR]
ICOURT CENTRAL
IDELHI
410 ICS (COMM) 540/2024 02-05-2024  [M/S. GREATEX SYNTHETICS PVT. [SH. SUBHASH (HANDRA 20-04-2024
ILTD. VS. M/S. DAMY ROYAL
ISTYLE PVT. LTD.



http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#
http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#
http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#
http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#

S.No Court District Court Room

Case Type

Case Number

Date
Registration

ofPetitioner Name VS RespondentAdvocate

Name

Advocate
Number

MobileAdvocate email id

Date of e-filing

410 IMISC. DJ 341/2024 04-05-2024 [PRASHANT SAMANTA VS. H.K. ISH. YOGESH RA 0811938300 [yogeshrajputra@gma| 03-05-2024
ISONS fil.com

410 IOMP (I) (COMM.) 440/2024 04-05-2024 [TATA MOTORS FINANCE LTD. VS. [SH. MAYANK M| 09873347330 [mayank_mahajanos | 29-04-2024
ISANTOSH KUMAR (@yahoo.com

410 IOMP (I) (COMM.) 444/2024 04-05-2024  [TATA MOTORS FINANCE LTD. VS. [SH. MAYANK M| 9873347330 |mayank_mahajanos | 29-04-2024
IKIRAN YADAV (@yahoo.com

410 IOMP (I) (COMM.) 445/2024 04-05-2024  [TATA MOTORS FINANCE LTD. VS. [SH. MAYANK M| 9873347330 |mayank_mahajanos | 25-04-2024
IDHIRENDER SINGH (@yahoo.com

410 IOMP (I) (COMM.) 446/2024 04-05-2024  [TATA MOTORS FINANCE LTD. VS. [SH. MAYANK M| 9873347330 |mayank_mahajanos | 25-04-2024
IMBS CONSTRUCTION (@yahoo.com

410 IMISC. DJ 360/2024 14-05-2024  [ICICI BANK LTD. VS. PANKAJ IMS. CHETNA BYf 9818280772 |punitabhalla@gmail. 01-05-2024
ISETHI jom

410 IOMP (I) (COMM.) 475/2024 14-05-2024 [HDFC BANK LTD. VS. DEEPAK ISH. ANISH BHJ 9811452022 [Anish_bholai7@yaho| 22-04-2024
JAYKARAN SINGH lo.com
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410 IOMP (I) (COMM.) 476/2024 14-05-2024 |[HDFC BANK LTD. VS. RAJ ISH. ANISH BHJ 9811452022 [Anish_bhola17@yaho| 23-04-2024
IBAHADUR SINGH lo.com

410 IOMP (I) (COMM.) 477/2024 14-05-2024  [TATA MOTORS FINANCE LTD. VS. |SH. ANISH BHQ 9811452022 |Anish_bholai1y@yaho| 26-04-2024
IKULDEEP SINGH lo.com

410 IOMP (I) (COMM.) 478/2024 14-05-2024  [TATA MOTORS FINANCE LTD. VS. [SH. ANISH BHQ 9811452022 |Anish_bhola1y@yaho| 19-04-2024
ISUNEEL SINGH lo.com

410 IOMP (I) (COMM.) 479/2024 14-05-2024  [DCB BANK LTD. VS. KRISHAN ISH. ANISH BH( 9811452022 [Anish_bholaiy@yaho| 17-04-2024
IKUMAR lo.com

410 IOMP (I) (COMM.) 480/2024 14-05-2024  [DCB BANK LTD. VS. M/S. RIDDHI [SH. ANISH BHQ 9811452022 |Anish_bhola1y@yaho| 17-04-2024
ISIDDHI LOGISTICS & ORS. lo.com

410 IMISC. DJ 369/2024 17-05-2024  [I[CICI BANK LTD. VS. RAJ MITTAL [SH. VIKAS CHO| 9212036118 |vikaschopraadvocate | 06-03-2024

(@gmail.com

410 ICOUNTER CLAIM 25/2024 17-05-2024  [MIDAS INFRA TRADE LTD. VS. ISH. SIDDHART] 9839211111 [siddhartharora@live. [ 16-05-2024

IM/S. SHRI BALAJI ADV. lcom
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410 ICS (COMM) 651/2024 29-05-2024 [HERO INVESTCORP PVT. LTD. VS. [SH. PRAMOD K| 9718209970 |aastha@thelegist.com| 23-05-2024
JASHOK KUMAR
410 ICS (COMM) 652/2024 29-05-2024 |[HERO INVESTCORP PVT. LTD. VS. [SH. PRAMOD K| 9718209970 |aastha@thelegist.com| 23-05-2024
ASHOK KUMAR
410 ICS (COMM) 653/2024 29-05-2024 [HERO INVESTCORP PVT. LTD. VS. |SH. PRAMOD K| 9718209970 jaastha@thelegist.com| 28-05-2024
JASHOK KUMAR
410 ICS (COMM) 658/2024 30-05-2024 [ROHIT GUPTA VS. M/S. COUJO ISH. SHRESHTH| 9871206484 [shresth@lawkins.in | 24-04-2024
[TRIUMPHN LLP
7 ISH. MUKESHICENTRAL |COURT ROOMICIVIL SUIT ICS(COMM) 547/2024 02.05.2024 IB JAIN PUBLISHERS PVT. LTD. VS [ROHIT SINGH 9810932127 rohit@psklegalassoci [26.04.2024
[KUMAR GUPTA,| 302 JUBS PUBLISHERS & lates.com
IDISTRICT JUDGE, IDISTRIBUTORS PVT. LTD.
ICOMMERCIAL
ICOURT-07
COURT ROOM[CIVIL SUIT ICS(COMM) 560/2024 04.05.2024 [M/S KHURANA BROTHERS ILOKESH KUMA| 9811218876llokesh@aceconsilium|30.04.2024
302 IFOOTWEAR VS M/S VIJAY [ com
IFOOTWEAR
ICOURT ROOMICIVIL SUIT ICS(COMM) 576/2024 06.05.2024 IKISHAN LAL MALHOTRA VS INITIN ARORA 9818189667hitin.arora465@gmai [04.05.2024
302 ICHANDRAKANTH l.com
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COURT ROOM[CIVIL SUIT IOMP(I)COMM 447/2024 07.05.2024 IM/S MOHD. AHSON INFRA PVT. [AVINASH KR.T 9871441764faktrivedilawoffices@g06.05.2024
302 ILTD. VS INDUSIND BANK LTD. Imail.com

COURT ROOM[CIVIL SUIT ICS(COMM) 574/2024 08.05.2024 ILOKESH KUMAR VS M/S JANKI  |RAKESH PATIY. 9811539888rakeshpatiyal1975@g [06.05.2024
302 IDASS SANITARYWARE PVT. LTD. Imail.com

ICOURT ROOMICIVIL SUIT IOMP(I)COMM 469/2024 10.05.2024 [HDFC BANK LTD. VS LOKESH JANISH BHOLA 9811452022  |Anish_bhola17@yahol09.05.2024
302 IKUMAR lo.com

ICOURT ROOMICIVIL SUIT ICS(COMM) 589/2024 13.05.2024 ISUNNY WADHWA VS GOBIND H.S. SHARMA 8585954922hssharma67@gmail.c|08.05.2024
302 IRAM lom

COURT ROOM[CIVIL SUIT ICS(COMM) 595/2024 14.05.2024 IRAMESH SONI Vs LARS ISANJEEV KUM4 NA INA 03.05.2024
302 IMEDICARE PVT. LTD.

COURT ROOM[CIVIL SUIT ICS(COMM) 611/2024 18.05.2024 ISURYA ROSHNI LTD. VS OPTOLED[SHRIHAR TRIP] 9548888420[egal@bootstip.in 16.05.2024
302 IENERGY PVT. LTD.

ICOURT ROOMICIVIL SUIT ICS(COMM) 613/2024 18.05.2024 ICAPITAL HIND FINANCE PVT. IVIJAY K SEHGA| 9873403435vijayadv558 @gmail.c [15.05.2024
302 ILTD. VS AMBERSARIYA TRADERS jom

COURT ROOM[CIVIL SUIT ICS(COMM) 617/2024 18.05.2024 IVISHAL GUPTA VS MUNISH JANAND P. JAIN| 9810024729punitjainadvocate@g [17.05.2024
302 IANAND Imail.com

COURT ROOM[CIVIL SUIT ICS(COMM) 620/2024 18.05.2024 IRAJ KUMARI VS STAR HEALTH  |JAMIT MAIHAN 9871897844savlawassociate@gm [15.05.2024

302

AND ALLIED INSURANCE

lail.com
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COURT ROOM[CIVIL SUIT ICS(COMMo 622/2024 20.05.2024 IM/S SASSOON FAB QUEENCY JAIN| 9821766102)queencyjain1999@g [13.05.2024
302 INTERNATIONAL PVT. LTD. VS Imail.com

ISAGAR SAHNI
COURT ROOM[CIVIL SUIT ICS(COMM) 623/2024 20.05.2024 IM/S NEW SARASWATI HOUSE RAJESH KUMA 9810195013kumarrajeshadv@yahj09.05.2024
302 INDIA) PVT. LTD. VS MS. loo.com

ANAMICA
ICOURT ROOMICIVIL SUIT ICONTEMPT PETITION 21.05.2024 [HARISH JOSHI VS SJA APPARELS [KETAN BHUTA] 9999667087ketanadv88@gmail.c [20.05.2024
302 12/2024 IDESIGN PVT. LTD. jom
ICOURT ROOMICIVIL SUIT ICS(COMM) 628/2024 22.05.2024 JADITYA VIKRAM BANSAL VS RAKESH BHAL]J 9811020050frakesh2c2@yahoo.co.[12.05.2024
302 IPARVESH TULI lin
COURT ROOM[CIVIL SUIT ICS(COMM) 637/2024 24.05.2024 IRAM GARHIA COOPERATIVE ISHPREET SIN 9990325209ADV.ISPHULL@GM [22.05.2024
302 IBANK LTD. AIL.COM
COURT ROOM[CIVIL SUIT IOMP(I)COMM 509/2024 20.05.2024 [HDFC BANK LTD. VS ATISHAYA G(ANISH BHOLA 9811452022  |Anish_bhola1y@yahol27.05.2024
302 o.com
ICOURT ROOM| IOMP(I)COMM 510/2024 29.05.2024 ITATA CAPITAL LTD. VS BHAGWAN|ANISH BHOLA 9811452022  |Anish_bhola17@yaho|18.05.2024
302 ISINGH lo.com
COURT ROOM| IOMP(I)COMM 511/2024 20.05.2024 ITATA CAPITAL LTD. VS ROHIT JANISH BHOLA 9811452022  |Anish_bhola1y@yaho[18.05.2024
302 ISACHDEVA lo.com
COURT ROOM ICS(COMM) 668/2024 31.05.2024 IHAMDARD NATIONAL ISHIVENDRA PR 99053394364shivendra@theacmec |29.05.2024
302 IFOUNDATION (INDIA) VS AL- lo.com

[HAMDARD FOUNDATION




S.No Court

IDISTRICT

ICOURT-08

SH. AMIT KUMAR,

JUDGE,

ICOMMERCIAL

District

ICentral

Court Room

308EXTENSION B

Case Type

RECOVERY OF MONEY

Case Number

ICS (COMM)/534/2024

Date
Registration

01.05.2024

Name

PARVEEN GARG VS MEEENU
SHARMA

ofPetitioner Name VS RespondentAdvocate

JAI RAM GARG

Advocate
Number

9811033341

MobileAdvocate email id

Date of e-filing

27.04.2024

308EXTENSION BARBITRATION & CONCILIATIONJOMP (1) (COMM)416/2024 [01.05.2024 ITATA MOTOR FINANCE LTD VS  [MAYANK 0873347330 IMAYANK _mahajano [29.04.2024
INAVIN VASHISHT IMAHAJAN l5@yahoo.com
308EXTENSION BJARBITRATION & CONCILIATION|OMP (1) (COMM) 415/2024 [01.05.2024 [TATA MOTOR FINANCE LTD VS |MAYANK MAHA49873347330 IMAYANK _mahajano [29.04.2024
IACT PRAMOD KUMAR ls@yahoo.com
1308EXTENSION BARBITRATION & CONCILIATION|OMP (1) (COMM) 435/2024 [02.05.2024 [TATA MOTOR FINANCE LTD VS JANISH BHOLA (9811452022 JANISHBHOLA17@G [02.05.2024
IACT SULTAN CHAUDHARY IMAIL.COM
1308EXTENSION BMIISC APPLICATION IMISC. DJ363/2024 07.05.2024 CROSSWAYS VERITCLES RAMA SHANKA|9811214465 IRAMASHANKAR15@(30.04.2024
ISOLUTION LTD VS COUDATIX BIX| IYAHOO.COM
IWENTURES LTD & ANR
1308EXTENSION BARBITRATION & CONCILIATIONOMP (COMM)/35/24 08.05.2024 JANIL KUMAR SINGH VS M/S TATA[SURBHIT NANIl70641690588 ISURBHITNANDANO |07.05.2024
CAPITAL HOUSING FINANCE LTD 6@GMAIL.COM
1308EXTENSION BARBITRATION & CONCILIATIONJOMP (1) (COMM) 454/2024 [08.05.2024 ITATA MOTOR FINANCE LTD VS [MAYANK MAHA49873347330 IMAYANK _mahajano [07.05.2024
PRAMOD KUMAR s@yahoo.com
1308EXTENSION BARBITRATION & CONCILIATION|OMP (1) (COMM) 452/2024 [08.05.2024 [TATA MOTOR FINANCELTD VS [MAYANK MAHA9873347330 IMAYANK _mahajano [07.05.2024
IACT ITEJ PAL CHAUDHARY ls@yahoo.com
1308EXTENSION BARBITRATION & CONCILIATIONIOMP (1) (COMM) 466/24 10.05.2024 JAXIS BANK LTD VS LAL CHAND |[SUNITA SINGH 9871040589 INDOLEXLAW@GM |08.05.2024
IACT AIL.COM
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1308EXTENSION BARBITRATION & CONCILIATIONJOMP (COMM) 36/24 13.05.2024 JAJAY KANODIA VS LALIT MOHAN |SHIV KUMAR G[9599911797 10.05.2024
GOEL
1308EXTENSION B[COPY RIGHT ACT & TRADE MAR|CS (COMM) 594/24 14.05.2024 CROCS INC VS GOD FOODWEARS [SHRAVAN BAN{6201970125 [UNITEDMARK@UN [10.05.2024
ITEDANDUNITED.C
lOM
1308EXTENSION BRECOVERYOF MONEY ICS (COMM) 593/24 14.05.2024 [HERO INVESTCORP PVT LTD VS |PRAMOD KUMA49718209970 ASTHA@THELEGIS [10.05.2024
JASHOK KUMAR IT.COM
308EXTENSION B[TRADE MARK ICS (COMM) 621/24 20.05.2024 STATE BANK OF INDIA VS ANAND [GOPAL CHAND 9990990636 INA 16.05.2024
BHAGAT SHARMA
1308EXTENSION BARBITRATION & CONCILIATIONJOMP (COMM) 39/24 25.05.2024 IM/S GTL INFRASTRUCTURE LTD [ANKIT KUMAR [8770914670 ILEGALCONBULTUS [22.05.2024
VS MANJEET KAUR (@ GMAIL.COM
1308EXTENSION BMISC APPLICATION IMISC. DJ/385/24 28.05.2024 IM,/S BHARTI BHAWAN VS ANIL |[VINAY TYAGI [7/83878499 IVVATS111@GMAIL.C|27.05.2024
[KUMAR lOM
308EXTENSION BARBITRATION & CONCILIATIOMP (1) (COMM) 496/24 |28.05.2024 [HDFC BANK LTD VS DILSHAD AASANISH BHOLA (9811452022 ANISHBHOLA17@G [27.05.2024
IMAIL.COM
1308EXTENSION BMISC APPLICATION IMISC DJ/388/24 30.05.2024 SANT NIRANKARI MANDAL VSKK SELOPAL [9990906771 PUSJURIS@GMAIL. |29.05.2024
ICOM
1308EXTENSION BRECOVERY OF MONEY ICS (COMM) 661/24 30.05.2024 JAGRITI PLASTICS LTD VS KHUSHRAKESH KUMA[9711771000 RAKESH.ADVOCAT [28.05.2024
[E18 @GMAIL.COM
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1308EXTENSION BARBITRATION & CONCILIATIONOMP (1) (COMM) 523/24 130.05.2024 ITATA CAPITAL LTD ANITA CHAPRJANISH BHOL 49811452022 IANISHBHOLA17@G [29.05.2024
IMAIL.COM
1308EXTENSION B|EXECUTION IOMP (1) (COMM) 524/24 30.05.2024 [TATA CAPITAL LTD VS NAGENDRAANISH BHOL 49811452022 IANISHBHOLA17@G [29.05.2024
IMAIL.COM
308EXTENSION BIMISC APPLICATION IMISC.DJ/337/24 03.05.2024 CROSSWAYS VERITCLES SOLUTIORAMA SHANKA|9811214465 RAMASHANKAR15@|02.05.2024
IYAHOO.COM
o ISH. DEEPAK GARG,/Central 1309 THIRD|OMP (I) (COMM) IOMP (I) (COMM)/417/2024 |01-05-2024 [Tata Motors Finance Limited Vs IMAYANK MAHA9873347330 Imayank_mahajanos [30.04.2024
IDISTRICT JUDGE, IFLOOR IBundan Khan (@yahoo.com
ICOMMERCIAL EXTENTION
ICOURT-09 BLOCK
309 THIRD[EXECTION (COMM.) [Execution (Comm)/180/2024(02-05-2024 JAdarsh Modi Vs Ragini Gupta IMUKESH KUMA 989810682372shekhawatilegal@yah|01.05.2024
FLOOR oo.in
I[EXTENTION
BLOCK
1309 THIRDICS (COMM.) ICS (COMM)/546/2024 02-05-2024 l[cici Bank Limited Vs Prabhneet ISAGAR SHIVAN9212036118 vikashchopraadveate [01.05.2024
IFLOOR Singh Bedi (@gmail.com
[EXTENTION
BLOCK
309 THIRD|CS (COMM.) ICS (COMM)/545/2024 02-05-2024 INike Innovate C V Vs Gaurav [Shravan Bansal( 6201970125[rishi@unitedanduniteo1.05.2024
IFLOOR [Footwears d.com
EXTENTION
BLOCK
309 THIRDICS (COMM.) ICS (COMM)/544/2024 02-05-2024 [Rajat Rana Vs Lnder Ahluwalia [Harsimran Kaur 9810064398hsdhillon2002@gmail01.05.2024
FLOOR l.com
EXTENTION
BLOCK
1309 THIRDMISC DJ Misc DJ/351/2024 09-05-2024 [Diamoniq Llp Vs Sarit Chawla ICHANDER SHE 9811141796parveengargofficial @ [08.05.2024
FLOOR gmail.com
[EXTENTION
BLOCK
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309 THIRD[EXECTION (COMM.) [Execution (Comm)/196,/2024[10-05-2024 [Mahabir Parsad Vs Abhijeet Anand [SANTOSH KUM 9313780408sbpandey7@yahoo.co[09.05.2024
FLOOR

I[EXTENTION

BLOCK

1309 THIRD|OMP (I) (COMM) IOMP (I) (COMM)/472/2024 [10-05-2024 [Hdfc Bank Ltd Vs Mohd Jacum Khan/ANISH BHOLA(jo811452022 lanish_bhola17@yaho [09.05.2024
FLOOR jo.com

[EXTENTION

BLOCK

309 THIRDIOMP (I) (COMM) IOMP (I) (COMM)/482/2024 [14-05-2024 [Hdfc Bank Ltd Vs Mahboob Alam  [SANJEEV PATH| 8285002845]litigation@srceslega.cof13.05.2024
IFLOOR Im

[EXTENTION

BLOCK

309 THIRDIOMP (I) (COMM) IOMP (I) (COMM)/483/2024 [14-05-2024 [Hdfc Bank Ltd Vs Prashant Raghav [SANJEEV PATH| 8285002845llitigation@srcslega.col13.05.2024
IFLOOR m

EXTENTION

BLOCK

309 THIRDI|CS (COMM.) ICS (COMM)/604/2024 15-05-2024 [The Indian Express Private Limited |Rajan Khanna(P 9811797546fdvrklawoffice@gmaili4.05.2024
FLOOR Vs Signet Media Service Pvt Ltd l.com

I[EXTENTION

BLOCK

309 THIRDI|CS (COMM.) ICS (COMM)/603/2024 15-05-2024 Ajay Prakash Gupta Vs Sanjay Jain [Sandeep Jindal(] 9810474101sandeepjindal @rediff 14.05.2024
IFLOOR Imail.com

[EXTENTION

BLOCK

309 THIRD|CS (COMM.) ICS (COMM)/602/2024 15-05-2024 [Ramesh Gupta Vs Kshama Gupta Patin Aggarwal(H 9953283177jka.legal@gmail.com [14.05.2024
IFLOOR

EXTENTION

BLOCK

309 THIRD[EXECTION (COMM.) [Execution (Comm)/204/2024{18-05-2024 ISh Jitender Kumar Vs Sh Nitin [Shram Vir Vats(l 9818365011vatsadvocate1978@g [17.05.2024
FLOOR Gautam Imail.com

EXTENTION

BLOCK

1309 THIRD|OMP (I) (COMM) IOMP (COMM)/38/2024 21-05-2024 [Employees State Insurance RAJ KUMAR(P) 9710007606fadvrajkumar@gmail. [20.05.2024
FLOOR ICorporation Vs M/s Design com

[EXTENTION Associates Inc

BLOCK
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1309 THIRDICS (COMM.) ICS (COMM)/624/2024 21-05-2024 [Saurabh Gupta Vs Harish Kumar Pogesh Chander 9810138091fcmahindro@gmail.c [20.05.2024
FLOOR jom

I[EXTENTION

BLOCK

309 THIRDICOUNTER CLAIM ICounter Claim/27/2024 21-05-2024 IGAUTAM PRAKASH SAXENA S/o [N(P), 21.05.2024
FLOOR ISH JAGDISH NARAYAN SHARMA

[EXTENTION Vs HPL ELECTRIC AND POWER

BLOCK ILTD

309 THIRD|CS (COMM.) ICS (COMM)/636/2024 24-05-2024 [Punjab National Bank Vs Malka IPARAS AGGARV| 9810600656[parasaggarwaladv@g |22.05.2024
IFLOOR Imail.com

[EXTENTION

BLOCK

309 THIRDMISC DJ Misc DJ/382/2024 24-05-2024 [Hare Krishna Fabrics Vs Kapoor [deepak chopra(P| 9811104015AKCHOPRA_ADV@ [22.05.2024
IFLOOR [Brothers IYAHOO.IN

EXTENTION

BLOCK

309 THIRD[EXECTION (COMM.) [Execution (Comm)/212/2024 [24-05-2024 [Punjab National Bank Vs Rajeev IANSHUMAN SR| 9990042642sri.anshu83@gmail.c [22.05.2024
FLOOR [Raushan (proprietor Of M/s Rr om

[EXTENTION IContractors)

BLOCK

1309 THIRDI|CS (COMM.) ICS (COMM)/640/2024 28-05-2024 Amit Kumar Garg Prop Of M S [Rahul Kumar(P) 9711793507Naveenjain11289@g [27.05.2024
IFLOOR [Bhagwati Saree Vs Santosh Kumar Imail.com

EXTENTION [Khaitan Prop Of M S Ridhi Textile

BLOCK

309 THIRD|CS (COMM.) ICS (COMM)/641/2024 28-05-2024 IM/s Vishal Gupta Huf Vs Harish [Siddhant Banga(( 9999399931SIDDHANBANGAO04 [27.05.2024
IFLOOR [Kumar (@GMAIL.COM

EXTENTION

BLOCK

309 THIRDIOMP (I) (COMM) IOMP (I) (COMM)/493/2024 [28-05-2024 [Hdfc Bank Ltd Vs Amita Pratap IANISH BHOLA(|9811452022 lanish_bhola17@yaho [27.05.2024
FLOOR Singh lo.com

EXTENTION

BLOCK

1309 THIRD|OMP (I) (COMM) IOMP (I) (COMM)/492/2024 [28-05-2024 [Hdfc Bank Ltd Vs Punit Malhotra |ANISH BHOLA(|o811452022 lanish_bhola17@yaho [27.05.2024
FLOOR jo.com

[EXTENTION

BLOCK
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lgmail.com

309 THIRDI|CS (COMM.) ICS (COMM)/650/2024 29-05-2024 amal Gupta Vs Municipal DEVENDER KUJ9811070396 lpankajkotra@yahoo.i|28.05.2024
FLOOR ICorporation Of Delhi In
EXTENTION
BLOCK
1309 THIRDICS (COMM.) ICS (COMM)/648/2024 20-05-2024 [Sukhvinder Singh Vs United India [SHRUTI GUPTA 9850372200ADVOCATESHRUTT [|28.05.2024
FLOOR [Insurance Company Ltd 2008 @GMAIL.COM
[EXTENTION
BLOCK
309 THIRD|CS (COMM.) ICS (COMM)/660/2024 30-05-2024 [Panasonic Holdings Corporation Vs [Shravan Bansal( 6201970125unitedmark@uniteda [29.05.2024
[FLOOR INew Ashok Watch Company Ors ndunited.com
[EXTENTION
BLOCK
10 ISH. AJAY PANDEY /Central 307 Civil IOMP (1) (COMM)/423/2024 01-05-2024 [Tata Motors Finance Limited Vs TABIMAYANK MAH/{ 9873347330 [mayank_mahajanos | 29-04-2024
IDISTRICT JUDGE, (@yahoo.com
ICOMMERCIAL
ICOURT
307 Civil ICS (COMM)/536/2024 01-05-2024  [CANARA BANK Vs M/s VIJAYANT I[Harpreet Singh 7065517065  [pristinelawcarei@gm| 30-4-2024
lail.com
307 Civil IOMP (I) (COMM)/448/2024 03-05-2024  [Tata Capital Ltd Vs Sultan ChoudharyANISH BHOLA 9811452022  |anish_bhola1y@yaho| 02-05-2024
o.com
307 Civil [Execution (Comm)/201/2024 14-05-2024  [Suresh Kumar Aggarwal Vs Murari [ANIL KUMAR N 9868596306 [anildeepanshunigam | 05-05-2024
lpo10@gmail.com
307 Civil ICS (COMM)/584/2024 09-05-2024  [Lokesh Kumar Vs Sivansh Gupta [Rakesh Patiyal 09811539888  [rakeshpatiyali975@g| 07-05-2024
Imail.com
307 Civil [Execution (Comm)/194/2024| 09-05-2024 [Punjab and Sind Bank Vs Sajjan Aror{Praveen Kr Garg 9311141796  |parveengargofficial@ | 07-05-2024
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307 ICS (COMM)/587/2024 10-05-2024  |[Vinesh Sharma Vs Mohd Anas Raza [I[RFAN AHMED| 9818379347 l;;fgrﬁssociates@gm 08-05-2024
307 Civil ICS (COMM)/586/2024 10-05-2024  Jaswant Singh Dabas Vs Municipal C{Satyendra Kuma| 9811161525 ;l:singhlm@gmail.co 09-05-2024
307 Civil ICS (COMM)/618/2024 18-05-2024  [Saransh Jain Vs Sagar Sahni IQueency Jain 9821766102  |queencyjain1999@g | 10-05-2024
Imail.com
307 Civil IOMP (1) (COMM)/486/2024 14-05-2024  [HDFC Bank Ltd Vs Sandeep Kumar [SANJEEV PATH| 8285002845 })i;crilgation@srcslegal.c 10-05-2024
307 Civil ICS (COMM)/608/2024 17-05-2024  |[M/s Bindal Marketing Co Vs Jauhari [SUNIL MITTAL| 9810513998 |sunilmittal37y@gmail.| 14-05-2024
[Printers Private Limited com
307 Civil ICS (COMM)/619/2024 18-05-2024  [Nike Innovate C V Vs Fashion Zone [Shravan Bansal 0650682928 g‘.scl(l)ir;@unitedandunite 16-05-2024
307 Civil IOMP (I) (COMM)/503/2024 28-05-2024  [Tata Capital Ltd Vs Shree Mahadev TIANISH BHOLA 9811452022 ilcis};l_bholaw@yaho 18-05-2024
307 Civil IOMP (1) (COMM)/504/2024 28-05-2024 [Tata Capital Ltd Vs Babu Singh JANISH BHOLA 09811452022 iflcislél_bholaw@yaho 18-05-2024
307 Civil ICS (COMM)/638/2024 27-05-2024  [Shankar Lal Vs Shahid Abbas IShreyek Gupta 0711424345 f?artee);(.eil;@horizonasso 21-05-2024
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307 ICS (COMM)/646/2024 28-05-2024 [Hero InvestCorp Private Limited Vs AAastha sharma 98104481016 mail@thelegist@gma| 23-05-2024
fil.com
307 Civil IOMP (I) (COMM)/505/2024 28-05-2024 |[HDFC BANK LTD Vs RUPESH SHARANISH BHOLA 9811452022  |anish_bhola1y@yaho| 27-05-2024
lo.com
307 Civil ICS (COMM)/645/2024 28-05-2024  [IDG Infraengineering Pvt Ltd Vs RAJEEV GUPT4 9873560776 [rajeevguptalawyer@g| 27-05-2024
IM/s National Construction Imail.cm
307 Civil IOMP (I) (COMM)/506/2024 28-05-2024 |HDFC BANK LTD Vs ARUN KUMARANISH BHOLA 9811452022  |anish_bhola1y@yaho| 27-05-2024
lo.com
307 Civil IOMP (I) (COMM)/507/2024 28-05-2024 |[HDFC BANK LTD Vs SAVITA DEVI |ANISH BHOLA 9811452022  |anish_bhola1y@yaho| 27-05-2024
lo.com
307 Civil ICS (COMM)/667/2024 29-05-2024  [Rashi Santosh Soni and Anr Vs Rajeslaspreet Singh K| 9650145159  [jaspreet.kapur@gmai| 27-05-2024
l.com
307 Civil IOMP (I) (COMM)/520/2024 29-05-2024  [Tata Motors Finance Limited Vs AruflMAYANK MAHA 9873347330 |mayank_mahajanos | 27-05-2024
(@yahoo.com
307 Civil IOMP (1) (COMM)/521/2024 29-05-2024 [Tata Motors Finance Limited Vs IntqMAYANK MAHA 9873347330 |mayank_mahajanos | 27-05-2024
(@yahoo.com
307 Civil ICS (COMM)/654/2024 29-05-2024 [M/s S Chand and Company Limited [NAVEEN 9810419936  [neveentripathi3o12@| 23-05-2024
Vs M/s Jaico Book Distributors IKUMAR gmail.com
[TRIPATHI
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307 IOMP (1) (COMM)/525/2024 30-05-2024 [Tata Capital Ltd Vs Brijesh Singh JANISH BHOLA 9811452022  |anish_bhola17@yaho| 28-05-2024
lo.com
11 ISH. SANJAY|Central ICOURT ROOM 310(CS (COMM) ICS (COMM)/629/2024 22-05-2024 JURMILA DEVI Vs DTWELVE SPPA(Vijay Pal Sharmq 9654925353 [vpsadvocate@gmail.c[22.05.2024
ISHARMA, DISTRICT] lom
JUDGE,
ICOMMERCIAL
ICOURT
ICOURT ROOM 310|CS (COMM) ICS (COMM)/630/2024 22-05-2024 IM/s GOYAL TRADING COMPANY A[Vineet Rana 9716365042  |Vrlegalassociates12@ [22.05.2024
gmail.com
ICOURT ROOM 310Misc DJ Misc DJ/345/2024 04-05-2024 IPRAVIN PRATAP SHARMA Vs ICIC] BANK LTD 01.05.2024
ICOURT ROOM 310[0MP (I) (COMM) IOMP (I) (COMM)/425/2024 |[01-05-2024 [TATA MOTORS FINANCE LTD Vs EMayank Mahajail 9873347330 |mayank_mahajanos [01.05.2024
(@yahoo.com
ICOURT ROOM 3100MP (I) (COMM) IOMP (I) (COMM)/428/2024 [01-05-2024 [TATA MOTORS FINANCE LTD Vs AMayank 9873347330 [mayank mahajanos [01.05.2024
IMahajan (@yahoo.com
ICOURT ROOM 310[0MP (I) (COMM) JIOMP (I) (COMM)/424/2024 [01-05-2024 ITATA MOTORS FINANCE LTD Vs R[Mayank 9873347330 |mayank_mahajanos [01.05.2024
IMahajan (@yahoo.com
ICOURT ROOM 310[0MP (I) (COMM) IOMP (I) (COMM)/426/2024 [01-05-2024 [TATA MOTORS FINANCE LTD Vs MMayank 9873347330 mayank_mahajanos |01.05.2024
[Mahajan (@yahoo.com
ICOURT ROOM 310[0MP (I) (COMM) IOMP (I) (COMM)/429/2024 |01-05-2024 [TATA MOTORS FINANCE LTD Vs JIMayank 9873347330 [mayank mahajanos |01.05.2024
[Mahajan (@yahoo.com
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ICOURT ROOM 310[0MP (I) (COMM) IOMP (I) (COMM)/427/2024 |01-05-2024 [TATA MOTORS FINANCE LTD Vs DMayank 9873347330 mayank_mahajanos |01.05.2024
[Mahajan (@yahoo.com

ICOURT ROOM 310(CS (COMM) ICS (COMM)/535/2024 01-05-2024 ISTATE BANK OF INDIA Vs M/S SHIAshok Kr. Bahal 9810019614  |pahl.associates1995@[01.05.2024
lgmail.com

ICOURT ROOM 310|CS (COMM) ICS (COMM)/551/2024 02-05-2024 ICANARA BANK Vs AMEETA JAIN |Harpreet Singh 7065517065  |pristinelawcare1@gm [02.05.2024
lail.com

ICOURT ROOM 310[CS (COMM) ICS (COMM)/549/2024 02-05-2024 ICICI BANK LTD Vs SURINDER VE]Vikas Chopra 9212036118  [vikaschopraadvocate [02.05.2024
(@gmail.com

ICOURT ROOM 310(CS (COMM) ICS (COMM)/550/2024 02-05-2024 ICICI BANK LTD Vs SUNNY BHALLJVikas Chopra 9212036118  [vikaschopraadvocate [02.05.2024
(@gmail.com

ICOURT ROOM 310(CS (COMM) ICS (COMM)/559/2024 03-05-2024 ISHYAM LAL Vs MUNICIPAL CORP(Satyendra Kr. Sif 9811161525  [sksingh16@gmail.co [03.05.2024
Im

ICOURT ROOM 310|CS (COMM) ICS (COMM)/591/2024 13-05-2024 ISTATE BANK OF INDIA Vs MR HARBiplab Kr. Mukh 9811767517  |advocatebkm@gmail. [13.05.2024
lcom

ICOURT ROOM 310(CS (COMM) ICS (COMM)/569/2024 07-05-2024 IM/S NEW NORTHWAYS TRANPOR|Ghanshyam Misl 9899794006 [legal_gm1968@yaho [07.05.2024
o.co.in

ICOURT ROOM 310(CS (COMM) ICS (COMM)/571/2024 07-05-2024 IDEEPIKA STEEL Vs M/S HITESH MManish Malik 9654009869 | 07.05.2024
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ICOURT ROOM 310/[0MP (I) (COMM) IOMP (I) (COMM)/459/2024 [08-05-2024 [TATA MOTORS FINANCE LTD Vs TMayank 9873347330 [mayank_mahajanos [08.05.2024
[Mahajan (@yahoo.com
ICOURT ROOM 3100MP (I) (COMM) IOMP (I) (COMM)/473/2024 [10-05-2024 [HDFC BANK LTD Vs KETAN SHARMAnish Bhola 9811452022 OAELSI}Il;bhola17@yaho 10.05.2024
ICOURT ROOM 310[0MP (I) (COMM) IOMP (I) (COMM)/474/2024 [10-05-2024 [HDFC BANK LTD Vs SHEKHAR KAlAnish Bhola 9811452022 é.lzi)srlrl;bholaw@yaho 10.05.2024
ICOURT ROOM 310(CS (COMM) ICS (COMM)/631/2024 22-05-2024 IADITYA VIKRAM BANSAL AND ANJRakesh Bhalla 9811020050 fﬁkesh2c2@yahoolco. 22.05.2024
ICOURT ROOM 310(CS (COMM) ICS (COMM)/605/2024 15-05-2024 I[HERO INVESTCORP PRIVATE LIMJPramod Kr. Sing] 9718209970  |aastha@thelegist.comf15.05.2024
ICOURT ROOM 310(CS (COMM) ICS (COMM)/664/2024 30-05-2024 IDABUR INDIA LTD Vs MOVA SIVA [Hemant Gupta 9811085066 ;akilhra@hotmail.co 130.05.2024
ICOURT ROOM 310[0MP (I) (COMM) IOMP (I) (COMM)/502/2024 [28-05-2024 IDCB BANK LTD Vs JALAN TRANSL{Anish Bhola 9811452022 OA'Iéi)sI}:;bholaw@yaho 28.05.2024
ICOURT ROOM 310[0MP (I) (COMM) IOMP (I) (COMM)/501/2024 [28-05-2024 [HDFC BANK LTD Vs HIMANSHU S4Anish Bhola 0811452022 OA.Ig)sI}:;bholaw@yaho 28.05.2024
ICOURT ROOM 310[0MP (I) (COMM) IOMP (I) (COMM)/519/2024 [29-05-2024 [TATA MOTORS FINANCE LTD Vs DMayank Mahajaiy 9873347330 g;ﬁiglézr:;hajan% 20.05.2024
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ICOURT ROOM 310[0MP (I) (COMM) IOMP (I) (COMM)/526/2024 [30-05-2024 [TATA CAPITAL LTD Vs PRAVINBHAAnish Bhola 9811452022  |Anish_bhola17@yaho[30.05.2024
o.com
ICOURT ROOM 310[Ex (Comm) [Ex (Comm)/ 200/2024 13-05-2024 ICANARA BANK Vs M/S SONI ENTERPRISES
12 ISH. RAVINDER|Central 401 [EXECUTION COMM 183/2024 03.05.2024 IM/S ANU PRODUCTS LTD. V/S SAHNAVDEEP SING 9811311360  [NSINGH_1908@YA | 29.04.2024
IBEDI, DISTRICT]| [HOO.CO.IN
JUDGE,
ICOMMERCIAL
ICOURT
401 [EXECUTION COMM 182/2024 03.05.2024 IM/S ANU PRODUCTS LTD. V/S INAVDEEP SING| 9811311360 [NSINGH_1908@YA | 29.04.2024
[SHAILESH VANICHANDRA VYAS [HOO.CO.IN
& ANR.
401 IOMP (I) COMM 420/2024 01.05.2024 ITATA MOTORS FINANCE LTD. V/S[MAYANK MAHA 9873347330 [MAYANK MAHAJA | 29.04.2024
INo5@GMAIL.COM
401 ICS COMM 548/2024 02.05.2024 [CICI BANK LTD. V/S MANAS DUBJVIKAS CHOPRA| 9212036118 [VIKASCHOPRAADV | 30.04.2024
IOCATE@GMAIL.CO
M
401 ICS COMM 556/2024 03.05.2024 ISTATE BANK OF INDIA V/S BRIJ MBIPLAB KR. MU| 9811767517 IADVOCATEBKMASS| 13.04.2024
IOCIATES@GMAIL.C
oM
401 EXECUTION COMM 185/2024 04.05.2024 [UNIVORN DENMART LTD. V/S IGUNJAN KUMA 9313350568 [ASSOCIATE@CGK.L| 01.05.2024
[EVOLVE TECHNOLOGIES & [EGAL
ISERVICES PVT. LTD. & ANR.
401 [EXECUTION COMM 181/2024 03.05.2024 IM/S DAYA RAM PREM SAGAR PAWAN KUMAK 9999633366 |ADVOCATEPAWAN | 01.05.2024
PJAIN & CO. V/S NIDHI IDEDHA@GMAIL.CO
INTERNATIONAL & ANR. M
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04.05.2024

401 IOMP (I) COMM 451/2024 08.05.2024 ITATA MOTORS FINANCE LTD. V/S[MAYANK MAHA 098733347330 [MAYANK MAHAJA [ 06.05.2024
INo5@GMAIL.COM

401 [EXECUTION COMM 192/2024 09.05.2024 ISHILPA KHANNA V/S SHUMIT CHIS.B. PANDEY 9313780408 [SBPANDEY7@YAHO| 07.05.2024
0.COM

401 [EXECUTION COMM 203/2024 15.05.2024 IM/S A.P.R. BIDI FACTORY V/S M/S[SAMEER SIDHA 9444446565 [SAMEER.SIDHAR@ | 10.05.2024
IMETROPOLITANLE
IGAL.IN

401 IM.EXECUTION 483/2024 27.05.2024 ILIFE STYLE V/S ADBUL WAHID ISISHREYED GUPY] 9711424345 |SHREYEK92@GMAI| 21.05.2024
IL.COM

401 IOMP (I) COMM 495/2024 28.05.2024 [HDFC BANK LTD V/S RBT PRIVAT|ANISH BHOLA 9811452022 [ANISHBHOLA17@Y | 27.05.2024
AHOO.COM

401 ICS COMM 663/2024 130.05.2024 IRAMESH MADAN V/S SMT. GULSHAMARDEEP MA| 9818451845 |ADVOVCATEMAINI | 29.05.2024
(@ GMAIL.COM

401 ICS COMM 666/2024 30.05.2024 ISBI V/S MUKESH GROVER IVIJAY PRAKASH 9810210832 28.05.2024

401 ICS COMM 673/2024 31.05.2023 IM/S RAM NIWAS GOEL V/S MCD [AVINASH TRIVY} 9871441764 |AKTRIVEDILAWOFH 27.05.2024

[CES@GMAIL.COM




S.No Court District Court Room Case Type Case Number Date ofPetitioner Name VS RespondentAdvocate Advocate MobileAdvocate emailid ~ Date of e-filing
Registration Name Number

401 EXECUTION COMM 216/2024 31.05.2024 IM/S SWARN KLA JEWELS PVT LT[JRAKESH KUMA| 9310707170 [[INFO@DSNLEGAL.C|{ 27.05.2024
OM
401 IOMP (I) COMM 498/2024 28.05.2024 ITATA CAPITAL LTD V/S PRAVINBHANISH BHOLA 9811452022 [ANISHBHOLA17@Y | 18.05.2024
AHOO.COM
401 IOMP (I) COMM 497/2024 28.05.2024 IDCB BANK LTD V/S JALAN TRANSJANISH BHOLA 9811452022 [ANISHBHOLA17@Y | 18.05.2024
AHOO.COM
401 IOMP (I) COMM 467/2024 10.05.2023 [HDFC BANK LTD V/S ASAD KHAN [ANISH BHOLA 9811452022 |[ANISHBHOLA17@Y | 09.05.2024
AHOO.COM
401 IOMP (I) COMM 468/2024 10.05.2024 I[HDFC BANK LTD V/S SUDESH KUNANISH BHOLA 9811452022 [ANISHBHOLA17@Y | 09.05.2024
AHOO.COM
13 SH. M.K NAGPAL,Central ko2 ICIVIL ICS (COMM)/538/2024 02-05-2024 RGSK EASY PACK PRIVATEGurvinder 8130909187 litigation@surico.in  [27-04-2024
IDISTRICT JUDGE,| ILIMITED Vs RCM ENTERPRISE Suri(P),
ICOMMERCIAL
ICOURT
402 ICIVIL ICS (COMM)/543/2024 02-05-2024 AMAR GUPTA Vs M/S ARVIVaibhav 8381045856 nishchal @legalpanda |30-04-2024
ILIGHTS AND ANR Massey(P), lin
ko2 ICIVIL ICS (COMM)/542/2024 02-05-2024 IBIG DEEPER INDUSTRIES LLPVaibhav 8381045856 nishchal @legalpandafo1-05-2024
AND ANR Vs M/S ARVI LIGHTSMassey(P), lin
JAND ORS
ko2 ICIVIL ICS (COMM)/575/2024 08-05-2024 [Shubham Gupta Proprietor Of M/sTushar 8076436608 [LEGALINVEST23@G|01-05-2024
Sajal Enterprises Vs Arun KumarKwatra(P), IMAIL.COM
[Proprietor Of M/s Himanshu|
[Trading Company




S.No Court

District

Court Room

Case Type

Case Number

Date
Registration

ofPetitioner Name VS Respondent
Name

Advocate

Advocate MobileAdvocate email id

Number

Date of e-filing

ko2 JARBITRATION JOMP (1) (COMM)/434/2024 |03-05-2024 [Tata Capital Ltd Vs SultanANISH 0811452022 lansh 02-05-2024
IChoudhary BHOLA(P), bhola17@yahoo.com

ko2 ICIVIL ICS (COMM)/578/2024 09-05-2024 IM/s A One Machined ComponentsTANIYA 0810387379 kkmukhijadv@yahoo.[o1-05-2024
IPvt Ltd Vs M/s Nut House IMADAAN(P), lcom

402 ICIVIL ICS (COMM)/555/2024 03-05-2024 JOHNSON CONTROLS (INDIA)Shivangi 9971969135 lanish@ksandk.com |01-05-2024
IPRIVATE LIMITED Vs MULTITEXISingh(P),
[FILTRATION ENGINEERS LTD

ko2 ICIVIL ICS (COMM)/561/2024 06-05-2024 Arun Kumar Goyal Vs MukeshiSandeep 0810474101 sandeepjindals@rediffo2-05-2024
[Kumar Uindal(P), fmail.com

ko2 ICIVIL ICS (COMM)/567/2024 07-05-2024 IM/s Rakesh Adesh Enterprises VsSubhash 0810459344 - 03-05-2024
[Dheeraj Singhal IChandra(P),

ko2 ICIVIL ICS (COMM)/564/2024 06-05-2024 AVNISH GUPTA Vs MUNICIPALsatyendra 0811161525 sksingh116 @gmail.co [04-05-2024
ICORPORATION OF DELHI kumar singh(P), Im

402 ICIVIL ICS (COMM)/597/2024 14-05-2024 IM/s Pushkars Building Systems PvARUN 9999680632 lajaykumarvaibhav@g|o7-05-2024
ILtd Vs M/s Rcc Infra Ventures Ltd  [KUMAR(P), Imail.com

o2 ICIVIL ICS (COMM)/600/2024 15-05-2024 [Hero Investcorp Private Limited Vsaastha 0810481016 Imail @thelegist.com [10-05-2024
JAshok Kumar sharma(P),

ko2 ICIVIL ICS (COMM)/601/2024 15-05-2024 Sunita Bansal Proprietor SalasarfMadhav 0560366379 ladvmadhavkumar@g [10-05-2024
Marketing India Vs Puran ChandKumar(P), Imail.com
[Proprietor Puranchand And Brothers|
Gammu)
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IAGGARWAL(P),

co.in

ko2 I[EXECUTION [Execution (Comm)/208/2024/24-05-2024 IDilip Kumar Sarawagi Vs Anil Jain |Abhinav 0911178219 IMANISH.MKSLEGA [16-05-2024
Garg(P), L@GMAIL.COM

ko2 ICIVIL ICS (COMM)/671/2024 31-05-2024 JOGESH SINGH ARORA  VSANKIT 0871383435 ladvankitdwivedi@gmfi5-05-2024
INARINDER CHAWLA IDWIVEDI(P), lail.com

402 JARBITRATION IOMP (I) (COMM)/500/2024 [28-05-2024 IDcb Bank Ltd Vs Jalan TranslogisticSANISH 0811452022 lansh 18-05-2024
[India Ltd8106 BHOLA(P), bhola17@yahoo.com

ko2 ICIVIL ICS (COMM)/662/2024 30-05-2024 Allied Tubes Pvt Ltd Through ItsJAGRITI 8527506427 JUNLEGALGROUP@ [27-05-2024
[Director Mr Rishabh Taneja Vs M/SJAIN(P), IGMAIL.COM
[EKRA DECOR PVT LTD

ko2 ICIVIL ICS (COMM)/665/2024 30-05-2024 [HAMDARD NATIONALSHIVENDRA 19953394364 shivendra@theacmec [28-05-2024
[FOUNDATION INDIA VS|PRATAP lo.com
[HAMDARD IMP PVT LTD ISINGH(P),

Ko2 JARBITRATION IOMP (I) (COMM)/419/2024 |01-05-2024 ITATA MOTORS FINANCE LTD VsMAYANK 0873347330 Imayank_mahajanos [29-04-2024
IDEEPAK KUMAR YADAV IMAHAJAN(P), (@yahoo.com

402 JARBITRATION IOMP (I) (COMM)/418/2024 |01-05-2024 ITATA MOTORS FINANCE LTD VsMAYANK 0873347330 Imayank_mahajanos [29-04-2024
ASHOK KUMAR IMAHAJAN(P), (@yahoo.com

ko2 JARBITRATION IOMP (I) (COMM)/458/2024 [08-05-2024 ITATA MOTORS FINANCE LTD VsMAYANK 0873347330 Imayank_mahajanos [06-05-2024
IDADARWAL ROAD LINES IMAHAJAN(P), (@yahoo.com

ko2 [EXECUTION [Execution (Comm)/193/2024(09-05-2024 Anu Products Ltd Vs Swaran Singh |[MUKESH 0811311360 Insingh_ 1908 @yahoo.[o7-05-2024
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ko2 IEXECUTION [Execution (Comm)/202/2024(14-05-2024 IM/s Anu Products Ltd Vs DeepakMUKESH 0811311360 Insingh_ 1908 @yahoo.[09-05-2024
Singh Chauhan IAGGARWAL(P), lco.in
ko2 JARBITRATION IOMP (I) (COMM)/485/2024 [{14-05-2024 [Hdfc Bank Ltd Vs Sanjay Tvagi ISANJEEV 8285002845 litigation@sreslegal.c [10-05-2024
IPATHAK(P), lom
402 JARBITRATION IOMP (I) (COMM)/484/2024 [14-05-2024 [Hdfc Bank Ltd Vs Nisha Tyagi ISANJEEV 8285002845 litigation@sreslegal.c [10-05-2024
IPATHAK(P), jom
402 JARBITRATION IOMP (I) (COMM)/513/2024 [29-05-2024 [Tata Motors Finance Limited Vs OmMAYANK 0873347330 Imayank_mahajanos [27-05-2024
Veer Singh IMAHAJAN(P), (@yahoo.com
ko2 JARBITRATION IOMP (I) (COMM)/512/2024 [29-05-2024 [Tata Motors Finance Limited VSMAYANK 0873347330 Imayank_mahajanos [27-05-2024
[Dipu Kumar IMAHAJAN(P), (@yahoo.com
14 ISH. ASHUTOSH[West 201 CS(COMM) [Execution (Comm)/141/2024 [14-05-2024 [Punjab National Bank Vs VikasPRABHAKAR 9958833271madhaviswaroop@g | 10-05-2024
[IKUMAR, DISTRICT] Extn Block IConstruction Company IPANDEY(P), Imail.com
JUDGE
(COMMERCIAL
ICOURT) CS(COMM) ICiv DJ/422/2024 01-05-2024 TRAVEL UNRAVEL PVT LTD VsGaurav 8447630863tvsarlaw@gmail.com | 15-05-2024
TRAVEL UNRAVEL PVT LTD [Tyagi(P),
CS(COMM) IContempt Petition/6/2024 [21-05-2024 [Techwell Enterprises Through PropANIL 9810695699anilsaini@lawyer.co | 20-05-2024
Anil Kant Vs Vimal Plast India PviKUMAR(P), Im
ILtd
CS(COMM) [Execution (Comm)/149/2024 [24-05-2024 IPANKAJ KUMAR SINGH VsMR 885 1268225 siddiquiat iq4@gmai 22-05-2024
IBALKESH [HAIDER(P), IL. com
CS(COMM) [Execution (Comm)/157/2024 [29-05-2024 Deepak  Arora Vs  CoolmindANANT 9810050567kanwalchaudhary@g | 28-05-2024
[Restaurant Pvt Ltd [RAO(P), Imail.com
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209 OMP I COMM 384/2024 02.05.2024 |M/S WORLDFA EXPORTS PVT 9810134854 [sameerdewani23@re [ 02.05.2024
Extn Block LTD VS M/S RMR BRANDS DEWAN diffmail.com

209 CS(COMM) 385/2024 02.05.2024 M/S JAGDAMBA STEELS VS. KRISHAN 9996046592 [dvkkgoel@gmail.co | 02.05.2024
Extn Block ADARSH ENTERPRISES KANHAIYA m

209 CS(COMM) 392/2024 03.05.2024 |INTER EVENT MANAGEMENT | KARTICKAY | 9968795009 [|kartickayy@gmail.co | 03.05.2024
Extn Block SERVICES VS. SUNIL KUMAR | MATHUR Im

209 CS(COMM) 395/2024 04.05.2024 [(CANARA BANKVS. GURPREET| KUMAR 9718909886 (delhilawyers76@yaho| 04.05.2024
Extn Block KAUR VISHWJEET o.com

209 CS(COMM) 396/2024 04.05.2024 | AAPHARMATRADE PVT LTD NEERAJ 9811207046 [info@juslawoffice.co.i 04.05.2024
Extn Block VS. MY PHARMACY GUPTA In

209 OMP(I)/COMM 93/2024 04.05.2024 HDB FINANCIAL SERVICE VS. RN SUNIL 9999330725 |delhilawyers76@yaho| 04.05.2024
Extn Block CARGO CARRIER SEHRAWAT lo.com

209 CS(COMM) 402/2024 08.05.2024 VIJAY KUMAR GUPTA VS. RAHUL RAI 9971824432  |advocates@lexpractic| 08.05.2024
Extn Block KAWALJEET SINGH la.com

209 OMP(I)/COMM 98/2024 10.05.2024 HDFC BANK VS. REHANA BEGUM |[ASHIM BHATT| 8595344479 |ashim.bhatt1y@gmail| 10.05.2024
Extn Block .com

209 CS(COMM) 424/2024 14.05.2024 M/S WINSTROL PETRO RAJESH RAI 9810573041  [info@rrlegal.in 14.05.2024
Extn Block CHEMICAL PVT. LTD VS. M/S

ARYAN CONSTRUCTION AND
ASSOCIATES

209 CS(COMM) 431/2024 16.05.2024 FEDRAL BANK VS. KHEM CHAND SUNITA 9312400295 [connect@snslegal.in | 16.05.2024
Extn Block BHARDWAJ

209 CS(COMM) 434/2024 17.05.2024 PUNJAB SIND BANK VS. SANDEEP 9999886249 [k.tyagi@gmail.com | 17.05.2024
Extn Block SURENDER SINGH TYAGI

209 CS(COMM) 443/2024 18.05.2024 | INDIAN OVERSEAS BANK VS. UJJWAL 9899596050 [ujjwallwfirm@gmail.d 18.05.2024
Extn Block CHANDRA KANWAR KUMAR om

209 CS(COMM) 444/2024 18.05.2024 | INDIAN OVERSEAS BANK VS. UJJWAL 9899596050 [ujjwallwfirm@gmail.d 18.05.2024
Extn Block VIMLA DEVI KUMAR jom
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209 CS(COMM) 449/2024 21.05.2024 RAI INNOTECH POLYMERS VISHAL 981071302 |vishalgarg777@gmail | 21.05.2024
Extn Block PVT LTD VS. SKAI TUBES GARG
209 CS(COMM) 450/2024 21.05.2024 NOOD NDIA VS. M/S ALLIANCE/L KHANDELY 9811333939 [r.a.g.chambers@gmai| 21.05.2024
Extn Block l.com
209 CS(COMM) 451/2024 21.05.2024 SHRI INDERJEET SINGH C.P. WING 9810638066 [advcpwig@gmail.com| 21.05.2024
Extn Block
209 CS(COMM) 459/2024 24.05.2024 EONN PLAST INDIA PVT LTD VS. [LOKESH NATH| 9910515215 [advlokesh86@gmail.c| 24.05.2024
Extn Block M/S VIVAAN DESH NIRMAN JHA jom
209 CS(COMM) 461/2024 27.05.2024 RAJCO BUILDWELL PVT LTD VS. | PRASHANT 981137371 ladvdiwans@gmail.co | 27.05.2024
Extn Block ANJALI GUPTA DIWAN m
209 CS(COMM) 462/2024 27.05.2024 SANJAY GUPTA VS. CLEAN DROP DAMINI 8826778527 jadvdaminiaggarwal@| 27.05.2024
Extn Block FILTERATION INDIA PVT. LTD AGGARWAL lgmail.com
209 CS(COMM) 466/2024 29.05.2024 [PRIMROSE MULTIPLAST PVT. LTD| S.P. BANSAL 8130707356  [kinky6oi@gmail.com| 29.05.2024
Extn Block VS. SWIFT SYSTEM
209 COUNTER CLAIM 33/2024 29.05.2024 INDERPREET VS. HARBHAJAN 29.05.2024
Extn Block SINGH
209 OMP(I)/COMM 108/2024 30.05.2024 SHRIRAM FINANCE VS. SAMUN MANOJ 081133644 Imanojk.adv@gmail.c | 30.05.2024
Extn Block KUMAR lom
209 CS(COMM) 470/2024 30.05.2024 TRANS FOAM INDUSTRIES VS. RANA 9717458522  [ranapradeep1020@g | 30.05.2024
Extn Block DLITE FOAM PVT LTD PRADEEP Imail.com
209 CS(COMM) 471/2024 30.05.2024 UCO BANK VS. SUBJHASH ARUN 9811400314  fadvarunsharma2009 | 30.05.2024
Extn Block CHANDER SHARMA (@gmail.com
16 ISH. DIG VIJAY|West 203 RECOVERY ICS (COMM)/389/2024 02-05-2024 [ndian Overseas Bank Vs Anita Devi [Dharmendra(P), 9899596050[ujj 01-05-2024
ISINGH, DISTRICT] Extn Block allawfirm(@gmaii.
JUDGE lcom
(COMMERCIAL
ICOURT)-03 203 IRECOVERY [Execution (Comm)/128/2024(02-05-2024 IGurmeet Kaur Vs Sita Ram IAfroz
Extn Block IAhmad(P),
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203 RECOVERY ICS (COMM)/388/2024 02-05-2024 IM/s Worldfa Exports Pvt Ltd VsSameer 9810134864j11meerdew1n123Qred| 01-05-2024
Extn Block IShaukat Aziz [Dewan(P), iffmall.com

203 RECOVERY IOMP (I) (COMM)/92/2024 [03-05-2024 [Hdfc Bank Ltd Vs Keshav Mahajan [Kusum 9599624216@shim.bhattly@gmail
Extn Block BHATT(P), .com

203 RECOVERY ICS (COMM)/394/2024 03-05-2024 Sindhu Impex Through PartnenAMIT 0810954389 lamitsandujagg@gmail 02-05-2024
Extn Block [Sumeet Sindhu Vs Dr InternationalSANDUJA(P), l.com

[Private Limited

203 RECOVERY [Execution (Comm)/133/2024[06-05-2024 INitesh Kumar Vs Santokh Dhunna [Daya  Shankar
Extn Block lYadav(P),

203 RECOVERY ICS (COMM)/404/2024 08-05-2024 INaveen Sodhi Vs Pawan KumarMeenu 9212322100|Not Given 07-05-2024
Extn Block Aggarwal IDilawari(P),

203 [RECOVERY ICS (COMM)/403/2024 08-05-2024 IShri Samir Jha Vs Naseem Begum  [Rajeev 0312248337 IAGGARWALRAJEEV| 07-05-2024
Extn Block lAggarwal(P), [70@GAMIL.COM

203 RECOVERY JOMP (I) (COMM)/96/2024 [09-05-2024 HDFC Bank Ltd Vs Deepa SinghlASHIM
Extn Block [Thakur BHATT(P),

203 RECOVERY ICS (COMM)/406/2024 09-05-2024 IMs Dimple Enterprises Prop PsMohar Singh(P) 9213392006ADVMOHARSINGH. | 08-05-2024
Extn Block [Maewaha Vs Ms Disruptive Health| K 10 @gmail.com

Solution Pvt Ltd

203 IRECOVERY ICS (COMM)/410/2024 10-05-2024 State Bank Of India Vs Rajesh/ADAITA 9999132159AKROUTADVOCAT~| 09-05-2024

Extn Block [Kumar [KUMAR IGMAihCOM
[ROUT(P),

203 RECOVERY ICS (COMM)/409/2024 10-05-2024 [Super India Paper Private Limited VS§KARAN 8560585186lksadvocates@gmail.c| 09-05-2024
Extn Block IMonika Kapoor ISUNEJA(P), lom

203 RECOVERY [Execution (Comm)/140/2024[10-05-2024 Anil Kumar Tyagi Vs Satish KumanABHISHEK
Extn Block Mishra IGUPTA(P),

203 RECOVERY IOMP (I) (COMM)/100/2024 [13-05-2024 [Shriram Finance Ltd Vs Samun [IManoj
Extn Block [Kumar(P),

203 [RECOVERY [Execution (Comm)/143/2024[14-05-2024 Saurabh  Aggarwal Vs SejawalVikas
Extn Block [Projects ISharma(P),
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203 RECOVERY ICS (COMM)/427/2024 14-05-2024 IGoodwill Paints And Chemicals CoRAJESH 031002222 AGGARWALCHEM@| 13-05-2024
Extn Block Vs Aggarwal Chem Tech Pvt Ltd IGUPTA(P), IYAHOO.CO.IN
203 RECOVERY ICS (COMM)/426/2024 14-05-2024 IM/s Parmeshthi Enterprises VsVaibhav 9999556464 ADVAIBHAVGUPTA | 13-05-2024
Extn Block IMalbros International Pvt Ltd IGupta(P), (@GAMIL.COM
203 RECOVERY ICS (COMM)/425/2024 14-05-2024 [Sanjay Jain Vs Kdr Forgings Pvt Ltd [SURINDER 0312414473 ISURINDERJAIN666 | 13-05-2024
Extn Block UAIN(P), (@GAMIL.COM
203 RECOVERY [Execution (Comm)/145/2024 17-05-2024 IAMIT SHARMA Vs DAUSDEEPAK
Extn Block IPACKAGING INDIA PVT LTD IGROVER(P),
203 IRECOVERY ICS (COMM)/447/2024 20-05-2024 IM/s Best Roadways Limited Vs ArunRehana 9958997786 IREHANA3191@GMA| 18-05-2024
Extn Block IGupta IAhmed(P), L.COM
203 [RECOVERY ICS (COMM)/463/2024 28-05-2024 [Saraogi Super Sales Pvt Ltd Vs MVARUN 8285672608advocatevarunbedi@ | 27-05-2024
Extn Block [Sandeep Kataria BEDI(P), lgmail.com
203 IRECOVERY JOMP (I) (COMM)/107/2024 [30-05-2024 Shriram Finance Ltd Vs JatinManoj
Extn Block [Sharma 8150 [Kumar(P),
203 IRECOVERY ICS (COMM)/469/2024 30-05-2024 [Saraogi Super Sales Pvt Ltd Vs AsmaVARUN 8285672608advocatevarunbedi@ | 29-05-2024
Extn Block [Khatoon BEDI(P), lgmail.com
203 IRECOVERY ICS (COMM)/475/2024 31-05-2024 fTarun Kumar Kulshreshta VgAkshay Goel(P), 9811783019fakshay.goellO@agan | 30-05-2024
Extn Block [Surehab Healthcare Pvt Ltd [dassociates.in
203 RECOVERY ICS (COMM)/476/2024 31-05-2024 [Rachna Bansal Vs Rohit Garg IChakit 0818613613, lexchakitsinghal@gm | 30-05-2024
Extn Block Singhal(P), 0350613613 lail.com
17 ISH. SANJAY|West 202 ICS (COMM) ICS (COMM)/386/2024 02-05-2024 IVINTAGE CREDIT AND LEASING [GAURAV 0999797229 Imalhotra_gauravi97 |01-05-2024
WINDAL, DISTRICT] Extn Block IPVT LTD Vs AJAY PAL SINGH AND [MALHOTRA 6@yahoo.co.in
JUDGE IORS
(COMMERCIAL
ICOURT) 202 ICS (COMM) ICS (COMM)/387/2024 02-05-2024 IM/S RASS SALES SYSTEMS INDIA M L MAHAJAN [981145027 Gauravmahajan_23 [01-05-2024
Extn Block IPVT LTD Vs KAMAKSHI (@yahoo.co.in
[ENTERPRISES
202 ICS (COMM) ICS (COMM)/397/2024 04-05-2024 [RAM NARAYAN Vs NEETU ARYAN JITINMANN 9873558888 mannasso247@gmail [02-05-2024
Extn Block .com
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202 ICS (COMM) ICS (COMM)/399/2024 06-05-2024 IM/s WORLDFA EXPORTS PVT LTD [SAMEER 0810134864 sameerdewan123@re [03-05-2024
Extn Block Vs SATVINDER KAUR IDHAWAN diffmail.com
202 ICS (COMM) ICS (COMM)/401/2024 07-05-2024 ISITA RAM AND COMPANY PVT ISEWA SINGH (9599300760 legal.src@sitaramco.c{06-05-2024
Extn Block ILTD Vs PRABHUDAS jom
IKARSANBHAI PATEL
202 ICS (COMM) ICS (COMM)/417/2024 13-05-2024 IGLOBAL AUDIO TEXT SOLUTION [SHASHI 9990708680 lawgicalalliance@gm [10-05-2024
Extn Block IPVITATE LIMITED Vs Hdfc Bank [KAUSHIK lail.com
[Limited
202 IOMP (I) (COMM) IOMP (I) (COMM.)/99/2024 [13-05-2024 ISHRI RAM FINANCE LTD Vs IMANOJ 811133644 IManojk.adv@gmail.c [09-05-2024
Extn Block SAMUN KUMAR jom
202 IOMP (1) (COMM) IOMP (I) (COMM.)/103/2024 [17-05-2024 [HDFC BANK LTD Vs RANA AKIL [KUSHAM 9599624216 Ashim.bhattl7@gmailf13-05-2024
Extn Block BHATT .com
202 ICS (COMM) ICS (COMM)/435/2024 17-05-2024 [UNION BANK OF INDIA Vs [RAJIV KUMAR 9899395409 rajivpathakadvocate [15-05-2024
Extn Block RAVINDER KUMAR (@gmail.com
202 ICS (COMM) ICS (COMM)/437/2024 17-05-2024 [UNION BANK OF INDIA Vs [RAJIV KUMAR (9899395409 rajivpathakadvocate [14-05-2024
Extn Block IRAVINDER KUMAR (@gmail.com
202 ICS (COMM) ICS (COMM)/445/2024 20-05-2024 IM/S GURDYAL AND SONS Vs UK SINGHAL (9599043045 legal @sigmalegal.in [17-05-2024
Extn Block IMPASTO COMMUNICATIONS
IPRIVATE LIMITED
202 ICS (COMM) ICS (COMM)/446/2024 20-05-2024 IRISHI PRAKASH Vs ABU TALAHA [SANJAY GARG [92121 93450 ladvsanjaygargli@gma|17-05-2024
Extn Block ICHOUDHURY fil.com
202 ICS (COMM) ICS (COMM)/454/2024 22-05-2024 IM/S M.D TRADING HOUSE Vs MR [N SAGAR 9654619810 ladvocatesagarvarna@f21-05-2024
Extn Block RAJKUMAR THAKRAL IVERMA lgiiiail.com
202 IOMP (I) (COMM) IOMP (I) (COMM.)/110/2024 [31-05-2024 ISHRIRAM FINANCE LTD Vs JATINMANOJ 811133644 Manojk.adv@gmail.c [28-05-2024
Extn Block ISHARMA 0913 KUMAR jom
202 ICS (COMM) ICS (COMM)/473/2024 31-05-2024 [UNION BANK OF INDIA VSSANDEEP 8800892099 [dhariwalsandeep9os [28-05-2024
Extn Block Siddharth Kasana Prop Of PrashiDHARIWAL (@gmail.com
Infra Solutions
18 SH. AJAY GUPTA,|West 210 ICS (COMM)/390/2024 1390/2024 03-05-2024 Skywalk Footwear Vs Mohit Madan [Madhav Kumar | 9560366379 [jadvmadhavkumar@g| 29.03.2024
DISTRICT JUDGE Extn Block Imail.com
(COMMERCIAL
ICOURT)
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210 ICS (COMM)/391/2024 301/2024 03-05-2024 [Punjab National Bank Vs M/sgSudesh Kumari 9312520717 [sharmasudesh590@g|29.03.2024
Extn Block [Tanush Electronics [Sharma Imail.com

210 IMisc DJ/328/2024 1328/2024 06-05-2024 ICanara Bank Vs Satya Dev [Sumit Virmani 9873245548 [virmanilawco@gmail.| 01.04.2024
Extn Block lcom

210 ICS (COMM)/398/2024 1308/2024 06-05-2024 Alniche Lifesciences Pvt Ltd Vs Braml|Arpit Bhargava 9871316969 [abandpartnersoffice | 06.04.2024
Extn Block [Healthcare Pvt Ltd (@gmail.com

210 IOMP (COMM.)/5/2024 5/2024 08-05-2024 IMtnl Vs Gaurav Enterprises IManoj Kumar 9811133644 [manojk.adv@gmail.c [ 05.04.2024
Extn Block om

210 IOMP (1) (COMM.)/97/2024 97/2024 10-05-2024 Hdfc Bank Ltd Vs Mhmd SabirfKusum Bhatt 859534479 |Ashim.bhatt17@gmai| 08.05.2024
Extn Block Ansari l.com

210 [Execution (Comm.)/137/2024 137/2024 10-05-2024 Trupati Overseas Vs  SanjeevlVineet Aggarwal| 9899406498 [Not Provided 08.05.2024
Extn Block [Bhatnagar

210 ICS (COMM)/414/2024 k14/2024 13-05-2024 [Sanjeev Jain Vs Kunal Bhalla Sanjay Padam| 09811112087 [SPJainlawfirm@gmai| 10.05.2024
Extn Block Jain l.com

210 ICS (COMM)/415/2024 k15/2024 13-05-2024 IM/s Fix Well Industries Vs DhawaniAmarendra Kr| 9599801185 [Outsmartadvocate@g| 09.05.2024
Extn Block [Trading Company Dubey Imail.com

210 [Execution (Comm.)/141/2024 141/2024 14-05-2024 [Punjab National Bank Vs VikagMadhavi Shukla| 9958833271 |madhaviswaroop@g | 11.04.2024
Extn Block IConstruction Company Imail.com

210 ICS (COMM)/420/2024 k20/2024 14-05-2024 [Shiv Electric Vs Bagga Enterprises [Ravi Krishan| 9711752002 [RAVIKRISHANCHA | 12.05.2024
Extn Block IChandna INDNA@GMAIL.CO

IM

210 ICS (COMM)/421/2024 k21/2024 14-05-2024 Behari Lal Darshan Lal Pvt LtdJagriti Jain 8527506427 [UNLEGALGROUP@ | 11.05.2024

Extn Block [Through Its Ar Mr Rahul Kaushik Vs IGMAIL.COM
Agro White Industries Pvt Ltd
[Through Its Directors

210 ICS (COMM)/432/2024 h32/2024 16-05-2024 Suresh Soni Vs M/s BharatlRajeev K. Tiwari| 9312276651 [.tiwari88@gmail.co | 15.05.2024
Extn Block [Industries Im

210 ICS (COMM)/436/2024 436/2024 17-05-2024 [Rajinder Kumar Arora Vs PawanlAshok 9312209463 [ashokchhaparia@gm | 15.05.2024
Extn Block [Kumar IChhaparia lail.com
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210 ICS (COMM)/439/2024 439/2024 18-05-2024 Indian Overseas Bank Vs ChandralUjjwal Kumar 9899596050 [uyjjwallawfirm@gmail | 16.05.2024
Extn Block [Prakash Sharma L.com
210 ICS (COMM)/440/2024 kh40/2024 18-05-2024 Indian Overseas Bank Vs Indira Devi|Ujjwal Kumar 9899596050 [ujjwallawfirm@gmail | 16.05.2024
Extn Block .com
210 ICS (COMM)/441/2024 ka1/2024 18-05-2024 Tikka Junction Pvt Ltd Vs ShavinaSurinder Singh 9311325398 |mail@tmjuris.com 17.05.2024
Extn Block Arora
210 ICS (COMM)/442/2024 ha2/2024 18-05-2024 IM/s Sawhney Industries Vs M/sl[shvinder Singh 9811773177  |advishvinder@gmail. | 16.05.2024
Extn Block [Ratan Industries com
210 IOMP (1) (COMM.)/104/2024 104/2024 21-05-2024 [Hdfc Bank Ltd Vs Yogesh Bhardwaj [Kusum Bhatt 859534479 |Ashim.bhatt17@gmai| 20.05.2024
Extn Block l.com
210 ICS (COMM)/453/2024 k53/2024 22-05-2024 [Rajesh Khanna Vs Rajesh KumanArush Kr{ 9818376231 [mwlawassociates@g | 20.05.2024
Extn Block [Sharma Malhotra Imail.com
210 IOMP (I) (COMM.)/105/2024 105/2024 24-05-2024 [Hdfc Bank Ltd Vs Shaila Singh Kusum Bhatt 859534479 |Ashim.bhatti7@gmai| 22.05.2024
Extn Block l.com
210 ICS (COMM)/457/2024 k57/2024 24-05-2024 lOmega Marketing Pvt Ltd Vs ZeallRajeev Kapoor 9811116256 [rajeevkapoor_2007@| 22.05.2024
Extn Block [mpressions Pvt Ltd rediffmail.com
210 ICS (COMM)/458/2024 l458/2024 24-05-2024 ICanara Bank Vs Harshil Manchanda |Ashok Kumar 9560396555 [Not Provided 22.05.2024
Extn Block
210 ICS (COMM)/460/2024 60/2024 27-05-2024 IM/s Ms Industries, Through ItsKunal Madan 9717468652 [kunalmadan@kmala | 22.05.2024
Extn Block [Proprietor Vs  M/s  Vantage| office.com
Integrated Security Solutions Private
[Limited
210 IOMP (I) (COMM.)/106/2024 106/2024 30-05-2024 Shriram Finance Ltd Vs Rvm PubliqManoj Kumar 9811133644 [manojk.adv@gmail.c | 29.05.2024
Extn Block School om
19 ISH. NARESHWest 403 [Execution (Comm.)/130/2024 [Execution 03-05-2024 [Sarvesh Security Services Pvt Ltd Vs
IKUMAR Extn Block (Comm.)/130/2024 IGuru Govind Singh Govt Hospital
HOTRA,
IDISTRICT JUDGE
(COMMERCIAL 403 ICS (COMM)/393/2024 ICS (COMM)/393/2024 03-05-2024 Shree Shyam Enterprises Vs HardoiAKSHAY 9811479499 ILEGALAFFAIR.133@| 15-04-2024
ICOURT) Extn Block Bansal Goods Carrier Pvt Ltd KUMAR IGMAIL.COM
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403 ICS (COMM)/400/2024 ICS (COMM)/400/2024 06-05-2024 INaresh Bansal Proprietor Of SriSHAYUK 8505615868 ISHAYUK@ASH.ASS | 02-05-2024
Extn Block Balaji  Sales  Corporation = VSKUMAR IOCIATES
IMohammad Kamran
403 IOMP (I) (COMM.)/94/2024 IOMP (I) (COMM.)/94/2024 [07-05-2024 [HDB Financial Services Limited VSSUNIL 0212190624 INOT PROVIDED 03-05-2024
Extn Block [Puran Chand And Ors ISEHRAWAT
403 IOMP (I) (COMM.)/95/2024 IOMP (I) (COMM.)/95/2024 [07-05-2024 [HDB Financial Services Limited VSSUNIL 0212190624 INOT PROVIDED 04-05-2024
Extn Block Singh Transport Company And Ors [SEHRAWAT
403 ICS (COMM)/405/2024 ICS (COMM)/405/2024 09-05-2024 [Kwality Polythreads Pvt Ltd ThroughlASHISH 0811166800 IASHISHKAPURO7@ | 24-04-2024
Extn Block [ts CS Chakravrtee Singh Vs M/sKAPUR IGMAIL.COM
Afzal Trading Co. Through Its
[Partners
403 ICS (COMM)/407/2024 ICS (COMM)/407/2024 09-05-2024 [Union Bank Of India Vs MayankALOK KUMAR 9911000126 INOT PROVIDED 08-05-2024
Extn Block IGupta
403 ICS (COMM)/408/2024 ICS (COMM)/408/2024 10-05-2024 [Lancer Footwear India Pvt Ltd VS§SHRAM VIR9818365011 IVATSADVOCATE197 | 23-02-2024
Extn Block [Raisa Begum IVATS 8@GMAIL.COM
403 ICS (COMM)/411/2024 ICS (COMM)/411/2024 13-05-2024 Sunil Kumar Vs Bellstar TradingRAHUL 9999080438 ADVOCATERAHULR| 01-05-2024
Extn Block [Private Limited IRAJPAL AJPAL@GMAIL.CO
IM
403 ICS (COMM)/412/2024 ICS (COMM)/412/2024 13-05-2024 Sunil Kumar Vs  MilleniumRAHUL 9999080438 JADVOCATERAHULR| 10-05-2024
Extn Block [Technologies RAJPAL IAJPAL@GMAIL.CO
IM
403 ICS (COMM)/413/2024 ICS (COMM)/413/2024 13-05-2024 Indian Overseas Bank Vs JitendraDHARMENDRA{9899596050 [UJJWALLAWFIRM | 10-05-2024
Extn Block [Prajapat(Borrower) (@GMAIL.COM
403 ICS (COMM)/416/2024 ICS (COMM)/416/2024 13-05-2024 Dyninno India LLP Vs AshishGAURAV 0810955779 ILEBERHANLAWOFF| 09-05-2024
Extn Block ISharma IMOHAN ICE@GMAIL.COM
403 ICS (COMM)/418/2024 ICS (COMM)/418/2024 13-05-2024 [Saraogi  Super Sales Pvt Ltd VSVARUN BEDI [8285672608 IADVOCATEVARUNB| 10-05-2024
Extn Block [Manoj Kumar [EDI@GMAIL.COM
403 ICS (COMM)/419/2024 ICS (COMM)/419/2024 13-05-2024 [Saraogi Super Sales Pvt Ltd Vs AnilVARUN BEDI [8285672608 IADVOCATEVARUNB| 10-05-2024
Extn Block IModi [EDI@GMAIL.COM
403 ICS (COMM)/422/2024 ICS (COMM)/422/2024 14-05-2024 INDIAN OVERSEAS BANK VSPUNEET 9891125411 IOFFICEOFBRIJESH | 10-10-2023
Extn Block IPUNEET CHAUDHARY ICHAUDHARY KTAMBER@GMAIL.

ICOM
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403 ICS (COMM)/423/2024 ICS (COMM)/423/2024 14-05-2024 INDIAN OVERSEAS BANK VSPUNEET 0891125411 IOFFICEOFBRIJESH | 10-10-2023

Extn Block ISAPNA AGGARWAL ICHAUDHARY IKTAMBER@GMAIL.
ICOM

403 ICS (COMM)/428/2024 ICS (COMM)/428/2024 15-05-2024 ICanara Bank Vs Megha Gupta ISUMIT 0873245548 IVIRMANILAWCO@ | 06-05-2024
Extn Block IVIRMANI IGMAIL.COM

403 ICS (COMM)/429/2024 ICS (COMM)/429/2024 15-05-2024 ICanara Bank Vs Shahnawaj And |AMIT GUPTA [0810224624 AMITGUPTAADV36 |25-04-2024
Extn Block Anr. 6@GMAIL.COM

403 ICS (COMM)/430/2024 ICS (COMM)/430/2024 15-05-2024 Scorchers Services I Pvt Ltd Vs S KIPRATEEK 7985456927 IVISHISHST.SINGH | 16-04-2024
Extn Block Industries KUMAR (@VLLP.Q.IN

TTWARI

403 ICS (COMM)/433/2024 ICS (COMM)/433/2024 17-05-2024 Ventura International Pvt. Ltd VSJITENDER 0968237035 UITENDERKUMARG |04-05-202F4

Extn Block IDevender Kumar Saini IGAHLYAN [HAHLYAN @GMAIL.
ICOM

403 ICS (COMM)/438/2024 ICS (COMM)/438/2024 17-05-2024 Ganpati Gartex Private Limited VSSATISH 7042198312 INFO@CENTURYLA | 16-05-2024
Extn Block [Naresh Enterprises IPRAKASH WFIRM.IN

403 [Execution (Comm.)/147/2024 [Execution (Comm.)/147/2024/18-05-2024 [Rakesh Kumar Vs Sikand Standley]
Extn Block [Enterprises Pvt Ltd

403 ICS (COMM)/448/2024 ICS (COMM)/448/2024 20-05-2024 [Kauzer Technologies And SystemsANKIT GUPTA (8860353372 IADVOCATEANKIT19| 18-05-2024
Extn Block IPvt Ltd Vs Neeraj Khera loo@GMAIL.CO,

403 ICS (COMM)/452/2024 ICS (COMM)/452/2024 21-05-2024 Shri Ram Polypack Through It§ASHOK 0811165857 IASHOK@LEGALCAS| 20-05-2024
Extn Block Proprietor Sh Kunal Mehta Vs DeyKUMAR [ES.IN

[Polymers Through Its Proprietor Ms
[Prem Lata

403 ICS (COMM)/455/2024 ICS (COMM)/455/2024 22-05-2024 [Rajesh Khanna Vs Rajesh KumanARUSH 9711155443 IMWLAWASSOCIATE| 21-05-2024

Extn Block ISharma KUMAR S@GMAIL.COM
IMALHOTRA

403 ICS (COMM)/456/2024 ICS (COMM)/456/2024 22-05-2024 INav Labels Pvt Ltd Vs Saurabh Bajaj [RAJESH 0810194135 RMAHINDRA@RED | 21-05-2024
Extn Block IMAHINDRU IFFMAIL.COM

403 ICS (COMM)/464/2024 ICS (COMM)/464/2024 28-05-2024 [Punjab And Sind Bank Vs SurenderfSANDEEP 9999886249 ISK.TYAGI@YAHOO. | 09-05-2024
Extn Block Singh And Madhuri ITYAGI ICOM

403 ICS (COMM)/465/2024 ICS (COMM)/465/2024 20-05-2024 [Rajkamal Plywood India Vs M/s AtsATUL 0811333939 IR.A.G.CHAMBERS@ | 20-05-2024
Extn Block [Buildline Pvt Ltd KHARBANDA IGMAIL.COM
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403 ICS (COMM)/467/2024 ICS (COMM)/467/2024 29-05-2024 IProzo Distribution Private Limited KRISHNA 0711161488 IP.GADI@GNALAWY | 24-05-204
Extn Block Vs Fenda Audio India PrivateGAUR [ERS.COM
[Limited and Ors
403 IOMP (I) (COMM.)/109/2024 JOMP (I) (COMM.)/109/2024 [30-05-2024 [Shriram Finance Ltd. Vs Faryad Ali [MANOJ 0811133644 INOT PROVIDED 20-05-2024
Extn Block [KUMAR
403 ICS (COMM)/468/2024 ICS (COMM)/468/2024 30-05-2024 ICharan Paaduka Industries Pvt. Ltd JASHOK JAIN 8130707356RINKYS601@GMAIL| 16-04-2024
Extn Block Vs Hemant Pasricha .COM
403 ICS (COMM)/472/2024 ICS (COMM)/472/2024 30-05-2024 ICredence Acoustics And Ceilings |ABHISHEK 9718062292 [THE 20-05-2024
Extn Block Private Limited Vs Gyptech System(GUPTA SUITSLAWFIRM@G
IPvt Ltd IMAIL.COM
403 IOMP (I) (COMM.)/111/2024 IOMP (1) (COMM.)/111/2024 [31-05-2024 IHDFC Bank Ltd Vs Amit Chauhan [ASHIM BHUTT 9599624216 IASHIM.BHATT17@G| 04-05-2024
Extn Block IMAIL.COM
403 [Execution (Comm.)/158/2024 [Execution 31-05-2024 IMr Chandra Shekhar Vs Mr Amitesh]|
Extn Block (Comm.)/158/2024 [Tiwari And Ors
20 ISH. ANURAG SAIN,/NEW DELH]I 1 COUNTER CLAIM 10/2024 01.05.2024 HOOVER SERVICES PVT. LTD. VS.[ BIMLENDU 9871424063, [BIMLENDUSHEKHA| 22.04.2024
IDISTRICT IDISTRICT COTTAGE INDUSTRIES SHEKHAR, 9810008481 [R77@GMAIL.COM
(COMMERCIAL EXPOSITION LTD.
ICOURT)-01
1 EX(COMM) 74/2024 01.05.2024 RAHEE INFRATECH LIMITED VS. SOUMYA 9717211487  [SOUMYADUTTAO07@| 08.04.2024
UNION OF INDIA DUTTA IGMAIL.COM
1 CS(COMM) 395/2024 03.05.2024 PROFESSIONAL MANAGEMENT | NITIN GUPTA 0682632288 INITINGUPTA4JAN | 02.05.2024
FACILITY SERVICES VS. AND (@GMAIL.COM
MINISTRY OF DEFENCE ABHISHEK
SONI
1 EX(COMM) 78/2024 03.05.2024 PUNJAB NATIONAL BANK VS. QUAISAR ALI 999802592 IALIQUAISAR110@G | 09.04.2024
DINESH MAJHI & ORS. IMAIL.COM
1 CS(COMM) 397/2024 04.05.2024 BODYCENTIVE VS. RHITI SPORTS PANKAJ 0810492809 |ADVOCATEKAUSHI | 26.04.2024
MANAGEMENT PVT. LTD. & ORS. KAUSHIK [K42@GMAIL.COM
1 OMP(I)COMM 188/2024 04.05.2024 TATA PROJECTS LIMITED VS. MAYANK 0871417355 |CONTACT@SHELD | 02.05.2024
POWER GRID CORPORATION OF BUGHANI IONLAWFIRM.COM
INDIA LIMITED
1 EX(COMM) 81/2024 04.05.2024 OPTIMAL MEDIA SOLUTIONS VS | SHRESHTH 9871206484 |SHRESHTH@LAWK| 08.04.2024
ALLIED MEDIA NETWORK JAIN INS.IN
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CS(COMM) 400/2024 06.05.2024 SUN ORGANIC INDUSTRIES VISHNU PS 9871152081 [VISHNULANGAWA | 03.05.2024
PRIVATE LIMTIED VS. RAJA LANGAWAT (@GMAIL.COM
UDYOG PRIVATE LIMITED AND
ORS
1 EX(COMM) 85/2024 08.05.2024 |M/S TARA ESTATE PVAT. TLD. VS.| PREET PAL 9958555055 [CHAMBERPPSINGH| 24.04.2024
SMT. NEENA KAPOOR SINGH, (@GMAIL.COM
TANUPREET
KAUR AND
1 OMP(COMMs) 117/2024 08.05.2024 NATIONAL AGRICULTURE RAKESH 9310707170 [[INFO@DSNLEGAL.C| 01.05.2024
COOPERATIVE MARKETING KUMAR OM
FEDERATION OF INDIA LTD. VS.
SUPERIOR AGRO CROPS P. LTD.
1 OMP(COMMs) 119/2024 09.05.2024 M/S SPACE BUSINESS SOLUTION| DURGESH 9811217093 |ADV.DURGESHGUP| 01.05.2024
PVT. LTD. VS. DISTRICT GUPTA TA@GMAIL.COM
ELECTION OFFICER
1 OMP(COMM) 118/2024 09.05.2024 M/S SPACE BUSINESS SOLUTION | DURGESH 9811217093 |JADV.DURGESHGUP| 01.05.2024
PVT. LTD. VS. DISTRICT GUPTA TA@GMAIL.COM
ELECTION OFFICER
1 CS(COMM) 411/2024 09.05.2024 MERINO INDUSTRIES LTD. VS. SANJEEV 9811843959 [SANJEEV.ADV@GM | 02.05.2024
GARUDA CONSTRUCTION & KUMAR AIL.COM
ENGINERING PVT. LDT.
1 CS(COMM) 415/2024 10.05.2024  |M/S TRUE LINK FINANCE LIMIED RAJAT 0818004454 [RAJATTRUELINK@ | 09.05.2024
VS. SH. SUNIL KUMAR AND SARAWAT IGMAIL.COM
ANOTHER.
1 EX(COMM) 86/2024 13.05.2024 IDEMITSU LUBE INDIA PVT. LTD.| AKANSHA 9560274717  |AAKANKSHA@PSLC| 04.05.2024
VS. M/S MADHUSUDAN GARAI & NEHRA [HAMBERS.CO
ORS.
1 OMP(I)COMM 193/2024 13.05.2024 ACCELERATE PRODUCTX MANAN POPLIL,[ 9289028206 |CONTACT@LEXSTO| 01.05.2024
VENTURES VS. VIPIN TRIPATHI |AMIT KUMAR, INEGROUP.COM
AKASH GUPTA
1 OMP(I)COMM 194/2024 13.05.2024 ACCELERATE PRODUCTX MANAN POPLIL,[ 9289028206 |CONTACT@LEXSTO| 01.05.2024
VENTURES VS. TESCO 24X7 AMIT KUMAR, INEGROUP.COM
AKASH GUPTA
1 OMP(I)COMM 195/2024 13.05.2024 ACCELERATE PRODUCTX MANAN POPLIL,[ 9289028206 |CONTACT@LEXSTO| 01.05.2024
VENTURES VS. MR. DHANANJAY | AMIT KUMAR, INEGROUP.COM
KUMAR AKASH GUPTA
1 CS(COMM) 422/2024 13.05.2024 PRADEEP KALRA VS. BHARAT 0810444651  [LEGISTAUXILIARY | 01.05.2024
INNOVATION TECH & ORS. GUPTA, (@GMAIL.COM
VARUN TYAGI
1 CS(COMM) 423/2024 13.05.2024 PRADEEEP KALRA VS. BHARAT 9810444651  [LEGISTAUXILIARY | 01.05.2024
ONTOMATE INTERNATI9QNAL GUPTA, (@GMAIL.COM

VARUN TYAGI
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1 CS(COMM) 421/2024 13.05.2024 PRIMUS SUPER SPECIALITY MEENAKSHI 0818382806, [KAPIL@MKMIDHA. | 04.05.2024
HOSPITAL VS. DARL STORZ  |MIDHA, KAPIL| 9810288545 [COM,
ENDOSCOPY INDIA MIDHA GARV IMEENAKSHIMIDHA|
SINGH i @GMAIL.COM
1 OMP(I)COMM 197/2024 13.05.2024 SOFTWARE TECHNOLOGY PARK | ANKUR SOOD | 9810088832 |ANKURSOODOFFIC| 04.05.2024
OF IDIA VS. M/S COVENANT [E@GMAIL.COM
INFOSOLUTION PVT. LTD.
1 CS(COMM) 426/2024 14.05.2024 MEENA BAZAAR VS. ALENA SUSHEEL K 9811108123 [TEKADVO@GMAIL. | 07.05.2024
VENTURES LTD. AND ORS. TEKRIWAL/ ICOM
DR. MAMTA
TEKRIWAL
1 CS(COMM) 431/2024 15.05.2024 PUNJAB NATIONAL BANK VS. INDRA 9311824970 |[ASSOCIATENARAYA| 06.05.2024
MOHD. SHAMIM NARAIN IN29g@GMAIL.COM
1 CS(COMM) 202/2024 16.05.2024 KMPL VS. ATUL JAIN & ANR AJAY UPPAL 9811740125 [VIRTUOUS.PEOPLE | 06.05.2024
(@GMAIL.COM
1 CS(COMM) 203/2024 16.05.2024 KMPL VS. SHIKSHA CHAUHAN & | AJAY UPPAL 9811740125  [VIRTUOUS.PEOPLE | 06.05.2024
ORS. (@GMAIL.COM
1 CS(COMM) 204/2024 16.05.2024 KMPL VS. PRADEEP KUMAR & AJAY UPPAL 9811740125 [VIRTUOUS.PEOPLE | 06.05.2024
ANR. (@GMAIL.COM
1 CS(COMM) 205/2024 16.05.2024 KMPLVS. SURENDRA SINGH & | AJAY UPPAL 9811740125  [VIRTUOUS.PEOPLE [ 06.05.2024
ANR. (@GMAIL.COM
1 OMP(I)COMM 206/2024 17.05.2024 AXIS BANK LTD. VS. MR. AKASH ANUPAM 0654926809 |ANUPAMJSINGH®@ | 10.05.2024
SEHLOT SINGH IGMAIL.COM
1 OMP(I)COMM 208/2024 17.05.2024 AXIS BANK LTD. VS. GURPREET ANUPAM 9654926809 |ANUPAMJSINGH®@ | 10.05.2024
SINGH MEHTA SINGH IGMAIL.COM
1 CS(COMM) 440/2024 18.05.2024 M/S BEYCOMP ELECTRONICS VS.| UDAY RAM 9868100437, [NOT AVAILABLE 10.05.2024
M/S INFINITY E SERVICES PVT. SHARMA 9711530809
LTD.
1 CS(COMM) 444/2024 21.05.2024 M/S SKYWAYS AIR SERVICES PVT. NEERAJ 9811267045 [INFO@JUSLAWOFF| 10.05.2024
TLD. VS. MS PREETI DEVI GUPTA, [CES.COM
KAMAL GUPTA
1 M-EX 3/2024 21.05.2024 HDFC BANK LTD. VS. MANOJ AGARWAL 9953944409, |SOURVJENA@AGAR| 17.05.2024
KUMAR GOEL JETLEY & CO. 8377961775 [WALJETLEY.COM
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1 EX(COMM) 91/2024 21.05.2024 AAKASH SYSTEMS PRIVATE UDAY RAM 09868100437, [UDAYRAMSHARMA | 13.05.2024
LIMTED VS. MINAKSHI W/O SHARMA 9711530809 |@GMAIL.COM
NARENDER SINGH
1 CS(COMM) 447/2024 22.05.2024 SIYARAM BROTHERS VS. CHETAN ROY 9811735248 |CHETAN@INTEGRI | 16.05.2024
AMARJEET AUTO [TASLAWFIRM.COM
1 EX(COMM) 93/2024 22.05.2024 SURINDER KUMAR BHUTANI P.P. OJHA 9811297244 |RSPREMPUAULAH 13.5.2024
AND ANR. VERSUS M/S [UJA@GMAIL.COM
BAREBACK HOSPITALITY PVT.
LTD.
1 CS(COMM) 451/2024 27.05.2024 M/S HARYANA ISPAT BHANDAR SANCHIT 9999605495 |ADVSANCHITGOYA | 16.05.2024
THROGUH SOLE PROPRIETOR GOYAL IL@GMAIL.COM
SH. DAYANAND SINGHAL
1 CS(COMM) 452/2024 27.05.2024 M/S SATO ARGOX INDIA PVT. | AMIT KUMAR 9871291420 JURISPRUDENCEO1| 14.05.2024
LTD. VS. NL TECHNOLOGIES PVT. SINGH 1@GMAIL.COM
LTD.
1 CS(COMM) 453/2024 27.05.2024 M/S ICON CONTROLS PVT. LTD. UTKARSH 9013155901  [UTKARSHJOSHI255| 06.05.2024
VS. M/S INDIAN OIL JOSHI (@GMAIL.COM
CORPORATION LTD.
1 OMP(COMM) 132/2024 28.05.2024 TCI FREIGHT VS. INDIAN OIL | M/S KHAITAN| 9873603928 [LITIGATION@KHAI| 21.05.2024
CORPORATION & KHAITAN [TANANDKHAITAN.
ICOM
1 CS(COMM) 458/2024 28.05.2024 M/S BHAGWATI PERFECT ANURADHA 9205113671  januradhamitttra@gm| 06.05.2024
SANITATION PVT. TLD. VS. M/S MITTAL& lail.com
JINDAL HABITAT SOLUTIONS BIJWNSWE
PVT. TLD. KUME
1 CS(COMM) 457/2024 28.05.2024 VIPIN GUPTA VS. SURENDER MANISH 8076259955, [SURENDERYADAVA| 13.05.2024
SINGH SHARMA 9990081211  [DV@GMAIL.COM
1 CS(COMM) 456/2024 28.05.2024 SH. RAKESH GUPTA VS. SH. RAMESH 9312392991, [RAMESHGUPTAEQ | 18.05.2024
JAGAN NATH SONI CHAND GUPTA| 9312392991 [UITY@GMAIL.COM
1 CS(COMM) 464/2024 20.05.2024 STP LIMITED VERSUS D & VLEGAL 9818950925 |DANDVLEGAL@GM | 21.05.2024
BHOLASINGH JAIPRAKASH AIL.COM
CONSTRUCTION LIMITED
1 CS(COMM) 463/2024 20.05.2024 SH. NAVEEN BANSAL, CHANDRAKAN| 9717006365 |ADV.CKTIWARI@G | 20.05.2024
PROPRIETOR M/S B B DAIRY & T TIWARI IMAIL.COM
FOODS PRODUCTS VS. SMT.
MAMTA GIRI, PROPRIETOR M/S
1 COUNTER CLAILM 13/2024 31.05.2024 AIR INDIA LIMITED VS. CAPT. RAJESH 9810003146 [OFFICE@ILOLEGAL| 27.05.2024
NAVEEN KUMAR PANDEY RANJAN .COM
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1 COUNTER CLAILM 14/2024 31.05.2024 AIR INDIA LTD VS. CAPT. ANKUR RAJESH 9810003146 [OFFICE@ILOLEGAL| 27.05.2024
SIGH RANJAN .COM
1 COUNTER CLAILM 15/2024 31.05.2024 AIR INDIA LTD. VS. CAT. SAGAR RAJESH 9810003146 [OFFICE@ILOLEGAL| 27.05.2024
SURESH PATIL RANJAN .COM
1 COUNTER CLAILM 16/2024 31.05.2024 AIR INDIA LIMITED VS. CAPT. RAJESH 9810003146 [OFFICE@ILOLEGAL| 27.05.2024
SHIVANK MATHUR RANJAN .COM
1 CS(COMM) 469/2024 31.05.2024 BHART ARORA VS. VAGABONDS | MR. SAGAR 7042132941  [OFFICESAGARSURI | 30.05.2024
HOSPITALITYU PVT. LTD. SURI (@GMAI.COM
1 CS(COMM) 433/2024 16.05.2024 RAJ KUMAR JINDAL VS. M/S KSHITIZ 0999994372  [KSHITIZMAHIPAL@| 04.05.2024
SHAPOORJI PALLONJI AND CO. MAHIPAL IGMAIL.COM
1 CS(COMM) 434/2024 16.05.2024 LIC HOUSING FINANCE LTS. VS. SURI & 9971357074  [LITIGATION@SURI | 07.05.2024
YASH GUPTA AND ANR. COMPANY ICO.IN
1 OMP(COMM) 127/2024 20.05.2024 UNION OF INDIA VS. AKASH ASHISH 9313471929  JASHISHSHARMAS37 | 014.05.2024
FARMS AND NURSERY KUMAR 0@GMAIL.COM
SHARMA
1 EX(COMM) 90/2024 20.05.2024 M/S SWARN KLA JEWELS VS. DSN LEGAL 9310707170  [info@dsnlegal.com 18.05.2024
SHAPOORJI PALLONJ9 AND CO. | ADVOCATES
PVT. LTD.
1 CS(COMM) 450/2024 24.05.2024 M/S WINPRO DOORS AN N.P. LAW 8860301018, |ASSOCIATESNPLAW| 18.05.2024
WINDOWS VS. SH RAHUL ASSOCIATS 9773771018  |@GMAIL.COM
CHOBEY
1 OMP(I)COMM 223/2024 24.05.2024 KMPL VS. SAURABH KUMAR AJAY UPPAL 9811740125  [VIRTUOUS.PEOPLE | 14.05.20245
(@GMAIL.COM
1 OMP(I)COMM 224/2024 24.05.2024 KMPL VS. AZHAR AHMAD AJAY UPPAL 9811740125 [VIRTUOUS.PEOPLE | 14.05.2024
(@GMAIL.COM
1 OMP(I)COMM 225/2024 24.05.2024 KMPL VS. AZAD RO SYSTEMS AJAY UPPAL 9811740125  [VIRTUOUS.PEOPLE | 14.05.2024
(@GMAIL.COM
21 ISH. VIDYAINEW DELH] 25 OMP (I) (COMM) 181/2024 01-05-2024 Kotak Mahindra Prime Ltd Vs Vinay | AMIT KUMAR 9990659331  [kmpspartner@gmail. | 27.04.2024
IPRAKASH, IDISTRICT Singh SINHA(P), lcom
IDISTRICT JUDGE
(COMMERCIAL
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25 CS (COMM) 389/2024 01-05-2024 Canara Bank Vs Thamizhanban K | ANSHUMAN 9990042642 fianshumanadv@gmai| 26.04.2024
SRIVASTAVA(P l.com
),
25 CS (COMM) 393/2024 02-05-2024 GANGOTRI ELECTRONICS PVT Kartik 8126399945 |Advocatebhagat24@g| 22.04.2024
LTD Vs M/S STEN ELECTRONICS| Bhagat(P), Imail.com
25 OMP (COMM) 111/2024 02-05-2024 Union Of India Vs M/S Om Prakash(P),| 9818199103 [oplawassociates@gm | 23.04.2024
GURDARSHAN SINGH lail.com
GOVT CONTRACTOR AND
SUPPLIER
25 CS (COMM) 394/2024 03-05-2024 Printing Machinery Engineers Vs ARVIND 9811017290  farvindmishraii@gmal| 26.04.2024
Asian Packages MISHRA(P), fil.com
25 Execution (Comm) 77/2024 03-05-2024 M/s Enkay Enterprises Vs Union Of pavan 9871300094 [ishanlegalaid@gmail.| 25.04.2024
India sachdeva(P), lcom
25 OMP (I) (COMM) 187/2024 04-05-2024 Electronica Finance Limited Vs aditya 9953041454  [kmpspartner@gmail. | 01.05.2024
Onkar Enterprises prasad(P), com
25 CS (COMM) 396/2024 04-05-2024 HT MEDIA LTD Vs HDFC LIFE [puneet bajaj(P),| 9811700978 |bajaj.bajaji28@gmail| 12.04.2024
INSURANCE COMPANY L.com
25 CS (COMM) 398/2024 06-05-2024 State Bank Of India Vs Mahesh Subhash 9910290686, [pravinmishraadvocat | 5.04.2024
Kumar Chandra le@gmail.com
Lochakia(P),
25 CS (COMM) 399/2024 06-05-2024 Bank Of India Vs Ds Dairy Through | DEOKANT 9711332383  |deokanttripathi2@g | 18.04.2024
Its Proprietor Mr Devinder Godara | TRIPATHI(P), Imail.com
25 Execution (Comm) 84/2024 07-05-2024  |M/s Ashoka Enterprises Vs Union Of] Sayed Wasif 9311307710  fhaider.adv@gmail.co | 23.04.2024
India Haider(P), Im
25 Execution (Comm) 83/2024 07-05-2024 Ramesh Bansal Vs M/s Rajendra RAHUL 9971030903 |madanrahu18(@gmai| 27.04.2024
Gears MADAN(P), l.com
25 CS (COMM) 404/2024 07-05-2024 NOVATEUR ELECTRICAL AND ADITYA 9810081079  [vpdalmia@vaishlaw.c| 01.05.2024
DIGITAL SYSTEMS PVT LTD Vs DHAR(P), lom
M/S SANVIK ENGINEERS INDIA
PVT LTD
25 OMP (COMM) 115/2024 07-05-2024 P K SHAFI PROP OF M/S P K Rajiv Dalal(P), 8826114343 [sanjeev@dslawoffices| 16.05.2024
SHAFTI Vs Indian Railway Lin
Catering And Tourism Corporation
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25 OMP (COMM) 114/2024 07-05-2024 Project Director CBUD Project RAM 9810634209 [ram.kawar@yahoo.co| 27.04.2024
Ministry Of Housing And Urban KAWAR(P), Lin
Affairs
Vs PSP FINANCIAL CONSULTANT
25 CS (COMM) 405/2024 08-05-2024 Ram Prakash Kumar Vs Balwinder RISHABH 8586834657  [injlawoffices@gmail.c| 18.04.2024
Singh Sole Proprietor Of GUPTA(P), lom
Ms Besh Indian Furniture Co And
Anr
25 CS (COMM) 406/2024 08-05-2024 Homeshree Housing Finance Nidhi Saini(P), 9654737306  mnidhisainio103@gma| 01.05.2024
Limited Vs Ravi Kumar fil.com
25 CS (COMM) 409/2024 09-05-2024 M/s Ars Steels Vs M/s Mkss KARTIKEY 8802750752 fadv.kartikeymittal@y| 01.05.2024
Buildtech Pvt Ltd MITTAL(P), lahoo.com
25 CS (COMM) 410/2024 09-05-2024 Gaurav Goyal Vs M/s Nkg Hardik 7859984398  |advocatehardikaggar | 20.04.2024
Infrastructure Limited Aggarwal(P), wal@gmail.com
25 CS (COMM) 413/2024 10-05-2024 |Aryanveda Cosmeceuticals Vs Mittal Chirag 9811118700 |AJA 05.06.2024
Products Ahluwalia(P), IYSAHN1@ASAHNI.c
o
25 CS (COMM) 414/2024 10-05-2024 |Carpet Couture Through Rashi Bajaj| Avsi Malik(P), 9871921015 Javsimalik@virayalega| 02.05.2024
Vs Aamby Valley Limited l.com
25 OMP (I) (COMM) 196/2024 13-05-2024  |Accelerate Productx Ventures Pvt Lid| AMIT 9289028206 [contact@lexstonegro [ 01.05.2024
Vs Samsara Retail Ventures KUMAR(P), lup.com
25 OMP (I) (COMM) 192/2024 13-05-2024  |Accelerate Productx Ventures Pvt Ltd| AMIT 9289028206 [contact@lexstonegro [ 01.05.2024
Vs Jj And Company KUMAR(P), lup.com
25 OMP (I) (COMM) 191/2024 13-05-2024  |Accelerate Productx Ventures Pvt Lid| AMIT 9289028206 [contact@lexstonegro [ 01.05.2024
Vs Arpit Kohli KUMAR(P), lup.com
25 CS (COMM) 419/2024 13-05-2024 Stp Limited Vs Shinde Developers DEEPAK 9899995598 [PURCHASE@SDPLP| 04.05.2024
Private Limited SAHNI(P), [UNE.COM
25 CS (COMM) 424/2024 14-05-2024 Jaspal Singh Nagpal Vs Boparai S | BALVINDER 9818717198  palvinderbagga@gma| 10.05.2024
Martial Security Pvt Ltd SINGH fil.com
BAGGA(P),
25 CS (COMM) 425/2024 14-05-2024 M/S INDIYUM FOODS PVT LTD Vs JYOTI 9599072522  fjyotiinsa.11@gmail.co| 06.04.2024
M/S AXIS E-CORP SOLUTIONS |[ADVOCATE(P), Im

PVT LTD
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25 CS (COMM) 429/2024 15-05-2024 MUKUL GUPTA MARKETING PVT [Monica Goel(P),| 8800401525 |advocatemonicagoel | 04.05.2024
LTD Vs Sh Rajpal Verma (@gmail.com
25 CS (COMM) 428/2024 15-05-2024 State Bank Of India Vs Sepoy VARUN 9818365119  [chambersofvaruncha | 04.05.2024
Rikhum Yimchunger CHANDIOK(P), Indok@gmail.com
25 CS (COMM) 427/2024 15-05-2024 State Bank Of India Vs Anil Singh VARUN 9818365119  [chambersofvaruncha | 04.05.2024
Bhadoriya CHANDIOK(P), Indok@gmail.com
25 CS (COMM) 430/2024 15-05-2024 M/S TRUE LINK FINANCE Vs Ram RAJAT 9818004454 [NOT PROVIDED 13.05.2024
Rattan Yadav SARAWAT(P),
25 OMP (COMM) 123/2024 16-05-2024 [BHARAT SANCHAR NIGAM LTD V| Mohit 9810648444 [NOT PROVIDED 08.05.2024
GAYATRI INTERNATIONAL Kochhar(P),
25 CS (COMM) 432/2024 16-05-2024 M/S RSPL LTD Vs M/S Sanjeev 5602402025 [sanjeev.sing@singhas| 05.06.2024
GURUNANAK FOOD PRUDUCTS Singh(P), sociates.com
25 CS (COMM) 435/2024 17-05-2024 UCO BANK Vs Ms Simple Traders RAJESH 9810218488  [rajeshrattan66@gmai| 09.05.2024
RATTAN(P), l.com
25 CS (COMM) 438/2024 18-05-2024 STATE BANK OF INDIA Vs ANIL ADAITA 9999132159 |AKROUTADVOCATE| 10.05.2024
KUMAR KUMAR (@GMAIL.COM
ROUT(P),
25 Execution (Comm) 89/2024 18-05-2024 M/S MANIK PRINTPACK INDIA ANIL 9953686474 |aniladvocate1982@g | 10.05.2024
PVT LTD Vs M/S SANSAA KUMAR(P), Imail.com
ENTERPRISES INDIA PVT LTD
25 OMP (I) (COMM) 210/2024 18-05-2024 Fusion Micro Finance Ltd Vs VK aditya 9990659331 [KMPSPARTNER@G | 13.05.2024
Generators Engineering Works prasad(P), IMAIL.COM
25 CS (COMM) 437/2024 18-05-2024 STATE BANK OF INDIA Vs KAMAL| Gopal Chand 9810210832 [NOT PROVIDED 04.05.2024
SETHI Sharma(P),
25 OMP (I) (COMM) 211/2024 18-05-2024 Fusion Microfinance Ltd Vs Fast aditya 9990659331 [KMPSPARTNER@G | 13.05.2024
Ortho prasad(P), IMAIL.COM
25 OMP (COMM) 124/2024 18-05-2024 COLUMBIA PETRO CHEM PVT |Vipul Kumar(P),] 9811030089 [vipul.rmlnlu@gmail.c|] 13.05.2024

LTD Vs M/S MACK INSURANCE
SURVEYOR AND LOSS ASSESSORS|

PVT LTD AND ORS

jom
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25 CS (COMM) 443/2024 20-05-2024 |M/S HERO INVESTCORP PVT LTD| ANIL KUMAR 0810134793 |ALLIPCARE@GMAI | 13.05.2024
Vs ASHOK KUMAR JOHN DOE SAHU(P), IL.COM
25 OMP (I) (COMM) 213/2024 22-05-2024 [INDUS TOWER LIMITED Vs August|Samanvaya Law 9319615151  joffice@samanuagala | 10.05.2024
Singh and Partners(P), lw.com
25 Misc DJ 2779/2024 22-05-2024 Narender Tube House Vs Agtech [parminder singh] 9811210962  |psgoindi@gmail.com | 13.05.2024
Industries Pvt Ltd goindi(P),
25 OMP (I) (COMM) 214/2024 22-05-2024 INDUS TOWERS LTD Vs Jagdish [Samanvaya Law 9319615151  [office@samanuagala | 10.05.2024
Singh and Partners(P), lw.com
25 CS (COMM) 446/2024 22-05-2024 Movin Express Private Limited Vs Jeevesh 09811617189  fjeevesh@mavenlegal.| 15.05.2024
Venticare Medical Inc Mehta(P), nat
25 OMP (COMM) 129/2024 24-05-2024 Hll Infra Tech Services Limited Vs | MANMOHAN 9810208494 [lawyerschamber21gm| 16.05.2024
Bhullar Construction SINGH lail
NARULA(P),
25 Execution (Comm) 94/2024 24-05-2024 M/s Kashipur Agro Industries Pvt BHAAVAN 8802290930 [tusharg9s@hotmail.c| 14.05.2024
Ltd Vs National Seeds Corporation | MAHAJAN(P), om
25 OMP (MISC) (COMM) 2/2024 27-05-2024 Municipal Corporation Of Delhi Vs | ASHUTOSH 0891826827  fashutosh_402@hotm| 20.05.2024
City Sweep Services Pvt Ltd GUPTA(P), lail.com
25 OMP (COMM) 130/2024 27-05-2024 Union Of India Thro Garrison AJAY 9810239626 fajaybidhuriyg@gmail | 20.05.2024
Engineer West Vs Ashutosh Builder | BIDHURI(P), .com
Zcontractor And Engineer Through
Its Proprietor Sh Mahesh Chand
25 CS (COMM) 455/2024 28-05-2024 Indian Overseas Bank Vs Alimuddin [Subhash Kumar| 9810840045 [skjhaassociates@gma| 21.05.2024
Khan Jha(P), fil.com
25 CS (COMM) 454/2024 28-05-2024 Crystal Crop Protection Limited Vs Sunill 09818256885  snlkmr588@gmail.co| 21.05.2024
Thiruvengadam Dhaman Kumar(P), Im
25 CS (COMM) 462/2024 29-05-2024 NORTHERN SPIRITS LIMITED Vs Anannya 9999714826 [DUSHYANT@MGIA | 22.05.2024
Delhi State Industrial And Ghosh(P), IWASSOCIATES.COM
Infrastructure Development
Corporation
25 CS (COMM) 467/2024 30-05-2024 M/S ASSOCIATION OF STATE NISHANT 9811981140  [rashmipriyag@gmail.| 22.05.2024
ROAD TRANSPORT UNDERTAING | SHOKEEN(P), com
Vs National Federation Of Tourism
And Transport Cooperative Of India
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25 CS (COMM) 466/2024 30-05-2024 Sneha Das Sharma Vs Space Towers Rakesh 9891194404  [rksharmas4@gmail.c| 04.05.2024
Pvt Ltd Kumar(P), lom
25 Misc DJ 2866/2024 30-05-2024 Manmeet Singh Ahluwalia Vs Ritik Malik(P), 9999653611  fchaudharylawoffices | 24.05.2024
Inderpal Singh (@gmail.com
25 OMP (I) (COMM) 226/2024 31-05-2024 Kotak Mahindra Prime Ltd Vs AMIT KUMAR | 9990659331 |kmpspartner@gmail. | 30.05.2024
Ashima Mehta SINHA(P), lcom
25 Execution (Comm) 96/2024 31-05-2024 Sms Integrated Facility Services Pvt | SHASHWAT 7011673219  fadvpawani232@gmai| 28.05.2024
Ltd Vs MSS WORLDWIDE PVT LTD| PARIHAR(P), l.com
25 OMP (I) (COMM) 182/2024 01-05-2024 Kotak Mahindra Prime Ltd Vs Devi | AMIT KUMAR | 9990659331 |[kmpspa 27.05.2024
Shankar Pandey SINHA(P), rtner@gmail.com
25 OMP (I) (COMM) 180/2024 01-05-2024 Kotak Mahindra Prime Ltd Vs Sonal | AMIT KUMAR 9990659331  |[kmpspa 27.04.2024
Singh SINHA(P), rtner@gmail.com
25 OMP (I) (COMM) 184/2024 03-05-2024  [Kotak Mahindra Prime Ltd Vs Sanjay| AMIT KUMAR | 9990659331 |kmpspa 27.04.2024
S SINHA(P), rtner@gmail.com
25 Execution (Comm) 76/2024 03-05-2024 Punjab National Bank Vs M/s Quaisar Ali(P), 9999802592  [liquaisar 11 09.04.2024
Gupsup Communications lO@gmail.com
25 OMP (I) (COMM) 183/2024 03-05-2024 |Kotak Mahindra Prime Ltd Vs Geeta| AMIT KUMAR | 9990659331 [kmpspa 20.04.2024
Porwal SINHA(P), rtner@gmail.com
25 OMP (I) (COMM) 185/2024 03-05-2024 Kotak Mahindra Prime Ltd Vs Sunil | AMIT KUMAR 9990659331  [kmpspa 20.04.2024
Kewlani SINHA(P), rtner@gmail.com
25 OMP (I) (COMM) 186/2024 04-05-2024 Hindustan Unilever Limited Vs ASHU 9871204285 [prantar@pbcchamber] 29.04.2024
Jagdish Kumar PATHAK(P), s.com
25 Execution (Comm) 80/2024 04-05-2024 OPTIMAL MEDIA SOLUTION Vs Shreshth 9871206484  [shreshth@lawkins.in | 08.04.2024
M/S LIFESTYLE PROJECTS Jain(P),
25 CS (COMM) 438/2024 18-05-2024 STATE BANK OF INDIA Vs ANIL ADAITA 9999132159  [NOT PROVIDED 06.04.2024
KUMAR KUMAR
ROUT(P),
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25 CS (COMM) 412/2024 10-05-2024 M/s Savdo Technologies Pvt Ltd Vs | Ray Vikram 9818121216  [Vikram@arethalegal | 03.05.2024
GLAMYO TECHNOLOGIES PVT Nath(P), (@gmail.com
LTD
25 Misc DJ 2684/2024 13-05-2024 Canara Bank Vs Dolphin ANIL VYAS(P), 9818238292 [NOT PROVIDED 02.05.2024
Refrigeration And Air Conditioning
25 OMP (I) (COMM) 190/2024 13-05-2024  |Aditya Birla Finance Limited Vs Sam AMAN 9911481624  [mahipdatta@gmail.c | 06.05.2024
Traders VASISTH(P), lom
25 OMP (I) (COMM) 200/2024 16-05-2024 Kotak Mahindra Prime Limited Vs | ajay uppal(P), 9811740125 [VIRTUOUS.PEOPLE | 06.05.2024
Kusum Yadav (@GMAIL.COM
25 OMP (I) (COMM) 201/2024 16-05-2024 Kotak Mahindra Prime Limited Vs | ajay uppal(P), 9811740125 |[VIRTUOUS.PEOPLE | 06.05.2024
Rohit S (@GMAIL.COM
25 OMP (I) (COMM) 207/2024 17-05-2024 AXIS BANK LTD Vs MAHESH Anupam 9654926809  |anupanjsingh;Wgmai| 10.05.2024
GIRDGAR Singh(P), l.com
25 OMP (I) (COMM) 215/2024 24-05-2024 Kotak Mahindra Prime Limited Vs | ajay uppal(P), 9811740125 |[VIRTUOUS.PEOPLE | 06.05.2024
Arun Kumar Bahanwal (@GMAIL.COM
22 IMS. VINEETAINEW DELHI] 24 SUIT FOR TRADEMARKS CS (COMM)/390/2024 01-05-2024 Puma Se Vs Ashok Kumar Trading Shivangi NOT AVAILABLE NOT AVAILABLE 20-04-2024
IGOYAL, DISTRICTIDISTRICT As Flymax Footwear Kohli(P),
WUDGE
(COMMERCIAL
ICOURT)-03
24 EXECUTIION PETITION Execution (Comm)/75/2024 | 02-05-2024 | PERFECT IMPACT DESIGNING & | GAURAV |NOT AVAILABLE [NOT AVAILABLE 20-04-2024
PRINTING PVT. LTD. Vs. KOCHHAR
COROMANDAL AGRICO PVT. LTD.
24 OBJECTION U/S 34 OF OMP (COMM)/110/2024 02-05-2024  |Arun Kumar Gupta Vs 5paisa Capitall ADVOCATE |NOT AVAILABLE NOT AVAILABLE 18-04-2024
JARBITRATION & CONCILIATION]| Limited NOT HIRED
ACT
24 SUIT FOR RECOVERY CS (COMM)/392/2024 02-05-2024 Condor Footwear India Limited And PUNEET 9999054886  [Puneetsolicitors@gm | 23-04-2024
Anr Through Its Ar Sanjay Madhotra| AHUJA(P), lail.com
Vs Meta Platform Inc
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24 SUIT FOR RECOVERY CS (COMM)/391/2024 02-05-2024 Ms Faith Mercantile Pvt Ltd Vs Ayushi 9953767798  |ayushicg1@gmail.co | 18-04-2024
Vishwakarma Scales Private Limited| Chugh(P), Im
24 EXECUTIION PETITION Execution (Comm)/79/2024| 03-05-2024 |[PUNJAB NATIONAL BANK Vs M/S| Quaisar Ali(P),| 9999802592 fliquaisariio@gmail.| 08-04-2024
MEKAL INDUSTRIES AND ORS lcom
24 OBJECTION U/S 34 OF OMP (COMM)/113/2024 03-05-2024 Jawaharlal Nehru University Vs Harshvardhan |NOT AVAILABLE [NOT AVAILABLE 22-04-2024
JARBITRATION & CONCILIATION]| Vijay Kumar Gupta Korada(P),
ACT
24 SUIT FOR RECOVERY CS (COMM)/402/2024 06-05-2024 Bank Of India Vs Suman Trading DEOKANT 9711332383  |deokanttripathi2@g | 16-04-2024
Comp Any Through Its Proprietor | TRIPATHI(P), Imail.com
24 SUIT FOR RECOVERY CS (COMM)/403/2024 06-05-2024  |Shri Samarth Utility Services Private Mankan NOT AVAILABLE [NOT AVAILABLE 24-04-2024
Limited Vs Ms Prabhakar Sharma E Singh(P),
Mitra Services
24 SUIT FOR RECOVERY CS (COMM)/401/2024 06-05-2024 M/s Complete Dewatering Systems [ Mohammad |NOT AVAILABLE NOT AVAILABLE 23-04-2024
Pvt Ltd Vs M/s Gannon Dunkerley |Taiyab Khan(P),
And Co Limited
24 EXECUTIION PETITION Execution (Comm)/82/2024 06-05-2024 DEE PEARLS (INDIA) LLP AND |Amit Kasera(P),| 9899094951 [advamitkasera@gmai| 25-04-2024
ANR Vs SUNSTAR CUSTOMER l.com
CONNECT LTD
24 APPLICATION U/S 151 CPC MISC. DJ/2666/2024 07-05-2024  |OM PRAKASH AND ORS. VS. ONGC|ADITI TUTEJA| 9999630431 [adititutejal5@gmail.c| 07-05-2024

jom




S.No Court

District

Court Room

Case Type

Case Number

Date
Registration

Name

ofPetitioner Name VS RespondentAdvocate

Advocate
Number

MobileAdvocate email id

Date of e-filing

24 SUIT FOR RECOVERY CS (COMM)/408/2024 08-05-2024  |Mis Break Point Capital Advisors Llp|surinder kumar |NOT AVAILABLE NOT AVAILABLE 24-04-2024
Vs Mis Arynt Consultants Put Ltd kumar(P),
24 SUIT FOR RECOVERY CS (COMM)/407/2024 08-05-2024 Sandhya Vij Vs Alluring Bistro Pvt Shivek NOT AVAILABLE [NOT AVAILABLE 20-04-2024
Lid Trehan(P),
24 OBJECTION U/S 34 OF OMP (COMM)/116/2024 08-05-2024 Union Of India Vs Aercomfort Pvt | Vinod Kumar 09811603482 [NOT AVAILABLE 27-04-2024
JARBITRATION & CONCILIATION]| Ltd Rai(P),
ACT
24 OBJECTION U/S 34 OF OMP (I) (COMM)/189/2024 08-05-2024 M/s Maac International Facility Sameer 9810134864 [NOT AVAILABLE 08-05-2024
JARBITRATION & CONCILIATION]| Management Pvt Ltd Vs The General] Dewan(P),
ACT Manager Operation and Ors
24 SUIT FOR RECOVERY CS (COMM)/416/2024 10-05-2024 System Elektronics Vs Liberty VINAYAK |NOT AVAILABLE [NOT AVAILABLE 20-04-2024
General Insurance Limited UNIYAL(P),
24 SUIT FOR RECOVERY CS (COMM)/417/2024 10-05-2024 Mohd Wahid Vs M/s Ameriprise Sushant 9810490462  [sushantksay@gmail.c| 01-05-2024
India Llp Chaudhary(P), lom
24 SUIT FOR RECOVERY CS (COMM)/418/2024 10-05-2024 Deki Electronics Ltd Vs Bright Varun Jain(P), 9971540730  [vdsassociates@gmail.| 02-05-2024
Westech Solution Pvt Ltd lcom
24 PETITION U/S 9 OF OMP (I) (COMM)/192/2024 13-05-2024 ACCELERATE PRODUCT AMIT KUMAR 9312895556  jamitkumari973@redi| 27-04-2024
JARBITRATION & CONCILIATION]| VENTURES PVT. LTD. VS. JJ & ffmail.com
ACT COMPANY
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24 SUIT FOR RECOVERY CS (COMM)/420/2024 13-05-2024 Matrimony Com Ltd Vs Garg Dyeing NAWAZ NOT AVAILABLE [NOT AVAILABLE 30-04-2024
And Processing Industries SHERIF(P),
24 OBJECTION U/S 34 OF OMP (COMM)/120/2024 13-05-2024 North Eastern Railway Vs Calstar ASHISH 0313471929  fashishsharma379@g | 03-05-2024
JARBITRATION & CONCILIATION]| Steel Ltd KUMAR Imail.com
ACT SHARMA(P),
24 EXECUTIION PETITION Execution (Comm)/87/2024 14-05-2024 N S ASSOCIATES PVT LTD Vs M. TARIQUE 9811202991  [NOT AVAILABLE 14-05-2024
HOTEL CORPORATION OF INDIA | SIDDIQUI(P),
LTD (HCI)
24 OBJECTION U/S 34 OF OMP (COMM)/122/2024 16-05-2024  |Space 4 Business Solution Pvt Ltd Vs|Amit kumar(P),| 9313543056 [NOT AVAILABLE 03-05-2024
JARBITRATION & CONCILIATION]| District Election Officer (south) AND
ACT ANR
24 PETITION U/S 9 OF OMP (I) (COMM)/198/2024 16-05-2024 Kotak Mahindra Prime Limited Vs | ajay uppal(P), 9811740125 |ajayuppaladvocate@g| 04-05-2024
JARBITRATION & CONCILIATION] Raju Sharma Imail.com
ACT
24 PETITION U/S 9 OF OMP (1) (COMM)/199/2024 16-05-2024 Kotak Mahindra Prime Limited Vs | ajay uppal(P), 9811740125 |ajayuppaladvocate@g| 04-05-2024
JARBITRATION & CONCILIATION]| VIMAL KUMAR AND ANR Imail.com
ACT
24 EXECUTIION PETITION Execution (Comm)/88/2024 17-05-2024 ARCHIES LIMITED Vs ASIM Gaurav 9910978597 [NOT AVAILABLE 01-05-2024
CARRIER SERVICE Kumar(P),
24 PETITION U/S 9 OF OMP (I) (COMM)/209/2024 17-05-2024 Axis Bank Ltd Vs Mohd Javed Khan Anupam 9654926809 [janupamjsingh@gmail| 08-05-2024
JARBITRATION & CONCILIATION]| Singh(P), L.com
ACT
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24 SUIT FOR RECOVERY CS (COMM)/436/2024 17-05-2024 Uflex Ltd Vs Naveen Food And Rajeev 9810028877 [NOT AVAILABLE 10-05-2024
Beverages Agarwal(P),
24 SUIT FOR RECOVERY CS (COMM)/439/2024 18-05-2024 State Bank Of India Branch ADAITA NOT AVAILABLE [NOT AVAILABLE 08-05-2024
Jeevantara Vs Sonika Rawat KUMAR
ROUT(P),
24 PETITION U/S 9 OF OMP (I) (COMM)/212/2024 18-05-2024 Fusion Micro Finance Ltd Vs Swati aditya 9582091630 [NOT AVAILABLE 11-05-2024
JARBITRATION & CONCILIATION] Enterprises prasad(P),
ACT
24 OBJECTION U/S 34 OF OMP (COMM)/126/2024 20-05-2024 Narinder Singh Vs M/s Indostar satyendra 9811971649  [satyendrakumarverm| 10-05-2024
JARBITRATION & CONCILIATION]| Capital Finance Limited kumar(P), padv@gmail.com
ACT
24 SUIT FOR RECOVERY CS (COMM)/441/2024 20-05-2024  |Nepzpack Industries Private Limited] NAVDEEP 9711265611 jain.navdeep23@gma| 10-05-2024
Vs Darling Pets Privat Elimited JAIN(P), fil.com
24 SUIT FOR TRADEMARKS CS (COMM)/442/2024 20-05-2024 Hero Investcorp Pvt Ltd Vs Ashok | ANIL KUMAR 9810134793 fallipcare@gmail.com | 11-05-2024
Kumar John Doe SAHU(P),
24 OBJECTION U/S 34 OF OMP (COMM)/125/2024 20-05-2024  |Union Of India Vs M/s Akash Farms ASHISH 0313471929  |ashishsharma3y9@g | 12-05-2024
JARBITRATION & CONCILIATION]| Nursery KUMAR Imail.com
ACT SHARMA(P),
24 EXECUTIION PETITION Execution (Comm)/92/2024 21-05-2024  [VIGIL COMPUTERS LLP Vs DRUPE| Kapil Kher(P), 9891072729  janilkher@gmail.com | 12-05-2024
FOODS INDIA PVT LTD
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24 SUIT FOR TRADEMARKS CS (COMM)/445/2024 21-05-2024 Three N Products Pvt Ltd Vs Sat SHIVESH [NOT AVAILABLE [NOT AVAILABLE 20-05-2024
Kartar Shopping Ltd SEHGAL(P),
24 SUIT FOR RECOVERY CS (COMM)/449/2024 22-05-2024 State Bank Of India Vs M S H D Rajiv kumar 9990781015 [thakur.rajivig85@gm| 07-05-2024
Enterprises Through Partners Sh Thakur(P), lail.com
Divesh Bhatia And Mr Ajay Kumar
Bhatia
24 OBJECTION U/S 34 OF OMP (COMM)/128/2024 22-05-2024 Patil Rail Infrastructure Pvt Ltd Vs satyendra 9811971649  [satyendrakumarverm| 10-05-2024
JARBITRATION & CONCILIATION]| Ministry Of Railway An kumar(P), laadv@gmail.com
ACT
24 SUIT FOR RECOVERY CS (COMM)/448/2024 22-05-2024 Siyaram Brothers Vs Gurmehar | Chetan Roy(P), 9811735248  [NOT AVAILABLE 18-05-2024
Moters
24 PETITION U/S 9 OF OMP (I) (COMM)/216/2024 24-05-2024 Kotak Mahindra Prime Limited Vs | ajay uppal(P), 9811740125  |ajayuppaladvocate@g| 10-05-2024
JARBITRATION & CONCILIATION] Neetu Kumar Imail.com
ACT
24 PETITION U/S 9 OF OMP (I) (COMM)/217/2024 24-05-2024 Kotak Mahindra Prime Limited Vs | ajay uppal(P), 9811740125 |ajayuppaladvocate@g| 10-05-2024
JARBITRATION & CONCILIATION] Rajnish Pal mail.com
ACT
24 PETITION U/S 9 OF OMP (1) (COMM)/222/2024| 24-05-2024 Kotak Mahindra Prime Limited Vs | ajay uppal(P), 9811740125 |ajayuppaladvocate@g| 10-05-2024
JARBITRATION & CONCILIATION] Mayank Sharma Imail.com
ACT
24 PETITION U/S 9 OF OMP (I) (COMM)/221/2024 24-05-2024 Kotak Mahindra Prime Limited Vs | ajay uppal(P), 9811740125 jajayuppaladvocate@g| 10-05-2024
JARBITRATION & CONCILIATION] Ravinder Kumar Imail.com
ACT




Advocate MobileAdvocate email id

Number

Date
Registration

S.No Court District Court Room Case Type Case Number ofPetitioner Name VS RespondentAdvocate

Name

Date of e-filing

24 PETITION U/S 9 OF OMP (I) (COMM)/219/2024 24-05-2024 Kotak Mahindra Prime Limited Vs | ajay uppal(P), 9811740125 |ajayuppaladvocate@g| 10-05-2024
JARBITRATION & CONCILIATION] Amit Singh Imail.com
ACT
24 PETITION U/S 9 OF OMP (I) (COMM)/218/2024 24-05-2024 Kotak Mahindra Prime Limited Vs | ajay uppal(P), 9811740125 Jajayuppaladvocate@g| 10-05-2024
JARBITRATION & CONCILIATION] Mahesh Gupta Imail.com
ACT
24 PETITION U/S 9 OF OMP (I) (COMM)/220/2024 24-05-2024 Kotak Mahindra Prime Limited Vs | ajay uppal(P), 9811740125 jajayuppaladvocate@g| 10-05-2024
JARBITRATION & CONCILIATION]| Tarun Kumar Jindal Imail.com
ACT
24 OBJECTION U/S 34 OF OMP (COMM)/131/2024 27-05-2024 Reckitt Benckiser India Pvt Ltd Vs | RJAWAHAR 9958998396  [jawahar@pralaw.in 18-05-2024
JARBITRATION & CONCILIATION| AKASH AGRAWAL LAL(P),
ACT
24 SUIT FOR TRADEMARKS CS (COMM)/459/2024 28-05-2024 Puma Se Vs Ashok Kumar Trading Shivangi NOT AVAILABLE NOT AVAILABLE 18-05-2024
As Gulshan Traders Kohli(P),
24 SUIT FOR RECOVERY CS (COMM)/460/2024 28-05-2024  |Crystal Crop Protection Vs Mohinder| Sunill 9811767023 fadvsunil22@gmail.co| 20-05-2024
Singh Negi Kumar(P), Im
24 SUIT FOR RECOVERY CS (COMM)/461/2024 28-05-2024 Canara Bank Vs Bahubali Impex [Subhash Kumar| 9810840045 [skjhaassociates@yah | 21-05-2024
Jha(P), joo.com
24 SUIT FOR RECOVERY CS (COMM)/465/2024 20-05-2024 Paharpur Cooling Towers Ltd Vs ATANU 9810463278 [lawyer.saikia@gmail. | 13-05-2024
Czone Engineers Pvt Ltd SAIKIA(P), com
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24 EXECUTIION PETITION Execution (Comm)/95/2024 29-05-2024 PUSHPENDER SACHDEVA (PROP)| Gaurav Gill(P), [NOT AVAILABLE [NOT AVAILABLE 14-05-2024
Vs MAHANAGAR TELEPHONE
NIGAM LTD (MTNL)
24 SUIT FOR RECOVERY CS (COMM)/468/2024 30-05-2024 Khaira Tourists Taxi Service Vs Dinesh 9811658677  |dineshkumar.scha@g| 28-05-2024
Toyota Financial Services Indai Ltd| Kumar(P), Imail.com
24 SUIT FOR RECOVERY CS (COMM)/470/2024 31-05-2024 Canara Bank Vs Central Cab KRISHAN 9910225830 [NOT AVAILABLE 20-05-2024
KUMAR(P),
24 SUIT FOR RECOVERY CS (COMM)/471/2024 31-05-2024 Prahlad Dass Mittal Vs Landmark ABHAY 9810254016  [officeofabhaykumar | 21-05-2024
Exim Pvt Ltd KUMAR(P), (@gmail.com
23 [MS. SAVITA RAO,SOUTH 12, New Court Civil Suit Misc DJ/2531/2024 10-05-2024 JITENDRA KUMAR Vs Puneet Soni TARUN Not available [veshukla@prudentiap| 09.05.2024
IDISTRICT Block-I GULIA(P), lartners.com
JUDGE(COMMERCI
AL COURT)
12, New Court Civil Suit CS (COMM)/218/2024 02-05-2024 Ahuja Builders Vs Green Alpha KESHAV 9999626126  [keshav.advli@gmail.] 01.05.2024
Block-I Assets Pvt Ltd KUMAR(P), lom
12, New Court Civil Suit CS (COMM)/217/2024 02-05-2024 State Bank Of India Vs Palle Rama | Shiv Tyagi(P), 0643242952  [shivktyagil 01.05.2024
Block-I Krishna (@gmail.com
12, New Court Civil Suit Misc DJ/153/2024 02-05-2024 Dynamic Brands Private Limited Vs Kunal 9599258966  |kunal.srivastava@hot| 01.05.2024
Block-I Plus Max Group Of Companies Srivastava(P), Imail.com
12, New Court Civil Suit Misc DJ/154/2024 03-05-2024 | Ashwan Malhotra Vs Hdfc Bank Ltd SOAYIB Not available [soayib@psi 02.05.2024
Block-I QURESHI(P), chambers.com
12, New Court Civil Suit CS (COMM)/221/2024 06-05-2024 Travel Solutions Vs World Travel SUMIT 7011841912  nandyanijindallawoffi| 04.05.2024
Block-I International NANDVANI(P), ces@gmail.com
12, New Court U/s 9 of the Arbitration & OMP (COMM)/18/2024 06-05-2024 |Executive Engineer Pwd Govt Of Nct manisha 9873935582  manishashokeengs 04.05.2024
Block-I Conciliation Act Of Delhi Vs M/s Sagar Constructions| shokeen(P), i @gmail.com
Through Sh Subash Chand Saini
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12, New Court Civil Suit CS (COMM)/224/2024 07-05-2024 ICICI Bank Vs Desh Deepak Deepak 9818030800 [induslegalia@email- | 06.05.2024
Block-I Properitor Of The Big Book Box Kaushik(P), lcom:

12, New Court Civil Suit CS (COMM)/227/2024 08-05-2024 Canara Bank Vs Nawab Hussain NILENDU 9999050853 [NOT PROVIDED 07.05.2024
Block-I 'VATSYAYAN(P)

12, New Court Civil Suit CS (COMM)/229/2024 09-05-2024 M/s Prakash Pipes Limited Vs M/s Sanjay 9810748529 fadmin@raguellaw.co | 08.05.2024
Block-I Garg Trading Co Aggarwal(P), Im

12, New Court U/s 9 of the Arbitration & OMP (I) (COMM)/752/2024 09-05-2024 Kotak Mahindra Bank Vs Girish parv 9643646534 |Parv.mahajanoo7@g [ 08.05.2024
Block-I Conciliation Act Maurya mahajan(P), Imail,com

12, New Court Civil Suit CS (COMM)/234/2024 10-05-2024 State Bank Of India Vs Bijender SHALINI 9899408618  [ShaliniUpadhyay.Adv| 09.05.2024
Block-I Singh UPADHYAY(P), ocate@gmail.com

12, New Court Civil Suit CS (COMM)/235/2024 10-05-2024 State Bank Of India Vs Lakshmi SHALINI 9899408618  [ShaliniUpadhyay.Adv| 09.05.2024
Block-I Narayan Mahato UPADHYAY(P), locate@gmail.com

12, New Court Civil Suit CS (COMM)/233/2024 10-05-2024 Punjab National Bank Vs Sunil DINANATH 9999737225 [PRANSHU11.VASHIS| 09.05.2024
Block-I Kumar THAKUR(P), [HTH(5)GMAIL.

12, New Court Civil Suit CS (COMM)/232/2024 10-05-2024 Delhi Furniture Company Pvt Ltd Vs|Inder Singh(P), 9891711075 [NOT PROVIDED 09.05.2024
Block-I Neeraj Chaudhary And Anr

12, New Court Civil Suit CS (COMM)/231/2024 10-05-2024 Vostermans Ventilation Bv Vs Prakriti 7428295231  [prakriti.sharma(a)am| 09.05.2024
Block-1 Jagdamba Poultry And Engineering | Sharma(P), ssharduJ.corn

Works

12, New Court Civil Suit CS (COMM)/230/2024 10-05-2024 Meena Tanwar Vs Municipal Ashu Arora(P), 9910800124  [Ashunarora@Gmail.c| 09.05.2024
Block-I Corporation Of Delhi om

12, New Court Civil Suit Misc DJ/2534/2024 15-05-2024  |SAI Enterprises Vs Fontus Water Pvt rajeev 9899785517 fo@kandbpartners.c| 14.05.2024
Block-I Lid kapoor(P), lom

12, New Court Execution Execution (Comm)/45/2024 15-05-2024 M/s VRB Consumer Products Pvt Deepak 9999980081  [DeepakYadavAdvocat| 14.05.2024
Block-I Ltd Vs M/s Mysore Fruit Products Yadav(P), e @gmail.com

Pvt Ltd

12, New Court U/s 9 of the Arbitration & OMP (I) (COMM)/771/2024 15-05-2024 Idfe First Bank Ltd Vs Neeraj SANJEEV 8285002845 [manjul.sood@srcsleg| 14.05.2024

Block-1 Conciliation Act Brijpalsingh PATHAK(P), lal.com
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12, New Court U/s 9 of the Arbitration & OMP (1) (COMM)/770/2024 15-05-2024 Idfc First Bank Ltd Vs Nitin Kumar SANJEEV 8285002845 [manjul.sood@srcsleg| 14.05.2024
Block-I Conciliation Act PATHAK(P), lal.com

12, New Court U/s 9 of the Arbitration & OMP (I) (COMM)/772/2024 15-05-2024 IDFC First Bank Ltd Vs Rakesh SANJEEV 8285002845 [manjul.sood@srcsleg| 14.05.2024
Block-I Conciliation Act Yadav PATHAK(P), lal.com

12, New Court Civil Suit Misc DJ/2539/2024 16-05-2024 Punjab And Sind Bank Vs Akanksha Junaid 00308803,96 [info(Q).thechamberz.| 15.05.2024
Block-I Shukla Qureshi(P), lcom

12, New Court U/s 9 of the Arbitration & OMP (I) (COMM)/792/2024 17-05-2024 Toyota Financial Servicesindia Ltd RAJESH 9958726491  |delhi.jangraadvocate | 16.05.2024
Block-I Conciliation Act Vs Deepak Anil Malhotra JANGRA(P), (@gmail.com

12, New Court U/s 9 of the Arbitration & OMP (I) (COMM)/791/2024 17-05-2024 Toyota Financial Services India Ltd RAJESH 9958726491  |delhi.jangraadvocate | 16.05.2024
Block-I Conciliation Act Vs Khetmalis Dynaneshwar JANGRA(P), (@gmail.com

Chandrakant

12, New Court U/s 9 of the Arbitration & OMP (I) (COMM)/800/2024 18-05-2024 Toyota Financial Services India Ltd RAJESH 9958726491  |delhi.jangraadvocate | 16.05.2024
Block-I Conciliation Act Vs Ravindra Dinkar Patil JANGRA(P), (@gmail.com

12, New Court U/s 9 of the Arbitration & OMP (1) (COMM)/799/2024 18-05-2024 Toyota Financial Services India Ltd RAJESH 9958726491  |delhi.jangraadvocate | 17.05.2024
Block-I Conciliation Act Vs Yasmin Akram Shaikh JANGRA(P), (@gmail.com

12, New Court U/s 9 of the Arbitration & OMP (I) (COMM)/816/2024 20-05-2024 Toyota Financial Services India Ltd RAJESH 9958726491  |delhi.jangraadvocate | 18.05.2024
Block-I Conciliation Act Vs Roshan Sunil Nikam JANGRA(P), (@gmail.com

12, New Court U/s 9 of the Arbitration & OMP (I) (COMM)/814/2024 20-05-2024 Toyota Financial Services India Ltd RAJESH 9958726491  |delhi.jangraadvocate | 18.05.2024
Block-I Conciliation Act Vs Shraddha Sankalp Sheth JANGRA(P), (@gmail.com

12, New Court U/s 9 of the Arbitration & OMP (I) (COMM)/815/2024 20-05-2024 Toyota Financial Services India Ltd RAJESH 9958726491  |delhi.jangraadvocate | 18.05.2024
Block-I Conciliation Act Vs Uttam Budhaji Dabhane JANGRA(P), (@gmail.com

12, New Court U/s 9 of the Arbitration & OMP (I) (COMM)/812/2024 20-05-2024 Toyota Financial Services India Ltd RAJESH 9958726491  |delhi.jangraadvocate | 18.05.2024
Block-I Conciliation Act Vs Shravan Shivaji Modak JANGRA(P), (@gmail.com

12, New Court U/s 9 of the Arbitration & OMP (I) (COMM)/810/2024 20-05-2024  |Kotak Mahindra Prime Ltd Vs Seemal AMIT KUMAR 9990659331  [kmpspartner@gmail. | 18.05.2024
Block-I Conciliation Act A SINHA(P), lcom

12, New Court U/s 9 of the Arbitration & OMP (I) (COMM)/808/2024| 20-05-2024 |Kotak Mahindra Prime Ltd Vs Prince]| AMIT KUMAR 9990659331  [kmpspartner@gmail. | 18.05.2024
Block-I Conciliation Act M SINHA(P), lcom
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12, New Court U/s 9 of the Arbitration & OMP (1) (COMM)/813/2024 20-05-2024 Kotak Mahindra Prime Ltd Vs AMIT KUMAR | 9990659331 |[kmpspartner@gmail. | 18.05.2024
Block-I Conciliation Act Dayashiv Sharma SINHA(P), lcom

12, New Court U/s 9 of the Arbitration & OMP (I) (COMM)/809/2024| 20-05-2024 Kotak Mahindra Prime Ltd Vs AMIT KUMAR 9990659331  [kmpspartner@gmail. | 18.05.2024
Block-I Conciliation Act Saurabh Mahor SINHA(P), lcom

12, New Court U/s 9 of the Arbitration & OMP (I) (COMM)/811/2024 20-05-2024 Kotak Mahindra Prime Ltd Vs Om | AMIT KUMAR 9990659331  [kmpspartner@gmail. | 18.05.2024
Block-I Conciliation Act Prakash SINHA(P), lcom

12, New Court U/s 9 of the Arbitration & OMP (I) (COMM)/807/2024 20-05-2024 Kotak Mahindra Prime Ltd Vs AMIT KUMAR 9990659331  [kmpspartner@gmail. | 18.05.2024
Block-I Conciliation Act Bhupender Singh SINHA(P), lcom

12, New Court U/s 9 of the Arbitration & OMP (I) (COMM)/806/2024| 20-05-2024 Kotak Mahindra Prime Ltd Vs AMIT KUMAR 9990659331  [kmpspartner@gmail. | 18.05.2024
Block-I Conciliation Act Lokesh Avana SINHA(P), lcom

12, New Court Execution Execution (Comm)/47/2024 20-05-2024 Canara Bank Vs Lalit ANSHUMAN 9990042642 |SRILANSHU83@GM | 18.05.2024
Block-I SRIVASTAVA(P AIL.COM

)7

12, New Court U/s 9 of the Arbitration & OMP (I) (COMM)/850/2024 21-05-2024 Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491  |delhi.jangraadvocate | 20.05.2024
Block-I Conciliation Act Vs Jarmanjeet Singh JANGRA(P), (@gmail.com

12, New Court U/s 9 of the Arbitration & OMP (I) (COMM)/849/2024 21-05-2024 Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491  |delhi.jangraadvocate | 20.05.2024
Block-I Conciliation Act Vs Sunil Goswami JANGRA(P), (@gmail.com

12, New Court U/s 9 of the Arbitration & OMP (I) (COMM)/848/2024| 21-05-2024 Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491  |delhi.jangraadvocate | 20.05.2024
Block-I Conciliation Act Vs Jagjeevan Singh JANGRA(P), (@gmail.com

12, New Court U/s 9 of the Arbitration & OMP (1) (COMM)/847/2024 21-05-2024 Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491  |delhi.jangraadvocate | 20.05.2024
Block-I Conciliation Act Vs Singh Rental Equipment JANGRA(P), (@gmail.com

12, New Court U/s 9 of the Arbitration & OMP (I) (COMM)/845/2024 21-05-2024  [Hdfc Bank Ltd Vs Ikbal Son Of Abdull SANJEEV 8285002845 |[manjul.sood@srcsleg| 20.05.2024
Block-I Conciliation Act Rahman PATHAK(P), lal.com

12, New Court U/s 9 of the Arbitration & OMP (I) (COMM)/844/2024 21-05-2024 Hdfc Bank Ltd Vs Nidhi Devi SANJEEV 8285002845 [manjul.sood@srcsleg| 20.05.2024
Block-I Conciliation Act PATHAK(P), lal.com

12, New Court U/s 9 of the Arbitration & OMP (I) (COMM)/846/2024 21-05-2024 Hdfc Bank Ltd Vs Vaibhav SANJEEV 8285002845 [manjul.sood@srcsleg| 20.05.2024
Block-I Conciliation Act Chaturvedi PATHAK(P), lal.com
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12, New Court U/s 9 of the Arbitration & OMP (1) (COMM)/843/2024 21-05-2024 Hdfc Bank Ltd Vs Vinita Singh SANJEEV 8285002845 [manjul.sood@srcsleg| 20.05.2024
Block-I Conciliation Act PATHAK(P), lal.com

12, New Court Civil Suit CS (COMM)/257/2024 21-05-2024 State Bank Of India Vs Manohar RANI 0643680913 [ 20.05.2024
Block-I BHARDWAJ(P), bhardwajassociate@g

Imail.com

12, New Court Civil Suit CS (COMM)/263/2024 22-05-2024 Thieme Medical And Scientific Nishant 8010019531  [Nishantsinghi52@gm| 21.05.2024

Block-I Publishers Pvt Ltd Vs Indian Singh(P), lail.com
lAssociation Of Laboratory Physicians
(through Its General Secretary)

12, New Court Civil Suit CS (COMM)/262/2024 22-05-2024 Pitambara Glass Suppliers Vs Wits Tarun 9650446866  [tkhanna@ymail.com| 21.05.2024
Block-I Interior Pvt Ltd Khanna(P),

12, New Court Civil Suit CS (COMM)/261/2024 22-05-2024 Devki Devi Foundation Vs Neempal Vijay k 9312274280  [vija 21.05.2024
Block-I Singh sharma(P), lyksharmaadv@yahoo

.co .in

12, New Court U/s 9 of the Arbitration & OMP (I) (COMM)/869/2024 24-05-2024 |Idfc First Bank Ltd Vs Rajan Thakur| SANJEEV 8285002845 [manjul.sood@sresleg| 22.05.2024
Block-I Conciliation Act PATHAK(P), lal.com

12, New Court U/s 9 of the Arbitration & OMP (I) (COMM)/878/2024 27-05-2024 Idfc First Bank Ltd Vs Israil Kamrul] SANJEEV 8285002845 [manjul.sood@srcsleg| 24.05.2024
Block-I Conciliation Act PATHAK(P), lal.com

12, New Court U/s 9 of the Arbitration & OMP (I) (COMM)/876/2024 27-05-2024 Idfc First Bank Ltd Vs Roshan Jai SANJEEV 8285002845 [manjul.sood@srcsleg| 24.05.2024
Block-I Conciliation Act Bhagwan PATHAK(P), lal.com

12, New Court U/s 9 of the Arbitration & OMP (1) (COMM)/877/2024 27-05-2024 Idfc First Bank Ltd Vs Tara Singh SANJEEV 8285002845 [manjul.sood@srcsleg| 24.05.2024
Block-I Conciliation Act PATHAK(P), lal.com

12, New Court Civil Suit CS (COMM)/264/2024 28-05-2024 Dyninno India Llp Vs Rupak Dey GAURAV 9810955779  [liberhanlawoffice@g | 24.05.2024
Block-I MOHAN Imail.com

LIBERHAN(P),

12, New Court Execution Execution (Comm)/50/2024 28-05-2024 Indian Bank Vs Amit Kumar Deepika 09868365054 [Chandrabipint6@gm | 27.05.2024
Block-I Raghav(P), lail,com

12, New Court U/s 9 of the Arbitration & OMP (I) (COMM)/907/2024| 30-05-2024 Kotak Mahindra Prime Limited Vs RAJESH 9958726491  |delhi.jangraadvocate | 29.05.2024
Block-I Conciliation Act Karan Mandal JANGRA(P), (@gmail.com

12, New Court U/s 9 of the Arbitration & OMP (I) (COMM)/908/2024| 30-05-2024 Kotak Mahindra Prime Limited Vs RAJESH 9958726491  |delhi.jangraadvocate | 29.05.2024
Block-I Conciliation Act Brahma Datt Pandey JANGRA(P), (@gmail.com
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24 IMS. ANURADHASOUTH NIL
ISHUKLA
IBHARDWAJ,
IDISTRICT
25 ISH. SANDEEPSSouth 17, New Court Commercial OMP (COMM)/17/2024 02-05-2024 Union Of India Vs Rkmt Buildcon [AnuragJain(P),| 9990139169 |sainisadvocates@gma| 23-04-2024
IYADAV Block-1 Pvt Ltd fil.com
17, New Court Commercial CS (COMM)/223/2024 06-05-2024 M/s Capitol Art House Private Ishaan 9910264203 fishaan22chawla@gm | 16-04-2024
Block-I Limited Vs Neha Dutta Chawla(P), lail.com
17, New Court Commercial CS (COMM)/243/2024 15-05-2024 Rk Dyers Services Vs M/S AM TARUN 9873082824  [rs.tawoffice101@gmai| 30-04-2024
Block-I WEBSHOP INDIA PVT LTD AND | BALHARA(P), l.com
ANRS
17, New Court Commercial CS (COMM)/238/2024 13-05-2024 Thandi Ram Meena Vs Neeraj Inder Singh(P), 9891711075 ot provided 06-05-2024
Block-I Chaudhary And Anr
17, New Court Commercial CS (COMM)/246/2024 15-05-2024 Indospirit Distribution Limited Vs |Karan Gupta(P),] 9729202222 |karan@kgvslegal.com| 02-05-2024
Block-1 Kapil Jain
17, New Court Commercial CS (COMM)/260/2024 21-05-2024 State Bank Of India Vs Kailash RANI 0643680913  [rbhardwajassociate@ | 07-05-2024
Block-I Chand Pawar BHARDWAJ(P), gmail.com
17, New Court Commercial CS (COMM)/266/2024 30-05-2024 Raj Kumar Dhingra Vs Ms Night ANSHUL 9910024841 fsmsayank@yahoo.om| 28-03-2024
Block-I Angel Hospitality Pvt Ltd KULSHRESTH
A(P),
17, New Court Commercial OMP (COMM.)/19/2024 45419 M/s Shri Sai Entertainment Pvt Ltd [ RISHI SOOD 9650133112  [rishisoodadvocate@g| 05-04-2024
Block-1 Vs Sukanya Gupta Imail.com
26 ISH. SANJEEV|South 29, New Court Commercial CS (COMM)/222/2024 06-05-2024  |Gogia Capital Services Ltd Vs Sweety| Rajeev Kapoor 9899785517  [rajeevkapoor_2007@| 22.04.2024
[IKUMAR SINGH,) Block-II Bhatia rediffmail.com
ICOMMERCIAL
ICOURT.
29, New Court Commercial CS (COMM)/225/2024 07-05-2024 Crystalpeak Enterprises Pvt Ltd Vs | Deepak Kumar 7678609954 fadvsonakshimongra | 02.05.2024
Block-II Ritika Tiwari (@gmail.com
29, New Court Commercial CS (COMM)/226/2024 08-05-2024 Casa 2 Stays Pvt Ltd Vs Bineet Kushal 7838855710  |malik.harishoi@gmai| 29.04.2024
Block-I1 Tripathi Bhattacharjee l.com
29, New Court Commercial CS (COMM)/236/2024 10-05-2024 Union Bank Of India Vs Sanjay  [Sunil Chaudhary] 9540009991 fadvlalitkumar5700@ | 07.05.2024
Block-11 Bhola Prop Hardev Medical Store lgmail.com
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29, New Court Commercial CS (COMM)/237/2024 10-05-2024 State Bank Of India Vs Santosh Shalini 9899408618  [shaliniupadhyay.advo| 08.05.2024
Block-II Kumari Upadhyay cate@gmail.com
29, New Court Commercial CS (COMM)/239/2024 14-05-2024 Manash Lifestyle Private Limited Vs | NAGESHWAR 9818823289  [info@deyandkumhar.| 11.05.2024
Block-11 gher Collection KUMHAR(P), lcom
29, New Court Commercial CS (COMM)/248/2024 17-05-2024 State Bank Of India Vs Mohan Singh RANI 0643680913  [rbhardwajassociate@ | 07.05.2024
Block-II BHARDWAJ(P), lgmail.com
29, New Court Commercial CS (COMM)/249/2024 17-05-2024 Raj Kumar Dhingra Vs Ms Super ANSHUL 9910092464 jsmsmayank@yahoo.c| 28.03.2024
Block-1I Kitchen And Bar Pvt Ltd KULSHRESTH lom
A(P),
29, New Court Commercial CS (COMM)/252/2024 18-05-2024  |[RDSS Fab Pvt Ltd Vs Public Clothing Shreyek 9711424345  ghreyek@horizonasso| 16.05.2024
Block-II Pvt Ltd Gupta(P), lcites.in
29, New Court Commercial CS (COMM)/253/2024 20-05-2024 Icici Bank Ltd Vs Sher Singh S/o Rahul 9971891788  finfo@aualegal.com 10.05.2024
Block-1I Ram Kishan Chauhan(P),
29, New Court Commercial CS (COMM)/254/2024 20-05-2024 State Bank Of India Vs Sandeep |A.K. ROUT (P),| 9999132159 [akroutadvocate@gma| 16.05.2024
Block-I1 fil.com
29, New Court Commercial CS (COMM)/255/2024 20-05-2024 State Bank Of India Vs Ranveer [A.K. ROUT (P), 9999132159 fakroutadvocate@gma| 16.05.2024
Block-11 lil.com
29, New Court Commercial CS (COMM)/256/2024 20-05-2024 Canara Bank Vs Rekha Kant NILENDU 9999050853 ilenduvatsyayan@g | 16.05.2024
Block-11 'VATSYAYAN(P) Imail.com
29, New Court Commercial CS (COMM)/265/2024 29-05-2024 Executive Center India Private Madhu Suri(P), 9810955779  [liberhanlawoffice@g | 20.05.2024
Block-1I Limited Vs Multistream Imail.com
Technologies Private Limited
27 ISH. LOKESH|South INIL
[KUMAR SHARMA,
IDISTRICT
JUDGE(COMMERCI
AL COURT)
28 SH. LAL SINGH,SOUTH- BLOCK 1 18 BLO( EXECUTION 117/2024 03-05-2024 | TUSKER DYECHEM PRIVATE Abhay -- - 30-04-2024
IDISTRICT JUDGE [EAST LIMITED Vs M/S PROMO- Sahai(P),

TIONAL CLUB AND ORS
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CS(COMM) 331/2024 04-05-2024 |SHUBAN HCMR MOTORS PRI- JITIN 9818600121 [legallzone@gmail.co | 03-05-2024
VATE LTD Vs Dr JAIDEEP RO-| SINGH(P), Im
HTAGI
CS(COMM) 345/2024 09-05-2024 SBI VS NITIN SHARMA SUCHITA 8896932838 [agnihotrisuchita@gm| 06-05-2024
DIXIT lail.com
OMP(I) (COMM) 14/2024 10-05-2024 M/S HDB FINANCIAL SUNIL 9212190624 |- 02-05-2024
SERVICES LIMITED Vs SEHRAWAT
SHOKAT MALIK
CS(COMM) 362/2024 15-05-2024 BENTLEY SYSTEMS, Aarshia Behl | 9818061242 parshia@saikrishnaas| 13-05-2024
INCORPORATED AND ANR. Vs sociates.com
SIVA KUMAR MINCHALA AND
ORS.
CS(COMM) 387/2024 20-05-2024 LALLAN PRASAD GUPTA Vs | Din Bandhu 9717619148 [adv.dinbandhu@gma| 15-5-2024
[M/s FLYFLOT CHITS PVT. LTD. fil.com
AND ORS.
CS(COMM) 398/2024 22-05-2024 |GAURAV SADH PROP. OF M/S | Vikas Bhatia | 9811379676 |- 15-05-2024
JB FAB Vs VAIBHAV
MAWANDIA AND ORS.
PARTNERS OF M/S KVNM
CS(COMM) 399/2024 22-05-2024 BENTLEY SYSTEMS, Aarshia Behl| 9810621272 |- 20-05-2024
INCORPORATED AND ANR. Vs
ABHISHEK AVINASH
UDHALIKAR AND ORS.
CS(COMM) 2447/2024 28-05-2024 SHAMMI AGARWAL Vs NEW | BHUMIKA 9717845453 |phumikaaggarwalooy| 12-05-2024
SHOP CSTORE NETWORK | AGGARWAL (@gmail.com
PRIVATE LIMITED
CS(COMM) 2448/2024 28-05-2024 STATE BANK OF INDIA Vs A. (Manoj Kumar| 9811085046 [gupta26a@yahoo.co |04-05-2024
KRISHNA MOORTHY m
CS(COMM) 2449/2024 28-05-2024 STATE BANK OF INDIA Vs | Suchita Dixit| 889632838 [agnihotisuchita@gmal 23-05-2024
KAMAL SINGH LODHI fil.com
THAKUR
EXECUTION 142/2024 30-05-2024 | INDORSPIRIT ELECTRONICS Girish 9899617989 janand.jha@asjlegal.i | 19-04-2024
PVT. LTD. VS RAKESH SINGH | Bhardwaj In
PROPRIETOR, M/S THAKUR
TRADING CO.
29 IMS. NEELAMSOUTH- 14 Recovery CS/COMM/334/2024 5/3/24 M/S ALTON PANEL D VERMA ASS{ 9660729214 [N/A 5/2/24
ISINGH, DISSTRICTEAST INDUSTRIES VS. SUNIL
JUDGE KUMAR
Recovery CS/COMM/333/2024 5/3/24 M/S AMIKA ORTHOMED VS. ASHU 9910384803 |ASHUARORA@GMA| 5/2/24
M/S RAJ ENTERPRISES IL.COM
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Recovery CS/COMM/350/2024 5/6/24 M/S TRUE NORTH IAJESH KUMA| 9999036580 [N/A 5/5/24
TECHNOLOGY VS. VIRENDRA
BHAI
Recovery CS/COMM/342/2024 5/8/24 GEETA TANEJA VS. SATNAM [EET CHAUDH| 9811102173 [VINEETCHAUDHAR| 5/7/24
SINGH IY21@GMAIL.COM
Recovery CS/COMM/351/2024 5/9/24 M/S INTEX FURNITURE PVT. [ KARMVEER | 9891396019 |[KARMVEER@LEXA 5/8/24
LTD. VS. M/S AHLUWALIA INALYTICO.COM
CONTRACTS
Recovery CS/COMM/357/2024 5/13/24 M/S SEAIR GLOBAL PVT. LTD. |S.K. GAUTAM| 9810106622 [SATISHGGAUTAM@| 5/12/24
VS/ M/S DYNAMIC IGMAIL.COM
Recovery CS/COMM/378/2024 5/15/24 INDOSPIRIT MARKETING VS. KARAN GUPT4{ 9729202222 [KARAN@KGVSLEGA| 5/14/24
KANHIYA DEVELOPERS IL.COM
Recovery CS/COMM/377/2024 5/16/24 VERSHA PROPRIETOR OF DEEPAK 9910158330 [ADVDEEPAKISSAR 5/16/24
SPECTRA CONTROLS VS. ISSAR (@GMAIL.COM
HIND ELEVATORS
Recovery CS/COMM/376/2024 5/15/24 HEMA RAWAT VS. M/S NSB SHIVOM 9650920980 [N/A 5/14/24
BPO SOLUTIONS GARG
Recovery CS/COMM/381/2024 5/17/24 ARUN GULATI VS. M/S SEVEN MOHIT 9810032399 [MOHITJOLLYADV@| 5/16/24
SHARKS HOSPITALITY JOLLY IGMAIL.COM
Recovery CS/COMM/379/2024 5/17/24 M/S ASM FACILITY PANKAJ 9990678809 [KAUSHIKPANKAJ.O| 5/16/24
MANAGEMENT VS. M/S NEW | KAUSHIK [K@GMAIL.COM
SHOP STORE
Recovery CS/COMM/383/2024 5/18/24 M/S NIVESA ADVISORS LLP GAURAV 9811407050 [[YAGYLA@GMAIL.C| 5/17/24
VS. M/S BEKEM INFRA TYAGI OM
PROJECTS
Recovery CS/COMM/394/2024 5/20/24 CENTRAL BANK OF INDIAVS.( NEERAJ 9711863744 [CLALEGAL9@GMAI| 5/19/24
RATAN PAL KUMAR IL.COMM
KARDAM
Recovery CS/COMM/404/2024 5/23/24 M/S J.M. GOURMENT VS.M/S| AAYUSH 8527274542 |AAYUSH@RVSLEGA| 5/23/24
ARMAAN MACHINERY KUMAR IL.IN
KUCHAL
Recovery CS/COMM/405/2024 5/22/24 RAJESH SHARMA VS. M/S ASHISH 9999468603 ASHISHCHAUHAN 5/21/24
VAD COMPUSOFT CHAUHAN (@ AKASSOCIATES.O
RG.IN
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Recovery CS/COMM/2457/2024 5/29/24 SBI VS. JAI KISHORE K.K. SINGH | 9810343732 INGH1123@REDI | 5/28/24
[FFMAIL.COM
Recovery CS/COMM/2453/2024 5/29/24 MEGA INC. VS. UM KAVINDRA 9873099775 [KAVINDRA@RUDR | 5/29/24
AUTOCAMP SOLANKI ALEGAL.COM
Recovery CS/COMM/2458/2024 5/29/24 MOHD. AKBAR VS. MOHD. MOHD. 9811414440 [VIKASVICKY@HOT 5/28/24
HASEEN AZHAR IMAIL.COM
Recovery CS/COMM/2464/2024 5/31/24 FREIGHT SYSTEMS VS. ARVIND 9899323731 [ADVAPS@YAHOO.C| 5/30/24
RASHMI ARORA KUMAR 0.IN
SINGH
Arbitration OMP/COMM/I/15/2024 5/16/24 CONSOLIDATED BHAVIKA N/A IN/A 5/15/24
ENGINEERING VS. M/S HERO KOHLI
ELECTRIC VEHICLES
Trademark CS/COMM/2456/2024 5/27/24 BENTLEY SYSTEMS INC. VS. AARSHIA 9818061242 [N/A 5/26/24
DARWESH MOHD. BEHL
30 SH. AJAY KUMARSOUTH- 20 Commercial Suit CS (COMM)/327/2024 02-05-2024 STEEL INFRA SOLUTIONS Harshpal 9999960283 naman.dutt@zeus.fin| 29.04.2024
JAIN [EAST PRIVATE LIMITED Vs ALLIED | SIngh(P), In.in
INFRA PROJECTS
Commercial Suit CS (COMM)/332/2024 04-05-2024 M/S HUKAM CHAND GUPTA ASHISH 9811215280 [upadhayaylawchamb | 30.04.2024
FABRICS PVT LTD Vs SUNNY (UPADHAYAY ers@gmail.com
INTERNATIONAL LTD @),
Commercial Suit CS (COMM)/337/2024 06-05-2024 | M/S SUNRISE IMPEX Vs M/S ABDUL 8383953944,63 Pain.adityaraj@Yaho | 19.03.2024
TULIP CREATIONS PVT LTD VAHID(P), 98892829 lo.com
Commercial Suit CS (COMM)/339/2024 07-05-2024 THE JAMMU AND KASHMIR ANURAG +91- rauzlegal @gmait.com| 02.05.2024
BANK LTD Vs AASHI ANJUM (SHARMA(P),| 9953459952
Commercial Suit CS (COMM)/344/2024 09-05-2024 | SERVOTECH INDIA PVT LTD Abdul 9810064103 [avahiaidadvocate@g | 06.05.2024
Vs ATMAN SOLUTIONS PVT Vahid(P), Imail.com
LTD
Commercial Suit CS (COMM)/352/2024 10-05-2024 | CENTRAL BANK OF INDIA Vs NEERAJ 9711863744 [Clalegalg@gmail.cim | 08.05.2024
SATPAL KUMAR(P),
Commercial Suit CS (COMM)/356/2024 14-05-2024 M/S MG PRINTERS Vs M/S PUSHKAR [91-9990789258advpushkarjain@gmal 11.05.2024
STAR LABEL INDUSTRIES JAIN(P), fil.com
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Commercial Suit CS (COMM)/364/2024 15-05-2024 INDOSPIRIT MARKETING KARAN po22221 +91-98dkaran (ii1 kgvslcgal.col 13.05.2024
PRIVATE LIMITED Vs SARTAJ| GUPTA(P), m;
HOTELS APARTMENTS AND vans  ha(ii}kgvslegal
VILLAS PRIVATE LIMITED [.com
Commercial Suit CS (COMM)/363/2024 15-05-2024 M/S INDOSPIRIT KARAN po22221 +91-98dkaran (ii1 kgvslcgal.co| 14.05.2024
DISTRIBUTION LIMITED Vs A| GUPTA(P), Im;
AND S INDUSTRIES PRIVATE vans  ha(ii}kgvslegal
LIMITED [.com
Commercial Suit CS (COMM)/366/2024 16-05-2024 M/S INDOSPIRIT Karan Po2222 I +91-98dkaran (ii1 kgvslegal.co| 14.05.2024
DISTRIBUTION LIMITED Vs Gupta(P), Im;
CHANDRA PRABHU vans  ha(ii}kgvslegal
BUILDTECH PRIVATE [.com
Commercial Suit CS (COMM)/372/2024 17-05-2024 CENTRAL BANK OF INDIA Vs NEERAJ 9711863744 [clalegalg@gmail.com [ 08.05.2024
MAYA (DECEASED) THROUGH KUMAR
HER LEGAIL HEIR KARDAN(P),
DULICHAND (HUSBAND)
Commercial Suit CS (COMM)/380/2024 18-05-2024 GC COUTURE Vs MURLI MANEESH 9911315304 [scentlawfirm(@gmail | 16.05.2024
DHARAN GUMBER(P), .com
Commercial Suit CS (COMM)/385/2024 20-05-2024 M/S BALAJI CREATIONS Vs RADHEY 9540440 406 |advocate.rsbansal@g | 17.05.2024
M/S RAHUL FASHION SHAM(P), ImaiJ.com
PRIVATE LIMITED
Commercial Suit CS (COMM)/386/2024 20-05-2024 NIAZ AHMAD Vs MOHD DEV RAJ 9811387613 [devsharmaadvocate@| 15.05.2024
AFSAR ALAM SHARMA(P), gmail.com
Commercial Suit CS (COMM)/2452/2024 29-05-2024 M/S STANLEY ISHU 9582366477 |advocaterajputikk@g | 19.05.2024
COMMUNICATIONS Vs M/S | KUMAR(P), Imail.com
KULT APP PVT LTD
31 IMS. ANU GROVERSOUTH- 21 Commercial Suit CS (COMM)/328/2024 02-05-2024 PUNJAB NATIONAL BANK Vs Sh Arun 9899138242 farunbhardwaji2o6@ | 4/30/24
BALIGA [EAST Om Prakash Baisoya Bhardwaj(P), gmail.com
Commercial Suit OMP (COMM)/44/2024 03-05-2024  |Magic Info Solutions Private Limited] =MAYANK 9810329623 [mayankgoyal2@yaho 5/3/24
Vs Manav Chawla GOEL(P), lo.com
Commercial Suit CS (COMM)/336/2024 04-05-2024 INDIAN OVERSEAS BANK Vs D S Harshit 7417442181  [hguptag66@gmail.co 5/1/24
Jewellers and Ms Darshana Sharma Gupta(P), Im
Commercial Suit CS (COMM)/341/2024 07-05-2024 Rekha Goyal (PROPRIETOR) Vs | Vikas Garg(P), 9999689033  [vikasgargadv2011@g 5/6/24
International Print- O -Pac Limited Imail.com
Commercial Suit CS (COMM)/349/2024 09-05-2024 M/S TRUE NORTH RAJESH 8076174381  [liticorpjurists@gmail. 5/8/24
TECHNOLOGIES PVT LTD Vs Mr KUMAR(P), com
Moreshwar Namdeorao Bangade
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Commercial Suit CS (COMM)/359/2024 14-05-2024 Triveni Cargo Express India Private Rajesh 9968178255  [vkburdhia@gmail.co 5/10/24
Limited Through Pramod Kumar kumar(P), Im
Mishra Vs M/S Sheel Biotech
Limited
Commercial Suit OMP (COMM)/48/2024 14-05-2024 BBR INDIA PVT LTD Vs ATS SHOBHIT 9773512133  [legal @shrayanshsing 5/10/24
Housing Pvt Ltd KULSHRESTH h.com;
A(P), shobhit@legaloids.co
Im
Commercial Suit CS (COMM)/370/2024 16-05-2024 Smt Alpna Kumai Sadh Vs Vaibhav |Vikas Bhatia(P),| 9811379676  [vksbht6@gmail.com 5/15/24
Mawandia and ors (Partners of M/S
KVNM Trade)
Commercial Suit CS (COMM)/371/2024 16-05-2024  |M/s World Class Gourmet Foods Pvt| amarendra 9599801185  Joutsmartadvocate@g 5/15/24
Ltd Vs M/s Seven Souls Hospitality kumar Imail.com
Pvt Ltd dubey(P),
EXECUTION COMM EXECUTION 17-05-2024 M/s Pragati Enterprises Vs Regional Nidhi 9953899908 midhimohanparashar 5/16/24
(COMM)/132/2024 Labour Institute Faridabad Parashar(P), (@gmail.com
Commercial Suit EXECUTION 20-05-2024 MR P N GUPTA Vs M/s Aria D.ASHOK 0871588474  [rajagopalan.ashok@g| 5/17/24
(COMM)/134/2024 Buildcon Private Limited RAJAGOPALAN| Imail.com
(P),
Commercial Suit CS (COMM)/388/2024 20-05-2024 Y S Khan Steel Works Vs Esthetic [MOHD ASIF(P),| 6397353571 |asifmack@gmail.com| 5/18/24
Buildtech Private Limited and Anr
Commercial Suit CS (COMM)/2439/2024 27-05-2024 Punjab National Bank Vs Shri  [Vikram Gola(P),| 9811244209 [ikramgola@gmail.co| 5/24/24
Chanderkant Jhaband Ors Im
Commercial Suit CS (COMM)/2454/2024 29-05-2024 |State Bank Of India Vs Shri Bijender [Suchita Dixit(P),} 9896932838 [gnihotrisuchita@gm| 5/27/24
Singh lail.com
Commercial Suit EXECUTION 24-05-2024 TUSKER TECHNOMATE PVT LTD ISHITA 9971067110  [not mentioned 5/24/24
(COMM)/139/2024 Vs M/S PROMOTIONAL CLUB AND| SEHGAL(P),
ORS
Commercial Suit EXECUTION 20-05-2024 Intra Tech Computers Pvt Ltd Vs Hemant 8800002499 |mittal612@gmail.co 5/28/24
(COMM)/141/2024 Mohit Kumar Gupta Sharma(P), Im
32 ISH. BHUPESH|SOUTH- INIL
IKUMAR [EAST
33 [MS NIRJA BHATIA [SOUTH- NIL CS (COMM.) 347/2024 09.05.2024 State Bank Of India Vs Bikesh | Ms. Suchita | 8896932838 [agnihotrisuchita@gm| 06.05.2024
[EAST Singh Dixit lail.com
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CS (COMM.) 348/2024 09.05.2024 State Bank Of India Vs Dileep | Ms. Suchita | 8896932838 [gnihotrisuchita@gm| 06.05.2024
Singh Dixit lail.com
CS (COMM.) 354/2024 10.05.2024 M/S Samara India Pvt Ltd Vs | Mr. Amresh 9999678571 [|amareshsinghadvocat| 14.02.2024
M/S Western Motor Singh le@gmail.com
CS (COMM.) 369/2024 16.05.2024 [State Bank of India Vs Ram Dev| Ms. Rani 9643680913 [rbhardwajassociate@ | 09.05.2024
Sharma Bhardwaj lgmail.com
CS (COMM.) 395/2024 21.05.2024 Bank of Baroda Vs Ritu Sh. 9990042642 [sri.anshu83@gmail.c | 18.05.2024
Anshuman om
Srivastava
CS (COMM.) 2440/24 27.05.2024 Ashoka Technials Consultant | Mr. Sarthak | 99173618888 [advsarthakkatyal@g | 09.05.2024
v/s M/S Agson Global pvt ltd Katyal Imail.com
EXECUTION 131/24 17.05.2024 MTNL V/S Gwalior Polypipes |Mr. Sanjeet K| 9868588173 [sanjeetadvo@yahoo.c| 13.05.2024
Singh om.in
CS (COMM.) 2446/2024 28.05.2024 SBI V/S Mr. Shukla Sh. K.K.Singh| 9810343732 |ksingh1123@rediffma| 22.05.2024
fil.com
CS (COMM.) 2445/2024 28.05.2024 Punjab National Bank V/S Sh. Ankit 9540411956 |ankitagrawaladv@gm| 27.05.2024
Akansha Kharbanda Agarwal lail.com
OMP (I) (COMM.) 16/2024 18.05.2024 Prateek Roy V/S M/S Talent [Sh. Paresh Lal| 8447080428 [paresh.lal@agriyacha| 17.05.2024
Unlimited Online Servoces Pvt Imbers.com
Lid
CS (COMM.) 2450/2024 29.05.2024 Bank of BarodaVs M/SA S Sh. 9990042642 [srianshu83@gmail.co| 21.05.2024
Enterprises Anshuman Im
Srivastava
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Commercial Suit CS (COMM)/2455/2024 30-05-2024 THE SWEET DREAMS SARABJOT |9310905051-54 fsslegalsolutions1201 |29-05-2024
FURNITURE Vs HSK INFRA SINGH (@gmail.com
PVT. LTD. AND ORS.
Commercial Suit CS (COMM)/2441/2024 28-05-2024 | PUNJAB NATIONAL BANK Vs | Sonu Vivek 9540411965 [ankitagrawaladv@gm| 24-05-2024
AKANKSHA KHARBANDA lail.com
Commercial Suit DMP (I) (COMM.)/18/2024 24-05-2024 M/S HDB FINANCIAL Sunil 9212 90624 [DELHILAWYERS76 | 22-05-2024
SERVICES LIMITED Vs DAYA sehrawat (@YAHOO.CO.IN
NAND AND ANR.
Execution Petition ECUTION (COMM.)/136/2{( 24-05-2024 | Astor Inc Vs National Building | Pratyush 9560071699 [pratyush@prasannalal 22-05-2024
Construction Corporation Prasanna lwchambers.in
(india) Limited
Commercial Suit CS (COMM)/402/2024 24-05-2024 | M/S ECOWISE TRADING PVT. | Chaitanya 9899522224 [info@dsnrlegal.com |22-05-2024
LTD. Vs WEST WIND Parihar
PROJECTS
Commercial Suit CS (COMM)/397/2024 22-05-2024 |M/S PSA NITROGEN LIMITED SAMIR 9958178204 [yjjwallaw@gmail.co | 27-03-2024
Vs M/S ION EXCHANGE TANDON Im
(INDIA) LIMITED ETC.
Commercial Suit CS (COMM)/389/2024 21-05-2024 M/S ALL-WAYS LOGISTICS Akshay 9811479499 [egalaffair.133@gmail| 20-05-2024
(CHA) PVT. LTD. Vs M/S Kumar .com
ESSAR INDUSTRIES AND ORS.
Commercial Suit CS (COMM)/382/2024 20-05-2024 (STATE BANK OF INDIA Vs MR.| Rajivkumar | 9810019614 |pahl.associates1i995@| 18-05-2024
AMIT KUMAR Thakur gmail.com
Commercial Suit DMP (I) (COMM.)/17/2024 18-05-2024 LORD FINCAP LTD. Vs Amitabh 9971177170  [Irlflegal@gmail.com | 17-05-2024
POONAM CHOPRA Singh
Commercial Suit CS (COMM)/374/2024 17-05-2024 HARBHAJAN SINGH BAGGA | Rohit Taneja | 9818040003 [govind.rishi@acuinen| 16-05-2024
Vs M/S. SHIV ASSOCIATES juris.com
Commercial Suit CS (COMM)/375/2024 17-05-2024 CENTRAL BANK OF INDIA Vs NEERAJ 9711863744 [CLALEGAL9@GMAI | 16-05-2024
Bharam Pal And Anrs KUMAR IL.COM
Commercial Suit OMP (COMM.)/49/2024 | 16-05-2024 |BBR (INDIA) PVT.LTD. Vs ATS| SHOBHIT 9773512133  [legal@shrayanshsing | 15-05-2024
DREAMZONE PVT. LTD. KULSHREST h.com
HA
Commercial Suit CS (COMM)/365/2024 16-05-2024 STATE BANK OF INDIA Vs RANI 9643680913 [rbhardwajassociate@ | 15-05-2024
GURFAN AHMAD KHAN AND | BHARDWAJ lgmail.com

ORS.
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Commercial Suit CS (COMM)/360/2024 15-05-2024 BANK OF BARODA Vs MR. |SougatSinha| 9212173310 [info@artha-legal.com| 14-05-2024
MANDHIR CHOWDHARY AND
ANR.
Commercial Suit CS (COMM)/361/2024 15-05-2024 BPMV BUSINESS SOLUTION |Sachin Anand| 9999927478 |awyersand 14-05-2024
PVT. LTD. Vs BPS lawyers@outlook.co
GOVERNMENT MEDICAL Im
COLLEGE FOR WOMEN
Commercial Suit CS (COMM)/353/2024 13-05-2024 | SANDEEP SAXENA PRO. M/S. Rohtash 9811207995 [rohkani47@gmail.co | 10-05-2024
VISHNU TIMBER AND Kanwar m
PLYWOOD CO. Vs M/S.
BESPOKE INTERIORS LLP
Commercial Suit DMP (I) (COMM.)/13/2024 10-05-2024 |M/S KAYBEE OVERSEAS PVT. |Bhavika Kohli| 9911133838 [dvbhavikakohli@gm| 09-05-2024
LTD. Vs M/S HERO ELECTRIC lail.com
VEHICLES PVT. LTD. AND
ORS.
Commercial Suit CS (COMM)/338/2024 07-05-2024 | M/S SOLUTIONS INC. Vs M/S | SANDEEP 9811416276 [ssadvipr@gmail.com | 06-05-2024
AVO SERVICES PVT. LTD. AND SINGH
ORS. DINGRA
Execution Petition ECUTION (COMM.)/118/2( 04-05-2024 [Nikhil Aggarwal Prop Of Om Sail PUNIT JAIN | 9810024729 [punitjainadvocate@g | 03-05-2024
Enterprises Vs M/s Dewan Imail.com
Chand
23 Commercial Suit RP/6/2024 30-05-2024 Punjab National Bank Vs Vishal 9810241795 [vishalsharmadeep@g| 27-05-2024
Tadamyaham The Design Sharma Imail.com
Studio And Ors.
CS (COMM)/2451/2024 29-05-2024 |KAPSONS VALVES INDIA PVT.| SHREYA 8427386478 |- 21-05-2024
LTD. Vs ZAMIL AIR SAHNI
CONDITIONERS INDIA
PRIVATE LIMITED
CS (COMM)/2442/2024 28-05-2024 |STATE BANK OF INDIA Vs MR.| KAMLESH 9810343732 |ksingh1123@rediffmal 22-05-2024
RAKESH KUMAR AND ANR. KUMAR fil.com
SINGH
CS (COMM)/2443/2024 | 28-05-2024 (STATE BANK OF INDIA Vs MR.| KAMLESH 9810343732 |ksingh1123@rediffmal 22-05-2024
SUBODH CHANDRA AND ANR. KUMAR fil.com
SINGH
ECUTION (COMM.)/137/2( 24-05-2024 |Dianka Industries India Pvt Ltd[Nadeem Khan| 9654567373 hadeemkhannassocia| 21-05-2024
Vs HINDUSTAN PREFEB LTD tes@gmail.com
CS (COMM)/400/2024 22-05-2024 TRIVENI CARGO EXPRESS [Rajesh kumar| 9968178255 [vkbardhia@gmail.co | 20-05-2024
INDIA PVT. LTD. Vs M/S Im
ACCURATE FREIGHT
LOGISTICS AND ANR.
CS (COMM)/401/2024 22-05-2024 RITESH SINHA Vs M/S BIG Dinesh 9810017346 [egal@amaclegal.com| 20-05-2024
RED EDUCATION PVT. LTD. Monga

AND ORS.
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ECUTION (COMM.)/135/2( 21-05-2024 Ani Marble And Granite Vs Sachin 7838762688 19-05-2024
Simplex Infrastructure Ltd ladvocateveersinghl@
lgmail.com
CS (COMM)/391/2024 21-05-2024 |(BENTLEY SYSTEMS AND ANR.|Ankur Katyal| 9811809439 [nkurkatyal@asklegal 20-05-2024
Vs EARTH ON MAPPING .co.in
CONSULTING
CS (COMM)/392/2024 21-05-2024 AMGR TUBE PVT. LTD. AND SADDAM 9650016144 [Freedomlawhousellp | 19-05-2024
JANR. Vs AADIDEVA INFOTECH| HUSSAIN (@gmail.com
PVT. LTD. AND ORS.
CS (COMM)/393/2024 21-05-2024 CANARA BANK Vs RAGHAV Eshu 9711275697 leshuadvocatdDgmail.| 18-05-2024
ARORA AND ORS. Chaudhary com
CS (COMM)/384/2024 20-05-2024 | MALIKSULTAN MOHAMMED Mudita 72580-10113 [adv.shivam.kr@gmail| 17-05-2024
ALI LALANI Vs TRUENORTH .com
TECHNOLOGIES PVT. LTD.
CS (COMM)/367/2024 16-05-2024 STATE BANK OF INDIA Vs RANI 9643680913 [rbhardwajassociate@ | 09-05-2024
KHANNAPPA L D AND ORS. | BHARDWAJ lgmail.com
Misc DJ/390/2024 14-05-2024 |COIM INDIA PVT. LTD. Vs M/S| Sonal Sarda | 8447078202 [onal.ssarda@gmail.c| 09-05-2024
INTERNATIONAL PRINT O jom
PACLTD.
CS (COMM)/355/2024 13-05-2024 |VINOD KUMAR YADAV Vs M/Srajendra yaday 9312046733 [yadavrazen@gmail.co| 09-05-2024
YASHPOWER SERVICES PVT. m
LTD.
OMP (COMM.)/45/2024 | 09-05-2024 (P.K. ENGINEERS AND ANR. Vsgenakshi Salary 9982427701 [nksharmaassocaites | 07-05-2024
IVAAN CONSULTING (@gmail.com
CS (COMM)/343/2024 09-05-2024 STATE BANK OF INDIA Vs | Suchita Dixit| 8896932838 [agnihotrisuchita@gm|06-05-2024
SHRI NITESH lail.co
ECUTION (COMM.)/124/2{ 08-05-2024 [Punjab National Bank Through ESH KUMAR Y 9818120096 [kshakyaO 1 03-05-2024
Its Attorney Birender Kumar (@gmail.com
Chaubey Vs Manoj Kumar
CS (COMM)/340/2024 07-05-2024 VIDUR KOHLI-HUF Vs MR. R SINGH BHA| 9810910333 [avtarsinghy8@yahoo.| 03-05-2024
MANOJ KAPOOR com
EXECUTION (COMM.)/120/2( 04-05-2024 M/s Himalayan Flora And |[YUSHI RAJPU 09650119034 [officeofanand@gmail.| 03-05-2024

Aromas Pvt Ltd Vs Municipal
Corporation Of Delhi

ICO
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CS (COMM)/335/2024 04-05-2024 MR. SHARAD KEDIA Vs M/S jvansh Srivasty 9958160505 [ffice@rrassociates.n | 30-04-2024
AVANTI LEARNING CENTRE let.in
PVT. LTD.
35 SH. RAJ KUMARSOUTH- 39 BlockIi CS (COMM) 329/2024 03.05.24 SMT. BIMLA DEVI V/S RADHA| KAPIL JAIN 9810510137 [KAPILJAIN@YAHO 18.04.24
TRIPATHI, [EAST KISHAN (SENIOR CITIZEN) 0.CO.IN
IDISTRICT
WUDGE(COMMERCI
AL COURT)
CS (COMM) 330/2024 03.05.24 SURJITLALV/SR & B ADITYA JAIN| 9811455552 |ADITYACHOPRA.AD| 24.04.24
V@GMAIL.COM
CS (COMM) 346/2024 09.05.24 SHIVPRIYA TRADING V/S PANKAJ 9910706496 |[infinitylegals@gmail. | 06.05.24
STAAT EXPO WALIA lcom
EX.COMM 125/2024 09.05.24 SARVESH SECURITY V/S SNEHA 9999151328 [snehasingh.law@gmal| 02.05.2024
SPORTS AUTHORITY SINGH fil.com
EX.COMM 18/2024 13.05.24 THE JAMMU & KASHMIR V/S UZMA 9953459952 [rauzlegal@gmail.com| 06.05.24
RAJEEV ASHRAF
CS (COMM) 358/2024 14.05.24 HALDIRAM INDIA VA AAR ESS| SANJEEV 9560240205 [sanjeevsingh@singhn| 09.05.24
PRODUCT SINGH lassociates.con
CS (COMM) 01/2024 14.05.24 SAMVARDHANA MOTHERSON| ROHIT PURI| 9810646822 [office@lexpro.co.in 09.05.24
V/S MUKESH KUMAR
CS(COMM) 368/2024 16.05.24 UCO BANK V/S KS CATERES | CML DASS 8178148174 |emldas54@gmail.co 07.05.24

m
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EX.COMM 130/2024 17.05.24 AU SMALL FINANCE V/S 9773667288 [advocate.mehtaassoci| 17.05.24
DEVENDER MEHTA lateog @gmail.com
CS (COMM) 373/2024 17.05.24 MANOJ KUMAR V/S VTS ABHISHEK 9811074290 fdvicelaw2@gmail.co| 03.05.2024
SERVICES KUMAR Im
EX.COMM 133/2024 18.05.24 RADHA MADHAYV V/S SUPER | SURENDRA | 9899068615 [surendraverma.adv@ | 16.05.2024
STORY VERMA gmail.com
CS (COMM) 390/2024 21.05.2024 MS SIEGWERK INDIA VS MS DEEPAK 9643818685 [deepak@scspartners,i| 17.05.2024
INTERNATIONAL PRINT=0- KUMAR In
PAC
CS (COMM) 396/2024 22.05.2024 | MS AKG PLASTIC PVT VS MS RAHUL 9310972268 [rahulchlaw@gmail.co| 17.05.2024
DIPIKLA & SONS BROTHERS KUMAR Im
CS (COMM) 403/2024 24.05.2024 SMT GEETA KHANNA VS RAJESH 9811686397 [rkumar33y9@gmail.c| 18.05.2024
RUCHIKA DATTA KUMAR lom
CS (COMM) 2444/2024 28.05.2024 SBI V/S KALA WATI K.K.SINGH | 9810343732 |ksingh1123rediffmail.| 21.05.2024
com
136 ISH. ARVIND[East 12 OMP COMM 73 1108/2024 02-05-2024 BINDIYA CAPITAL LTD. VS ANIL | B.B. SHARMA 9891887145 |pankebiharisharma@| 02.05.24
[KUMAR, DISTRICT] KUMAR rediffmail.com
JUDGE,
ICOMMERCIAL
ICOURT-02 12 CS COMM 74 1117/2024 04-05-2024 SHARP CALCHEM PVT. LTD. VS ATUL 9810148210 03.05.24
METRO UDYOG CHATURVEDI
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12 CS COMM 74 1126/2024 04-05-2024 STATE BANK OF INDIA VS SUCHITA 8896932838 fagnihotrisuchita@gm| 04.05.24
MANJUNTHA D K DIXIT lail.com
12 CS COMM 74 1128/2024 04-05-2024 STATE BANK OF INDIA VS SUCHITA 88096932838 fagnihotrisuchita@gm| 04.05.24
NEELAM RAGHAVENDRA REDDY DIXIT lail.com
12 CS COMM 74 1132/2024 04-05-2024 BANK OF MAHARASHTRA VS [MISBAHUDDIN| 9871133146  [iddiquimisbahuddin| 04.05.24
ARIJIDUTTA SIDDQUI l786@gmail.com
12 CS COMM 74 1149/2024 07-05-2024  [STATE BANK OF INDIA VS SACHIN| JEEWAN 9810099243  [jpgadvocate@gmail.c| 07.05.24
KUMAR PARKASH jom
GUPTA
12 CS COMM 74 1154/2024 08-05-2024 SHRI RUDRAM TECHNOCRATS MANISH 0899554212  [vermaadvocate53@g 08.05.24
PVT. LTD. VS JPG ENGINEERS KUMAR Imail.com
PVT. LTD.
12 OMP COMM 78 1159/2024 08-05-2024 |SHAPOORJI PALLONJI COMPANY | JAITLEY AND 9599705897  [ravityagi@jaitleyandb| 08.05.24
PVT. LTD. VS SWARN KLA JEWELS| BAKHSHI lakshi.com
PVT. LTD.
12 CS COMM 74 1171/2024 10-05-2024 COLLIERS INTERNATIONAL RIZWAN 0643349576  [rizwanoffice0506@g 10.05.24
INDIA PROPERTY SERVICES PVT. Imail.com
LTD. VS MODERN IT SOLUTIONS
LLP
12 OMP COMM 73 1174/2024 10-05-2024 R. K. SAHOO VS SANDEEP VARUN BHATI| 9620242808 |kunal.mimani@foxan| 10.05.24
AGARWAL [dmandal.co.in
12 CS COMM 74 1189/2024 13-05-2024 CANARA BANK VS JITENDER HITESH 9891966005  |hiteshsachar@gmail.c] 13.05.24
KUMAR SHARMA SACHAR jom
12 CS COMM 74 1214/2024 16-05-2024 MEDICAL EQUIPMENT VS WELL PRANAV 9891026402 [pranavlegal@gmail.c 16.05.24
WIN LIFE SCINEC PVT. LTD. KANTI lom
12 CS COMM 74 1301/2024 22-05-2024 SH PRITHVI RAJ VS SH RAJ S. K. ARYA 9958314706  faandalegal2q@gmail.| 22.05.24
KUMAR lcom
12 CS COMM 74 1335/2024 29-05-2024 RAJPAL SINGH VS SAI SHRIPAL 29.05.24
TRANSPORT UPADHYAY
12 CS COMM 74 1340/2024 20-05-2024 BANK OF BARODA VS PAPRI SHAILENDER 8130237770  [shailender.sisodia@g| 29.05.24
SENGUPTA SINGH Imail.com
SISODIA
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OMP COMM 73 1362/2024 31-05-2024 SHINKOLITE FINANCE LTD. VS | B.B. SHARMA 9891887145 |pankebiharisharma@| 31.05.24
HEERA LAL rediffmail.com
12 CS COMM 74 1370/2024 31-05-2024 PUNJAB NATIONAL BANKVS |[MEENA GUPTA| 09654336403 fdvmeenagupta8o@g| 31.05.24
TRILOK CHAND Imail.com
12 CS COMM 74 1371/2024 31-05-2024 PUNJAB NATIONAL BANKVS [MEENA GUPTA| 09654336403 fadvmeenagupta89@g| 31.05.24
RAJENDER SHARMA Imail.com
12 CS COMM 74 1372/2024 31-05-2024 PUNJAB NATIONAL BANKVS |[MEENA GUPTA| 09654336403 [advmeenagupta8o@g| 31.05.24
ANIL SAWHNEY Imail.com
37 ISH. CHANDRAJEast 101 CS COMM 74 1094/2024 08-05-2024 THE NANITAL BANK LTD. VS [MANOJ GUPTA| 9999846390 01.05.24
ISHEKHAR, NEERAJ RAWAL
IDISTRICT JUDGE,|
ICOMMERCIAL
ICOURT-02 101 OMP COMM 73 1107/2024 06-05-2024 BINDIYA CAPITAL LTD. VS ANIL | B.B. SHARMA | 9891887145 |pankebiharisharma@| 02.05.24
KUMAR rediffmail.com
101 CS COMM 74 1119/2024 08-05-2024 |M/S SUN ERECTORS PVT. LTD. VS| MAHESH 9582021306  [adv.atulsharma6819 03.05.24
[M/S PARADISE POWER PROJECTS KUMAR (@gmail.com
SHARMA
101 CS COMM 74 1125/2024 07-05-2024 MAGIC DESTINATIONS OPC PVT. IKRANT 9810069880  fikrantsharma738@g 04.05.24
LTD. VS ORCHID HOLIDAY SHARMA Imail.com
THAILAND CO.
101 CS COMM 74 1127/2024 04-05-2024 STATE BANK OF INDIA VS SUCHITA 88096932838 fagnihotrisuchita@gm| 04.05.24
GURPREET SINGH DIXIT lail.com
101 CS COMM 74 1135/2024 06-05-2024 |LAVISH JAI VS M/S SKOOLDRESS SAMEER 0444446565  sameer.sidhar@metr [ 04.05.24
IN PVT. LTD. SIDHAR opolitanlegal.in
101 CS COMM 74 1153/2024 09-05-2024 BANK OF INDIA VS ANAMUL SHALINI 0899408618  [shaliniadvocate@gmal 08.05.24
BEGUM UPADHYAY fil.com
101 CS COMM 74 1183/2024 15-05-2024 SKYLARK EXPRESS DELHI PVT. | AMARJEET 9985653315 [contact@kumarsingh| 13.05.24
LTD VS AAJ ENTERPRISES PVT. KUMAR lassociates.com
LTD.
101 CS COMM 74 1193/2024 15-05-2024 ROSE HEALTHCARE ANKIT KUMAR| 9015505737 fadv.aankitarya@gmai| 14.05.24
INCORPORATION VS FAMILY l.com
HEALTHCARE HOSPITAL PVT.
LTD.
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CS COMM 74 1195/2024 15-05-2024 LALIT GOEL VS ASHISH BANSAL |AMIT SHARMA| 8800172207 [guptapiyus@live.com 14.05.24
101 CS COMM 74 1200/2024 Hard Copy Not [ LALIT GOEL VS ASHISH BANSAL |AMIT SHARMA| 8800172207 [guptapiyus@live.com| 14.05.24
Received
101 OMP COMM 73 1208/2024 Hard Copy Not | SHREE ANK FINHOLD PVT. LTD. | B.B. SHARMA 9891887145 |pankebiharisharma@| 15.05.24
Received VS MANISHYADAV rediffmail.com
101 OMP COMM 73 1209/2024 Hard Copy Not | SHREE ANK FINHOLD PVT. LTD. | B.B. SHARMA 9891887145 |pankebiharisharma@| 15.05.24
Received VS POOJA YADAV rediffmail.com
101 CS COMM 74 1213/2024 18-05-2024 AYAAN FINSERVE INDIA PVT. ABHISHEK 9811074290 |advicaelaw2@gmail.c| 15.05.24
LTD. THRU HIMANSHU VERMA KUMAR jom
VS LANCER TRADING COMPNAY
101 CS COMM 74 1234/2024 18-05-2024 PERFECT POLYCHEM PVT. LTD. MAYANK 9211387487  |mayank@alphalegal.i] 17.05.24
VS SEHGAL POLYPLAST INDIA MITTAL In
101 CS COMM 74 1309/2024 28-05-2024 FAIRDEAL PAPERS VS DEEPAK G.S. 9717211123 lgangwar@gsgangwar.| 24.05.24
PAPER CO. GANGWAR lcom
101 CS COMM 74 1314/2024 27-05-2024 BANK OF BARODA VS SHAILESH [UMESH JOSHI| 9910568669 jadvumeshjoshi@gma| 24.05.24
PANDEY fil.com
101 CS COMM 74 1323/2024 28-05-2024 RICHCREDIT FINANCE PVT. LTD. NEERAJ 9999397965  [s.n.legallawfirm@gm | 28.05.24
VS KRISHANA FOOD INDUSTRIES lail.com
101 OMP COMM 73 1333/2024 Hard Copy Not | BINDIYA CAPITAL LTD. VS ANIL | B.B. SHARMA 9891887145 [pankebiharisharma@| 28.05.24
Received KUMAR rediffmail.com
101 CS COMM 74 1337/2024 30-05-2024 RAKSHIT KHURANA VS INDUS | KARM LEGAL 0560482725 [foffice@karmlegal.co 20.05.24
TOWER LTD. m
101 CS COMM 74 1361/2024 01-06-2024 EAST WEST PRODUCTS LTD. VS EGHA AGGARW] 9654713565  |ekaushikii@gmail.co| 31.05.24
DIDWANTIA ASSOCIATES PVT. Im
LTD.
101 CS COMM 74 1355/2024 31-05-2024 SARVOTAAM GRANITES AND |ANUJ SHARMA| 9999373017 fnujsharma@gmail.c| 30.05.24

MARBLE VS PRATEEK REALTORS
INDIA PVT. LTD.

jom
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201, New BuildingMISC DJ 165/2024 03-05-2024 [Punjab  National = BankVsSanjayjAjit Sinha 0213905829 ladvocateajitsinhas6 [01.05.2024
KKD [TradingCompany ORS. (@gmail.com
~--do-- IC.S. (COMM) 50/2024 03-05-2024 [True NorthTechnologies PViRAJESHKUMA (9999036580 liticorpjurists@gmail.[02.05.2024
[LtdVsKomal  (proprietor — OfM/sR com
[Komal Enterprises)
---do-- IC.S. (COMM) 51/2024 06-05-2024 IVIJAY BANSALVSBEENA TRIPATH [T S VERMA 9910568669 tsvermaadvocate@g [06.05.2024
Imail.com
~--do-- IC.S. (COMM) 52/2024 06-05-2024 [Ravi AggarwalVsShobha Jaiswa [BharatPrakash [9268300000 bharat.guptarkca@g [04.05.2024
Imail.com
---do-- IC.S. (COMM) 53/2024 06-05-2024 [Ravi AggarwalVsHari Kuma BharatPrakash 9268300000 bharat.guptarkca@g [04.05.2024
Imail.com
---do-- IC.S. (COMM) 54/2024 09-05-2024 IChandrasekharaPharma PvtAnkit Kumar  [9015505737 IANKITKUMARLAW [06.05.2024
[LtdVsSunita Devi Prop OfMedicyl IOFFICES@GMAIL.C
[Pharma lOM
---do-- IC.S. (COMM) 55/2024 09-05-2024 [Union Bank Of IndiaVsDileep SinghRAVI KUMAR (0911118926 ladvocateraviyg@gma [02.05.2024
[Bhadoriya fil.com
---do-- IC.S. (COMM) 56/2024 09-05-2024 [Union Bank Of IndiaVsArchana Jha |RAVI KUMAR (9911118926 ladvocateraviyg@gma [02.05.2024
fil.com
---do-- IC.S. (COMM) 57/2024 16-05-2024 [Sonu JainVsKunal Paswan [Piyush Katyal [8700925528 piyushkatyalg8 @gmal15.05.2024
fil.com
---do-- [Execution(Comm.) 22 /2024 21-05-2024 [Rnvp Technology PvtLtdVsKaushal |Daocod Ahmed [8010610602 [daood.ahmed18@gm [16.05.2024
lail.com
---do-- IC.S. (COMM) 58/2024 24-05-2024 [Bank Of BarodaVsSudhir Mishra [Umesh Joshi (9910568669 ladvumeshjoshi@gma |21.05.2024
fil.com
---do-- [Execution(Comm.) 23/2024 24-05-2024 INeeraj BansalVsJata Shankar IKUSHAGRABA 9999448797 kushagrabansal@aks [21.05.2024
INSAL oociation.org.in
---do-- IC.S. (COMM 59/2024 27-05-2024 ISTATE BANK OF INDIAVsVirenderjSuchita Dixit  [8896932838 lagniotrisuchita@gma [26.05.2024
Singh fil.com




S.No Court

District

Court Room

Case Type

Case Number

Date
Registration

Name

ofPetitioner Name VS RespondentAdvocate

Advocate
Number

MobileAdvocate email id

Date of e-filing

---do-- IMISC DJ 181/2024 20-05-2024 [Rama PathakVsArshad Khan VinayShankarD 9811912208 ladvocatevinayshanka [28.05.2024
ubey rdube@gmail.com
---do-- [Execution(Comm.) 24/2024 29-05-2024 IM/S ICONSEL IN/A IN/A 29.05.2024
IDIVYAENTERPRISEVSTRIAKSH
ICABLEPRIVATE LIMITED
39 ISH. BRIJESH|Shahdara 301, New Court CS (COMMERCIAL) 04-05-2024 (COMM)/266/2q Uco Bank Vs Digvijay Singh hveen Kumar(| 8448057235 [PKYLcb@gmail.com (04/25/2024
[KUMAR GARG, Building
IDISTRICT JUDGE,|
ICOMMERCIAL
ICOURT-01
301, New Court CS (COMMERCIAL) 06-05-2024 (COMM)/269/2(na Private Limited Vs Rajesh KuKHAR SHARM| 9868262721 [info@indiantm.com |04/25/2024
Building
301, New Court CS (COMMERCIAL) 09-05-2024 (COMM)/274/2(Narender Kumar Vs Chaman LajR KUMAR GU 9968529732 [kgupta.advocate@g |05/06/2024
Building Imail.com
301, New Court CS/COMMERCIAL 09-05-2024 (COMM)/276/2dian Bank Vs Yogesh Kumar Kanhkur Singhal( 9873793171 [ailawyer@rediffmail.|05/05/2024
Building lcom
301, New Court CS (COMMERCIAL) 13-05-2024 (COMM)/282/2¢et Kumar Channa Vs Anil KumaDUTT SHARM 9810310710 [rdsharmaadvocate@g| 08-05-2024
Building Imail.com
301, New Court CS (COMMERCIAL) 14-05-2024 (COMM)/283/2(q Punjab National Bank Vs Ansh injay Kumar(H 9871980045 [SANJAYK1908@GM | 10-05-2024
Building Trading Co Through Proprietor AIL.COM
Shri Manoj Kumar Sharma
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301, New Court CS (COMMERCIAL) 14-05-2024 (COMM)/284/2¢Wadhawan Vs Gopal Krishan Slkkram Baweja(] 9911107664 [vbawaja26@yahoo.co| 13-05-2024
Building Im

301, New Court CS (COMMERCIAL) 14-05-2024 (COMM)/286/2¢ntiff Vs Naunidh Diet Foods PV UMAR BHARI] 9311603927 [vbawaja26@yahoo.co| 05/11/2024
Building Im

301, New Court CS/COMMERCIAL 14-05-2024 (COMM)/287/2¢n Kumar Sharma Vs IHBAS AN] KUMAR SHA| 9811736052 [skadv4o@gmail.com | 05/13/2024
Building

301, New Court CS (COMMERCIAL) 15-05-2024 (COMM)/289/2¢e Bank Of India Vs Megh Raj Swll Chand Sharn] 9810210832 [gopalchand@gmail.c [ 05/10/2024
Building om

301, New Court CS (COMMERCIAL) 16-05-2024 (COMM)/293/2Mternational Pvt Ltd Vs NavranglHIN MITTAL(]| 9811112729 [achin.mittali3@gmaill 05/15/2024
Building .com

301, New Court CS/COMMERCIAL 18-05-2024 (COMM)/296/2(¢pak Baid Vs Hari Prasad ChaudIANJAY SOTI(F| 9810935078 [soti.sanjay@gmail.co [ 08-05-2024
Building Im

301, New Court CS (COMMERCIAL ) 18-05-2024 (COMM)/297/2draogi Super Sales Vs Amar KumARUN BEDI(P| 8285672608 [advocatevaruntredi@ | 15-05-2024
Building lgmail.com
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301, New Court CS (COMMERCIAL) 22-05-2024 (COMM)/301/2dar Vs Padmawati Handloom Priyem Prakash(P| 9873004308 [parshantyssharma@g| 05/17/2024
Building Imail.com

301, New Court CS/COMMERCIAL 24-05-2024 (COMM)/306/2¢a Devi Srimal Vs Sumeet AggaryIVEK JAIN(P) 9818719252 [VIVEKBARMECHA®@|05/22/2024
Building IGMAIL.COM

301, New Court CS (COMMERCIAL) 24-05-2024 (COMM)/305/2( Authentic Design Maker \SH RAJAWAT| 7011707213 [adv.akashrajawat@g | 05/21/2024
Building Through Its Prop Shri Ashok Imail.com

Singh Vs Sangam Trader
[Through Its Prop Sudhir Kumari
Gupta

301, New Court CS (COMMERCIAL) 27-05-2024 (COMM)/309/2q Divesh Khanna Vs K K Mittal ppak Parashar( 9899570609 |deepak@deepakparas|05/22/2024
Building lhar.com

301, New Court CS (COMMERCIAL) 28-05-2024 (COMM)/314/2q Nitish Jain Vs Ahmed Raza [PRAKASH SO 9958430361 [info@rpslegalsolutio [05/23/2024
Building In.com

301, New Court CS (COMMERCIAL) 29-05-2024 (COMM)/317/2d  Ankit Jain Vs Md Saleem  [EERAJ JAIN(] 9999801044 [dhjainy9@gmail.com|05/22/2024
Building

301, New Court CS (COMMERCIAL) 30-05-2024 ition (Comm)/98Neeraj Textiles Hub Vs Manish Akshay Gupta(H 8802450460 [Akshaygpti4@gmail. |05/29/2024
Building com
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IDISTRICT
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ROOM NO 208 COMMERCIAL 01-05-2024 (COMM)/260/20Roadlines Pvt Litd Vs Retail Space FitqN KUMAR SHA] 9811861348 [chmansharma@yaho [ 01-05-2024
o.co.in

ROOM NO 208 COMMERCIAL 03-05-2024 (COMM)/265/20natullah Vs Mayasheel Retail India LifAMMAD DANIS| 9350221670 [consltdaanish@gmail| 03-05-2024
.com

ROOM NO 208 COMMERCIAL 03-05-2024 (COMM)/264/204in Proprietor Of Sanyam EnterprisesNKAJ SHARMA( 9899908229 [pankajsharma1326@ | 03-05-2024
[yaboo.com

ROOM NO 208 COMMERCIAL 08-05-2024 b (COMM)/272/201 Anil Pitti Vs Janak Raj Aggarwal [HAGRA BANSA] 9999446797 |kushgrabansal@akas | 08-05-2024
sociate,org.i.

ROOM NO 208 COMMERCIAL 10-05-2024 b (COMM)/277/20 Anli Pitti Vs Brahm Gupta [HAGRA BANSA] 9999446797  [kushgrabansal@akas | 10-05-2024
sociate,org.i.

ROOM NO 208 COMMERCIAL 13-05-2024 b (COMM)/281/201/s Puneet Textiles Vs M/s A A FashigVEK PATHAK(] 9910138852 [jainlexizcounsel@gm | 13-05-2024
lail.com

ROOM NO 208 COMMERCIAL 13-05-2024 (COMM)/280/20 Ankit Jain Vs Nidhi Poddar hashank verma(H 9312610477 [legalremedies2k@gm/| 13-05-2024
lail.com

ROOM NO 208 COMMERCIAL 13-05-2024 (COMM)/279/20%in Prop M/s Vallabh Textiles Vs M/s[Abdul Vahid(P),| 8383953944 [jainadityaraj@yahoo.| 13-05-2024
lcom

ROOM NO 208 COMMERCIAL 13-05-2024 (COMM)/278/20pk Vs Rihan Sanitations Through Propanjay Kumar(P)] 9871980045 [sanjayki9o8@gmail.c| 13-05-2024
om

ROOM NO 208 COMMERCIAL 15-05-2024 (COMM)/288/20private Limited Vs Alupac Ventures Ppjneesh Kapoor(]] 9818298135  [rajneesskapoor@gma| 15-05-2024
fil.com

ROOM NO 208 COMMERCIAL 17-05-2024 (COMM)/295/20ammu And Kashmir Bank Vs Amit NeJURAG SHARMA| 9953459952 frauzlegal@gmail.com| 17-05-2024

ROOM NO 208 COMMERCIAL 18-05-2024 (COMM)/298/20{Upendra Kumar Vs Kajal Sharma PrgAjay Sharma(P),] 9891399593 fjaysharma2635@gm| 18-05-2024
lail.com

ROOM NO 208 COMMERCIAL 18-05-2024 (COMM)/299/20fs Lion Jeans Vs Arvind Kumar And S¢dhant Dhingra({ 9650677902 fsidhantdhingra@adve 18-05-2024

elsidhantdhingra.com|
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Imail.com

ROOM NO 208 COMMERCIAL 21-05-2024 (COMM)/300/20hish Sukhija Vs Mr Singh Fashion Pvt| Amit Sagar(P), 9810570602  [supreyawalia26@gmal 21-05-2024
fil.com
ROOM NO 208 COMMERCIAL 22-05-2024 (COMM)/302/20funjab National Bank Vs Rakesh Jaif  Moheetraj 8800792205 [moheetrajadvocate@ | 22-05-2024
gmail.com
ROOM NO 208 COMMERCIAL 28-05-2024 b (COMM)/312/20PWER LIMITED Vs AJAY MANCHAINJEEV KUMAR( 9810096196 [rajiv@dslawoffices.in| 28-05-2024
ROOM NO 208 COMMERCIAL 30-05-2024 b (COMM)/318/201 Punjab National Bank Vs Sanjay { KUMAR MISH 9868113796  [pkmdelhi@gmail.com| 30-05-2024
ROOM NO 208 COMMERCIAL 31-05-2024 b (COMM)/321/20 Rajeev Mehra Vs Mohd Faisal RUN KUMAR(P| 9210004370 [vyasarun@gmail.com| 31-05-2024
ROOM NO 208 COMMERCIAL 03-05-2024 tion (Comm)/83/vati Vs Rd Wire Tech Machines Pvt Liflivesh Sharma(P] 9899979242  [rprudeusglebus@gmal 03-05-2024
fil.com
ROOM NO 208 COMMERCIAL 18-05-2024 ution (Comm)/94/¢ Limited Vs Al Ayaan Foods Private |Aryan Arora(P),| 8800994493 [utkarshjoshi2s5@gm| 18-05-2024
lail.com
ROOM NO 208 COMMERCIAL 30-05-2024 MP (COMM)/6/201urav Enterprises Vs M/s Dsiidc LimifAnkit Mehta(P),| 9312478555 [vineetadco@gmail.co| 30-05-2024
Im
ROOM NO 208 COMMERCIAL 13-05-2024 Execution Ananta Polymers Through Its ~ Shreshtha kumal 9582461463 [shreshthakumar@gm| 13-05-2024
(Comm.)/89/2024| Proprietor Vs Rk Polymers Through lail.com
Its Proprieter
41 ISH. SURENDER S./Shahdara 303, New Court 04-05-2024 lition (Comm)/84/[PRIVATE LIMITED Vs M/S RG BUIJKUR CHAWLA(| 8860802311 [CASADV2000(cilGM | 01-05-2024
IRATHI Building AJLGOM
04-05-2024 b (COMM)/267/203ANSAL Vs MLTC ENERGY INDIA PAmit Sharma(P){ 9818020868 |GUPTAP1YUSH@LIV| 01-05-2024
[E.COM
06-05-2024 (COMM)/270/20fl KUMAR DHDHANI Vs MUSHABBIRUN KUMAR(P 730329615 04-05-2024
06-05-2024 (COMM)/268/20fK OF INDIA Vs SHIV KUMAR SHAFarun Sharma(P 9811161300  |Adv.varunsharma@g | 04-05-2024




S.No Court

District

Court Room

Case Type

Case Number

06-05-2024

Date ofPetitioner Name VS RespondentAdvocate

Registration

tion (Comm)/86/

Name

MENT ANDFINANCE COMPANY L]

Vipin Verma(P),

Advocate
Number

9999801044

MobileAdvocate email id

bkmdelhi@gmail.com|

Date of e-filing

01-05-2024

08-05-2024 ution (Comm)/87/PUNDRAM FINANCE LTD Vs GAURJITIN MEHTA(P| 9873211674  |not available 04-05-2024

08-05-2024 b (COMM)/273/208H GIRDHAR Vs PERMANAND SHAMIT NANDVANI| 8826550368 mandvanijindallawoffi| 06-05-2024
lces@amail.com

15-05-2024 ution (Comm)/95/{HANA KHAN Vs MOHD SALIM KH/4aibhav Gupta(P 7303296156 8-05-2024

16-05-2024 (COMM)/292/20{lES THROUGH ITS PARTNERS Smtphashank verma(H 7303296156 [pkmdelhi@gmail.com| 9-05-2024

17-05-2024 lution (Comm)/91/ANTILE COOPERATIVE BANK LTD [AMMAD DANIS| 8447833470 |advpurnimajain@gm | 8-05-2024
lail.com

17-05-2024 (COMM)/294/20£LLS INDIA LIMITED Vs ASHOK KUHAY MEHROTH 8826009919, [legal@lexsunraj.com | 14-05-2024

18-05-2024 ution (Comm)/93/PER SINGH@ RAVIKANT Vs ASHU §Vinay Mishra(P)| 9650677902  |vijaytyagi4873 al 14-05-2024
gmail.com

24-05-2024 (COMM)/303/20{THROUGH VINAY KULSHRESTHA |[USHIL Shukla(P| 9811967822  |Advocate.134@gmail.| 21-05-2024
com

24-05-2024 (COMM)/304/20{VEK GUPTA Vs M/S JS TRADING CAdesh Kumar(P){ 9811967822  molviaijaz77@gmail.c| 15-05-2024
om

27-05-2024 b (COMM)/310/20{ITA DEVI SHRIMAL Vs AMIT KALRIVIVEK JAIN(P),| 9013226679 kidhantdhingra@adv | 16-05-2024
ocatesidhantdhingra.
com

27-05-2024 (COMM)/308/20{ ENGINEERING WORKS Vs Manoj {R.N DUBEY(P), Not Clear ladvocatewahidkhan@| 15-05-2024
lgmail.com

28-05-2024 b (COMM)/313/20FAURAS FASHION Vs GUDDIYA NApeepak Verma(P] 8285672608 [advocatewahidkhan@| 17-05-2024

gmail.com
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29-05-2024 ution (Comm)/97/$INGH Vs M/S QUTONE MARKETINARTI SHARMA 8285672608 [N/A 16-05-2024
20-05-2024 b (COMM)/315/20JHARMA Vs RAM KUMAR @ RAM K|m Kumar Khann| 8285672608 [advocateanu]agarwal | 21-05-2024
(@yahoo.cum
20-05-2024 b (COMM)/316/20frop M/s Vardhman Paper Vs Ayush § JAI VATS(P), 09810872353  [dhjainy9@gmail.co 15-05-2024
31-05-2024 (COMM)/320/20{LTD Vs M/S VTALITY AGRO PRIVATTVAM SHARMA(| 8285672608 [advocatevarunbedi@ | 21-05-2024
lqmail.com
31-05-2024 b (COMM)/319/20% S Trading Co Vs Shwetank Saxena A|Vikas Bhatia(P),| 8285672608 [advocatevarunbedi@ | 16-05-2024
lqgmail.com
04-05-2024 ution (Comm)/85/fAR SINGHAL Vs PRADEEP AGARWT KUMAR GUPT 9810773011  [not clear 01-05-2024
24-05-2024 ution (Comm)/96/ Harish Jain Vs Vivek Grover JANOJ KUMAR(Y 9650010743 [advocatevarunbedi@ | 4-05-2024
lgmail.com
42 Sh. Pawan KumarShahdara C. No. 304 CS (COMM)/262/2024 Sumit Jain Rakesh Tiwari 9582931401 [legusintellect@gm4go2-05-2024 20-04-2024
[Matto DJ (COMM-04)| Proprietor Of
Maitri Polymers
Vs Mansfield
CS (COMM)/261/2024 M/s Rsm Manmohan Swaroop 9818992285 |swaroop_manmohj02-05-2024 30-04-2024
Enterprises
Through Prorietor
Ranjeet Saini Vs
CS (COMM)/263/2024 Ashish Tyagi Vs Shantnu Aggarwal 9999347367 pfshantnuagg@gmao3-05-2024 30-04-2024
Mysore Light And
Interiors Pvt Ltd
Ex(Comm)/88/2024 M/s Nandi Fabrics Rohit Gautam 8860637476 [lawfirm@gmail.colp8-05-2024 07-05-2024
Through Its
Proprietor Vs M/s
Ridha Fashions
CS (COMM)/275/2024 Narender Kumar J.K. Gupta 9868529732 pta.advocate@gmailpog-05-2024 06-05-2024
Vs Harish Chawla
CS (COMM)/285/2024 M/s Suresh Bharat Gupta 9268300000 pt.guptarkca@gmaili4-05-2024 08-05-2024
Apparels Vs
Sachin Kumar
Bobby



mailto:legusintellect@gmail.com
mailto:swaroop_manmohan@yahoo.com
mailto:officeofshantnuagg@gmail.com
mailto:kdlawfirm@gmail.com
mailto:jkgupta.advocate@gmail.com
mailto:bharat.guptarkca@gmail.com
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Ex (Comm)/90/2024 Brijesh Kaushik Vs Kshitij Mathur 7838062490 |hik@whitehorse.laji5-05-2024 14-05-2024
Mohd Jahid Saifi
CS (COMM)/290/2024 Prem Prakash Anirudh Gupta 9811287280 alhotrasy@gmail.{16-05-2024 04-05-2024
Sareen Vs Jitender|
proprietor of m/s
jitender traders
CS (COMM)/307/2024 M/s Garg Cool Harish Kumar 0354608321 fhkumartag@gmaill24-05-2024 22-05-2024
Company Through
Its Proprietor
Urmil Garg Vs
CS (COMM)/311/2024 Mr Aarjav Jain Manish Narang 9891009191 plawchamber@gmd27-05-2024 18-05-2024
S/O SHRI AJAY
JAIN Vs Amazon
India
CS (COMM)/291/2024 Fairdeal Papers vs Manoj 8368258022 [gwar@gsgangwar.d16-05-2024 20-04-2024
Deepak Paper Co.
43 MS. PREETINorth-West 406 Civil ICS (COMM)-268/2024 02-05-2024 [Sunil Kumar Agarwal Vs Rekha Devi [Ravinder Kumar 9999802509fravinder 02-05-2024
IAGARWAL GUPTA,| lYadav ladv@yahoo.com
IDISTRICT JUDGE,
(COMMERCIAL
ICOURT) ICS (COMM)-269/2024 02-05-2024 Sunil Kumar Agarwal Vs Rekha Devi [Ravinder Kumar| 9999802509ravinder 02-05-2024
lYadav IGupta ladv@yahoo.com
ICS (COMM)-270/2024 02.05.2024 Watermen Jindal India Pvt Ltd Vs |Archit Singhal 9599043045 02-05-2024
[Domania Overseas P Ltd
ICS (COMM)-271/2024 03205-2024 [State Bank Of India Vs Mahesh Adaita Kumar 9999132159@akroutadvocate@gmalo2.05.2024
[Kumar fil.com
les (COMM)-272/2024 03-05-2024 [State Bank Of India Vs Ramavath  |Kunal Malik 7503444555ADVKUNALMALIK  |03-05-2024
[Bhaman Naik (@GMAIL.COM
lOmp (I)COMM 127/2024 03.05.24 Arjun Popli Vs Om Parkash Malhotra(Gunjan Kathpali. 9810325381ADVOCATEGUNJAN|03-05-2024
(@HOTMAIL.COM
lOmp (I)COMM 128/2024 03.05.24 Arjun Popli Vs Om Parkash Malhotra|Gunjan Kathpali 98103253811ADVOCATEGUNJAN|03-05-2024
(@HOTMAIL.COM
ICS (COMM)-275/2024 04-05-2024 IMs Vanita Kaila Prop. Avon [Piyush Lakhera 9654784062piyushlakhera@gmaillo4-05-2024
[Electrical Industries Vs Sanjeev Jain .com
[Prop. Jain Supply Company



mailto:kaushik@whitehorse.lawyer
mailto:themalhotras7@gmail.com
mailto:harishkumartag@gmail.com
mailto:naranglawchamber@gmail.com
mailto:gangwar@gsgangwar.com
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ICS (COMM)-276/2024 04-05-2024 IM/S Apra Builders Ltd Vs Indu Ashutosh Saini 9811868168Jrajendraadvocate98 [04-05-2024
[Bansal (@gmail.com
ICS (COMM)-277/2024 04-05-2024 IMs Jsds Vntures India Pvt Ltd Vs [Surinder Singh 9212226354fadv.sureshkr.singh@ [04-05-2024
[Sandeep Kumar Sharma gmail.com
cs (COMM)-278/2024 04-05-2024 [Saffire Crop Science P. Ltd Vs [Sunil Kumar 9818256885/snlkumars568 @gmail.|04-05-2024
[Ramdeo Traders lcom
ICS (COMM)-279/2024 04.05.2024 [Hvr Solar Pvt Ltd Vs Dhar Akshay Mittal 9811030258ssmittalassociates@g [04.05.2024
IConstruction Company Imail.com
lomp(i)(COMM) 129/2024 04.05.2024 [Tata Capital Ltd Vs Lokesh Baniwal [Naveen Sharma 9350569640Naveenk101@gmail.c 04.05.2024
om
omp (I)(COMM)-130/2024  |04.05.2024 [Tata Capital Ltd Vs Manoj Kumar [Naveen Sharma 9350569640Naveenki01@gmail.c |04.05.2024
Paimin lom
ICS (COMM)-280/2024 06.05.2024 [lumix Le Lightning Pvt. Ltd Vs IManoj Pandey 9654371856fadvpandeymanoj@g [06.05.2024
IPrerana Health Care Imail.com
ICS (COMM)-281/2024 06.05.2024 [Union Bank Of India Vs Sukhmeher [Deepa Gupta 9312292558Advocatedeepa.gupta [06.05.2024
[Singh Kohli (@gmail.com
ICS (COMM)-282/2024 06.05.2024 [Punjab National Bank Vs Ridhi Auto [Umang Mittal 9953333095 06.05.2024
Industries P Ltd
ICS (COMM)-283/2024 06.05.2024 [Mukesh Ajmani Vs Vikas Batra [Sudhir Saneja 9810897157sanejask@rediffimail.[06.05.2024
com
IOMp(i) (COMM)-137/2024 [06.05.2024 [Tata Capital Ltd Vs Devyani Brijlal [Naveen Sharma 9350569040[Naveenki01@gmail.c [06.05.2024
om
lcs (COMM)-285/2024 07.05.2024 [Lokesh Gupta Prop. M/S V K Papers [Bhupender Meh{ 0811433605 07.05.2024
Vs Ms Amit Packaging Industries
ICS (COMM)-286/2024 07.05.2024 IM/S 5 Saheed Paper P;Ate IndustriesfJyoti Gulati 07.05.2024
Vs M/S Jai Maa Saraswati Traders @
Others
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IOMp (I)(COMM)-140/2024

Date
Registration

07.05.2024

Name

IM/S Hdb Financial Services Ltd Vs
IM/S Sg Plastic

ofPetitioner Name VS RespondentAdvocate

[Sunil Sehrawat

Advocate MobileAdvocate email id

Number

Date of e-filing

07.05.2024

IOMp (I)(COMM)-141/2024 [07.05.2024 IM/S Hdb Financial Services Ltd Vs [Sunil Sehrawat 07.05.2024
[Satender Kumar

ICS (COMM)-290/2024 08.05.2024 INicholas Healthcare Ltd Vs Sanjiban |Arvind Jha 9910210149 08.05.2024
IMedical Store And Ors

IOMp (I)(COMM)-144/2024 [08.05.2024 IMoneywise Financial Services Pvt  [Shreyas Jain 9319212148khanmehvis2189@g 08.5.2024
ILtd Vs Crystal Space India P. Ltd Imail.com

IOMp (I)(COMM)-145/2024 |08.05.2024 IM/S Kotak Mahindra Bank Ltd Vs |Ravi Shankar Ga| 9811252038Jadvocatersgarg@gma [08.5.2024
[Rakesh fil.com

IOMp (I)(COMM)-146/2024 [08.05.2024 [Hdfc Bank Ltd Vs Mohd. Ishak INaveen Sharma 9350569640Naveenki01@gmail.c |08.5.2024

om

ImiSC. DJ 507/2024 09.05.2024 IM/S Kala Kamla Chits Pvt Ltd Vs [Suraj Gupta 9266641386vakilsurajgupta@gmalo9.05.2024
[Puneet Rana And Ors fil.com

lcs (COMM)-293/2024 09.05.2024 JAmbay Trading Co. Vs New Beauty [Chetan Bundela 9810002507 09.05.2024
[Shoe Center

lcs (COMM)-294/2024 00.05.2024 JAmbay Trading Co. Vs Parwati IChetan Bundela 9810002507 00.05.2024
[Footwear

lomp (COMM)-148/2024 09.05.2024 [Hdfc Bank Ltd Vs Ashok Kumar [INaveen Sharma 9350569640Naveenk101@gmail.c [09.05.2024

om

ICS (COMM)-297/2024 10.05.2024 [Suprajit Engineering Ltd Vs Ashok [Sanchay Mehrot 8826009919 10.05.2024
[Kumar

IMISC. DJ 518/2024 13.05.2024 IM/S Lsc Marketing India P Ltd Vs [Neeraj Goyal 9891489779[NG155@YAHOO.CO [13.05.2024
INaveen Kumar IM

IMISC. DJ 520/2024 13.05.2024 IM/S Lsc Marketing India P Ltd Vs [Neeraj Goyal 9891489779[NG155@YAHOO.CO [13.05.2024
INaveen Kumar IM
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ICS (COMM)-298/2024 13.05.2024 JAmit Jalan Prop. Of Amit Steel [Bhanu Mohan 7042415472SAMEERAKHAN424 [13.05.2024
[Traders Vs Chetanbhai Shivalalbhai B@GMAIL.COM
[Parekh Prop. M/S Arnav Impex

ICS (COMM)-299/2024 13.05.2024 Ata Import And Distribution Inc. Vs [Sushil Lohia 9873658554 13.05.2024
IPd Overseas And Ors

ICS (COMM)-303/2024 14.05.2024 IM/S Hari Om Chemicals Vs Jatin ~ [Bharat Arora 9811628929 14.05.2024
[Rawal

ICS (COMM)-304/2024 14.05.2024 IM/S Icon Utity Services Pvt Ltd Vs |Ranjan Kumar 9811136353 14.05.2024
IPradeep Sharma

ICS (COMM)-308/2024 15.05.2024 [Sharad Goel Vs Prg Pharma P. Ltd  |Aditya Goel 0999904433finternationlegalnetwol15.05.2024

rk@gmail.com

ICS (COMM)-309/2024 15.05.2024 [Sharad Goel Vs Intact Drugs And Aditya Goel 9999904433finternationlegalnetwol15.05.2024
[Pharmaceuticals P Ltd rk@gmail.com

ICS (COMM)-316/2024 16.05.2024 IM/S Vikram Roller Flour Mills Ltd [Manish Verma 9871434840/Advocatemanishverm|16.05.2024
Vs M/S Ngsp Agro Enterprises 348 @gmail.com

les (COMM)-317/2024 16.05.2024 [State Bank Of India Vs M/S S D [Sunil Sehrawat 16.05.2024
[Knitwears

ICS (COMM)-318/2024 17.05.2024 IManik Jain Vs Anshool Tanwar [Saket Kumar 9891870224fadvocatesk207@yahol17.05.2024

lo.com

ICS (COMM)-321/2024 21.05.2024 IM/S Nasir Enterprises Vs Abdur [Saddam Hussain| 9650016144ffreedomlawhouse@g [21.05.2024
[Rahman Imil.com

IOMp (I)(COMM)-153/2024 [21.05.2024 [Kotak Mahindra Vs Aryan JAmit Kumar 8860939556famitkumar294@redif|21.05.2024
[Infraheight Developers P Ltd fmail.com

ICS (COMM)-319/2024 21.05.2024 IM/S Indo Hitech Appliances Ltd Vs |Anmol Sethi 21.05.2024
Vidyawati Tripathi

ICS (COMM)-320/2024 21.05.2024 IM/S Jain Steels Vs Sheetal [Puneet Ahuja 9999054856fadvocatepuneetahuja [21.05.2024
IManufacturing Works (@gmail.com
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ICS (COMM)-321/2024 21.05.2024 IM/S Nasir Enterprises Vs Abdur [Saddam Hussain| 9650016144ffreedomlawhouse@g [21.05.2024
[Rahman Imil.com
IOMp (I)(COMM)-153/2024 [21.05.2024 [Kotak Mahindra Vs Aryan JAmit Kumar 98110302588860939556 21.05.2024
[Infraheight Developers P Ltd
ICS (COMM)-329/2024 24.05.2024 IGanpati Traders Vs Gaurav Puri [Rajesh Kumar G 9810248506rajeshsingh1974@gm [24.05.2024
lail.com
ICS (COMM)-330/2024 24.05.2024 IGanpati Traders Vs Shekhar Tanwar |[Rajesh Kumar G 9810248500rajeshsingh1974@gm [24.05.2024
lail.com
ICS (COMM)-331/2024 24.05.2024 IGanpati Traders Vs Poonam Rajesh Kumar G 9810248506rajeshsingh1974@gm [24.05.2024
lail.com
ICS (COMM)-336/2024 27.05.2024 [Levi Strauss Company Vs Ashok JAastha Sharma 9718209970 27.05.2024
[Kumar
IOMp (I)(COMM)-154/2024 [27.05.2024 [Toyota Financial Services India Ltd |Dinesh Jain 8376049807dvocateashok.1@gm [27.05.2024
Vs Mohit Tyagi lail.com
lomp (COMM)-155/2024 27.05.2024 [Toyota Financial Services India Ltd |Dinesh Jain 8376049807dvocateashok.1@gm |27.05.2024
Vs Mohan S lail.com
IOMp (COMM)-156/2024 27.05.2024 [Toyota Financial Services India Ltd [Dinesh Jain 8376049807jadvocateashok.1@gm [27.05.2024
Vs Mohan S lail.com
IOMp (COMM)-157/2024 27.05.2024 [Toyota Financial Services India Ltd |Dinesh Jain 8376049807dvocateashok.1@gm [27.05.2024
Vs Mohan S lail.com
Omp (I)(COMM)-158/2024 [27.05.2024 [Toyota Financial Services India Ltd [Dinesh Jain 8376049807jadvocateashok.1@gm [27.05.2024
Vs Archana Tiwari lail.com
ICS (COMM)-338/2024 28.05.2024 [Levi Strauss Company Vs Ashok Aastha Sharma 9718209970 28.05.2024
[Kumar
ICS (COMM)-339/2024 28.05.2024 [Sanjay Kumar Vs M/S Bit By Bit [Shailender Dahiy 9942275227shailender- 28.05.2024
lo67@gmail.com
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ICS (COMM)-340/2024 28.05.2024 IM/S Hdb Financial Services Ltd Vs [Bharat Arora 9811618121 28.05.2024
[Deepak Kumar Aggarwal
IOMp (I)(COMM)-167/2024 [29.05.2024 [Toyota Financial Services India Ltd [Dinesh Jain 8376049807advocateashok.1@gm |29.05.2024
Vs Ramlakhan Sharma lail.com
IOMp (I)(COMM)-168/2024 [29.05.2024 [Toyota Financial Services India Ltd |Dinesh Jain 8376049807dvocateashok.1@gm [29.05.2024
Vs Shashi Bala lail.com
IOMp (I)(COMM)-169/2024 [29.05.2024 [Toyota Financial Services India Ltd [Dinesh Jain 8376049807dvocateashok.1@gm |29.05.2024
Vs Samsuddin M lail.com
ICS (COMM)-345/2024 30.05.2024 Sri Sai Steel India Vs J M Wire Raj Kumar Rath 9811010286frathore- 30.05.2024
[[ndustries rajkumar@yahoo.co
Im
ICS (COMM)-346/2024 30.05.2024 [Shree Navrang Suppliers P Ltd Vs~ |Ram N Yadav lashishmidha@rocket |30.05.2024
[Bajaj Appliances Ltd Imail.com
44 ISH.VINOD YADAV [North-West 316 Civil ICS(Comm.)/267/24 02.05.24 ISBI Vs. Ajish Kr. Choudhary IR.N Singh 8076466594ADVNARAYAN@GM [25.04.24
AIL.COM
ICS(Comm.)/273/24 03.05.24 IGreenlam Industries Ltd. Vs. [Pinaki Ranjan CH 9810322985pinaki.rc@gmail.com [30.04.24
IChoudhary Timber
ICS(Comm.)/274/24 03.05.24 ISBI Vs. Suman Mithlesh Kumar 9810593109/mithleshshukla@redi |30.04.24
ffmail.com
ICS(Comm.)/284/24 06.05.24 IPNB Vs. Mohd. Imran INitin Garg 9958986363linfo@knowlex.in 20.04.24
ICS(Comm.)/287/24 07.05.24 IRSPL Ltd. Vs. Arjun Kumar JAnil Kr. Sahu 09810134793fallipcare@gmail.com [03.05.24
ICS(Comm.)/288/24 07.05.24 [Punjab And Sind Bank Vs. Girish Kumar 9811135305[legal.gva@gmail.com |04.05.24
IDhaneshwori N.
ICS(Comm.)/289/24 07.05.24 IPNB Vs. Radha [Paras Aggarwal 9810600656[parasaggarwalad@g 104.05.24
Imail.com
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ICS(Comm.)/291/24 08.05.24 IPNB Vs. Ashwani Kumar INitin Garg 9958986363linfo@knowlex.in 20.04.24

ICS(Comm.)/292/24 08.05.24 IPNB Vs. Smt. Renu INitin Garg 9958986363linfo@knowlex.in 29.04.24

ICS(Comm.)/295/24 09.05.24 Ambay Trading Co. Vs. Namra IChetan Bundela 9810002507advchetanbundela@g|o7.05.24
[Footwear Imail.com

ICS(Comm.)/296/24 00.05.24 IM/s Apra Builders Ltd. Vs. Ekta [Rajender Kumar 9811868168frajendraadvo8 @gmai|06.05.24
[Bansal l.com

ICS(Comm.)/300/24 13.05.24 [Sarita Baid Vs. M/s Sen & Pandit chandra 8130483100jadvchandrashekharsal09.05.24
Voltage Control Pvt. Ltd. [Shekhar lhaita@gmail.com

[Salhaita

ICS(Comm.)/301/24 13.05.24 [Rajender Parshad Vs. Arshad INaveen Kr. 9350509371nvntayal@gmail.com [09.05.24
[Traders [Tayal

ICS(Comm.)/302/24 13.05.24 [Shri Jee Polymer Vs. Ashish Vishal Garg 8447894927 vishalgargadvocate@ |08.05.24
[Engineers gmail.com

ICS(Comm.)/305/24 14.05.24 IM/s Hari Om Chemicals Vs. M/s R.G[Bharat Arora 9811628929bharat_ryans@yahoo [10.05.24
[Polymers .co.in

ICS(Comm.)/306/24 14.05.24 IMay And Baker Pharmaceuticals Ltd.[Rajat Mathur 98115564 70frajatmathurlse@gmaif10.05.24
IVs. Om Prakash Bishnoi l.com

ICS(Comm.)/307/24 14.05.24 IMPCL Industries Ltd. Vs. Naman Ritesh Kr. Singh 9821699884RITESHLLB20102G [11.05.24
[Electronics IMAIL.COM

ICS(Comm.)/310/24 15.05.24 IMysore Deep Perfumery House Vs. |Anil Kr. Sahu 0810134793 ALLIPCARE@GMALI [13.05.24
[Shyam Kripa IL.COM

ICS(Comm.)/311/24 15.05.24 [Samsuddin Ahmed Vs. Sekh Fatik  |Ansar Ahmad 9990215410ANSARAHMAD?7857 [15.05.24

(@YAHOO.COM

ICS(Comm.)/312/24 15.05.24 [Sharad Goel Vs. Maiden Anil Goel 9999904433linternationallegalnet [13.05.24

[Pharmaceuticals Ltd. ork@gmail.com
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ICS(Comm.)/313/24 15.05.24 IMs. Jha Envirosolution (P) Ltd. Vs. |Anjani Kr. Jha 9213415007dvanjanijha@gmail. [13.05.24
IM/s Sindhu Social Welfare lcom
IG.Environment Society
ICS(Comm.)/314/24 15.05.24 [Bansal Trading Company Vs. M/s  Jagriti Jain 8527506427]JUNLEGALGROUP@ [14.05.24
IS.K C.C Personal Care (P) Ltd. & IGMAIL.COM
Ors.
ICS(Comm.)/315/24 16.05.24 IM/s Vikram Roller Flour Mills Ltd. |Manish Verma 9899951140advmanishverma@g [14.05.24
Vs. Mittal Traders. Imail.com
ICS(Comm.)/322/24 21.05.24 IM/s Bajrang Steel Vs. M/s Rolax [Santosh Singh 9899702391fadvsantoshsingh.s@g [16.05.24
[Sales Corporation Imail.com
ICS(Comm.)/323/24 21.05.24 IM/s K.D Hydraulic Components (P) [Santosh Singh 9899702391fadvsantoshsingh.s@g [16.05.24
[Ltd. Vs. M/s Usha Engineering Imail.com
ICS(Comm.)/324/24 21.05.24 IM/s GBM Materials (P) Ltd. Vs. M/s [Amit Dhankar N.A ladvamitdhankar@gm|18.05.24
[Dharam Raj Contracts India (P) Ltd. lail.com
ICS(Comm.)/325/24 21.05.24 DMK Alloys Vs. Lokesh Sharma P.C Dogra 9313714525[pritamdogrago9@gm [19.05.24
lail.com
ICS(Comm.)/326/24 21.05.24 UMK Alloys Vs. Aman Gupta IP.C Dogra 9313714525pritamdogrago9@gm [19.05.24
lail.com
ICS(Comm.)/327/24 21.05.24 [Indo Hitech Appliances Ltd. Vs. JAnmol Sethi 9953308007info@lawmengroup.c[19.05.24
[Harjeet Singh om
ICS(Comm.)/328/24 21.05.24 Sri Sai Polytech India Vs. JM Wire |Ashish Associate] 9811010286rathore_rajkumar@y [20.05.24
[[ndustries lahoo.co.in
ICS(Comm.)/332/24 24.05.24 IPNB Vs. Rohit Kr. INitin Garg 9958986363finfo@knowlex.in 15.12.23
ICS(Comm.)/333/24 24.05.24 IGanpati Traders Vs. Gourav Saini ~ [Rajesh Kr. Singl{ 9810248500Jrajeshsingla1971@gm|21.05.24
lail.com
ICS(Comm.)/334/24 24.05.24 ISBI Vs. Arjun Kisan Karande [Siddharth 9643524909adv.siddharth311992 |21.05.24
(@gmail.com
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45

ISH. GORAKH NATHNORTH
IPANDEY, DISTRICI]
JUDGE
(COMMERCIAL)

ICS(Comm.)/335/24 24.05.24 IM/s Vijender Plastics Vs. Neetaben |Rishabh Singhal 7503414900frsinghal3062@gmail.|22.05.24
[Praful Kumar Solanki lcom
ICS(Comm.)/337/24 27.05.24 [Punjab National Bank Vs. Akash [Paras Aggarwal 9810600656[parasaggarwaladv@g [22.05.24
IArora Imail.com
ICS(Comm.)/341/24 28.05.24 [Sandeep Garg Vs. Arhan Traders lOm Prakash 9899937365pomprakash885@G [22.05.24
Imail.com
ICS(Comm.)/342/24 28.05.24 IManish Mittal Vs. Rahul Anand [Parvesh Bansal 8010909016rationable.ration@g [23.05.24
Imail.com
ICS(Comm.)/343/24 28.05.24 IManish Mittal Vs. DMJ Creations (P)[Parvesh Bansal 8010909016rationable.ration@g [23.05.24
ILtd. Imail.com
ICS(Comm.)/344/24 28.05.24 IAditi Jewels Vs. Akhil Verma JAshok Mahipal 9810176643jashokmahipal@yaho [23.05.24
lo.co.in
ICS(Comm.)/347/24 30.05.24 [Shubh Laxmi Steels Vs. Samridhi [Sumit Bhardwaj 8750336246fadvsumitbhardwaj@gf28.05.24
[Kitchen Appliances Imail.com
ICS(Comm.)/348/24 30.05.24 [Harvinder Singh Vs. Vinay Singh INeeraj Dahiya 9971767788advneerajdahiya@gm|28.05.24
lail.com
ICS(Comm.)/349/24 31.05.24 [Purshottam Sharma Vs. Dwarka IMohit Sharma 9971773474  |mvslegalip@gmail.co [29.05.24
[Singh Thakur Im
ICS(Comm.)/336/24 31.05.24 [Levi Strauss Co. Vs. Ashok Kumar  [Pramod Kumar 9810481016mail@thelegist.com [22.05.24
[Singh
307 Civil - - - S -
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IMENTIONED AS
ISINGLE PAGE IS
IRECIEVED

THROUGH MAIL

ICS (COMM)/257/2024 04-05-2024 S K Enterprises Vs Yashika Industrie§SAHIL GOYAL(NOT INOT MENTIONEDINOT
IMENTIONED AS [AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/258/2024 04-05-2024 [Ram Kishan Dass And Sons Vs ChandBHANU MOHAINOT INOT MENTIONEDINOT
IMENTIONED AS |AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm)/69/2024 [04-05-2024 IM/S TRIDENT STEEL BUILDING S(BHAVESH KUMNOT INOT MENTIONEDINOT
IMENTIONED AS [AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/259/2024 07-05-2024 [Balwant Kumar Goyal Vs Rachna Me]lRAJESH KUMAINOT INOT MENTIONEDINOT
IMENTIONED AS |AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/260/2024 07-05-2024 Vishal Gupta Vs Safe Hand Chits PrivANKIT KASHYANOT INOT MENTIONEDINOT
IMENTIONED AS [AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/261/2024 07-05-2024 [Proactive Facade Management Soluti{fAmit Gupta(P), [NOT INOT MENTIONEDINOT
IMENTIONED AS |AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/262/2024 07-05-2024 [Punjab National Bank Vs Amit Kuma]RISHIKESH SINNOT INOT MENTIONEDINOT

AS SINGLE PAGE ISMENTIONED

IRECIEVED IAS SINGLE

THROUGH MAIL  |[PAGE IS
RECIEVED
THROUGH

IMAIL
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ICS (COMM)/263/2024

Date
Registration

07-05-2024

ofPetitioner Name VS RespondentAdvocate

Name

[Punjab National Bank Vs Guddu

Number

PARAS AGGARVNOT

Advocate MobileAdvocate email id

Date of e-filing

INOT MENTIONEDINOT

IMENTIONED AS
ISINGLE PAGE IS
IRECIEVED

THROUGH MAIL

IMENTIONED AS [AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/264/2024 07-05-2024 [Punjab National Bank Vs Rajesh Kun[PARAS AGGARVNOT INOT MENTIONEDINOT
IMENTIONED AS |AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/265/2024 07-05-2024 INitesh Kumar Jha Vs Upendra Singh SHARAD MALHNOT INOT MENTIONEDINOT
IMENTIONED AS [AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/271/2024 08-05-2024 Pupitor Polytex India Pvt Ltd Vs AnjulSUNIL HALDARNOT INOT MENTIONEDINOT
IMENTIONED AS |AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/270/2024 08-05-2024 Vasu Polymers India Pvt Ltd Vs GeetdSUNIL HALDARNOT INOT MENTIONEDINOT
IMENTIONED AS [AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
IMISC DJ/692/2024 08-05-2024 ISATIN FINSERV LTD Vs SAGAR KU|Pradeep Shukla(]NOT INOT MENTIONEDINOT
IMENTIONED AS |AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/269/2024 08-05-2024 IRk Industries Vs Kailash Industries |RAHUL MALHONOT INOT MENTIONEDINOT

AS SINGLE PAGE ISMENTIONED

IRECIEVED IAS SINGLE

THROUGH MAIL  |[PAGE IS
RECIEVED
THROUGH

IMAIL
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Case Number

ICS (COMM)/266/2024

Date
Registration

08-05-2024

Name

[ndian Bank Vs Jyot Saroop Singh

ofPetitioner Name VS RespondentAdvocate

[Subhash Chandr;
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IMENTIONED AS [AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL  [PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH

IMAIL
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ICS (COMM)/324/2024 27-05-2024 IM/s Dux Naturals Vs Vikalp Rastogi [FAHAD IMTIAZNOT INOT MENTIONEDINOT
IMENTIONED AS [AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/325/2024 28-05-2024 IDr Dinesh Kargwal Vs Dr M L ParnanSURENDRA PANNOT INOT MENTIONEDINOT
IMENTIONED AS |AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/30/2024 [28-05-2024 [Toyota Financial Services India LimitfDINESH JAIN(INOT INOT MENTIONEDINOT
IMENTIONED AS [AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/326/2024 28-05-2024 IM/s Gm Technochem Pvt Ltd Vs M/sfMUNISH VOHRNOT INOT MENTIONEDINOT
IMENTIONED AS |AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/327/2024 28-05-2024 Bioline Diagnostics Llp Through PartiIMAYANK GUPTINOT INOT MENTIONEDINOT
IMENTIONED AS [AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/328/2024 29-05-2024 [Krishan Kumar Vs Amit Gupta IMUKESH KUMANOT INOT MENTIONEDINOT
IMENTIONED AS |AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/329/2024 30-05-2024 [dbi Bank Ltd Vs Gaurav Matta Vivek Kumar(P),[NOT INOT MENTIONEDINOT
IMENTIONED AS [AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL  [PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL




S.No Court

District

Court Room

Case Type

Case Number

ICS (COMM)/330/2024

Date
Registration

30-05-2024

Name

IM/s Suk International Vs M/s Ajay QG

ofPetitioner Name VS RespondentAdvocate

KAMAL SINGH

Advocate
Number

INOT

MobileAdvocate email id

Date of e-filing

INOT MENTIONEDINOT

IMENTIONED AS [AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/333/2024 31-05-2024 IDeepak Jain Prop Of Ms Veer EnginetfJAGRITI JAIN(HNOT INOT MENTIONEDINOT
IMENTIONED AS |AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/332/2024 31-05-2024 IGopal Kumar Khaitan Prop Of Ms AdJAGRITI JAIN(HNOT INOT MENTIONEDINOT
IMENTIONED AS [AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
IMISC DJ/834/2024 31-05-2024 [Electro World Vs Paramount CoachinfMukesh Sharma(NOT INOT MENTIONEDINOT
IMENTIONED AS |AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/331/2024 31-05-2024 B K Electricals Vs Absolute INOORAIN ALI(JNOT INOT MENTIONEDINOT
IMENTIONED AS [AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/248/2024 01-05-2024 [Ubix Biocience Private Limited Vs M/BANKE BIHARINOT INOT MENTIONEDINOT
IMENTIONED AS |AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/249/2024 01-05-2024 JAkansha Goel Vs Nineplus Shoes Pvt [chandrashekhar [NOT INOT MENTIONEDINOT
IMENTIONED AS [AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL  [PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH

IMAIL




S.No Court

District

Court Room

Case Type

Case Number

ICS (COMM)/250/2024

Date
Registration

01-05-2024

ofPetitioner Name VS Respondent
Name

[Punjab National Bank Vs Rupesh Ku

Advocate

IDINANATH THA

Advocate
Number

INOT

MobileAdvocate email id

Date of e-filing

INOT MENTIONEDINOT

IMENTIONED AS [AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/251/2024 01-05-2024 [Punjab National Bank Vs Nitish Kum{DINANATH THANOT INOT MENTIONEDINOT
IMENTIONED AS [AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/252/2024 01-05-2024 IM/s Hermanos Hospitalities Vs ManiRAVI CHAUHANNOT INOT MENTIONEDINOT
IMENTIONED AS [AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/253/2024 01-05-2024 [Prahalad Sharma Vs Rajnish Verma |Ashok Kumar(P)INOT INOT MENTIONEDINOT
IMENTIONED AS |AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/254/2024 01-05-2024 Sri Sai Polytech India Through Its  |Raj Kumar RathqNOT INOT MENTIONEDINOT
[Prop Smt Renu Bansal Vs Luxmi IMENTIONED AS [AS SINGLE PAGE ISMENTIONED
Wire Industries Through Its Prop Sh ISINGLE PAGE IS [RECIEVED IAS SINGLE
[Luxmi Narayan Bansal IRECIEVED [THROUGH MAIL [PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/255/2024 01-05-2024 [M/S POLYCHEM INDUSTRIES Vs I |Deekshant KausfNOT INOT MENTIONED|NOT
IMENTIONED AS [AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/256/2024 01-05-2024 IM/s Polychem Industries Vs M/s ChgDeekshant KausiNOT INOT MENTIONEDINOT
IMENTIONED AS [AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL  |PAGEIS
ITHROUGH MAIL RECIEVED
ITHROUGH

IMAIL




S.No Court

IDISTRICT

ICOURT-01

46 ISH. PANKAJ GUPTA||

JUDGE

(COMMERCIAL

District

'South-West

Court Room

Case Type

Case Number

Date
Registration

ofPetitioner Name VS RespondentAdvocate

Name

Advocate
Number

MobileAdvocate email id

Date of e-filing

603 Commercial Suit CS COMM. 324/2024 03.05.2024 SINGH IRON TRADERS VS BAKE SHACHI 8285221073  [prakashsuryoda@gm | 02.05.2024
AND SAFE BAKERY EQUIPMENT PANDEY lail.com
603 Commercial Suit CS COMM. 249/2024 06.05.2024 UNION BANK OF INDIA VS NISHA| SANDEEP 8800892099 |dhariwalsandeep9os | 04.05.2024
GUPTA (@gmail.com
603 Commercial Suit CS COMM. 250/2024 08.05.2024 B2B HOSPITALITY PVT LTD. VS NISHANT 9631082831  nishantvermaadv451 | 07.05.2024
FORTUNE PARK HOTELS LTD. VERMA I3@gmail.com
603 Commercial Suit CS COMM. 257/2024 13.05.2024 PUNJAB NATIONAL BANK VS M/S|VED PRAKASH| 9711900673 |ADVOCATEPRAKAS | 11.05.2024
BHOOMIKA TRADERS IHVED@GMAIL.COM
603 Commercial Suit CS COMM. 267/2024 17.05.2024 CANARA BANK VS M/S MANGLAM RAJIVB. 09811343911  [rbsamaiyar.adv@gmal| 17.05.2024
DIVYA SHAKTI SAMAIYAR fil.com
603 Commercial Suit CS COMM. 269/2024 18.05.2024 M/S INDOIN BIOLIFE PVT. LTD. YASHVIR 9999277049 [NOT GIVEN 18.05.2024
VS M/S NEW SINGLA PESTICIDES GAHLOT
603 Commercial Suit CS COMM. 270/2024 17.05.2024 ICICI BANK VS AMRIT AVA LEGAL 011-43565357 [[INFO@AVALEGAL.C| 17.05.2024
LLP OM
603 Commercial Suit CS COMM. 272/2024 21.05.2024 M/S AXIOM TOURS AND TRAVEL| RAJAL RAI 9891914800  [info@duasnduas.com| 17.05.2024
VS M/S HARSH CLEAN DHAN PVT, DUA
LTD,
603 Commercial Suit CS COMM. 274/2024 21.05.2024 STATE BANK OF INDIA VS RAMAN 7982917373  framankapoor@gmail.| 20.05.2024
PARAMJIT KAPOOR lcom
603 Commercial Suit CS COMM. 278/2024 24.05.2024 EASY CARRY TECHNOLOGIES VS SHIVAM 0654545855  [legal@shivamsharma| 23.05.2024
SURATH BANERJEE SHARMA Linfo
603 Commercial Suit CS COMM. 279/2024 24.05.2024 ADIDAS AG VS ASHOK KUMAR PRAMOD 0810481016  [mail@thelegist.com | 22.05.2024
KUMAR SINGH
603 Commercial Suit CS COMM. 280/2024 27.05.2024 RAJEEV BANSAL VS SURJIT PARAS 9810600656 |parasaggarwaladv@g | 22.05.2024
SINGH AGGARWAL Imail.com
603 Commercial Suit CS COMM. 284/2024 28.05.2024 INDIAN BANK VS CHANDAN SUBODH 9142299647  jadvsubodhkumarsing| 28.05.2024
KUMAR PANDEY KUMAR SINGH h@gmail.com




S.No Court District Court Room Case Type Case Number Date ofPetitioner Name VS RespondentAdvocate Advocate MobileAdvocate emailid ~ Date of e-filing
Registration Name Number

603 Commercial Suit CS COMM. 285/2024 28.05.2024 STATE BANK OF INDIA VS JITENDER 9310232373 fadvjkmishra@outloo | 27.05.2024
JOBANDEEP SINGH KUMAR k.com
MISHRA
603 Commercial Suit CS COMM. 287/2024 20.05.2024 PUNJAB NATIONAL BANKVS |VED PRAKASH| 9711900673 [advocateprakashved | 28.05.2024
NIRANJAN SINGH YADAV (@gmail.com
603 Commercial Suit CS COMM. 254/2024 10.05.2024 SUNITI KUMAR SHARMA VS KUSUM 9818026552 fadvkusum@hotmail.c| 10.05.2024
NAVEEN KUMAR AND ORS SHARMA jom
603 Commercial Suit CS COMM. 255/2024 10.05.2024 NEERU AJMANI VS SAMEER SUDHIR 9810897157  [sanejaask@rediffmail| 28.04.2024
GAUR KUMAR .com
SANEJA
603 ARBITRATION U/S 34 OMP COMM. 11/2024 14.05.2024 PRAHLAD SINGH VS THE VISION | YASH KARAN 9953796968 [NOT GIVEN 09.05.2024
CO-OPERATIVE URBAN T/C JAIN
SOCIETY LTD. AND ORS
603 MISC. APP. MISC/DJ/ADJ 219/2024 02.05.2024 CANARA BANK VS NANCY AMIT GUPTA 9810224624 lamitguptaadv366@g [ 01.05.2024
SEHGAL Imail.com
603 MISC. APP. MISC/DJ/ADJ 220/2024 02.05.2024 CANARA BANK VS NANCY AMIT GUPTA 0810224624 lamitguptaadv366@g | 01.05.2024
SEHGAL Imail.com
603 MISC. APP. MISC/DJ/ADJ 241/2024 17.05.2024 CANARA BANK VS VIPUL MISHRA| AMIT GUPTA 0810224624 |lamitguptaadv366@g [ 16.05.2024
Imail.com
603 MISC. APP. MISC/DJ/ADJ 254/2024 22.05.2024 CANARA BANK VS SHIVAM AMIT GUPTA 0810224624 lamitguptaadv3i66@g | 21.05.2024
SEHGAL Imail.com
603 MISC. APP. MISC/DJ/ADJ 268/2024 30.05.2024 STATE BANK OF INDIA VS AARTI A.K.ROUT 9999132159 |[AKROUTADVOCATE| 30.05.2024
RAWAT (@GMAIL.COM
603 EXECUTION PETITION EX. (COMM.)86/2024 27.05.2024 AIRVAK BLOWERS PVT. LTD. VS |J C VASHISTA 0891152939  [majjagdish@yahoo.co| 24.05.2024
MCR VENTURES MAKES INDIA Imm
CLEAN PVT. LTD.
603 EXECUTION PETITION EX. (COMM.)77/2024 10.05.2024 SUNITA MITAL & ANR VS ASUTOSH 9810120000 jalohiaadv@gmail.co | 10.05.2024
MUKESH SINGH LOHIA Im
603 EXECUTION PETITION EX. (COMM.)78/2024 10.05.2024 SUNITA MITAL & ANR VS ASUTOSH 9810120000 jalohiaadv@gmail.co | 10.05.2024
MUKESH SINGH LOHIA Im
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613 Execution Execution (Comm.)/88/2024| 30-05-2024 M/s Kartar Singh Khurana Vs M/s | Sh. Ashutosh 9810120000 |alohiaadv@gmail.co | 29.05.2024
Skipper Properties Pvt Ltd Lohia i

613 Execution Execution (Comm.)/89/2024| 30-05-2024 Victoria Car Rental Private Limited | Sh. Gulwant 9818447530 [Marxlaw.gulwantrag | 29.05.2024

Vs United India Insurance Company Singh Imail.com
Lid
613 commercial suit CS (COMM)/288/2024 30-05-2024 STATE BANK OF INDIA Vs Sh. RANJAY 9868401220 |ramannkapoor@gm | 21-05-2024
KANNAN P KUMAR 11l.com
613 Execution Execution (Comm.)/87/2024| 29-05-2024 |Suresh Chand Mathur Vs Anil Yadav| Mr. Shazeb 8826415130  [shazebarman@gmail.| 24-05-2024
com

613 commercial suit CS (COMM)/282/2024 28-05-2024 Asha Arora Vs M/s PS Global Sh. PARAS 9810600656 |parasaggarwaladv@g | 24-05-2024
Consumer Healthcare Pvt Ltd AGGARWAL Imail.com

613 Arbitration OMP (COMM.)/12/2024 27-05-2024 UNION OF INDIA Vs M/s Happy | Sh. RANJEET 7838509141  [rkaylegal@gmail.com| 22-05-2024

Electricals KUMAR JHA
613 Execution Execution (Comm.)/84/2024| 22-05-2024 Au Small Finance Bank Ltd Vs Sh. Prabhat 8059777501 [MANOJKADV@GMA| 19-03-2024
Narender Kumar Kumar [L.COM
613 commercial suit CS (COMM)/275/2024 22-05-2024 State Bank Of India Vs Shashank | Sh. VAIBHAV 9213762360  [racpc.janakpuri@sbi. | 09-04-2024
YADAV co.in

613 Misc. M.Ex/83/2024 20-05-2024  |Shri Durga Colour Sales Corporation| Sh. Sunil Dutt 9313345075 |advocatesunilduttl@g| 20-05-2024
Vs M/s Saify Interiors Imail.com

613 commercial suit CS (COMM)/262/2024 16-05-2024 Jammu And Kashmir Bank Vs Sh.RAHUL 9873029772  frauzlegal@gmail.com| 14-05-2024

Sandeep Kumar SHARMA
613 commercial suit CS (COMM)/263/2024 16-05-2024 UCO BANK Vs Sh Pravesh Kumar Sh. SUNIL 9971955807  [sunilkumarsimpal9g | 14-05-2024
Khanna KUMAR (@gmail.com
613 commercial suit CS (COMM)/264/2024 16-05-2024 Rabindra Singh Proprietor Of Rk | Sh. VAIBHAV 9811059395  [puris_1@yahoo.co.in | 14-05-2024
Garments Vs P.B. Retail Pvt Ltd YADAV
613 commercial suit CS (COMM)/265/2024 16-05-2024 M/s JVN Enterprises Vs Adlok Sh. Apurva 7701976658 fadv.apurvarohilla@g | 15-05-2024

Creations Pvt Ltd

Rohilla

Imail.com
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613 commercial suit CS (COMM)/258/2024 14-05-2024 Punjab National Bank Vs Munna Sh. VED 9711900673  fadvocateprakashved | 13-05-2024
Medicos PRAKASH (@gmail.com
613 Arbitration OMP (I)(COMM.)/9/2024 10-05-2024 Moneywise Financial Services Pvt | Sh. Mehvish 9319212148  |[khanmehvish2189@g| 08-05-2024
Ltd Vs Chandan Kumar Pandey Prop Khan Imail.com
Of Walkton Technologies
613 commercial suit CS (COMM)/252/2024 10-05-2024 M/s Indian Harness Vs M/s Vertex | Sh. Priyanka 0654239297  [prnkyadav88@gmail.| 09-05-2024
Pharma Chemicals Through Its yadav com
Directors
613 Execution Execution (Comm.)/74/2024| 08-05-2024 Canara Bank Vs Sonam Enterprises Sh. sumit 8395083469 [virmanilawco@gmail.| 03-05-2024
virmani lcom
613 Execution Execution (Comm.)/75/2024| 08-05-2024 State Bank Of India Vs Vishwajeet Sh. Ranjay 9811255673  fadvocatesinha@rediff] 02-04-2024
Dutta Kumar Sinha Imail.com
613 Execution Execution (Comm.)/73/2024| 08-05-2024 Kumar Nibhay Saksena Vs Manoj |Sh. Ajay Kumar| 9968834523 [adv.kprabhash@gmai| 06-05-2024
Kumar Mishra l.com
613 Misc. MISC DJ ADJ/223/2024 06-05-2024 Quickship Global Express Pvt. Ltd. Sh. Ashish 8750998800 |meridianattorneys@g| 29-04-2024
Earlier known as Inext Global Bansal Imail.com
Logistics Solutions Pvt. Ltd. Vs
Goldfame Technologies Pvt Ltd
613 Misc. MISC DJ ADJ/224/2024 06-05-2024  [Inext Logistics And Supply Chain Pvt|  Sh. Ashish 8750998800 |meridianattorneys@g| 29-04-2024
Ltd Vs Polyco Chem Private Limited Bansal Imail.com
613 Misc. MISC DJ ADJ/218/2024 02-05-2024 [Inext Logistics And Supply Chain Pvt|  Sh. Ashish 8750998800 |meridianattorneys@g| 29-04-2024
Ltd Vs Bhanu Healthcare Pvt Ltd Bansal Imail.com
48 ISH. AMIT BANSAL,South-West 614 EXECTUTION Execution (Comm.)/71/2024| 03-05-2024 |M/s Fujifilm India Pvt Ltd Vs. Abhay| SH. 9582461463 |ADVSHRESHTHA@ | 30.04.2024
IDISTRICT JUDGE, Pratap Singh SHRESHTHA IGMAIL.COM
ICOMMERCIAL KUMAR
ICOURT-03
614 COMMERCIAL SUIT CS (COMM)/242/2024 03-05-2024 Uco Bank Vs Ms Pixcel Infocom SH. SUNIL 9971935807  [SUNILKUMARSIMP | 30.04.2024
Through Its Proprietor Sh Karan KUMAR IALg9 @GMAIL.COM
Anand
614 COMMERCIAL SUIT CS (COMM)/246/2024 04-05-2024 Simply Logistics Pvt Ltd Vs Feet | SH. ASHWANI 9811514844 JASHWINL.MISHRA1 | 03.05.2024
Mitra Infotech Pvt Ltd MEHRA (@YAHOO.CO.IN
614 COMMERCIAL SUIT CS (COMM)/247/2024 06-05-2024 M/s Union Bank Of India Vs Sai |SH. RAJENDER| 09312046733 [YADAVRAZEN@GM | 02.05.2024
Transport Services YADAV AIL.COM
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Date of e-filing
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614 COMMERCIAL SUIT CS (COMM)/248/2024 06-05-2024 Shellz India Private Limited Vs SH. SUMIT 8588886868 [CS@SHELLZ.IN 03.05.2024
Girijesh Kumar Jha KUMAR
614 COMMERCIAL SUIT CS (COMM)/251/2024 08-05-2024 Punjab National Bank Vs Rimjhim | SH. SAURAV 0899331166  [SAURAVBHASIN10 | 07.05.2024
Sweety BHASIN (@GMAIL.COM
614 COMMERCIAL SUIT CS (COMM)/253/2024 10-05-2024 Central Bank Of India Vs Sunil SH. AMAR 9810047059 [APEXLAW261@GMA| 08.05.2024
Kumar SINGH [L.COM
614 EXECTUTION Execution (Comm.)/80/2024| 13-05-2024 Plaza Electrical Products Private SH. ABHEY 9971067110  [BCD1969@GMAIL.C | 07.05.2024
Limited Vs Baljeet Singh Khuswah SAHAI OM
Properitor M/s Shivyaa Traders
614 COMMERCIAL SUIT CS (COMM)/259/2024 14-05-2024  |Punjab National Bank Vs Satdev Jain| ~ SH. VED 9711900673 |[ADVOCATEPRAKAS | 11.05.2024
PRAKASH IHVED@GMAIL.COM|
614 COMMERCIAL SUIT CS (COMM)/261/2024 15-05-2024 Idbi Bank Limited Vs Arti Gautam | SH. SATISH 9213905829 MANISH@KLFINDI | 10.05.2024
KUMAR A.COM
614 COMMERCIAL SUIT CS (COMM)/266/2024 16-05-2024 Dyninno India Llp Vs Deepanshu | SH. GAURAV 9810955779 [LIBERHANLAWOFF| 14.05.2024
Chaudhary LIBERHAN ICE@GMAIL.COM
614 EXECTUTION Execution (Comm.)/81/2024 18-05-2024  |Au Small Finance Bank Ltd Vs Vipin| SH. NITIN 88002218291 |ADVOCATE.MEHTA | 09.05.2024
Dagar and Anr. MEHTA IASSOCIATE09@GM
AIL.COM
614 EXECTUTION Execution (Comm.)/82/2024| 18-05-2024 Enhanced Wapp Systems India Pvt | SH. SANTOSH 0811941888 [SANT.SAHU@YAHO| 14.05.2024
Ltd Vs Human Care Medical KUMAR SAHU 0.COM
Charitable Trust
614 COMMERCIAL SUIT CS (COMM)/268/2024 18-05-2024 Union Bank Of India Vs Rajeev SH. SANDEEP 8800892099 |DHARIWALSANDEE| 16.05.2024
Mohan DHARIWAL IP90o5@GMAIL.COM
614 EXECTUTION Execution (Comm.)/83/2024| 20-05-2024 |Wrapwell Packaging Private Limited| SH. RAKESH 9910169360 |ANJANEYA.CREDE | 07.05.2024
Vs V D Corporation Pvt Ltd KUMAR INCE@GMAIL.COM
614 COMMERCIAL SUIT CS (COMM)/271/2024 21-05-2024 Sunil Kumar Mittal Vs Ajay Kumar | SH. RAMIT 9212375979 [ADVOCATERAMIT@| 18.05.2024
SEHRAWAT IGMAIL.COM
614 COMMERCIAL SUIT CS (COMM)/281/2024 27-05-2024 Under Armour Inc Vs Ashok Kumar| SH. PRAMOD 9718209970 |AASTHA@THELEGI | 22.05.2024
KUMAR SINGH IST.COM
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614 COMMERCIAL SUIT CS (COMM)/283/2024 28-05-2024 Punjab National Bank Vs Ritik SH. HARISH 9801783436 |HARISH.LEGAL123 | 22.05.2024
Bhardwaj And Others KUMAR (@GMAIL.COM
614 COMMERCIAL SUIT CS (COMM)/286/2024 20-05-2024 State Bank Of India Vs Abhay Sagar [SH. JITENDER| 9301232373 |ADVJKMIAHRA@O | 15.05.2024
KUMAR [UTLOOK.COM
MISHRA
49 ISH. RAKESH|South-West 509 Commercial Suit CS (Comm)/244/2024 04.05.2024 Pubjab National Bank Vs Mohd Adv Jai 8171519076  [singhjaibhagwan6@g| 01.05.2024
[PANDIT, DISTRICT] Gulrez Bhagwan Singh Imail.com
UUDGE,
ICOMMERCIAL
ICOURT-03
509 Moiscellaneous Misc/DJ/ADJ/249/2024 04.05.2024 Uco Bank Vs Satkar General Store Adv. Sunil 9971955807  jsunilkumarsimpal9g | 30.04.2024
Kumar (@gmail.com
509 Execution Exe(Comm)/72/2024 06.05.2024 Union Bank of India vs Inder Singh | Adv.Jitender 9810197621  [jitendergargadv@gm | 02.05.2024
Garg lail.com
509 Commercial Suit CS(Comm)/256/2024 13.05.2024 Shine & Standard Services Vs M/s Adv Sunil 9868644938 [sunildoog@gmail.co | 05.04.2024
Parivar Super Speciality Dwivedi Im
509 Commercial Suit CS(Comm)/260/2024 14.05.2024 Pubjab National Bank Vs Kant Singh Adv Ved 9711900673  fadvocateprakashved | 11.05.2024
Prakash (@gmail.com
509 Commercial Suit CS (Comm)/276/2024 22.05.2024 State Bank of India Vs Waseem Adv AK Rout 9999132159 fakroutadvocate@gma| 17.05.2024
fil.com
509 Commercial Suit CS (Comm)/277/2024 22.05.2024 Axrecycle Private Limited Vs HSP | Adv Yashashvi 9971117715 Imail@blackcourtcoun| 15.05.2024
Sharma sels.in




S.No Court District Court Room Case Type Case Number Date ofPetitioner Name VS RespondentAdvocate Advocate MobileAdvocate emailid ~ Date of e-filing

Registration Name Number

509 Execution Exe(Comm)/85/2024 27.05.2024 Sanjay Nagpal Vs M/s Kiashi Private | Adv Ankit Sethi 9899617716  fankitsethi6s@gmail.c| 23.04.2024
Ltd om
509 Arbitration ARB.A(COMM)/06/2024 13.05.2024 Shoe Air & automation vs Airport Dr. Anupam 9051112233  [lexisdelhi@gmail.co | 07.05.2024
Authority of India Kumar Mishra Im
509 Execution EXE(Comm)/70/2024 03.05.2024  |M/S G.V. Knits Pvt Ltd Vs M/s DevkilAdv Suhail Khan| 9711190303  [suhailkhanadv@gmai| 30.04.2024
Hosiery Pvt Ltd l.com
509 Execution EXE(Comm)/76/2024 13.05.,2024 JV Express Lgs Pvt Ltd Vs JS Adv Mayank 8977126126  jadvmayanksinghal@g 10.05.2024
Furnishing Pvt Ltd Singhal Imail.com
509 Miscellaneous MISC/DJ/ADJ/350/2024 21.05.2024 Jyoti Vs Rajinder Kumar Adv Neha 9643078765 fadvduhoonneha@gm| 20.05.2024
Duhoon lail.com
509 Counter Claim Counter Claim/17/2024 30.05.2024  |Rajdeep Sharma Vs Kuldeep Sharma| Adv Satish 9811053833  [laljiadvocates@yahoo| 21.05.2024
Kumar .co.in
[Total 1269




[List of cases where e-Payment of Court fees was made during the month of May-2024.

District Court Room Case Type

Case Number

Date

ofPetitioner

Registration Name

Respondent
Name

Advocate

Advocate
Mobile
Number

Advocate

Court Fees

ISH. SANJEEV KU 1301, ExtensionRecovery ICS COMM-+02-05-2024 [MOHD SALIMMAYANK  [90891949124  [mayank@manu|06.07.2023
JAGGARWAL, DISTRICT| Block, Tis| 541/2024 R vidhishala.in
PUDGE (COMMERCIAL [Hazari Courts,) ILINKS PVT|U
ICOURT)-01 Delhi L.LTD.
1301, ExtensionRecovery ICS COMM--03-05-2024  [CANARA IRITU 9873706792  [ritumishra. 20.04.2024
Block, Tis| IBANK [MISHRA ladvocate@©gmai
[Hazari Courts,| 557/2024 [VSVANITA .com
IDelhi IKAPOOR AND|
JANR
1301, ExtensionRecovery CS COMM-03-05-2024 [SHANTANU [SUDESH [9313195031 [sudeshkradvocal26.04.2024
Block, Tis| 558/2024 IGARG VS R DIKUMAR teld@gmail.
[Hazari Courts,) [RETAIL lcom
Delhi [INDIA PVT)
ILTD
1301, Extension|Recovery ICS COMM-06-05-2024  |[LOVISH IRAVI 891475320  [rsharma@gmaillo3.05.2024
Block, Tis| 562/2024 IGUPTA VSSHARMA l.com
[Hazari Courts,) [PRASHANT
IDelhi IGOPLANI
1301, Extension[Recovery ICS COMM-09-05-2024 [SHREE RAHUL 18528214329  [rdsharma [12.04.2024
Block, Tis| 582/2024 IKRISHNA IDEV 985@ mail
[Hazari Courts,) [PLASTICS VSSHARMA ICom
[Delhi [VAMA
[INTERNATIO
[NAL
1301, ExtensionfRecovery ICS COMM-18-05-2024 |UCO BANK VIPRAVEEN 18448057235  [pkyllb@gmail. [07.05.2024
Block, Tis| 614/2024 ISTELLA IKUMAR lcom
Hazari Courts,) IBHASKAR
Delhi
1301, ExtensionfRecovery ICS COMM--28-05-2024  [KARANDEEP [RISHABH (9999667020 |[ADVRISHABH [13.03.2024
Block, Tis| 644/2024 PAHWA  VSMEHTA IMEHTA@GMA
Hazari Courts,) ISHAILESH IL.COM
Delhi
1301, ExtensionRecovery CS COMM-30-05-2024  [M/s BHARAT]Avinash 0871441764  [aktrivedilawoffi|02.05.2024
Block, Ti| 672/2024 [ENGINEERS  [Kumar ces@gmail.co
[Hazari Courts,) IANDCONSUL [Trivedi
IDelhi [TANTS Vy
[MUNICIPAL
ICORPORATIO
1A nDrr
2 [SH. RAJESH KUMARCentral [306 ICS (COMM) 563/2024 06.05.2024  [STATE BANKSUCHITA [896932838 lagnihotrisuchit [03.05.2024
IGOEL, DISTRICT JUDGEH F INDIA VSDIXIT la@gmail.com
COMMERCIAL COURT) IKAMLESH
o2 [YADAV
1306 ICS (COMM) 565/2024 06.05.2024  |ANIL KUMAll'iATYENDR 0811161525 sksinghll6 @gm [30.04.2024
IVS. KUMAR| lail.com
[MUNICIPAL [SINGH
[CORPORATIO
[N OF DELHI
1306 ICS (COMM) 568/2024 07.05.2024 ISTAR JAMIT 19718689708  [amitchawlaad@[01.05.2024
IBIOMED PVT|CHAWLA lgmail.com
ILTD Vy
WINDAL
HEALTH
ILABS
1306 ICS (COMM) 583/2024 09-05-2024  [ICICI ~ BANK[DEEPAK (9818030800 |ind i 29.04.2024
VS SUNITAKAUSHIK imail.com
JARORA
1306 ICS (COMM) 632/2024 24.05.2024  [M/S IAMAREND 9599801185 |outsmartadvocalNA
ILENDING IRA KUMAR| te@gmail.com
[PAISA VSDUBEY
[ENAKSHMI
ICHAKRABOR
TY
1306 ICS (COMM) 633/2024 24.05.2024 ILOKESH IRAKESH 9811539888  [rakeshpatiyal19]01.05.2024
KUMAR  VSPATIYAL 75@gmail.com
ISIVANSH
IGUPTA




District Court Room Case Type Case Number Date ofPetitioner Advocate Advocate Advocate
Registration Name VS Mobile
Respondent Number Court Fees
Name

1306 ICS (COMM) 634/2024 24.05.2024  [M/S SHREERAHUL 19953660455  [rdsharmag85@ [12.04.2024
[KRISHNA IDEV lgmail.com
IPLASTICS VSSHARMA
IM/S  VAMA|
IPOLYMER
1306 ICS (COMM) 635/2024 24.05.2024 IRAJINDER  [ANIL Klo811277331 lchhabranassoci [09.05.2024
IGARG VS M/SCHHABRA lates@gmail.co
IBOSCH LTD & m
IANR
1306 ICS (COMM) 642/2024 28.05.2024  [KARANDEEP [RISHABH (9999667020 |ADVRISHABH [13.03.2024
[PAHWA VSMEHTA IMEHTA@GMA
IKARTWALA IL.COM
I[HOME
ISTYLES AND|
[FASHIONS P
1306 ICS (COMM)  [643/2024 [28.05.2024 F TMPORTSRAJEEV 9953145936  [rajeevmishraclc|17.05.2024
ERVICES IKUMAR (@gmail.com
IPVT LTD VsMISHRA
IM/S THE]
[TURNERS
1306 ICS (COMM) 659/2024 0.05.2024 [M/S I  GGANESH (9810771535 |nishantganesh [27.05.2024
[ENTERPRISE [KUMAR (@yahoo.co.in
IS Vs M/SSHARMA
[SHUBH
ILAXMI BABY]|
ICARE
1306 ICS (COMM) 669/2024 31.05.2024 [HITESH IRAJESH 9810294894 [rajeshbanati@y [29.05.2024
IKHURANA VSBANATI lahoo.co.in
ISAIDEX
[ENGINEERS
JAND
INFRASTRUC
i i frroo D
B [SH. ILLA RAWAT Central [303, ExtensionfSuit forlCS COMM]|01.05.2024 IKHURANA [LOKESH [9811218876 llokesh@acecon [19.04.2024
IDISTRICT JUDGE, [Block, Tis|Recovery 529/2024 IBROTHERS [KUMAR silium.com
COMMERCIAL COURT)- [Hazari Courts,| [FOOTWEAR |AGGARWA
3, TIS HAZARI COURT,| Delhi V/S M/S RAVIL
IDELHI [BOOT HOUSE
303, ExtensionSuit forCS COMM-18.05.2024 IM/S INTACTADITYA 19873734646  [LEGAL@ANSL [15.05.2024
[Block, Tis[Recovery 612/2024 [TRANSPORT [SINGH IAW.IN
[Hazari Courts,| IPVT LTD V/§
[Delhi [THE
[ORIENTAL
INSURANCE
ANIDANY
303, ExtensionfSuit forlCS COMM-29.05.2024  |ARMA IMPEX|S.C. JAIN 811511886 ISCJAINANDCOJ21.05.2024
[Block, TisRecovery 647/2024 IPVT LTD V/§ IMPANY@GMA
[Hazari Courts,| [SHYAM IL.COM
IDelhi IKHANDELWA
IL
303, ExtensionfSuit forlCS COMM-30.05.2024  [PANKAJ [HIMANSHUj9582544233 |DHARINIWU@)[21.05.2024
[Block, TisRecovery 655/2024 WALIA  V/SANAND (GMAIL.COM
[Hazari Courts,| IARUN
[Delhi IAGGARWAL
1303, ExtensionfSuit forlCS COMM 656/24 [30.05.2024 [RASHI WASPREET 96501145159 JASPREET.KA [NOT
[Block, Tis[Recovery ISANTOSH ISINGH [POOR@GMAILAVAILABLE
[Hazari Courts,| ISONI & ANRKAPOOR .COM
IDelhi IV/S RAJESH|
[SHARMA &
IANR
B4 MS ANIL KUMAR(Central 304 IRECOVERY Cs 01.05.2024 [RAJNISH ISATYAJIT (9555215464  |[SATYAJIT2K7 09.04.2024
[SISODIA, DISTRICT] (COMM)531/2024 [YADAV VSKUMAR (@GMAIL.COM
PUDGE, COMMERCIAL MCD
ICOURT-04
1304 IRECOVERY ICS(COMM)530/202(01.05.2024 IBANK OHFSANDEEP [8920646070 [SANDEEANSH [22.04.2024
14 [[INDIA VSSINGH ILAW@GMATIL.
IMOHD ICOM
IMTIYAJ
1304 IRECOVERY ICS(COMM)537/202(01.05.2024 ISTATE BANKASHOK 10810019614 IBEHL.ASSOCI [29.04.2024
l IOF INDIA VS/[KUMAR IATES1995@G
IKAMALDEEP IMAIL.COM
IKUMAR
1304 IRECOVERY ICS 03.05.2024 ILAXMI IRAKESH 9582959560 |[RAKESHK1987[18.02.2024
(COMM)554/2024 [PUBLICATIO [KUMAR (@YAHOO.COM|
[N PVT LTD|
[VS. SHILP]|
IGARG ~ AND|
[OTHERS




District Court Room Case Type Case Number Date ofPetitioner Advocate Advocate Advocate
Registration Name VS Mobile
Respondent Number Court Fees
Name

IRECOVERY ICS (COMM)-07.05.2024 IM/S ISH. 10873095411 IPRATEEKADV [30.04.2024
566/2024 [VARAHAMUR [PARTEEK (@OUTLOOK.C
[T FLEXIRUBKOHLI IOM
[INDUSTRIES
PVT. VS. M/§
[HINDWARE
1304 IRECOVERY ICS 08.05.2024 IASHOK ISH. 0990478875  [MS 26.04.2024
(COMM)572/2024 IKANODIA ’MAHARAJ IDEDHA@GMA
IPROPRIETOR [SINGH IL.COM
IM/S METALDEDHA
[[NIDA A\
BAL SAROOP|
1304 IRECOVERY ICS (COMM)-08.05.2024 [MOHD. ISH. S.N.j9990408082 [NA 04.05.2024
573/2024 [IMRAN ANDKHAN
JANR. VS|
IASAD AND|
IANR
04 IRECOVERY ICS 09.05.2024 [MANISH [NARESH 9810236228 [NGEEQUITY01[01.05.2024
(COMM)577/2024 IKUMAR IGUPTA (@GMAIL.COM
IGADODIA VS|
IBABA
[OVERSEAS
JAND ORS
04 IRECOVERY ICS(COMM)580/202{09.05.2024 INDO OFFICHB.S.RANA 18447688551  [NA 01.05.2024
l4 ISOLUTION
IPVT LTD VS|
ILINDEX
[MPEX  PVT|
ILTD
1304 IRECOVERY ICS [13.05.2024 [VIVEK IRAKESH  [9910411577 [ADV_CHAHAR|08.05.2024
(COMM)588/2024 [TRADING ICHAHAR (@YAHOO.COM|
ICOMPANY VS|
ISHREE
[VINAYAK
ICONTAINERS
1304 IRECOVERY ICS [13.05.2024 ILOKESH RAKESH  [0811539888  [NA 01.05.2024
(COMM)590/2024 IKUMAR  VS|PATIYAL
[MANOJ
IKUMAR
1304 IRECOVERY ICS(COMM)592/202[14.05.2024 ISTATE BANK[BIPLAB 10811767517 IADVOCATEBK [03.05.2024
l4 F INDIA VSJKUMAR IM@GMAIL.CO
[MRS. BIMLA M
1304 IRECOVERY ICS 16.05.2024 IBANK OHFARTHA 212173310 INFO@ARTHA [18.04.2024
(COMM)606/2024 INDIA VSJADVOCATE ILEGAL.COM
IPARUL
IPACKAGING
1304 IRECOVERY ICS 18.05.2024 IDEVRAJ ISANDEEP 9810474101 ISANDEEPJIND|30.04.2024
(COMM)610/2024 [RANGWALA PJINDAL IAL@REDIFFM
[MPEX LTD| |AIL.COM
S. JCT|
ILIMITED
1304 IRECOVERY ICS (COMM)-29.05.2024 'AIBHAV ISH. ANANT|99999421467 [anantyadavss5 [27.05.2024
649/2024 IBANSAL VS[RAO (@gamil.com
[VEENITA
ICHWLA
1304 IRECOVERY ICS (COMM)-30.05.2024 IM/S RAJEEV|SH. ANIL}9810127096 [NA 01.05.2024
657/2024 JAGNIHOTRI :|KUMAR
[VS. M/SBATRA
[MULTITEX
[FILTRATION
[ENGINEERS
Tn
I5 [SH. UMED SINGH|Central [305, EXTN[RECOVERY 01-05-2024 ICS (COMM)/533/20Ds Drinks A;ngUNIL 10654224557  JADVSUN1LS1N[26-03-2024
IGREWAL DISTRICT] [BLOCK [Beverages ISINGH(P), IGHP@GMAIL.
PUDGE (COMMERCIAL [THC/DELHI ILtd \E ICOM
ICOURT)-05 [Chanchal
[Nagpal
1305, EXTN[RECOVERY 02-05-2024 [CS (COMM)/53972(STATE.  BANK|BANKE 18447327559 [advocatebkmas [02-04-2024
[BLOCK [OF INDIA VSBIHARI lsociates@rediff
[THC/DELHI INOD ISHARMA(P) Imail.com
IKUMAR b
1305, EXTN[RECOVERY 03-05-2024 [CS (COMM)/553/20NATIONAL _ [Rubi 19711928672 imadanlalsharm [29-04-2024
BLOCK [ELECTRIC [Kumari(P), la1945@gmai.co
[THC/DELHI IAND Im
ICONSTRUCTT
ION COMPANY]
Vs AMARJEET]
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District Court Room Case Type Case Number Date ofPetitioner Advocate Advocate Advocate
Registration Name VS Mobile
Respondent Number Court Fees
Name

1305, EXTN[RECOVERY 03-05-2024 ICS (COMM)/552/2( jsatyendra 9811161525 sksingh116 @gm|15-04-2024
[BLOCK IGUPTA Vgkumar lail.com
[THC/DELHI IMUNICIPAL [singh(P),
ICORPORATIO
IN OF DELHI
1305, EXTN[RECOVERY 09-05-2024 [CS (COMM)/5812(RAMESH lajeet [7503080000 |manishkumara |----
[BLOCK INEGI Vskumar(P), [dvvé@gmail.co
[THC/DELHI IANITA GUPTA| Im
1305, EXTN[RECOVERY 09-05-2024 [CS (COMM)5792(Jammu _ andArun Kumar|8802217779 onnect leg02-05-2024
[BLOCK [Kashmir BankShukla(P), lal.in
[THC/DELHI ILTD V
ISHALIMAR
IPOULTRY
IMARKET
305, EXTN/[RECOVERY 10-05-2024 [CS (COMM)/585720VIKASH IGEETA [7042330344  [--- [--
[BLOCK IGUPTA VYYADAV(P),
[THC/DELHI IRAHUL
IGUPTA
305, EXTN/RECOVERY 15-05-2024 [CS (COMM)/59972(NARESH IMadhav 10810226581  [advmadhavkuml10-05-2024
[BLOCK BANSAL  VsKumar(P), lar@gmail.com
[THC/DELHI IPURAN
ICHAND
305, EXTN/RECOVERY 15-05-2024 [cS (COMM)/598/23M/S RAM[Subhash 8800107811  [chandraadv31@[07-05-2024
[BLOCK ISWAROOP  |Chandra(P), lgmail.com
[THC/DELHI IRATAN  LAL
[Vs ZUBER
305, EXTN/RECOVERY 16-05-2024 ICS (COMM)/607/2{ARPIT KEYALJANKIT 10910088470 [dvocateankitlgg[i0-05-2024
[BLOCK s JOGINDERIGUPTA(P), lo@gmait.com
[THC/DELHI ISINGH
305, EXTN/RECOVERY 18-05-2024 [CS (COMM)61572§UCO BANK Vs|Praveen 18448057235  [pkyllb@gmail.c [07-05-2024
[BLOCK ISHRRIYAM  [Kumar(P), orn
[THC/DELHI WEWELS
305, EXTN[RECOVERY 18-05-2024 [CS (COMM)/61672(MS DE NEERSPANKAJ 650425252  [pankajvats1978 [15-05-2024
[BLOCK [TOOLS LTDISHARMA(P) (@ymail.com
[THC/DELHI Vs MS,
[FRIENDS
IMACHINE
[TOOLS
305, EXTN[RECOVERY 21-05-2024 [CS (COMM)62572QM /S JAIKAPIL 19650533566  |kapilkaushiks1 [16-05-2024
[BLOCK ILOGISTIC V4KISHOR 98 @gmail.com
[THC/DELHI IM/S [KAUSHIK(P
INTERNATIO
INAL PRINTA
|O-PAC LTD
305, EXTN[RECOVERY 22-05-2024 [CS (COMM)/62612(JASVINDER |ANURAG  [9810922232  [anuragparashar(19-05-2024
[BLOCK IKAUR VYPARASHAR Ladvocate@gma
[THC/DELHI IBANI (P), il.com
IKHOSLA
1305, EXTN[RECOVERY 31-05-2024 [CS (COMM)/670720HITESH IRAJESH 0810294894  [rajeshbanati@y [29-05-2024
[BLOCK IKHURANA VSBANATI(P), lahoo.co.in
[THC/DELHI ISRT SAI
[ENTERPRISE
S
305, EXTN[RECOVERY 22-05-2024 [CS (COMM)/627/2{RATTV Devishah 9810127096  |aanilkbatra@re |01-05-2024
[BLOCK IAGNIHOTRI (Batra(P), diffmail.com
[THC/DELHI Vs M/§
[MULTITEX
[FILTERATION|
[ENGINEERS
b rron
6 [SH. NIKHIL CHOPRA, DJ|Central {10 ICS (COMM)  |532/2024 01-05-2024  |[STATE BANKSSH. ASHOK[9810019614  |bahl.associates1{29-04-2024
ICOMM-06 TIS HAZRI| |OF INDIA VSjKUMAR 995@gmail.co
ICOURT CENTRAL DELHI IM/S. CURVEBEHL m
[FASHION
K10 ICS (COMM)  |540/2024 02-05-2024  [M/S. [SH. 9810459344  [chandraadv31@[16-04-2024
IGREATEX ISUBHASH lgmail.com
ISYNTHETICS |[CHANDRA
IPVT. LTD. VS|
IM/S.  DAMY]|
[ROYAL STYLF|



http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#
http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#
http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#
http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#
http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#
http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#
http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#
http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#
http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#
http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#
http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#
http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#
http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#

District Court Room Case Type Case Number Date ofPetitioner Advocate Advocate Advocate
Registration Name VS Mobile
Respondent Number Court Fees
Name

u1o ICOUNTER 25/2024 17-05-2024 IMIDAS INFRASH. 10839211111 siddhartharora [13-05-2024
ICLAIM [TRADE LTD/SIDDHART (@live.com
IVS. M/S. SHRIH ARORA
IBALAJT ADV.

k1o ICS (COMM) 651/2024 29-05-2024  [HERO ISH. 19718209970  [aastha@thelegi [21-05-2024
[NVESTCORP [PRAMOD st.com
IPVT. LTD. VS{KUMAR
IASHOK ISINGH
IKUMAR

k1o ICS (COMM) 652/2024 29-05-2024  [HERO ISH. 19718209970  [aastha@thelegi [21-05-2024
[INVESTCORP [PRAMOD Ist.com
IPVT. LTD. VS{KUMAR
IASHOK ISINGH
IKUMAR

k1o ICS (COMM) 653/2024 29-05-2024  [HERO ISH. 9718209970  [aastha@thelegi [21-05-2024
[INVESTCORP [PRAMOD st.com
IPVT. LTD. VS{KUMAR
IJASHOK ISINGH
IKUMAR

Ko ICS (COMM) 658/2024 [30-05-2024  [ROHIT ISH. 10871206484 [shresth@lawkinj24-04-2024
IGUPTA VS/SHRESHTH Is.in
IM/S. COUJOJAIN
[TRIUMPHN
ILLP

7 [SH. MUKESH KUMAR|Central [COURT ROOMICIVIL SUIT ICS(COMM) 02.05.2024 B JAIN[ROHIT 10810932127  [rohit@psklegal [19.03.2024
IGUPTA, DISTRICT JUDGE,| 302 547/2024 PUBLISHERS [SINGH lassociates.com
ICOMMERCIAL COURT-07 IPVT. LTD. V§
[UBS
[PUBLISHERS
&

InreTnIDIITA
ICOURT ROOM|CIVIL SUIT ICS(COMM) 04.05.2024 M/S ILOKESH [9811218876 llokesh@acecon [19.04.2024
1302 560/2024 IKHURANA IKUMAR silium.com
[BROTHERS [AGGARWA
I[FOOTWEAR [L
VS M/S VIJAY]
I[FOOTWEAR

ICOURT ROOM|CIVIL SUIT ICS(COMM) 06.05.2024 IKISHAN LAINITIN 818189667  [nitin.arora465 [03.05.2024
1302 576/2024 [MALHOTRA [ARORA (@gmail.com
VS
ICHANDRAKA
INTH

ICOURT ROOMICIVIL SUIT __ |[OMP(I)COMM 07.05.2024  |[M/S MOHDJAVINASH [9871441764  [aktrivedilawoffi [NA
1302 la47/2024 IAHSON IKR. lces@gmail.com
[NFRA  PVT/TRIVEDI
ILTD. \E|
[[NDUSIND
[BANK LTD.

ICOURT ROOM[CIVIL SUIT ICS(COMM) 08.05.2024 ILOKESH IRAKESH 811539888  [rakeshpatiyal19[01.05.2024
1302 574/2024 IKUMAR  VSPATIYAL 75@gmail.com
IM/S  JANKI]
IDASS

ISANITARYWA|
IRE PVT. LTD.

ICOURT ROOM[CIVIL SUIT IOMP(I)COMM [10.05.2024 [HDFC BANKJANISH 10811452022  |Anish_bhola17 [NA
1302 l469/2024 ILTD. VSBHOLA (@yahoo.com
ILOKESH
IKUMAR

ICOURT ROOM[CIVIL SUIT ICS(COMM) [13.05.2024 ISUNNY [H.S. 18585954922  |hssharma67@g [06.05.2024
1302 589/2024 WADHWA VSSHARMA imail.com
IGOBIND RAM

ICOURT ROOM[CIVIL SUIT ICS(COMM) 14.05.2024 IRAMESH ISANJEEV  INA INA 130.04.2024
1302 595/2024 ISONI Vs LARSKUMAR
IMEDICARE
IPVT. LTD.

ICOURT ROOMICIVIL SUIT ICS(COMM) 18.05.2024 ISURYA ISHRIHAR (9548888420 [legal@bootstip. [12.03.2024
Bo2 611/2024 IROSHNI LTD/TRIPATHI iin
S OPTOLED|
[ENERGY PVT|
ILTD.

ICOURT ROOM[CIVIL SUIT ICS(COMM) 18.05.2024 ICAPITAL [VIJAY Klo873403435 |vijayadvs558@g [30.11.2023
1302 613/2024 HIND ISEHGAL imail.com
IFINANCE
IPVT. LTD. V§
IAMBERSARIY
|JA TRADERS




District Court Room Case Type Case Number Date ofPetitioner Advocate Advocate Advocate
Registration Name VS Mobile
Respondent Number Court Fees
Name

ROOMICIVIL SUIT ICS(COMM) 18.05.2024 ISHAL JANAND PJ9810024729 [punitjainadvocal06.05.2024
1302 617/2024 IGUPTA VSJAIN fte@gmail.com
IMUNISH
JANAND
ICOURT ROOM[CIVIL SUIT ICS(COMM) 18.05.2024 [RAJ KUMARIAMIT 10871897844  [savlawassociate [13.05.2024
1302 620/2024 VS STARMATHAN (@gmail.com
I[HEALTH AND|
JALLIED
INSURANCE
ICOURT ROOM|CIVIL SUIT ICS(COMMo 20.05.2024 M/S IQUEENCY [9821766102 [queencyjain199 [07.05.2024
1302 622/2024 ISASSOON FABJAIN l9@gmail.com
INTERNATIO
INAL PVT|
ILTD. \E|
ISAGAR SAHNI
ICOURT ROOMICIVIL SUIT ICS(COMM) 20.05.2024  [M/S NEWRAJESH _ [0810195013 _ |kumarrajeshad [01.02.2024
1302 623/2024 ISARASWATI [KUMAR @yahoo.com
I[HOUSE
(INDIA) PVT|
ILTD. VS MS|
IANAMICA
ICOURT ROOMICIVIL SUIT __ [CONTEMPT 01.05.2024  |[HARISH KETAN 0999667087 |ketanadv88@g |na
1302 [PETITION 12/2024 PWOSHI VS SJABHUTANI imail.com
[APPARELS
IDESIGN PVT|
ILTD.
ICOURT ROOM|CIVIL SUIT ICS(COMM) 22.05.2024 [ADITYA [RAKESH 0811020050  [rakesh2c2@yah|08.05.2024
1302 628/2024 TKRAM IBHALLA l00.co.in
IBANSAL  V§
IPARVESH
[TULI
[COURT ROOMICIVIL SUIT ICS(COMM) 24.05.2024 IRAM GARHIAISHPREET [9990325209 [ADV.ISPHULL [21.05.2024
1302 637/2024 [COOPERATIV [SINGH (@GMAIL.COM
IE BANK LTD.
ICOURT ROOM|CIVIL SUIT IOMP(I)COMM 29.05.2024 [HDFC BANKJANISH 811452022  [Anish_bhola17 [NA
1302 509/2024 ILTD. VSBHOLA (@yahoo.com
[ATISHAYA
IGOEL
ICOURT ROOM| IOMP(I)COMM 29.05.2024 [TATA IANISH 811452022  [Anish_bhola17 [NA
1302 I510/2024 ICAPITAL LTD/BHOLA (@yahoo.com
[VS BHAGWAN|
ISINGH
ICOURT ROOM| IOMP(I)COMM 29.05.2024 [TATA IANISH 811452022  [Anish_bhola17 [NA
1302 511/2024 ICAPITAL LTD/BHOLA (@yahoo.com
VS ROHIT]
ISACHDEVA
ICOURT ROOM| ICS(COMM) 131.05.2024 [HAMDARD  [SHIVENDR (9953394364 [shivendra@the [28.05.2024
1302 668/2024 [NATIONAL N\A PRATAP] lacmeco.com
[FOUNDATION[SINGH
(INDIA) VS
IAL-
[HAMDARD
oA amrand
8 [SH. AMIT KUMAR,Central [NIL
[DISTRICT JUDGE,
ICOMMERCIAL COURT-08
o [SH. DEEPAK GARG,|Central [309 THIRD|CS (COMM.) [OMP (Djo1-05-2024  [Tata  MotoryMAYANK (9873347330 |mayank_mahaj[30.04.2024
[DISTRICT JUDGE, IFLOOR (COMM)/417/2024 [Finance IMAHAJAN( lanos@yahoo.col
ICOMMERCIAL COURT-09 [EXTENTION Limited VsP), m
IBLOCK [Bundan Khan
1309 THIRD[OMP (DfExecution 02-05-2024  |Adarsh ModiMUKESH [989810682372 [shekhawatilegallo1.05.2024
IFLOOR (COMM) (Comm)/180/2024 Vs RaginiKUMAR(P), (@yahoo.in
[EXTENTION |Gupta
IBLOCK
1309 THIRD(CS (COMM.) [CS 02-05-2024  [lcici BankSAGAR 9212036118 [vikashchopraad|o1.05.2024
IFLOOR (COMM)/546/2024 ILimited VSSHIVAM vcate@gmail.co
[EXTENTION [Prabhneet AISWAL(P m
IBLOCK ISingh Bedi D,




District Court Room Case Type Case Number Date ofPetitioner Advocate Advocate Advocate
Registration Name VS Mobile
Respondent Number Court Fees
Name

1309 THIRD(CS (COMM.) [CS 02-05-2024  [Nike InnovateShravan 16201970125  [rishi@unitedan [01.05.2024
IFLOOR (COMM)/545/2024 IC V Vs Gaurav{Bansal(P), [dunited.com
[EXTENTION [Footwears
IBLOCK
1309 THIRD|CS (COMM.) [CS 02-05-2024  |Rajat Rana VgHarsimran [9810064398 sdhillon2002 [01.05.2024
IFLOOR (COMM)/544/2024 [Lnder [Kaur Rai(P), (@gmail.com
[EXTENTION |Ahluwalia
IBLOCK
1309 THIRDOMP (DMisc DJ/351/2024 [09-05-2024  [Diamoniq LIDCHANDER [9811141796 [parveengargoffi|08.05.2024
IFLOOR (COMM) s SarifSHEKHAR( cial @gmail.com|
[EXTENTION IChawla IP),
IBLOCK
1309 THIRD[EXECTION [Execution 10-05-2024  [Mahabir ISANTOSH 19313780408  [sbpandey7@ya |09.05.2024
IFLOOR (COMM.) (Comm)/196/2024 [Parsad VYKUMAR(P), 00.CO
[EXTENTION |Abhijeet
IBLOCK |Anand
1309 THIRD[EXECTION IOMP (Dfto-05-2024  [Hdfc Bank LtdANISH 90811452022  [anish_bhola17 [09.05.2024
IFLOOR (COMM.) ((COMM)/472/2024 Vs MohdBHOLA(P), (@yahoo.com
[EXTENTION Pacum Khan
IBLOCK
1309 THIRD|CS (COMM.) [OMP (D|14-05-2024 [Hdfc Bank LtdSANJEEV (8285002845 [litigation@sresl[13.05.2024
IFLOOR (COMM)/482/2024 Vs  MahboobPATHAK(P), lega.com
[EXTENTION |Alam
IBLOCK
1309 THIRDOMP (DoMP (Dji4-05-2024 [Fdfc Bank LtdSANJEEV 18285002845 [litigation@sresl [13.05.2024
IFLOOR (COMM) (COMM)/483/2024 s PrashantPATHAK(P), lega.com
[EXTENTION [Raghav
IBLOCK
1309 THIRD[EXECTION ICS [15-05-2024 [The Indian[Rajan 811797546 ladvrklawoffice [14.05.2024
IFLOOR (COMM.) (COMM)/604/2024 [Express IKhanna(P), (@gmail.com
[EXTENTION [Private
IBLOCK [Limited Ve

Signet  Medig|

Service Pvt Ltd
1309 THIRDOMP (D[Cs l15-05-2024  |Ajay PrakashfSandeep 10810474101  [sandeepjindal@[14.05.2024
IFLOOR (COMM) (COMM)/603/2024 |Gupta VgJindal(P), rediffmail.com
[EXTENTION [Sanjay Jain
IBLOCK
1309 THIRDOMP (D[cs [15-05-2024 [Ramesh GuptafJatin 10953283177 jka.legal @gmaill14.05.2024
IFLOOR (COMM) (COMM)/602/2024 Vs KshamaAggarwal(P) l.com
[EXTENTION IGupta A
IBLOCK
1309 THIRD|CS (COMM.)  [Execution 18-05-2024 ISh JitendefShram  Vio818365011 vatsadvocate19 [17.05.2024
IFLOOR (Comm)/204/2024 [Kumar Vs ShVats(P), 78 @gmail.com
[EXTENTION INitin Gautam
IBLOCK
1309 THIRD[EXECTION IOMP [21-05-2024 [Employees [RAJ 10710007606  [advrajkumar@g20.05.2024
IFLOOR (COMM.) (COMM)/38/2024 State IKUMAR(P), imail.com
[EXTENTION [[nsurance
IBLOCK ICorporation V:

IM/s Design|

|Associates Inc
1309 THIRDOMP (ncs 21-05-2024 [Saurabh GuptafJogesh 10810138091 jcmahindro@g [20.05.2024
IFLOOR (COMM) (COMM)/624/2024 Vs Harish{Chander imail.com
IEXTENTION [Kumar [Mahindro(P
IBLOCK )




District Court Room Case Type Case Number Date ofPetitioner Advocate Advocate Advocate
Registration Name VS Mobile
Respondent Number Court Fees
Name

1309 THIRD| (D[Counter [21-05-2024 [GAUTAM (P), 21.05.2024
FLOOR (COMM) (Claim/27/2024 PRAKASH
[EXTENTION ISAXENA  S/d|
IBLOCK ISH JAGDISH]
INARAYAN
ISHARMA V4
[HPL
1309 THIRD[EXECTION ICS [24-05-2024 [Punjab [PARAS 0810600656  [parasaggarwala [22.05.2024
IFLOOR (COMM.) (COMM)/636/2024 [National BankKAGGARWA [dv@gmail.com
EXTENTION Vs Malka IL(P),
IBLOCK
1309 THIRDOMP (DMisc DJ/382/2024 [24-05-2024  [Hare Krishnadeepak 0811104015 IAKCHOPRA_A [22.05.2024
IFLOOR (COMM) [Fabrics Vschopra(P), IDV@YAHOO.I
[EXTENTION [Kapoor IN
IBLOCK [Brothers
1309 THIRDOMP (D{Execution 24-05-2024  |Punjab IANSHUMA [9990042642 [sri.anshu83@g [22.05.2024
IFLOOR (COMM) (Comm)/212/2024 [National BankiN imail.com
[EXTENTION Vs RajeeviSRIVASTAV
IBLOCK [Raushan IA(P),
(proprietor Off
IM/s Ry
[Contractors)
1309 THIRD[EXECTION ICS 28-05-2024  |JAmit  KumarRahul 711793507 [Naveenjain1128[27.05.2024
IFLOOR (COMM.) (COMM)/640/2024 IGarg Prop Of[Kumar(P), l9@gmail.com
[EXTENTION IM S Bhagwati
IBLOCK Saree Vy
[Santosh
[Kumar
[Khaitan ~ Prop|
1309 THIRDOMP (DICS 28-05-2024  [M/s VishallSiddhant (9999399931  [SIDDHANBAN [27.05.2024
FLOOR (COMM) ((COMM)/641/2024 IGupta Huf VsBanga(P), IGA04@GMAIL,
[EXTENTION [Harish Kumar ICOM
IBLOCK
IOMP (D[e8-05-2024  [Hdfc Bank LtdANISH 9811452022  [anish_bhola17 |27.05.2024
(COMM)/493/2024 s AmitaBHOLA(P), (@yahoo.com
[Pratap Singh
IOMP (D[e8-05-2024  [Hdfc Bank LtdANISH 9811452022  [anish_bhola17 [|27.05.2024
(COMM)/492/2024 [Vs  Punit |[BHOLA(P), (@yahoo.com
Malhotra
ICS 29-05-2024  |[Kamal GuptgDEVENDER([9811070396 [pankajkotra@y [28.05.2024
((COMM)/650/2024 [Vs  MunicipalKUMAR lahoo.in
ICorporation OfJAIN(P),
Delhi
ICS 20-05-2024  |Sukhvinder [SHRUTI 10850372200 |ADVOCATESH [28.05.2024
((COMM)/648/2024 Singh VYGUPTA(P), IRUTI2008@G
[United Indigf IMAIL.COM
[nsurance
ICompany Ltd
ICS I30-05-2024  [Panasonic [Shravan 16201970125 unitedmark@u [29.05.2024
(COMM)/660/2024 [Holdings [Bansal(P), nitedandunited
ICorporation Vg lcom
[New Ashok
[Watch
|Company Ors
ho [SH. AJAY PANDEY Central [307 (Civil S 09-05-2024  [Lokesh KumarRakesh 10811539888 [rakeshpatiyal19 [01-05-2024
IDISTRICT JUDGE, (COMM)/584/2024 s SivanshfPatiyal [75@gmail.com
ICOMMERCIAL COURT IGupta
1307 (Civil ICS 18-05-2024  [Saransh JainfQueency 0821766102  [queencyjaini9g [07-05-2024
(COMM)/618/2024 [Vs Sagar SahnilJain l9@gmail.com
1307 (Civil ICS 17-05-2024 IM/s BindalSUNIL 810513998  [sunilmittal37@ [13-05-2024
(COMM)/608/2024 IMarketing CoMITTAL lgmail.com
Vs Jauharfj
[Printers
[Private
Limited
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1307 ICS 18-05-2024  [Nike InnovateShravan 10650682928  [rishi@unitedan [15-05-2024
(COMM)/619/2024 IC V Vs Fashion[Bansal [dunited.com
[Zone
1307 (Civil ICS 27-05-2024 hankar Lal VgShreyek 9711424345 shreyek@horiz [08-05-2024
(COMM)/638/2024 hahid Abbas [Gupta lonassociates.in
307 (Civil ICS 28-05-2024  [Hero lAastha 108104481016 [mail@thelegist [21-05-2024
(COMM)/646/2024 [[nvestCorp sharma (@gmail.com
[Private
[Limited Vs
|Ashok Kumar
307 [Civil ICS 28-05-2024  [TDG IRAJEEV ~ [0873560776  [rajeevguptalaw [24-05-2024
(COMM)/645/2024 [[nfraengineeri GUPTA [yer@gmail.cm
ng Pvt Ltd V§
IM/s National|
[Construction
307 [Civil ICS 29-05-2024  |Rashi Santosh{Jaspreet 0650145159  [jaspreet.kapur [27-05-2024
(COMM)/667/2024 ISoni and AnnSingh Kapur (@gmail.com
Vs Rajesh|
|Sharma  and|
IAnr
i1 [SH. SANJAY SHARMA |Central [COURT ROOMICS (COMM) ICS 22-05-2024  [URMILA DEVIVijay Paln654925353  [vpsadvocate@g |-
IDISTRICT JUDGE, 1310 (COMM)/629/2024 s DTWELVESharma Imail.com
ICOMMERCIAL COURT ISPPACES PVT|
ILTD
ICOURT ROOMCS (COMM) ICS 22-05-2024  [M/s  GOYAI}Vineet Rana [9716365042  |Vrlegalassociatej06.02.2024
1310 (COMM)/630/2024 TRADING s12@gmail.com|13.02.2024
[COMPANY
JANDANR  V:
IM/s CHANAN]|
IMAL VINOD|
lrimran  anr
ICOURT ROOMCS (COMM) ICS 01-05-2024 ISTATE BANK[Ashok  Kr.9810019614 bahl.associates1{29.04.2024
310 (COMM)/535/2024 F INDIA VgBahal 995@gmail.co
IM/S  SHILPA| m
IDESIGNER
ISAREE
[THROUGH
lppAD 1
ICOURT ROOMCS (COMM) ICS 02-05-2024  [CANARA [Harpreet  [7065517065  [pristinelawcare [29.04.2024
1310 ((COMM)/551/2024 [BANK VSingh 1@gmail.com
IAMEETA JAIN|
ICOURT ROOMICS (COMM) ICS 02-05-2024  [ICICI ~ BANK}Vikas 10212036118 Ivikaschopraadv [29.04.2024 &
1310 (COMM)/549/2024 ILTD VeChopra locate@gmail.co[23.05.2024
ISURINDER m
ERMA
ICOURT ROOMICS (COMM) ICS 02-05-2024  [ICICI =~ BANK}Vikas 10212036118 [vikaschopraadv [29.04.2024 &
1310 (COMM)/550/2024 ILTD VeChopra locate@gmail.co[23.05.2024
ISUNNY m
IBHALLA
ICOURT ROOMICS (COMM) ICS 03-05-2024  |[SHYAM LAIfSatyendra [9811161525 sksingh16@gm [15.04.2024
1310 ((COMM)/559/2024 Vs [Kr. Singh lail.com
[MUNICIPAL
ICORPORATIO
[N OF DELHI
ICOURT ROOMCS (COMM) ICS 13-05-2024 ISTATE BANK[Biplab  Krf9811767517 ladvocatebkm@ [30.04.2024
1310 ((COMM)/591/2024 IOF INDIA VsMukherjee lgmail.com
MR
[HARGYAN
ISINGH
ICOURT ROOMICS (COMM) ICS 07-05-2024  [M/S NEW|Ghanshyam 9899794006 [legal gm1968 [13.12.2023
1310 ((COMM)/569/2024 INORTHWAYS [Mishra (@yahoo.co.in
TRANPORT
[ORGANISATI
ION AND ANR|
Vs M/
Iavoars
ICOURT ROOMCS (COMM) ICS 07-05-2024 IDEEPIKA [Manish 10654009869 |- 21.09.2023
1310 (COMM)/571/2024 ISTEEL Vs M/SMalik
HITESH
[METAL
[CORPORATIO
N




District Court Room

ICOURT ROOM|
310

Case Type

ICS (COMM)

Case Number

CS
((COMM)/631/2024 [VIKRAM [Bhalla l0o.co.in

Date ofPetitioner Advocate Advocate Advocate

Registration Name VS Mobile
Respondent Number Court Fees
Name

l22-05-2024  [ADITYA 10811020050  [rakesh2c2@yah(08.05.2024
IBANSAL AND|
JANR Vy
[NARPATH

IPROP OF JAIl

Inrnoa

ICOURT ROOM|
310

ICS (COMM)

CS

((COMM)/605/2024 [[INVESTCORP [Singh Ist.com

15-05-2024 IHERO IPramod Kr/9718209970  |aastha@thelegi [10.05.2024

IPRIVATE
ILIMITED AND|

ICOURT ROOM|
310

ICS (COMM)

CS

(COMM)/664/2024 ILTD Vs MOVAGupta lail.con

[30-05-2024  [DABUR INDIAHemant 19811085066 akilhra@hotm [09.05.2024

ISIVA
INAGESHWAR
IA- RAO AND]
IORS

iz [SH. RAVINDER BEDI|
IDISTRICT JUDGE,
ICOMMERCIAL COURT

[Central

lio1

[EXECUTION
ICOMM

183/2024

03.05.2024 M/S ANUNAVDEEP [9811311360 [NSINGH_1908
IPRODUCTS  [SINGH (@YAHOO.CO.I

LTD. v/ IN

ISAHI KUMAR

[EXECUTION
ICOMM

182/2024

03.05.2024 |M/S _ ANUNAVDEEP [9811311360  |[NSINGH_1908
PRODUCTS  [SINGH @YAHOO0.CO.T
ILTD. v/ IN
SHAILESH
[VANICHAND
RA VYAS &

ko1

[OMP (I) COMM

l420/2024

01.05.2024 [TATA [MAYANK 9873347330 |MAYANK_MA
IMOTORS [IMAHAJAN IHAJANo5@G
IFINANCE IMAIL.COM
ILTD. v/9
IPRADEEP
WAGBIR

ko1

ICS COMM

548/2024

ooy
02.05.2024 [[CICI BANKVIKAS 0212036118 [VIKASCHOPR [03.08.2023
ILTD. V/SCHOPRA JAADVOCATE@
[MANISH IGMAIL.COM

IDUBEY

ICS COMM

556/2024

03.05.2024 ISTATE BANKBIPLAB KR[0811767517 IADVOCATEBK [02.04.2024
F INDIA V/SMUKHERJE| IMASSOCIATES
IBRIJ MOHAN [E (@GMAIL.COM

ko1

IEXECUTION
ICOMM

185/2024

04.05.2024 [UNIVORN IGUNJAN 313350568  |ASSOCIATE@C|01.05.2024
IDENMART IKUMAR IGK.LEGAL
ILTD. v/9
I[EVOLVE

[TECHNOLOGI]
ES &

lcopyTone

ko1

[EXECUTION
ICOMM

181/2024

03.05.2024 IM/S DAYAPAWAN 999633366 |ADVOCATEPA [01.05.2024
RAM  PREM[KUMAR WANDEDHA@
ISAGAR  JAIN]| IGMAIL.COM
&k CO. V/§
[NIDHI

INTERNATIO

TAT 0 ANTD

ICS COMM

570/2024

07.05.2024 IRAVI IBHARAT (9268300000 13.05.2024
IAGGARWAL |GUPTA
v/S
IPRABHNEET
ISINGH

ko1

IOMP (I) COMM

l451/2024

08.05.2024 TATA IMAYANK 908733347330 [MAYANK_MA
[MOTORS [MAHAJAN IHAJANO5@G
[FINANCE IMAIL.COM
ILTD. v/
IANIL KUMAR]
[YADAV

lo1

[EXECUTION
ICOMM

102/2024

09.05.2024 ISHILPA IS.B. 10313780408  |SBPANDEY7@
IKHANNA V/SPANDEY [YAHOO.COM

ISHUMIT
ICHPORA

lo1

[EXECUTION
ICOMM

203/2024

[15.05.2024 M/S AP.RISAMEER  [0444446565 |SAMEER.SIDH
[BIDI ISIDHAR JAR@METROP
IFACTORY V/§ IOLITANLEGAL)|
IM/S [IN

[TRIMURTT
[BHAT

rEATNTTD AT

lo1

[M.EXECUTION

[483/2024

[27.05.2024 ILIFE STYL%]§HREYED 0711424345 ISHREYEK92@
IV/S  ADBULGUPTA IGMAIL.COM

WAHID
[[SMAIL
IPAWAR




District Court Room Case Type Case Number Date ofPetitioner Advocate Advocate Advocate
Registration Name VS Mobile
Respondent Number Court Fees
Name

ko1 MP (I) COMM [495/2024 28.05.2024 I[HDFC BANK 10811452022 IANISHBHOLA1|
ILTD V/S RBTBHOLA [7@YAHOO.CO
IPRIVATE M
ILIMITED &
JANR
ko1 ICS COMM 663/2024 130.05.2024 IRAMESH IAMARDEEP|9818451845 [ADVOVCATEM|27.05.2023
IMADAN  V/SMAINI IAINI@GMATIL.
ISMT. ICOM
IGULSHAN
IGULATI
ko1 ICS COMM 666/2024 130.05.2024 ISBI V/SVIJAY 10810210832 20.05.2023
[MUKESH IPRAKASH
IGROVER
ko1 ICS COMM 673/2024 1.05.2023 M/S RAMAVINASH (9871441764 JAKTRIVEDILA (08.05.2023
INIWAS GOELTRIVEDI [WOFFICES@G
/S MCD IMAIL.COM
o1 EXECUTION  [216/2024 1.05.2024  [M/S SWARNRAKESH 9310707170  INFO@DSNLE
ICOMM IKLA JEWELSKUMAR IGAL.COM
IPVT LTD V.9
ISHAPOORJI
[PALLONJT &
|ICO PVT LTD
ko1 [OMP (I) COMM [498/2024 28.05.2024 [TATA IANISH 0811452022  JANISHBHOLA]|
ICAPITAL LTDIBHOLA [7@YAHOO.CO
V/S M
IPRAVINBHAI
IGHANSHYAM
IBHAT
D ADnMrAT
ko1 [OMP (I) COMM [497/2024 28.05.2024 IDCB BANKIANISH 0811452022  JANISHBHOLA]|
ILTD V/SBHOLA 7@YAHOO.CO
WALAN M
[TRANSLOGIS
[TICS  INDIA|
ILTD & ORS
ko1 [OMP (I) COMM 467/2024 10.05.2023 [HDFC BANKJANISH 811452022  [ANISHBHOLA({
ILTD V/S ASADBHOLA 7@YAHOO.CO
IKHAN M
ko1 [OMP (I) COMM [468/2024 10.05.2024 [HDFC BANKJANISH 811452022  [ANISHBHOLA(1|
ILTD V/SBHOLA 7@YAHOO.CO
ISUDESH M
IKUMAR
13 [SH. M.K NAGPAL,Central 02 ICIVIL ICS 02-05-2024 |[RGSK  EASY|Gurvinder (8130909187 [litigation@suric[27-04-2024
IDISTRICT JUDGE, (COMM)/538/2024 IPACK Suri(P), lo.in
ICOMMERCIAL COURT [PRIVATE
ILIMITED V¥
IRCM
[ENTERPRISE
o2 ICIVIL ICS 02-05-2024  |JAMAR GUPTAVaibhav 18381045856  [nishchal@legal [16-04-2024
(COMM)/543/2024 Vs M/S ARVIMassey(P), lpanda.in
ILIGHTS AND|
JANR
o2 ICIVIL ICS 02-05-2024  [BIG DEEPER}Vaibhav 18381045856  [nishchal@legal [16-04-2024
(COMM)/542/2024 [INDUSTRIES [Massey(P), lpanda.in
ILLP AND ANR]
Vs M/S ARVI|
ILIGHTS AND|
IORS
ko2 ICIVIL ICS 08-05-2024  [Shubham Tushar 18076436608 [LEGALINVEST [01-05-2024
(COMM)/575/2024 IGupta IKwatra(P), l23@GMAIL.CO|
[Proprietor  Off M
M/s Sajal
[Enterprises Vi
Arun  Kumar]
o2 JARBITRATION [OMP (Djo3-05-2024 [Tata  CapitalANISH 0811452022  [ansh -
(COMM)/434/2024 ILtd Vs SultanBHOLA(P), hola17@yahoo
IChoudhary .com
ko2 ICIVIL Cs 09-05-2024 [M/s A OneTANIYA 9810387379  [kkmukhijadv@ [24-04-2024
(COMM)/578/2024 [Machined IMADAAN(P ahoo.com
IComponents |),
[Pvt Ltd Vs M/
[Nut House




District Court Room

o2

Case Type

Date ofPetitioner  Advocate
Registration Name VS
Respondent
Name

Case Number

FOHNSON
ICONTROLS
(INDIA)
PRIVATE
LIMITED  V§
IMULTITEX

Iy o ArrAnT

IShivangi
ISingh(P),

ICS 03-05-2024
(COMM)/555/2024

Advocate Advocate
Mobile

Number

lanish@ksandk.
com

9971969135

Court Fees

l19-04-2024

o2

ICIVIL

Cs
(COMM)/561/2024

06-05-2024  |Arun  KumarSandeep
IGoyal VgJindal(P),
Mukesh

[Kumar

sandeepjindals
(@rediffmail.co
m

10810474101

02-05-2024

o2

ICIVIL

CS
(COMM)/567/2024

Rakesh{Subhash
[Chandra(P),

07-05-2024  [M/s
|Adesh
[Enterprises V|
IDheeraj

|Singhal

0810450344

[16-04-2024

o2

ICIVIL

[AVNISH atyendra
IGUPTA Vekumar
IMUNICIPAL [singh(P),
ICORPORATIO
[N OF DELHI

ICS 06-05-2024
(COMM)/564/2024

0811161525 sksingh116@gm|

lail.com

[30-04-2024

ICIVIL

CS
(COMM)/597/2024

IM/s PushkarJARUN
[Building [KUMAR(P),
Systems  Pv]
ILtd Vs M/s Red]
[Infra Ventures
ILtd

[14-05-2024

lajaykumarvaibhj
lav@gmail.com

0999680632

07-05-2024

o2

ICIVIL

ICS
(COMM)/600/2024

laastha
isharma(P),

[Hero
[[nvestcorp
Private
Limited Vs
|Ashok Kumar

[15-05-2024

0810481016  |mail@thelegist.

lcom

[10-05-2024

o2

ICIVIL

[Sunita BansalMadhav
[Proprietor [Kumar(P),
[Salasar
Marketing
[India Vs Puran]
(Chand

ICS 15-05-2024
(COMM)/601/2024

ladvmadhavkum|
lar@gmail.com

9560366379

[10-05-2024

[EXECUTION

In. "
Dilip  KumanAbhinav
ISarawagi  VsGarg(P),
|Anil Jain

[Execution
(Comm)/208/2024

[24-05-2024

IMANISH.MKS
ILEGAL@GMAI
IL.COM

0911178219

lho2

ICIVIL

WOGESH
ISINGH
IARORA
INARINDER
ICHAWLA

IANKIT
IDWIVEDI(P
Vs),

ICS 131-05-2024
(COMM)/671/2024

ladvankitdwived
li@gmail.com

871383435

[30-04-2024

lho2

IARBITRATION

Dcb Bank LtdANISH

Vs JalanBHOLA(P),
[Translogistics
India Ltd8106

IOMP (D[28-05-2024
(COMM)/500/2024

lansh
[bhola17@yahoo
.com

10811452022

o2

ICIVIL

|Allied  TubesJAGRITI
[Pvt LtdJAIN(P),
Through Ity
[Director M|
Rishabh
[Taneja Vs M/S
A

ICS I30-05-2024
((COMM)/662/2024

IUNLEGALGRO
IUP@GMAIL.C
IOM

8527506427

[27-05-2024

o2

ICIVIL

ICS I30-05-2024
(COMM)/665/2024 INATIONAL
[FOUNDATIO!
[[NDIA Vy
[HAMDARD

[[MP PVT LTD

ISINGH(P),

D!
ISHIVENDR
PRATAP|

shivendra@the
lacmeco.com

9953394364

28-05-2024

o2

IARBITRATION

[TATA IMAYANK
IMOTORS ~ [MAHAJAN(
[FINANCE LTD[P),

Vs  DEEPAK
KUMAR
IYADAV

IOMP (Djo1-05-2024
(COMM)/419/2024

imayank_mahaj
lanos@yahoo.cof
m

0873347330

o2

IARBITRATION

[TATA IMAYANK
IMOTORS ~ [MAHAJAN(
FINANCE LTD[P),

Vs ASHOK
KUMAR

IOMP (Djo1-05-2024
(COMM)/418/2024

imayank_mahaj
lanos@yahoo.cof
m

9873347330

IARBITRATION

[TATA IMAYANK
IMOTORS IMAHAJAN(
IFINANCE LTDIP),

Vs
IDADARWAL
IROAD LINES

OMP (Dj08-05-2024
(COMM)/458/2024

imayank_mahaj
lanos@yahoo.cof
m

0873347330




District Court Room Case Type Case Number Date ofPetitioner Advocate Advocate Advocate
Registration Name VS Mobile
Respondent Number Court Fees
Name

ko2 [Execution 09-05-2024 Anu Product§MUKESH (9811311360 nsingh_1908@
((Comm)/193/2024 ILtd Vs SwaranAGGARWA ahoo.co.in
ingh IL(P),
ko2 IEXECUTION  [Execution 14-05-2024 M/s AnyMUKESH [9811311360 Insingh_1908@ |---
(Comm)/202/2024 [Products LtdAGGARWA ahoo.co.in
s Deepak|L(P),
|Singh Chauhan|
ko2 IARBITRATION (OMP (Dji4-05-2024  [Hdfc Bank LtdSANJEEV [8285002845 [litigation@sresl |-
(COMM)/485/2024 Vs SanjayPATHAK(P),| legal.com
[Tvagi
o2 [ARBITRATION [OMP (Djt4-05-2024 _ |Hdfc Bank LtdSANJEEV [8285002845  [litigation@srcsl[—
(COMM)/484/2024 [Vs Nisha Tyagi [PATHAK(P), legal.com
o2 IARBITRATION [OMP (Dj29-05-2024  [Tata  MotoryMAYANK [9873347330 [mayank mahaj|---
(COMM)/513/2024 [Finance IMAHAJAN( lanos@yahoo.col
ILimited Vs Om(P), Im
[Veer Singh
o2 IARBITRATION [OMP (D[29-05-2024  [Tata  MotoryMAYANK [9873347330 |mayank_mahaj |-
(COMM)/512/2024 [Finance IMAHAJAN( lanos@yahoo.cof
ILimited VsP), Im
IDipu Kumar
hg [SH. ASHUTOSH KUMAR,[West 201 ICiv DJ ICiv DJ/422/2024 [21-05-2024 [TRAVEL |Gaurav 18447630863  [tvsarlaw@gmaillo7-05-2024
IDISTRICT JUDGE [Extn Block [UNRAVEL [Tyagi(P), .com
COMMERCIAL COURT) IPVT LTD Vs
[TRAVEL
[UNRAVEL
IPVT LTD
5 [MS. HEMANI MALHOTRA [West [209 ICS(COMM) [384/2024 02.05.2024 M/S ,AMEER [9810134854 [sameerdewan12[30.04.2024
IDISTRICT JUDGE [Extn Block [WORLDFA |DEWAN 3@rediffmail.col
COMMERCIAL COURT)- [EXPORTS m
2 [PVT LTD V!
M/S RM
[BRANDS
l209Extn Block [CS(COMM) [385/2024 02.05.2024 [M/S [KRISHAN (9996046592 [advkkgoel@gm [18.04.2024
WAGDAMBA [KANHAIY lail.com
ISTEELS VS.|A
ADARSH
[ENTERPRIS
[ES
l209Extn Block [CS(COMM) [392/2024 03.05.2024 [INTER [KARTICK 9968795009 [kartickay7@gm (04.04.2024
[EVENT IAY lail.com
[MANAGEME MATHUR
INT
[SERVICES
IVS. SUNIL
lrimaan
l209Extn Block [CS(COMM) [395/2024 04.05.2024 |CANARA [IKUMAR (9718909886 |delhilawyers76 (01.05.2024
IBANK VS|/VISHWJE (@yahoo.com
IGURPREET [ET
[KAUR
[209Extn Block |[CS(COMM) 1396/2024 04.05.2024 |AA INEERAJ (9811207046 |[info@juslawoffi[30.04.2024
[PHARMATR |[GUPTA lce.co.in
IADE PVT]
[LTD VS. MY|
[PHARMACY
[209Extn Block [OMP(I)/COMM [93/2024 04.05.2024  [HDB ISUNIL 9999330725  [delhilawyers76
[FINANCIAL |[SEHRAWAT] (@yahoo.com
ISERVICE VS|
IR N CARGO|
ICARRIER
[209Extn Block [CS(COMM) [402/2024 08.05.2024  [VIJAY IRAHUL RAI|9971824432  [|advocates@lexp|06.05.2024
IKUMAR ractica.com
IGUPTA VS|
IKAWALJEET
ISINGH
[209Extn Block [CS(COMM) l424/2024 14.05.2024 IM/S [RAJESH 9810573041 [info@rrlegal.in |05.05.2024
[WINSTROL  |RAI
IPETRO
ICHEMICAL
[PVT. LTD VS|
IM/S  ARYAN|
ANOTDIIATT




District Court Room

[209Extn Block

Case Type

[CS(COMM)

Case Number

431/2024

Date

16.05.2024

ofPetitioner Advocate Advocate
Registration Name VS

Respondent
Name

ISUNITA

IBANK VSBHARDWA
IKHEM ]
ICHAND

Mobile
Number

9312400295

Advocate
email ID

Court Fees

onnect
lal.in

l209Extn Block

ICS(COMM)

434/2024

[17.05.2024

[PUNJAB [SANDEEP
IND BANKTYAGI

S.
'URENDER
INGH

0999886249

isk.tyagi@gmail,
com

15.04.2024

l209Extn Block

ICS(COMM)

443/2024

18.05.2024

[INDIAN [UJJWAL
IOVERSEAS [KUMAR
[BANK VS|
ICHANDRA
[KANWAR

9899596050

imail.com

ujjwallwfirm@gl30.04.2024

l209Extn Block

[CS(COMM)

laaa/zo024

18.05.2024

[INDIAN [UJJWAL
IOVERSEAS [KUMAR
[BANK VS|
[VIMLA DEVI]

9899596050

imail.com

ujjwallwfirm@gl30.04.2024

l209Extn Block

[CS(COMM)

laag/2024

[21.05.2024

[RAT [VISHAL
INNOTECH |GARG
[POLYMERS
[PVT LTD VS,
KAI TUBES

981071302

ishalgarg777@

lgmail

[14.05.2024

[209Extn Block

ICS(COMM)

l450/2024

[21.05.2024

KAMAL ATUL

[PLYWOOD |[KHANDEL

INDIA VS.WAL

M/S

IALLIANCE

ICONSTRUCT|
T

9811333939

Ir.a.g.chambers
(@gmail.com

[14.05.204

[209Extn Block

ICS(COMM)

l451/2024

21.05.2024

.l

HRI IC.P. WING
NDERJEET
INGH

0810638066

ladvepwig@gma
lil.com

30.04.2024

l209Extn Block

[CS(COMM)

459/2024

24.05.2024

[EONN PLASTILOKESH
INDIA PVIINATH JHA
ILTD VS. M/§
[VIVAAN
IDESH
INIRMAN

log10515215

g P
ladvlokesh86@
Imail.com

0.04.2024

l209Extn Block

[CS(COMM)

l461/2024

[27.05.2024

IRAJCO IPRASHANT
IBUILDWELL [DIWAN
[PVT LTD VS|
IANJALI
IGUPTA

81137371

ladvdiwans@gm
lail.com

[20.04.2024

l209Extn Block

[cs(comm)

l462/2024

[27.05.2024

ISANJAY IDAMINI
IGUPTA  VSJAGGARWA
ICLEAN DROPL
[FILTERATION|
INDIA  PVT)
ILTD

18826778527

ladvdaminiaggar|
al@gmail.com|

16.05.2024

l209Extn Block

[CS(COMM)

l466/2024

29.05.2024

IPRIMROSE ~ [S.P.
IMULTIPLAST [BANSAL
IPVT. LTD VS|
ISWIFT
ISYSTEM

18130707356

[kinky601@gma
fil.com

[16.04.2024

[209Extn Block

[CS(COMM)

l470/2024

[30.05.2024

[TRANS FOAMRANA

[INDUSTRIES [PRADEEP
IVS.  DLITH
FOAM  PVT]
LTD

9717458522

ranapradeep10
l20@gmail.com

[20.05.2024

l209Extn Block

[CS(COMM)

71/2024

[30.05.2024

[UCO  BANKIARUN
IVS. ISHARMA
ISUBJHASH
ICHANDER

10811400314

ladvarunsharma
2009 @gmail.co
m

[21.05.2024

16

[SH. DIG VIJAY SINGH|
IDISTRICT JUDGH|
COMMERCIAL COURT)|
o3

West

203
[Extn Block

[Recovery

Cs
(COMM)/389/2024

02-05-2024

Indian (Dharmendraf
[Overseas Bank|(P),
s Anita Devi

9899596050

luii
wallawfirm(@g
Imaii. com

[30-04-2024

203
[Extn Block

[Recovery

[Execution
(Comm)/128/2024

02-05-2024

IGurmeet KaurAfroz
[Vs Sita Ram  |Ahmad(P),




District Court Room Case Type Case Number Date ofPetitioner Advocate Advocate Advocate
Registration Name VS Mobile
Respondent Number Court Fees
Name

[Recovery ICS 02-05-2024 [M/s WorldfaSameer 10810134864  [1imeerdew1ni2 [30-04-2024
(COMM)/388/2024 [Exports PvtiDewan(P), 13Qrediffmall.co
ILtd Vs Shaukat] Im

|Aziz

203
[Extn Block

[203 [Recovery IOMP (Djo3-05-2024  [Hdfc Bank LtdKusum 9599624216  [ashim.bhattly@
[Extn Block (COMM)/92/2024 Vs KeshavBHATT(P), lgmail.com
Mahajan

203 [Recovery CS 03-05-2024  [Sindhu ImpexAMIT 19810954389  [amitsandujagg [02-05-2024
[Extn Block (COMM)/394/2024 [Through ISANDUJA(P| (@gmail.com
[Partner )
ISumeet Sindhy]
Vs D
[[nternational

[203 [Recovery [Execution 06-05-2024  [Nitesh KumarDaya
[Extn Block (Comm)/133/2024 Vs SantokhShankar
IDhunna [Yadav(P),

[203 [Recovery ICS 08-05-2024  [Naveen SodhiMeenu 9212322100  [Not Given 01-05-2024
[Extn Block (COMM)/404/2024 Vs Pawan[Dilawari(P),
[Kumar

|Aggarwal

203 [Recovery ICS 08-05-2024 [Shri Samir Jhd [Rajeev 0312248337 |JAGGARWALRA|02-05-2024
[Extn Block (COMM)/403/2024 Vs NaseemlAggarwal(P) JEEV79@GAM
[Begum l [L.COM

[Recovery IOMP (Djo9-05-2024 [HDFC  BankKASHIM
(COMM)/96/2024 ILtd Vs DeepaBHATT(P),

|Singh Thakur

ko3
[Extn Block

203 [Recovery ICS 09-05-2024  [Ms DimpleMohar 10213392006 JADVMOHARSI |06-05-2024
Extn Block (COMM)/406/2024 [Enterprises  [Singh(P) INGH.K 1
[Prop Ps (@gmail.com
Maewaha Vs
IMs Disruptive]
Health
Lot D
203 [Recovery ICS 10-05-2024 IState Bank OfIADAITA 099132159 [AKROUTADVO|08-05-2024

[Extn Block (COMM)/410/2024 India VYKUMAR ICAT~GMAihC
[Rajesh Kumar [ROUT(P), IOM

[Recovery ICS 10-05-2024  [Super IndiaKARAN 18560585186  |ksadvocates@g [29-05-2024
(COMM)/409/2024 [Paper PrivateSUNEJA(P), Imail.com

[Limited \E
Monika

[Kapoor

ko3
[Extn Block

[203 [Recovery [Execution 10-05-2024  |Anil KumanABHISHEK
[Extn Block ((Comm)/140/2024 [Tyagi Vs SatishGUPTA(P),
[Kumar Mishra

203 [Recovery OMP (Dj13-05-2024 |Shriram IManoj
[Extn Block (COMM)/100/2024 [Finance Ltd VsKumar(P),
[Samun

203 [Recovery [Execution 14-05-2024 [Saurabh [Vikas

[Extn Block ((Comm)/143/2024 lAggarwal ~ VsSharma(P),
ISejawal
[Projects

Cs 14-05-2024  |Goodwill IRAJESH 931002222 IAGGARWALC [30-04-2024
(COMM)/427/2024 [Paints AndGUPTA(P), [HEM@YAHOO

Chemicals Col .CO.IN
Vs Aggarwal
IChem Tech Pvt)
ILtd

[203 [Recovery
[Extn Block

203 [Recovery Cs 14-05-2024  [M/s [Vaibhav 19999556464 |ADVAIBHAVG (09-05-2024
[Extn Block (COMM)/426/2024 [Parmeshthi  (Gupta(P), JUPTA@GAMIL
[Enterprises V| .COM

[Malbros
[[International
[Pvt Ltd




District Court Room Case Type Case Number Date ofPetitioner Advocate Advocate Advocate
Registration Name VS Mobile email ID
Respondent Number Court Fees
Name

[Recovery ICS 14-05-2024 ISanjay Jain V§SURINDER (9312414473 ISURINDERJALI |07-05-2024
(COMM)/425/2024 [Kdr ForgingsJAIN(P), IN666@GAMIL.

Pvt Ltd ICOM

203
[Extn Block

203 [Recovery [Execution 17-05-2024 IAMIT IDEEPAK
[Extn Block ((Comm)/145/2024 ISHARMA VSYGROVER(P)
IDAUS b
IPACKAGING
[[NDIA PVT)
ILTD

[203 [Recovery ICS 20-05-2024  [M/s BestRehana 19958997786  |REHANA3191 [16-05-2024
[Extn Block (COMM)/447/2024 [Roadways IAhmed(P), (@GMAIL.COM
ILimited A\E
|Arun Gupta

[Recovery ICS 28-05-2024  [Saraogi SupeflVARUN 18285672608 [advocatevarunbfi9-10-2022
(COMM)/463/2024 |Sales Pvt LtdBEDI(P), ledi@gmail.com
[Vs Mr Sandeep|

[Kataria

o3
[Extn Block

ko3 [Recovery OMP (D[30-05-2024 _ [Shriram [Manoj

[Extn Block (COMM)/107/2024 [Finance Ltd VgKumar(P),
Patin  Sharma)
8150

203 [Recovery ICS I30-05-2024  [Saraogi SupefVARUN 18285672608  [advocatevarunblo8-10-2023
[Extn Block (COMM)/469/2024 [Sales Pvt LtdBEDI(P), ledi@gmail.com
Vs Asmal
IKhatoon

[Recovery ICS 131-05-2024 Tarun KumarAkshay 10811783019 lakshay.goellO@[28-05-2024
((COMM)/475/2024 [Kulshreshta Vs§Goel(P), lagandassociate

ISurehab in
[Healthcare Pvi]

ILtd

ko3
[Extn Block

203 [Recovery ICS I31-05-2024 [Rachna BansalChakit 10818613613, [lexchakitsingha 7-05-2024
[Extn Block (COMM)/476/2024 [Vs Rohit Garg [Singhal(P), 9350613613 @gmail.com

[Extn Block IClaim/34/2024 |[Sharma
[Navkar
[[nternational |,

203 [Recovery ICounter 131-05-2024 [Umesh 4§HAS HANK|
Ve
IS

HARMA(P)|

203 [Recovery [Execution 17-05-2024 IMANJIT
[Extn Block (Comm)/146/2024 IKAUR,
[PROPRIETOR
IGP
INDUSTRIES
Vs sM(Q

LooTDANIN
7 [SH. SANJAY JINDAL,West 202 ICS (COMM) ICS 02-05-2024 INTAGE IGAURAV 9999797229  [malhotra_gaur [15-02-2024
IDISTRICT JUDGH [Extn Block ((COMM)/386/2024 ICREDIT ANDIMALHOTR lav1976@yahoo.
COMMERCIAL COURT) ILEASING PVTIA lco.in
ILTD Vs AJAY]|
IPAL  SINGH]
IAND ORS

ICS (COMM) ICS 02-05-2024  [M/S RASSM Lo81145027 (Gauravmahajanfi2-04-2024
(COMM)/387/2024 ISALES [IMAHAJAN |_23@yahoo.co.
ISYSTEMS lin

[[NDIA PVT)
ILTD V
IKAMAKSHI

norOD
ICS (COMM) ICS 04-05-2024  |RAM WITINMAN 9873558888  [mannasso247@[30-04-2024
(COMM)/397/2024 INARAYAN VN lgmail.com
INEETU
IARYAN

ICS (COMM) Cs 06-05-2024  [M/s ISAMEER 0810134864 [sameerdewan1230-04-2024
(COMM)/399/2024 [WORLDFA  [DHAWAN I3@rediffmail.col
[EXPORTS PVT| Im
ILTD Vs
ISATVINDER
IKAUR

Ics(comm)  [CS 07-05-2024  [SITA RAM1§5WA 0599300760  [legal.sre@sitaralo3-05-2024
(COMM)/401/2024 IAND ISINGH Imco.com

ICOMPANY
PVT LTD Vg
IPRABHUDAS
IKARSANBHAI

Iparoy




District Court Room

Case Type

Case Number

Date ofPetitioner Advocate Advocate Advocate

Registration Name VS Mobile
Respondent Number Court Fees
Name

ICS (COMM) ICS 13-05-2024  |GLOBAL ISHASHI 19990708680 [lawgicalalliance(08-05-2024
((COMM)/417/2024 JAUDIO TEXTKAUSHIK (@gmail.com
ISOLUTION
IPVITATE
ILIMITED  V§
[Hdfc Bank
Iriaiiana
IOMP (DomMP (D[13-05-2024 ISHRI RAMMANOJ 1811133644 IManojk.adv@g [NIL
(COMM) ((COMM.)/99/2024 [FINANCE LTDKUMAR imail.com
s SAMUN
IOMP (IYOMP (D17-05-2024 [HDFC BANK[KUSHAM [9599624216  |Ashim.bhattly [NIL
(COMM) ((COMM.)/103/2024| LTD Vs RANABHATT (@gmail.com
IAKIL
ICS (COMM) ICS 17-05-2024  [UNION BANKRAJIV 10899395409 [rajivpathakadvoli4-05-2024
(COMM)/435/2024 OF INDIA VSKUMAR cate@gmail.co
IRAVINDER Im
IKUMAR
ICS (COMM) ICS 17-05-2024 [UNION BANKRAJIV 10899395409  [rajivpathakadvoli4-05-2024
(COMM)/437/2024 |OF INDIA VSKUMAR cate@gmail.co
IRAVINDER Im
IKUMAR
ICS (COMM) ICS 20-05-2024  [M/S U Kl0599043045  [legal@sigmaleg [16-05-2024
(COMM)/445/2024 IGURDYAL ISINGHAL lal.in
JAND SONS Vs
IMPASTO
ICOMMUNICA
[TIONS
DDz AT
ICS (COMM) ICS 20-05-2024  |[RISHI ISANJAY 02121 93450 [advsanjaygargl [16-05-2024
(COMM)/446/2024 IPRAKASH VSGARG (@gmail.com
IABU TALAHA|
ICHOUDHURY
ICS (COMM) ICS 22-05-2024  [M/S M.DIN  SAGAR654619810 [advocatesagarv [12-05-2024
(COMM)/454/2024 [TRADING [VERMA larna@giiiail.co
[HOUSE Vs MR m
IRAJKUMAR
[THAKRAL
IOMP (IYOMP (D|31-05-2024 [SHRIRAM IMANOJ 1811133644 Manojk.adv@g [NIL
(COMM) (COMM.)/110/2024 IFINANCE LTD[KUMAR Imail.com
Vs JATIN]|
ISHARMA 0913
ICS (COMM) ICS I31-05-2024 [UNION BANKSANDEEP [8800892099 [dhariwalsandee[20-04-2024
(COMM)/473/2024 IOF INDIA VSDHARIWAL IP905@gmail.co
|Siddharth m
[Kasana  Prop|
|Of Prashi Infra]
[Solutions
18 [SH. AJAY GUPTA West 210 ICS 390/2024 03-05-2024  [Skywalk IMadhav 10560366379 [advmadhavkum(o1.05.2024
IDISTRICT JUDGE [Extn Block (COMM)/390/2| [Footwear ~ VgKumar lar@gmail.com
COMMERCIAL COURT) 024 Mohit Madan
ICS 391/2024 03-05-2024  [Punjab ISudesh 19312520717 [sharmasudeshs [30.04.2024
(COMM)/391/2 [National BankKumari l90o@gmail.com
024 [Vs M/s Tanush|Sharma
[Electronics
ICS 1398/2024 06-05-2024  |Alniche |Arpit 10871316969 [abandpartnerso(03.05.2024
(COMM)/398/2| [Lifesciences  [Bhargava [ffice@gmail.co
024 IPvt Ltd Vg Im
[Bram
[Healthcare Pvi]
ILtd
ICS l414/2024 13-05-2024  [Sanjeev  JainSanjay 0811112087  [SPJainlawfirm [03.05.2024
(COMM)/414/2 Vs KunallPadam Jain (@gmail.com
024 [Bhalla
ICS l415/2024 13-05-2024  [M/s Fix WellAmarendra |9599801185 [Outsmartadvoc |03.05.2024
(COMM)/415/2 [Industries VsKr. Dubey late@gmail.com
024 IDhawani
[Trading
ICompany




District Court Room

Case Type

Case Number

Date

ofPetitioner
Registration Name

Advocate
VS

Respondent

Name

Advocate
Mobile
Number

Advocate

Court Fees

ICS l420/2024 14-05-2024 hiv  ElectriqRavi 19711752002 |RAVIKRISHAN|09.05.2024
(COMM)/420/2| Vs BaggalKrishan ICHANDNA@G
024 [Enterprises  |Chandna IMAIL.COM
ICS l421/2024 14-05-2024 Behari LalJagriti Jain [8527506427 [UNLEGALGRO|06.05.2024
(COMM)/421/2 IDarshan  Lal [UP@GMAIL.C
024 IPvt Ltd| oM
[Through Its Ay
Mr Rahul
[Kaushik \E
A TnLis
ICS l432/2024 16-05-2024 [Suresh Soni V§Rajeev ~ K/9312276651 [r.tiwari88@gm |08.05.2024
(COMM)/432/2 IM/s BharatfTiwari lail.com
024 Industries
ICS l436/2024 17-05-2024 [Rajinder [Ashok 10312209463 [ashokchhapariafi10.02.2023
(COMM)/436/2 [Kumar AroralChhaparia (@gmail.com
024 [Vs Pawan|
[Kumar
ICS l439/2024 18-05-2024  [Indian [Ujjwal 19899596050 [ujjwallawfirm@[30.04.2024
(COMM)/439/2 [Overseas BanklKumar lgmail.com
024 Vs Chandrq]
[Prakash
|Sharma
ICS l440/2024 18-05-2024  [Indian [Ujjwal 19899596050 [ujjwallawfirm@[30.04.2024
(COMM)/440/2] lOverseas BankKumar lgmail.com
024 Vs Indira Devi
ICS l441/2024 18-05-2024  [Tikka Junction/Surinder 0311325398 |mail@tmjuris.c [10.05.2024
(COMM)/441/2 IPvt Ltd VsSingh lom
024 |Shavina Arora
ICS la42/2024 18-05-2024  [M/s Sawhneyflshvinder (9811773177 |advishvinder@ |07.05.2024
(COMM)/442/2 Industries  VsSingh lgmail.com
024 M/s Ratan|
[Industries
ICS l453/2024 22-05-2024  [Rajesh KhannaArush ~ Kr 9818376231 |mwlawassociatel20.05.2024
(COMM)/453/2 Vs RajeshiMalhotra ls@gmail.com
024 [Kumar Sharmal|
ICS l57/2024 24-05-2024  [Omega [Rajeev 10811116256 [rajeevkapoor_2(01.09.2019
(COMM)/457/2 Marketing PvtiKapoor loo7@rediffmail
024 ILtd Vs Zeal .com
[Impressions
Pvt Ltd
ICS l458/2024 24-05-2024  [Canara BankAshok 10560396555 [Not Provided [21.05.2024
(COMM)/458/2 Vs HarshilKumar
024 IManchanda
ICS l460/2024 27-05-2024  [M/s MgKunal 10717468652 |kunalmadan@k{20.05.2024
(COMM)/460/2| [[ndustries, [Madan imalawoffice.co
024 Through  Its Im
[Proprietor  V:
IM/s  Vantage
[[ntegrated
19 |SH. NARESH KUMARWest ko3 [Execution [Execution 03-05-2024  [Sarvesh INA
IMALHOTRA, DISTRICT] [Extn Block (Comm.)/130/2|(Comm.)/130/2024 ISecurity
PUDGE (COMMERCIAL 024 IServices  Pvt
ICOURT) ILtd Vs Guryl
IGovind  Singh|
IGovt Hospital
ICS Cs 03-05-2024  |Shree Shyam [AKSHAY (0811479499  |[LEGALAFFAIR [18-12-2023
(COMM)/393/2|(COMM)/393/2024 [Enterprises VSKUMAR .133@GMAIL.C
024 [Hardoi Bansal IOM
IGoods Carrie
IPvt Ltd
ICS 06-05-2024  [Naresh BansalSHAYUK [8595615868 |SHAYUK@ASH|26-04-2024
(COMM)/400/2/(COMM)/400/2024 [Proprietor OfKUMAR ASSOCIATES |& 29-04
024 ISri Balaji Sales] 2024
ICorporation Vs
Mohammad
[Kamran
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IOMP (DoMP (Djo7-05-2024  [HDB FinancialSUNIL 0212190624  [NOT
(COMM.)/94/2 ((COMM.)/94/2024 Services ISEHRAWAT] IPROVIDED
024 [Limited V§

[Puran  Chand|

|And Ors
IOMP (DomMP (Djo7-05-2024  [HDB Financial|SUNIL 9212190624  [NOT INA
(COMM.)/95/2 ((COMM.)/95/2024 Services ISEHRAWAT] IPROVIDED
024 ILimited V|

|Singh

[Transport

ICompany And|
[Execution [Execution 09-05-2024 [M/s  Plannco| INA
(Comm.)/135/2 |(Comm.)/135/2024 ISteel Producty
024 Vs OK Pla

[[ndia Ltd
ICS ICS 09-05-2024  [Kwality IASHISH 0811166800  |ASHISHKAPU [21-02-2024
(COMM)/405/2|(COMM)/405/2024 [Polythreads ~ [KAPUR IRo7@GMAIL.C
024 Pyt Ltd| IOM

[Through Its C§

[Chakravrtee

|Singh Vs M/

Afod] Mool
ICS ICS 09-05-2024  [Union Bank OfALOK 9911000126  [NOT l07-05-2024
(COMM)/407/2|(COMM)/407/2024 [[ndia VSKUMAR [PROVIDED
024 [Mayank Gupta
[Execution [Execution 10-05-2024  M/s Vason| INA
(Comm.)/138/2|(Comm.)/138/2024 [Printopack Pv{]
024 ILtd Vs M/

Maheshwari

Box and)|

[Lamination
ICS ICS [10-05-2024 [Lancer [SHRAM VIRP818365011 [VATSADVOCA [15-02-2024
(COMM)/408/2/(COMM)/408/2024 [Footwear IndiaVATS [TE1978 @GMAI
024 Pvt Ltd Vs IL.COM

[Raisa Begum
ICS ICS 13-05-2024 [Sunil  KumarRAHUL 10999080438 |ADVOCATERA [23-04-2024
(COMM)/411/2 |(COMM)/411/2024 Vs BellstagfRAJPAL IHULRAJPAL@
024 [Trading IGMAIL.COM

Private

[Limited
ICS ICS 13-05-2024 [Sunil  KumarRAHUL 999080438 [ADVOCATERA [23-04-2024
(COMM)/412/2|(COMM)/412/2024 Vs MilleniumRAJPAL I[HULRAJPAL@
024 [Technologies IGMAIL.COM
ICS ICS [13-05-2024 [[ndian IDHARMEN (0899596050 [UJJWALLAWF [30-04-2024
(COMM)/413/2|(COMM)/413/2024 lOverseas BankDRA IRM@GMAIL.
024 Vs Jitendra| ICOM

IPrajapat(Borro

er)

ICS ICS [13-05-2024 Dyninno IndiaGAURAV 0810955779  [LEBERHANLA [15-04-2024
(COMM)/416/2 |(COMM)/416/2024 ILLP Vs AshishMOHAN WOFFICE@G
024 |[Sharma IMAIL.COM
ICS ICS [13-05-2024 [Saraogi SuperVARUN 18285672608 |ADVOCATEVA |09-05-2024
(COMM)/418/2|(COMM)/418/2024 [Sales Pvt LtdBEDI IRUNBEDI@G
024 Vs Manoj| IMAIL.COM

[Kumar
ICS 13-05-2024 [Saraogi SupefVARUN 18285672608 |ADVOCATEVA |09-05-2024
(COMM)/419/2|(COMM)/419/2024 |Sales Pvt LtdBEDI IRUNBEDI@G
024 [Vs Anil Modi IMAIL.COM
ICS ICS 14-05-2024 INDIAN IPUNEET  [9891125411 IOFFICEOFBRI [20-09-2023
(COMM)/422/2|(COMM)/422/2024 [OVERSEAS  |CHAUDHA WESHKTAMBE
024 IBANK VSRY IR@GMAIL.CO

IPUNEET M

ICHAUDHARY
ICS Cs 14-05-2024 [INDIAN IPUNEET 9891125411 IOFFICEOFBRI [20-09-2023
(COMM)/423/2|(COMM)/423/2024 IOVERSEAS  |CHAUDHA IWJESHKTAMBE
024 IBANK VSRY IR@GMAIL.CO

ISAPNA M

IAGGARWAL
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ICS ICS [15-05-2024 ICanara  BankSUMIT 10873245548  [VIRMANILAW |04-05-2024
(COMM)/428/2(COMM)/428/2024 Vs MeghaVIRMANI ICO@GMAIL.C
024 IGupta IOM
ICS Cs 15-05-2024 ICanara  BanKAMIT 10810224624 |AMITGUPTAA [22-02-2024
(COMM)/429/2|(COMM)/429/2024 Vs ShahnawajGUPTA IDV366@GMAI
024 IAnd Anr. IL.COM
ICS [15-05-2024 IScorchers IPRATEEK [7985456927  [VISHISHST.SI [09-02-2024
(COMM)/430/2|(COMM)/430/2024 [Services I PviKUMAR INGH@VLLP.Q.
024 Ltd Vs S KTIWARI IN

[Industries
ICS ICS 17-05-2024 [Ventura WITENDER 9968237035 [JITENDERKU [19-03-2024
(COMM)/433/2|(COMM)/433/2024 [[nternational |GAHLYAN IMARGHAHLY
024 IPvt. Ltd V§ IAN@GMAIL.C

[Devender OM

[Kumar Saini
ICS ICS 17-05-2024 IGanpati GartexSATISH [7042198312 INFO@CENTU [15-05-2024
(COMM)/438/2|(COMM)/438/2024 Private PRAKASH IRYLAWFIRM.I
024 ILimited Vi IN

[Naresh

[Enterprises
[Execution [Execution 18-05-2024 [Rakesh Kumar INA
(Comm.)/147/2 |(Comm.)/147/2024 Vs Sikand|
024 [Standley

[Enterprises Pvt]

ILtd
ICS ICS 20-05-2024  [Kauzer IANKIT 18860353372 |[ADVOCATEAN [16-05-2024
(COMM)/448/2|(COMM)/448/2024 [Technologies |GUPTA IKIT1990@GMA|
024 JAnd  Systems IL.CO,

Pvt  Ltd V:

[Neeraj Khera
ICS ICS 21-05-2024  [Shri RamASHOK 10811165857 IASHOK@LEGA[18-05-2024
(COMM)/452/2|(COMM)/452/2024 [Polypack IKUMAR ILCASES.IN
024 Through Ity

IProprietor  Sh|

[Kunal ~Mehta

Vs De

o1
ICS ICS 22-05-2024  [Rajesh KhannaARUSH 711155443 IMWLAWASSO [20-05-2024
(COMM)/455/2|(COMM)/455/2024 Vs RajeshKUMAR ICIATES@GMA
024 [Kumar Sharma[MALHOTR IL.COM

A

ICS ICS 22-05-2024  [Nav Labels PviRAJESH 10810194135 IRMAHINDRA [14-05-2024
(COMM)/456/2|(COMM)/456/2024 ILtd Vs SaurabhfMAHINDR (@REDIFFMAI
024 Bajaj 18] IL.COM
ICS ICS 28-05-2024  [Punjab AndSANDEEP [9999886249 [SK.TYAGI@YA [15-04-2024
(COMM)/464/2|(COMM)/464/2024 ind Bank V§TYAGI I[HOO.COM
024 Eurender

ingh And|

Madhuri
ICS ICS 20-05-2024  |Rajkamal IATUL 0811333939  [R.A.G.CHAMB [17-05-2024
(COMM)/465/2|(COMM)/465/2024 Plywood IndiaKHARBAND| [ERS@GMAIL.C|
024 Vs M/s AtsA IOM

Buildline  Pvt]

ILtd
ICS 29-05-2024  |Prozo IKRISHNA (9711161488 IP.GADI@GNALJ23-05-2024
(COMM)/467/2((COMM)/467/2024 Distribution  |[GAUR JAWYERS.COM
024 Private

Limited Vs

[Fenda  Audi

[India Private]

I toniend
OMP (IYOMP (I)}30-05-2024  [Shriram IMANOJ 0811133644  [NOT INA
(COMM.)/109/ |(COMM.)/109/2024| [Finance  Ltd [KUMAR [PROVIDED
2024 s Faryad Ali
ICS Cs 130-05-2024  [Charan IASHOK 18130707356  [RINKYS601@G[16-04-2024
(COMM)/468/2|(COMM)/468/2024 Paaduka DAIN IMAIL.COM
024 Industries Pvt|

ILtd. Vg

[Hemant

[Pasricha
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o1

ICS ICS I30-05-2024  [Credence IABHISHEK 9718062292 [THE 27-05-2024
(COMM)/472/2((COMM)/472/2024 |Acoustics AndiGUPTA ISUITSLAWFIR
024 ICeilings IM@GMAIL.CO
[Private M
Limited Vs
IGyptech
e DoaTed
IOMP (DomMP (D|31-05-2024 I[HDFC BankASHIM 0599624216  |ASHIM.BHATT|[NA
(COMM.)/111/2 |(COMM.)/111/2024 ILtd Vs AmitBHUTT 17@GMAIL.CO
024 Chauhan IM
[Execution [Execution I31-05-2024  [Mr  Chandra INA
(Comm.)/158/2 |(Comm.)/158/2024 |IShekhar Vs My
024 |Amitesh Tiwari
IAnd Ors
2o [SH. ANURAG SAIN,/NEW n ICOUNTER 10/2024 01.05.2024 [HOOVER IB_IMLENDU9871424063, [BIMLENDUSH 04.04.2024
IDISTRICT JUDGEDELHI ICLAIM ISERVICES ISHEKHAR, 9810008481 |EKHAR77@GM|
COMMERCIAL COURT) [PVT. LTD. VS| JAIL.COM
ICOTTAGE
[INDUSTRIES
[EXPOSITION
L ICS(COMM) 1397/2024 04.05.2024 IBODYCENTIV [PANKAJ 10810492809 |ADVOCATEKA [16.04.2024
[E VS. RHITIKAUSHIK IUSHIK42@GM
ISPORTS JAIL.COM
IMANAGEMEN]|
T PVT. LTD. &
IORS.
L IOMP(I)COMM [188/2024 04.05.2024 [TATA IMAYANK 9871417355 ICONTACT@SH|02.05.2024
IPROJECTS IBUGHANI [ELDONLAWFI
ILIMITED VS| [RM.COM
IPOWER GRID|
ICORPORATIO
IN OF INDIA
ATon
L ICS(COMM) l400/2024 06.05.2024 L‘SJUN [VISHNU PS9871152081 [VISHNULANG [18.04.2024
IORGANIC ILANGAWAT] IAWA@GMAIL.
[INDUSTRIES ICOM
IPRIVATE
ILIMTIED VS|
IRAJA UDYOG|
DDz AT
L ICS(COMM) la11/2024 09.05.2024 IMERINO ISANJEEV 9811843959  [SANJEEV.ADV [08.04.2024
INDUSTRIES [KUMAR (@GMAIL.COM
ILTD. VS|
IGARUDA
ICONSTRUCTIT
ION &
loax o TR I
i ICS(COMM) la15/2024 10.05.2024 IM/S TRUHRAJAT 818004454 [RAJATTRUELI [07.05.2024
ILINK ISARAWAT INK@GMAIL.C
[FINANCE OM
ILIMIED VS|
ISH. SUNIL
IKUMAR AND|
ANATIIED
s [OMP(I)COMM [193/2024 [13.05.2024 IACCELERATE [MANAN 10289028206 [CONTACT@LE [26.04.02024
IPRODUCTX [POPLI, [XSTONEGROU]|
[VENTURES |AMIT [P.COM
IVS. VIPINJKUMAR,
[TRIPATHI IAKASH
IGUPTA
L IOMP(I)COMM [194/2024 [13.05.2024 IACCELERATE [MANAN 10289028206 |CONTACT@LE [26.04.2024
IPRODUCTX [POPLI, [XSTONEGROU]|
[VENTURES |AMIT [P.COM
IVS. TESCOKUMAR,
24X7 IAKASH
IGUPTA
L IOMP(I)COMM [195/2024 [13.05.2024 IACCELERATE [MANAN 10289028206 |CONTACT@LE [26.04.2024
IPRODUCTX [POPLI, [XSTONEGROU]|
[VENTURES |AMIT [P.COM
IVS. MRKUMAR,
IDHANANJAY [AKASH
IKUMAR IGUPTA
L ICS(COMM) l422/2024 [13.05.2024 IPRADEEP IBHARAT (9810444651 [LEGISTAUXILI24.04.2024
IKALRA VS|GUPTA, IARY@GMAIL.Q
[[INNOVATION [VARUN IOM
[TECH & ORS. [TYAGI
L [CS(COMM) l423/2024 [13.05.2024 IPRADEEEP [BHARAT (9810444651 ILEGISTAUXILI|01.05.2024
IKALRA VS|GUPTA, IARY@GMAIL.Q
IONTOMATE |[VARUN OM
INTERNATI9 [TYAGI
[NAL
L IOMP(I)COMM [197/2024 [13.05.2024 ISOFTWARE |ANKUR 10810088832 |JANKURSOODO|05.04.2024
[TECHNOLOG [SOOD IFFICE@GMAIL
Y PARK OR .COM
[[DIA VS. M/§
ICOVENANT
INFOSOLUTI
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ICS(COMM) l426/2024 14.05.2024 [MEENA ISUSHEEL Kl9811108123 EKADVO@G [07.05.2024
IBAZAAR  VS[TEKRIWAL IMAIL.COM
IALENA DR|
[VENTURES |[MAMTA
ILTD. AND[TEKRIWAL
IORS.
L [CS(COMM) l431/2024 [15.05.2024 IPUNJAB INDRA 10311824970 IASSOCIATENA [03.05.2024
[NATIONAL [NARAIN RAYAN29@GM|
IBANK VS| JAIL.COM
[IMOHD.
ISHAMIM
L ICS(COMM) l440/2024 18.05.2024 M/S [UDAY RAM/9868100437, [NOT 22.04.2024
IBEYCOMP ISHARMA  [9711530809 IAVAILABLE
I[ELECTRONIC
IS Vvs. M/
[INFINITY H
ISERVICES
n ICS(COMM) l444/2024 21.05.2024 M/S INEERAJ 9811267045 INFO@JUSLA [30.04.2024
ISKYWAYS AIRIGUPTA, [WOFFICES.CO
ISERVICES IKAMAL M
IPVT. TLD. VS/GUPTA
IMS  PREET]|
IDEVI
L ICS(COMM) l447/2024 22.05.2024 ISTYARAM [CHETAN  [9811735248 ICHETAN@INT [|03.05.2024
IBROTHERS [ROY [EGRITASLAW
IVS. [FIRM.COM
IAMARJEET
IAUTO
L ICS(COMM) l451/2024 27.05.2024 M/S ISANCHIT (9999605495 [ADVSANCHIT [23.01.2024
[HARYANA IGOYAL IGOYAL@GMAI
[[SPAT IL.COM
IBHANDAR
[THROGUH
ISOLE
lppADDIDTAD
L ICS(COMM) l452/2024 27.05.2024 M/S SATOAMIT 10871291420  JURISPRUDE [01.05.2024
JARGOX INDIAKUMAR INCEo11@GMA
[PVT. LTD. VS{SINGH IL.COM
INL
[TECHNOLOGI]
[ES PVT. LTD.
L ICS(COMM) la53/2024 27.05.2024 IM/S ICON[UTKARSH [9013155901 [UTKARSHJOS [02.05.2024
ICONTROLS JOSHI [HI255@GMAIL|
IPVT. LTD. VS| .COM
IM/S INDIAN]|
|OIL
ICORPORATIO
11Tn
i ICS(COMM) l458/2024 28.05.2024 IM/S IANURADH [9205113671 lanuradhamitttr [09.03.2022
IBHAGWATI [A MITTALg{ la@gmail.com
[PERFECT [BIJWNSWE
ISANITATION [KUME
[PVT. TLD. VS|
IM/S JINDAL
lraproaT
s ICS(COMM) l57/2024 28.05.2024 |VIPIN GUPTAMANISH 8076259955, |[SURENDERYA [18.03.2024
IVS. ISHARMA 9990081211  [DAVADV@GM
ISURENDER |AIL.COM
ISINGH
L ICS(COMM) l456/2024 28.05.2024 [SH. RAKESHRAMESH [9312392991, |RAMESHGUPT|15.05.2024
IGUPTA VS/CHAND 0312392991  JAEQUITY@GM|
ISH. JAGAN|GUPTA |AIL.COM
INATH SONI
L ICS(COMM) l464/2024 29.05.2024 ISTP LIMITEDD &  V|9818950925 [DANDVLEGAL [15.05.2024
[VERSUS ILEGAL (@GMAIL.COM
IBHOLASINGH]
WAIPRAKASH
ICONSTRUCTI
|ON LIMITED
L ICS(COMM) l463/2024 29.05.2024 ISH. NAVEENICHANDRAK]9717006365 [ADV.CKTIWAR(13.05.2024
IBANSAL JANT T@GMAIL.CO
IPROPRIETOR [TTWARI (M
IM/S B B
IDAIRY &
[FOODS
lppAnrene
It ICOUNTER 13/2024 31.05.2024 JATR INDIARAJESH 9810003146  |OFFICE@ILOL [17.05.2024
ICLAILM [LIMITED VS[RANJAN I[EGAL.COM
ICAPT.
[NAVEEN
IKUMAR
[PANDEY
i ICOUNTER 14/2024 131.05.2024 IAIR INDIARAJESH 9810003146  [OFFICE@ILOL [17.05.2024
ICLAILM ILTD VS. CAPT [RANJAN [EGAL.COM
IANKUR SIGH
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[COUNTER 15/2024 [31.05.2024 IATIR INDIA| 10810003146 IOFFICE@ILOL
ICLAILM ILTD. VS. CAT{RANJAN IEGAL.COM
ISAGAR
ISURESH
IPATIL

[17.05.2024

L [COUNTER 16/2024 131.05.2024 IAIR INDIARAJESH 10810003146  |OFFICE@ILOL[17.05.2024
ICLAILM [LIMITED VS[RANJAN [EGAL.COM
ICAPT.

ISHIVANK
[MATHUR

L ICS(COMM) l469/2024 131.05.2024 [BHART IMR. SAGAR[7042132941 IOFFICESAGAR [22.03.2024
JARORA  VSJSURI ISURI@GMAI.C
[VAGABONDS IOM
[HOSPITALITY
|U PVT. LTD.

n ICS(COMM) l433/2024 [16.05.2024 RAJ KUMARKSHITIZ 0999994372  |KSHITIZMAHI [08.04.2024
PWINDAL  VSMAHIPAL IPAL@GMAIL.C|
IM/S oM
ISHAPOORJI
[PALLONJI
IAND CO.

L ICS(COMM) l434/2024 [16.05.2024 [LIC HOUSING]SURT &19971357074 ILITIGATION@ [22.12.2023
[FINANCE LTS JCOMPANY ISURICO.IN
IVS. YASH|
IGUPTA AND|
IANR.

L ICS(COMM) l450/2024 24.05.2024 IM/S WINPRON.P. LAV_VL§860301018, IASSOCIATESN [10.05.2024
IDOORS  ANJASSOCIATS (9773771018 IPLAW@GMAIL|
WINDOWS .COM

IVS. SH|
RAHUL
ICHOBEY

21 [SH. VIDYA PRAKASH,NEW 25 ICS (COMM) 1389/2024 01-05-2024  [Canara BanKANSHUMA (9990659331  [kmpspartner@ [12.04.2024

IDISTRICT JUDGEDELHI s IN lgmail.com
COMMERCIAL COURT) [Thamizhanban|SRIVASTAV

K A(P),

25 ICS (COMM) 393/2024 02-05-2024  [GANGOTRI  [Kartik 10990042642 [ianshumanadv [15.04.2024
[ELECTRONIC [Bhagat(P), (@gmail.com
IS PVT LTD Vy
IM/S S TEN|
[ELECTRONIC
S

25 ICS (COMM) 1394/2024 03-05-2024  [Printing JARVIND  [8126399945 |Advocatebhagatf18.04.2024
IMachinery IMISHRA(P), l24@gmail.com
[Engineers Vg
|Asian Packages|

25 ICS (COMM) 396/2024 04-05-2024  [HT MEDIApuneet 10818199103 pl i 8.04.2024
ILTD Vs HDF(bajaj(P), (@gmail.com
ILIFE
INSURANCE
ICOMPANY

25 ICS (COMM) 398/2024 06-05-2024  [State Bank OffSubhash 10811017290 larvindmishra11 |08.04.2024
[[ndia VsChandra (@gmail.com
IMahesh ILochakia(P),
[Kumar

25 ICS (COMM) 399/2024 06-05-2024  [Bank Of IndidDEOKANT (9811700978  |bajaj.bajaji28@|09.04.2024
Vs Ds Dairy[TRIPATHI( lgmail.com
Through  ItgP),
[Proprietor M
[Devinder
IGodara

25 ICS (COMM) l404/2024 07-05-2024  [NOVATEUR |ADITYA 19910290686, [pravinmishraadfi8.04.2024
[ELECTRICAL [DHAR(P), vocate@gmail.c
IJAND DIGITAL jom

ISYSTEMS PVT]
ILTD

Vs M/

AATITL
25 ICS(COMM)  [405/2024 08-05-2024 |[Ram PrakashRISHABH (9711332383 [deokanttripathi [21.03.2024
[Kumar VYGUPTA(P), l2@gmail.com
Balwinder
|Singh Sold
IProprietor  Of]
[Ms

Dol 1oa:
25 ICS (COMM)  |406/2024 08-05-2024  [Homeshree  [Nidhi 19810081079  [vpdalmia@vais [18.05.2024
[Housing Saini(P), [hlaw.com
[Finance
[Limited A\E
[Ravi Kumar
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25 ICS (COMM) l409/2024 09-05-2024  [M/s Ars SteelyKARTIKEY (8802750752  [adv.kartikeymit[12.04.2024
Vs M/s MksgMITTAL(P), ftal@yahoo.com
Buildtech  Pv{]
ILtd
25 ICS (COMM) l410/2024 09-05-2024  |Gaurav GoyalHardik 7859984398 [advocatehardik [28.03.2024
Vs M/s NkgAggarwal(P) laggarwal @gmail
[[Infrastructure |, .com
[Limited
25 ICS(COMM)  |413/2024 10-05-2024  |Aryanveda IChirag 9811118700  [AJA 07.05.2024
osmeceuticalsAhluwalia(P [YSAHN1@ASA
Vs Mittal]), [HNI.co
[Products
25 ICS (COMM) l414/2024 10-05-2024  [Carpet CouturelAvsi 10871921015 lavsimalik@vira [25.04.2024
[Through RashiMalik(P), alegal.com
[Bajaj Vs
lJAamby Valle
ILimited
25 IOMP(I) 196/2024 13-05-2024 [Accelerate IAMIT 10289028206 [contact@lexsto [26.04.2024
(COMM) [Productx [KUMAR(P), Inegroup.com
[Ventures  Pvtj
ILtd Vy
Samsara Retail
/entures
25 IOMP (Dho2/2024 13-05-2024 [Accelerate IAMIT 10289028206 |contact@lexsto [26.04.2024
(COMM) [Productx IKUMAR(P), [negroup.com
[Ventures  Pvtj
ILtd Vs Jj And
|ICompany
25 IOMP (Dho1/2024 13-05-2024 [Accelerate IAMIT 10289028206 |contact@lexsto [26.04.2024
(COMM) [Productx IKUMAR(P), Inegroup.com
[Ventures  Pvtj
ILtd Vs Arpif]
[Kohli
25 ICS (COMM) la19/2024 13-05-2024 IStp Limited VSDEEPAK 9899995598 [PURCHASE@S [24.04.2024
|Shinde ISAHNI(P), IDPLPUNE.CO
[Developers M
Private
[Limited
25 ICS (COMM) la24/2024 14-05-2024 Paspal  SinghBALVINDE (9818717198 balvinderbagga [29.04.2024
[Nagpal VYR  SINGH] (@gmail.com
[Boparai SBAGGA(P),
Martial
ISecurity ~ Pvt|
ILtd
25 ICS (COMM) l425/2024 14-05-2024 IM/S INDIYUMJYOTI 0599072522  [jyotiinsa.11@g [21.03.2024
IFOODS  PVTIADVOCATE imail.com
ILTD Vs M/S(P),
IAXIS E-CORP|
ISOLUTIONS
IPVT LTD
25 ICS (COMM) la27/2024 [15-05-2024 IState Bank OfVARUN 10818365119 chambersofvar [26.03.2024
[ndia Vs AnillCHANDIOK unchandok@g
|Singh (P), Imail.com
IBhadoriya
25 ICS (COMM) l428/2024 15-05-2024 IState Bank OfiVARUN 10818365119 lchambersofvar [26.03.2024
[India Vs SepoylCHANDIOK unchandok@g
[Rikhum (P), imail.com
[Yimchunger
25 ICS (COMM) l429/2024 [15-05-2024 [MUKUL [Monica 18800401525 [advocatemonic [19.03.2024
IGUPTA |Goel(P), lagoel@gmail.co
IMARKETING Im
IPVT LTD V4
|Sh Rajpal
[Verma
25 ICS (COMM) l430/2024 15-05-2024 M/S TRUERAJAT 10818004454 [NOT 10.05.2024
ILINK ISARAWAT( IPROVIDED
FINANCE ~ VsP),
[Ram  Ratta
[Yadav
25 IOMP (COMM) [123/2024 16-05-2024  [BHARAT Mohit 9810648444 [NOT [15.04.2024
ISANCHAR [Kochhar(P), [PROVIDED
INIGAM VS
IGAYATRI
[INTERNATIO
INAL
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ICS(COMM)  |432/2024 16-05-2024  [M/S RSPISanjeev 5602402025  [sanjeev.sing@sif02.05.2024
ILTD Vs M/SSingh(P), nghassociates.c
IGURUNANAK lom
[FOOD
IPRUDUCTS
25 ICS (COMM) l435/2024 17-05-2024 [UCO BANK VSRAJESH 10810218488  [rajeshrattan66 [03.05.02024
Ms SimpleRATTAN(P), (@gmail.com
[Traders
25 ICS (COMM) l437/2024 18-05-2024  [STATE BANK|Gopal 0810210832  [NOT 12.12.2023
IOF INDIA VsChand [PROVIDED
IKAMAL [Sharma(P),
ISETHI
25 ICS (COMM) 1438/2024 18-05-2024  [STATE BANKADAITA 0999132159  JAKROUTADVO|08.05.2024
|OF INDIA VSKUMAR ICATE@GMAIL,
IANIL KUMAR [ROUT(P), ICOM
25 ICS (COMM) l443/2024 20-05-2024  [M/S HEROANIL 0810134793  |JALLIPCARE@ [11.05.2024
[INVESTCORP [KUMAR IGMAIL.COM
IPVT LTD VSSAHU(P),
IASHOK
IKUMAR
WOHN DOE
25 IOMP (I}213/2024 22.05.2024 [INDUS [Samanvaya 9319615151 office@samanu |09.05.2024
(COMM) [TOWER [Law and| lagalaw.com
ILIMITED  VgPartners(P),
lAugust Singh
25 OMP(I) 214/2024 22.05.2024 [INDUS [Samanvaya 9319615151 office@samanu |03.05.2024
(COMM) [TOWER LTD |Law and| lagalaw.com
VS JAGDISH|Partners(P),
ISINGH
25 ICS (COMM) l446/2024 22-05-2024  [Movin ExpresgJeevesh 10811617189 jeevesh@maven(15.04.2024
[Private IMehta(P), legal.nat
[Limited A\E
[Venticare
Medical Inc
25 IOMP (COMM) [129/2024 24-05-2024  [HIl Infra TechMANMOHA 9810208494 [lawyerschambe [06.05.2024
IServices IN  SINGH| r21gmail
[Limited VYNARULA(P)
[Bhullar b
IConstruction
25 IOMP (COMM) [130/2024 27-05-2024  [Union Of IndiafAJAY 0810239626  fajaybidhuri79@[17.05.2024
[Thro GarrisonBIDHURI(P lgmail.com
[Engineer West]),
Vs Ashutosh]
Builder
[Zcontractor
And  Dao
25 [CS(COMM)  |454/2024 28-05-2024  [Crystal ~ Crop{Sunill 0818256885  [snlkmr588@g (09.01.2024
[Protection [Kumar(P), imail.com
[Limited \E
[Thiruvengada
im Dhaman
25 [CS (COMM)  55/2024 28-05-2024  [Indian Subhash 9810840045  [skjhaassociates [08.05.2024
[Overseas BankKumar (@gmail.com
Vs Alimuddinygha(P),
IKhan
25 ICS (COMM) l462/2024 29-05-2024  [NORTHERN |Anannya [9999714826 [DUSHYANT@ (16.05.2024
ISPIRITS IGhosh(P), IMGIAWASSOC
ILIMITED V4 TATES.COM
Delhi State|
Industria
IL And|
25 ICS (COMM) 1466/2024 130-05-2024  [Sneha DasRakesh 10891194404  [rksharmas54@g [16.07.2024
|Sharma VyKumar(P), Imail.com
ISpace Towers|
IPvt Ltd
25 ICS(COMM)  |467/2024 I30-05-2024  [M/S INISHANT 9811981140 rashmipriyag@ [16.05.2024
IASSOCIATION|SHOKEEN( lgmail.com
IOF  STATEP),
IROAD
[TRANSPORT
krnonma ol
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25 IOMP (D186/2024 03.05.2024  [Hindustan IASHU 10871204285  [prantar@pbech [19.05.2022
(COMM) [Unilever IPATHAK(P),| lambers.com
[Limited Vs
Pagdish Kumar|
25 ICS(COMM)  |412/2024 10-05-2024  [M/s SavdoRay Vikram9818121216 [Vikram@arethal04.04.2024
[Technologies [Nath(P), legal @gmail.co
Pvt Ltd V§ m
IGLAMYO
[TECHNOLOGI
|ES PVT LTD
25 IOMP (D[19o/2024 13-05-2024  |Aditya  BirldAMAN 19911481624  [mahipdatta@g [30.04.2024
(COMM) [Finance [VASISTH(P)| Imail.com
ILimited Vs,
ISam Traders
o2 [SH. VINEETA GOYAL, g [SOTT FOR(CS 01-05-2024  |Puma Se VsShivangi _ [NOT INOT l15-04-2024
IDISTRICT JUDGE| [TRADEMARKS (COMM)/390/2024 |Ashok KumarKohli(P), |AVAILABLE |AVAILABLE
COMMERCIAL COURT) [Trading A
03 [Flymax
[Footwear
24 [OBJECTION  [OMP 02-05-2024  |[Arun  KumanADVOCATE [NOT INOT 130-04-2024
[U/S 34 OR(COMM)/110/2024 Gupta VSNOT HIREDAVAILABLE  |AVAILABLE
IARBITRATION Ispaisa Capital
8 [Limited
ICONCILIATIO
INACT
kg [SOTT FOR(CS 02-05-2024 _ [Condor PUNEET 9999054886 _ |[Puncetsolicitors|23-04-2024
IRECOVERY (COMM)/392/2024 [Footwear Indig AHUJA(P), (@gmail.com
Limited  And|
lAnr  Through|
[ts Ar Sanja
Madhotra Vs
LY 1otf,
) [SUTT FOR[CS 02-05-2024  Ms Faith|Ayushi 0953767798 |ayushic41@gm [25-04-2024
IRECOVERY (COMM)/391/2024 IMercantile PvtChugh(P), lail.com
ILtd Vs
[Vishwakarma
IScales Private]
[Limited
24 [OBJECTION  [OMP 03-05-2024  Jawaharlal [Harshvardh [NOT INOT 01-05-2024
U/S 34 OKR(COMM)/113/2024 INehru lan IAVAILABLE  [AVAILABLE
IARBITRATION [University VsKorada(P),
8 [Vijay ~Kuma
ICONCILIATIO IGupta
IN ACT
24 [SUTT FOR[CS 06-05-2024  [Bank Of IndidDEOKANT [9711332383 [deokanttripathi [30-03-2024
IRECOVERY (COMM)/402/2024 Vs SumanTRIPATHI( l2@gmail.com
[Trading CompiP),
|Any  Throughj
[[ts Proprietor
k4 [SUIT FOR[CS 06-05-2024  [Shri SamarthMankan  [NOT INOT 08-04-2024
RECOVERY  [(COMM)/403/2024 [Utility ServicesSingh(P), |AVAILABLE  |AVAILABLE
[Private
[Limited Vs Mg
[Prabhakar
|Sharma K
I\ fitnn Cont
24 ISUIT FORICS 06-05-2024  [M/s CompletgMohammad [NOT INOT 08-04-2024
IRECOVERY (COMM)/401/2024 [Dewatering  [Taiyab IAVAILABLE  |AVAILABLE
[Systems  PvtKhan(P),
ILtd Vs M/
Gannon
[Dunkerley An
Iimaiend
24 ISUIT FORICS 08-05-2024  [Mis Breakjsurinder INOT INOT 12-02-2024
RECOVERY  [(COMM)/408/2024 Point ~ Capitallkumar IAVAILABLE ~ |AVAILABLE
|Advisors  Llpkumar(P),
Vs Mis Arynt
IConsultants
[Put Ltd
24 ISUIT FOR[CS 08-05-2024  [Sandhya Vij VsShivek INOT INOT [20-04-2024
IRECOVERY (COMM)/407/2024 |Alluring BistroTrehan(P), |AVAILABLE |AVAILABLE
Pvt Ltd
24 [OBJECTION  [OMP 08-05-2024  |Union Of IndigVinod 0811603482  [NOT 04-05-2024
U/S 34 OR(COMM)/116/2024 [Vs AercomforKumar IAVAILABLE
JARBITRATION Pvt Ltd Rai(P),
&
ICONCILIATIO
INACT
24 |SUTT FORCS 10-05-2024  [System IVINAYAK [NOT INOT 09-04-2024
[RECOVERY (COMM)/416/2024 [Elektronics VSUNIYAL(P), AVAILABLE |AVAILABLE
[Liberty
IGeneral
[[nsurance
[Limited
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24 ISUIT FORCS 10-05-2024  [Mohd WahidSushant 10810490462  [sushantksay@g [18-04-2024
IRECOVERY (COMM)/417/2024 Vs M/sChaudhary( imail.com
|Ameriprise P),
[[ndia Llp
24 [SUIT FOR(CS [10-05-2024 IDeki [Varun 19971540730  [vdsassociates@ [25-04-2024
IRECOVERY (COMM)/418/2024 [Electronics LtdJain(P), lgmail.com
s Bright]
[Westech
[Solution ~ Pvtj
ILtd
24 ISUIT FOR(CS 13-05-2024 [Matrimony ~ [NAWAZ INOT INOT [22-04-2024
[RECOVERY (COMM)/420/2024 ICom Ltd VSSHERIF(P), AVAILABLE |AVAILABLE
IGarg  Dyeing
|And
[Processing
[[ndustries
24 [OBJECTION  [OMP 13-05-2024  [North EasternASHISH 0313471929  [ashishsharmag [09-05-2024
[U/S 34 OF(COMM)/120/2024 [Railway VSKUMAR [79@gmail.com
IARBITRATION [Calstar  SteelSHARMA(P)
& ILtd b
ICONCILIATIO
INACT
24 [OBJECTION  [OMP 16-05-2024 ISpace 4Amit 0313543056  [NOT 09-05-2024
U/S 34 OF(COMM)/122/2024 [Business [kumar(P), IAVAILABLE
JARBITRATION [Solution  Pvtj
& ILtd Vs District]
ICONCILIATIO [Election
INACT [Officer (south)
kg [SOTT FOR(CS [i7-05-2024  [Uflex Ltd VsRajeev 0810028877  |NOT [[9-03-2024
IRECOVERY (COMM)/436/2024 [Naveen Food |Agarwal(P), IAVAILABLE
IAnd Beverages
) [SUTT FOR[CS 18-05-2024  [State Bank OfADAITA  [NOT INOT 08-05-2024
IRECOVERY (COMM)/439/2024 [ndia BranchKUMAR IAVAILABLE  |AVAILABLE
eevantara VYROUT(P),
[Sonika Rawat
24 [OBJECTION  [OMP 20-05-2024  [Narinder Singhlsatyendra [9811971649 lsatyendrakuma [14-05-2024
U/S 34 OKF(COMM)/126/2024 Vs M/gkumar(P), rvermaadv@gm|
IJARBITRATION [[ndostar lail.com
& ICapital
ICONCILIATIO [Finance
IN ACT Limited
24 [SUTT FOR[CS 20-05-2024  [Nepzpack INAVDEEP |9711265611 jain.navdeep23 [08-05-2024
IRECOVERY (COMM)/441/2024 Industries AIN(P), (@gmail.com
[Private
ILimited V|
Darling  Pets
Privat Elimited|
24 [SUIT FORICS 20-05-2024  [Hero IANIL 10810134793 lallipcare@gmai [11-05-2024
[TRADEMARKS ((COMM)/442/2024 [[nvestcorp PViKUMAR .com
ILtd Vs AshoKSAHU(P),
[Kumar  John|
IDoe
24 IOBJECTION  [OMP 20-05-2024  [Union Of IndiadASHISH 10313471929 lashishsharmas [14-05-2024
[U/S 34 OF(COMM)/125/2024 [Vs M/s AkashKUMAR 79@gmail.com
IARBITRATION [Farms ISHARMA(P)
& [Nursery b
ICONCILIATIO
[N ACT
24 ISUIT FORICS 22-05-2024  [State Bank OfRajiv kumang99o781015  [thakur.rajivig8 [29-04-2024
IRECOVERY (COMM)/449/2024 [[ndia Vs M S H[Thakur(P), l5@gmail.com
ID Enterprises|
Through
[Partners  Sh|
IDivesh Bhatial
Amd N AL
24 [OBJECTION [OMP 22-05-2024  [Patil Railsatyendra  [9811971649 satyendrakuma [20-05-2024
U/S 34 OF(COMM)/128/2024 [[nfrastructure [kumar(P), rvermaadv@gm|
IARBITRATION IPvt Ltd Vg lail.com
& Ministry  Off
ICONCILIATIO [Railway An
[N ACT
24 [SUIT FOR(CS 22-05-2024  |Siyaram [Chetan 10811735248 [INOT 03-05-2024
[RECOVERY (COMM)/448/2024 [Brothers VsRoy(P), IAVAILABLE
\Gurmehar
[Moters
24 JOBJECTION  [OMP 27-05-2024  [Reckitt R 19958998396  [jawahar@prala [20-05-2024
U/S 34 OR(COMM)/131/2024 [Benckiser WAWAHAR in
IARBITRATION India Pvt LtdLAL(P),
& Vs AKASH]
ICONCILIATIO IAGRAWAL
INACT
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24 ICS 28-05-2024 [Puma Se VgShivangi INOT INOT [22-05-2024
[TRADEMARKS |(COMM)/459/2024 lAshok KumarKohli(P), [AVAILABLE |AVAILABLE
[Trading As
IGulshan
[Traders
24 ISUIT FORCS 28-05-2024  [Crystal ~ Crop[Sunill 0811767023  [advsunil22@g [09-01-2024
IRECOVERY (COMM)/460/2024 [Protection VsKumar(P), imail.com
Mohinder
|Singh Negi
24 ISUIT FORCS 28-05-2024  [Canara  BankSubhash 10810840045 [skjhaassociates [28-04-2024
IRECOVERY (COMM)/461/2024 Vs BahubalifKumar (@yahoo.com
Impex Wha(P),
g [SOTT FOR(CS 29-05-2024  |Paharpur [ATANU _ [0810463278 [lawyer.saikia@ [29-04-2024
IRECOVERY (COMM)/465/2024 ICooling ISAIKIA(P), lgmail.com
[Towers Ltd Vs
ICzone
[Engineers Pvt
ILtd
g [SOTT FOR(CS [30-05-2024  |Khaira Dinesh 0811658677 _ |dineshkumar.sc[29-04-2024
[RECOVERY (COMM)/468/2024 [Tourists TaxiKumar(P), ba@gmail.com
[Service Vi
[Toyota
[Financial
IServices Indaj
o
kg [SOTT FOR(CS 31-05-2024  [Canara BanKKRISHAN [9910225830 [NOT [03-05-2024
IRECOVERY (COMM)/470/2024 [Vs Central Cab [KUMAR(P), IAVAILABLE
) [SUTT FOR[CS 31-05-2024  [Prahlad DassABHAY  [9810254016  |officeofabhaykul03-05-2024
IRECOVERY (COMM)/471/2024 Mittal VYKUMAR(P), Imar@gmail.co
ILandmark m
[Exim Pvt Ltd
23 |MS. SAVITA RAO,SOUTH |12, New Couri[Civil Case ICS 02-05-2024  |Ahuja BuilderdKESHAV 9999626126  [keshav.advli@g[25.04.2024
IDISTRICT IBlock-1 (COMM)/218/2024 Vs Green[KUMAR(P), Imail.com
PUDGE(COMMERCIAL |Alpha  Assets]
ICOURT) IPvt Ltd
2, New CourtCivil Case ICS 02-05-2024  [State Bank OfShiv 643242952  [shivktyagil 130.04.2024
[Block-I (COMM)/217/2024 India Vs PalleTyagi(P), (@gmail.com
[Rama Krishna
12, New CourtCivil Case ICS 06-05-2024  [Travel [SUMIT [7011841912 mandyanijindall|04.05.2024
[Block-I (COMM)/221/2024 [Solutions ~ V§NANDVANI lawoffices@gma
World Travell(P), il.com
International
12, New CourtCivil Case ICS 07-05-2024  [ICICI Bank VgDeepak 19818030800  [ind i 29.04.2024
IBlock-1 (COMM)/224/2024 Desh  DeepakfKaushik(P), Imail-com:
[Properitor  Off
The Big Book
[Box
12, New CourtlCivil Case ICS 08-05-2024  [Canara BankINILENDU (9999050853 [NOT 04.05.2024
[Block-I ((COMM)/227/2024 Vs NawahVATSYAYA IPROVIDED
[Hussain IN(P),
12, New CourtlCivil Case ICS 09-05-2024 [M/s  PrakashfSanjay 10810748529  [admin@raguell [07.05.2024
[Block-I (COMM)/229/2024 [Pipes LimitedAggarwal(P) law.com
Vs M/s Garg,
[Trading Co
12, New CourtiCivil Case CS 10-05-2024  [State Bank OfSHALINI 9899408618 [ShaliniUpadhyal08.05.2024
[Block-1 (COMM)/234/2024 [[ndia VYUPADHYAY Advocate@g
Bijender Singh ((P), imail.com
12, New CourtCivil Case Cs 0-05-2024  [State Bank OfSHALINI 9899408618 [ShaliniUpadhya08.05.2024
[Block-1 (COMM)/235/2024 [[ndia V4UPADHYAY Advocate@g
ILakshmi (P), Imail.com
[Narayan
Mahato
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N CourtCivil Case ICS [10-05-2024 [Punjab IDINANATH (9999737225  [PRANSHU11.V [01.05.2024
Block-1 (COMM)/233/2024 [National BankTHAKUR(P)| IASHISHTH(5)
Vs Sunill, IGMAIL.
[Kumar
12, New CourtlCivil Case ICS 10-05-2024 IDelhi Inder 19891711075 [NOT 06.05.2024
[Block-1 (COMM)/232/2024 [Furniture ISingh(P), IPROVIDED
iICompany Pvi)
ILtd Vs Neeraj|
IChaudhary
|And Anr
12, New CourtCivil Case ICS 10-05-2024  [Vostermans  |Prakriti 7428295231  [prakriti.sharma[09.05.2024
[Block-1 (COMM)/231/2024 [Ventilation Bvj{Sharma(P), ((a)amssharduJ.
Vs Jagdamba] corn
[Poultry  And|
[Engineering
[Works
12, New CourtCivil Case ICS 10-05-2024  [Meena TanwarAshu 0910800124  [Ashunarora@G [09.05.2024
[Block-1 (COMM)/230/2024 Vs MunicipalArora(P), imail.com
ICorporation Of}
Delhi
12, New CourtCivil Case ICS P1-05-2024  [State Bank OfRANI 0643680913 |r [16.04.2024
[Block-I (COMM)/257/2024 [[ndia VY§BHARDWA bhardwajassoci
Manohar U(P), late@gmail.com
12, New CourtCivil Case ICS 22-05-2024  [Thieme [Nishant (8010019531 INishantsingh15 [14.05.2024
[Block-I (COMM)/263/2024 Medical ~AndSingh(P), l2@gmail.com
[Scientific
Publishers Pvt
ILtd Vs Indian|
IAssociation Of
RN
12, New CourtCivil Case ICS 22-05-2024  [Devki DeviVijay k9312274280  |vija [13.05.2024
IBlock-1 (COMM)/261/2024 [Foundation Vsgsharma(P), yksharmaadv@
INeempal Singh| ahoo .co .in
12, New CourtCivil Case ICS 22-05-2024  [Pitambara [Tarun 10650446866  [t.khanna@ymai(04.04.2024
[Block-I (COMM)/262/2024 IGlass SuppliergKhanna(P), .com
Vs Wit
[Interior  Pvt
ILtd
2, New CourtCivil Case ICS 28-05-2024  [Dyninno IndidGAURAV 810955779  [liberhanlawoffi [15.04.2024
[Block-I (COMM)/264/2024 ILlp Vs RupakMOHAN lce@gmail.com
[Dey ILIBERHAN(
P),
24 [MS. ANURADHA SHUKLASOUTH |NIL
|[BHARDWAJ, DISTRICT]
PUDGE(COMMERCIAL
ICOURT)
25 [SH. SANDEEP YADAV South |17, New CourtjiCommercial OMP 02-05-2024  [Union Of IndiafAnurag 10990139169 sainisadvocates [23-04-2024
IBlock-1 (COMM)/17/2024 Vs RkmtfJain(P), (@gmail.com
Buildcon  Pvf]
ILtd
17, New CourtCommercial ICS 06-05-2024 |M/s  Capitollshaan 10910264203 |ish hawlaf16-04-2024
IBlock-I (COMM)/223/2024 IArt House¢lChawla(P), (@gmail.com
[Private
Limited Vi
[Neha Dutta
17, New CourtCommercial ICS 15-05-2024 IRk Dyer§TARUN 10873082824  |rs.tawoffice101 [30-04-2024
IBlock-I (COMM)/243/2024 [Services VYBALHARA( (@gmail.com
IM/S AMP),
WEBSHOP
INDIA PVT]
ILTD AND|
ANIDO
17, New CourtCommercial ICS 13-05-2024 Thandi ~ Ram|Inder 10891711075 not provided  [06-05-2024
[Block-1 (COMM)/238/2024 [Meena VsSingh(P),
INeeraj
IChaudhary
|And Anr
17, New CourtiCommercial ICS 15-05-2024  [[ndospirit [Karan 19729202222  |karan@kgvsleg [02-05-2024
[Block-1 (COMM)/246/2024 IDistribution  |Gupta(P), lal.com
ILimited A\E
[Kapil Jain
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7, CourtiCommercial ICS 21-05-2024 [State Bank Of[RANI 10643680913  [rbhardwajassoc(07-05-2024
Block-1 (COMM)/260/2024 [[ndia VY4BHARDWA llate@gmail.co
[Kailash ChandJ(P), m
[Pawar
17, New CourtCommercial ICS I30-05-2024  [Raj KumarANSHUL 9910024841  [smsayank@yah [28-03-2024
[Block-I (COMM)/266/2024 IDhingra Vs MKULSHRES loo.om
INight  AngelTHA(P),
[Hospitality Pv{]
ILtd
17, New CourtiCommercial IOMP 5419 IM/s Shri SaiRISHI 19650133112 rishisoodadvoc [05-04-2024
[Block-1 (COMM.)/19/2024 [Entertainment [SOOD late@gmail.com
Pvt Ltd V§
ISukanya Gupta|
KEH. SANJEEV _KUMAR[South |29, New Cour{Commercial _ [CS 06-05-2024  [Gogia CapitalRajeev 0899785517 [rajeevkapoor_2[22.04.2024
INGH, COMMERCIAL [Block-1I (COMM)/222/2024 IServices Ltd VsKapoor loo7@rediffmail
ICOURT. ISweety Bhatia .com
29, New CourtCommercial ICS 07-05-2024  [Crystalpeak  [Deepak [7678609954  [advsonakshimo [02.05.2024
[Block-1I (COMM)/225/2024 [Enterprises PvtKumar ngra@gmail.co
ILtd Vs Ritikal m
[Tiwari
29, New CourtiCommercial CS 08-05-2024  |Casa 2 StaygKushal 7838855710  [malik.harisho1 [29.04.2024
[Block-1I (COMM)/226/2024 Pvt Ltd VsBhattacharje| (@gmail.com
Bineet Tripathife
29, New CourtCommercial ICS 10-05-2024  [Union Bank OffSunil 10540009991 [advlalitkumars [07.05.2024
[Block-I1 (COMM)/236/2024 [[ndia VgChaudhary [700@gmail.co
ISanjay ~ Bhola] m
IProp Harde
[Medical Store
29, New CourtiCommercial ICS l0-05-2024  [State Bank OfiShalini 19899408618 [shaliniupadhya [08.05.2024
[Block-1T (COMM)/237/2024 India VqUpadhyay .advocate@gm
Santosh lail.com
[Kumari
29, New CourtiCommercial ICS 14-05-2024 [Manash INAGESHW 9818823289  [info@deyandkufi1.05.2024
[Block-1T (COMM)/239/2024 [Lifestyle IAR Imhar.com
[Private IKUMHAR(P
ILimited V),
laher Collection|
29, New CourtCommercial ICS [17-05-2024 [State Bank OfRANI 19643680913  [rbhardwajassoc(07.05.2024
[Block-11 ((COMM)/248/2024 [India VSBHARDWA liate@gmail.co
[Mohan Singh J(P), Im
29, New CourtiCommercial ICS [17-05-2024 Raj KumanANSHUL 9910092464 [smsmayank@y [28.03.2024
[Block-IT (COMM)/249/2024 IDhingra Vs MSKULSHRES lahoo.com
ISuper KitchenTHA(P),
IAnd Bar Pvi
ILtd
29, New CourtCommercial ICS 18-05-2024 [RDSS Fab Pvﬂghreyek 10711424345 shreyek@horiz [16.05.2024
[Block-IT (COMM)/252/2024 ILtd Vs PubliqGupta(P), lonassocites.in
(Clothing ~ Pvt|
ILtd
29, New CourtiCommercial |CS 20-05-2024  [lcici Bank LtdRahul 9971891788  [info@aualegal.c[10.05.2024
|Block-1T (COMM)/253/2024 [Vs Sher Singh/Chauhan(P), lom
IS/0 Ram|
IKishan
29, New CourtiCommercial ICS 20-05-2024  [State Bank OfA.K. ROUT|9999132159 lakroutadvocate [16.05.2024
[Block-1T (COMM)/254/2024 [[ndia VH(P), (@gmail.com
ISandeep
29, New CourtiCommercial ICS 20-05-2024  [State Bank OfA.K. ROUT|9999132159 lakroutadvocate [16.05.2024
[Block-1I (COMM)/255/2024 [[ndia Vy(P), (@gmail.com

[Ranveer
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29, New CourtiCommercial ICS 20-05-2024  [Canara BanKNILENDU (9999050853 [nilenduvatsyay [16.05.2024
Block-1T (COMM)/256/2024 [Vs Rekha Kant VATSYAYA lan@gmail.com
IN(P),
29, New CourtiCommercial ICS 20-05-2024  [Executive Madhu 10810955779 iberhanlawoffi [20.05.2024
[Block-1T (COMM)/265/2024 ICenter  IndiaSuri(P), lce@gmail.com
Private
[Limited \E
Multistream
[Technologies
27 |[SH. LOKESH KUMARSouth [NIL
HARMA, DISTRICT]
PUDGE(COMMERCIAL
ICOURT)
28 [SH. LAL SINGH, DISTRICT|SOUTH- [NIL,
PUDGE [EAST
29 [MS. NEELAM  SINGH,SOUTH- Jig [RECOVERY |[CS/COMM/334/20 [p/3/24 IM/S ALTONPAIN ANDP660729214  |N/A la/1/24
IDISSTRICT JUDGE [EAST ISUIT 24 IPANEL [VERMA
[NDUSTRIES |ASSOCIATE
IVS. SUNILS
IKUMAR
ICS/COMM/333/20 |5/3/24 M/S  AMIKAASHU 19910384803 [ASHUARORA [4/8/24
24 IORTHOMED (@GMAIL.COM
IVS. M/S RAJ|
[ENTERPRISE
1S
ICS/COMM/350/20 |5/6/24 M/S TRUHRAJESH 19999036580  [N/A lu/10/24
24 INORTH IKUMAR
[TECHNOLOG
¢ VS|
[VIRENDRA
IBHAT
ICS/COMM/342/20 |5/8/24 IGEETA [VINEET 10811102173 IVINEETCHAU |4/18/24
24 [TANEJA VSJCHAUDHA IDHARY21@GM|
ISATNAM IRY |AIL.COM
ISINGH
ICS/COMM/351/202|5/9/24 IM/S  INTEXKARMVEER891396019 [KARMVEER@ [3/6/24
14 IFURNITURE ILEXANALYTIC
[PVT. LTD. VS| 0.COM
IM/S
IAHLUWALIA
ICONTRACTS
ICS/COMM/357/20 |5/13/24 IM/S SEAIRS.K. 10810106622  [SATISHGGAUTW/24/24
24 IGLOBAL PVT/GAUTAM IAM@GMAIL.C
ILTD. VS/ M/S oM
IDYNAMIC
ICS/COMM/378/20 |5/15/24 [INDOSPIRIT [KARAN 9729202222  [KARAN@KGVSl4/30/24
24 IMARKETING |GUPTA ILEGAL.COM
[VS. KANHIYA|
IDEVELOPERS
ICS/COMM/377/202}5/16/24 ERSHA IDEEPAK 9910158330 |[ADVDEEPAKIS|5/13/24
14 IPROPRIETOR [[SSAR ISAR@GMAIL.C|
IOF SPECTRA| IOM
ICONTROLS
IVS. HIND|
[ELEVATORS
ICS/COMM/376/20 |5/15/24 HEMA ISHIVOM 9650920980 [N/A I5/8/24
24 IRAWAT  VS[GARG
IM/S NSB BPO|
ISOLUTIONS
ICS/COMM/381/20 [5/17/24 JARUN IMOHIT 0810032399 [MOHITJOLLY [5/6/24
24 IGULATI ~ VSJOLLY IADV@GMAIL.
IM/S  SEVEN| ICOM
[SHARKS
I[HOSPITALITY
ICS/COMM/379/20 |5/17/24 M/S ASMPANKAJ 9990678809 |KAUSHIKPAN [10/10/23
24 [FACILITY [KAUSHIK IKAJ.OK@GMA
IMANAGEMEN| IL.COM
T vs. M/S
INEW  SHOP|
ISTORE
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S

ICS/COMM/383/20 [5/18/24 IM/S NIVESAIGAURAV 9811407050 AGYLA@GM]|5/1/24
24 IADVISORS TYAGI |AIL.COM
LLP VS. M/§
IBEKEM
INFRA
[PROJECTS
ICS/COMM/394/20 [5/20/24 ICENTRAL INEERAJ  |9711863744  [CLALEGALO@ [5/2/24
24 IBANK OFKUMAR IGMAIL.COMM
[[INDIA VS/KARDAM
[RATAN PAL
ICS/COMM/404/20 [5/23/24 IM/S J.MJAAYUSH [8527274542 |AAYUSH@RVS|5/3/24
24 IGOURMENT [KUMAR ILEGAL.IN
IVS. M/SKUCHAL
IARMAAN
IMACHINERY
ICS/COMM/405/20 [5/22/24 IRAJESH IASHISH 0999468603 |ASHISHCHAU [3/4/24
24 ISHARMA VS/CHAUHAN I[HAN @AKASSO|
M/S VAD| ICIATES.ORG.I
ICOMPUSOFT IN
CS/COMM/2457/2 |5/29/24 [SBI VS. JAIK.K. SINGH 9810343732 |KSINGH1123@ [5/21/24
024 IKISHORE [REDIFFMAIL.
ICOM
ICS/COMM/2453/2 |5/29/24 IMEGA  INCJKAVINDRA 90873099775 [KAVINDRA@R|4/26/24
024 VS. UM|SOLANKI JUDRALEGAL.C|
JAUTOCAMP OM
ICS/COMM/2458/2 |5/29/24 IMOHD. [IMOHD. 0811414440  [VIKASVICKY@ [2/5/24
024 IAKBAR VSJAZHAR I[HOTMAIL.CO
[MOHD. M
[HASEEN
ICS/COMM/2464/2 |5/31/24 [FREIGHT JARVIND 9899323731 |ADVAPS@YAH[5/17/24
024 ISYSTEMS VS/KUMAR (00.CO.IN
IRASHMI ISINGH
JARORA
30 [SH. AJAY KUMAR JAIN  [SOUTH- |20 ICommercial |CS l02-05-2024 |STEEL [E hpal 83 naman.dutt@ze|24.11.2024
[EAST [Suit (COMM)/327/20 INFRA [SIngh(P), lus.finn.in
24 ISOLUTIONS
IPRIVATE
ILIMITED Vs
IALLIED
haroo a
ICommercial 04-05-2024 [M/S HUKAMIASHISH (9811215280 [upadhayaylawc [22.02.2024
[Suit (COMM)/332/20 ICHAND IUPADHAY lhambers@gmai
124 IGUPTA IAY(P), .com
[FABRICS
IPVT LTD Vs
ISUNNY
harronaraTy
ICommercial |CS 06-05-2024 IM/ IABDUL  [8383953944, Jain.adityaraj@(30.04.2024
[Suit (COMM)/337/20 ISUNRISE [VAHID(P),/6398892829 [Yahoo.com
24 IMPEX Vs
IM/S TULIP|
ICREATIONS
[PVT LTD
Commercial |CS l07-05-2024 [THE IANURAG [+91- rauzlegal@gmai01.05.2024
[Suit (COMM)/339/20 WAMMU ISHARMAC( [9953459952 [1.com
24 IAND P),
IKASHMIR
IBANK LTD|
s AASHI|
Commercial |CS 09-05-2024 [SERVOTEC |Abdul 9711863744 [Clalegalg@gma |02.05.2024
Suit (COMM)/344/20 I INDIA[Vahid(P), il.cim
24 PVT LTD Vs|
IATMAN
ISOLUTIONS
[PVT LTD
ICommercial |CS 10-05-2024 [CENTRAL [NEERAJ [+91- ladvpushkarjain [06.05.2024
[Suit (COMM)/352/20 IBANK OFKUMAR(P (9990789258 |@gmail.com
24 INDIA Vs)),
ISATPAL
ICommercial |CS l14-05-2024 M/S MGPUSHKAR [+91- ladvpushkarjain [02.05.2024
[Suit (COMM)/356/20 IPRINTERS ([JAIN(P), (9990789258 |@gmail.com
24 Vs M/S|
ISTAR LABEL|
INDUSTRIE




District Court Room Case Type Case Number Date ofPetitioner Advocate Advocate Advocate
Registration Name VS Mobile
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Name

Commercial |CS 15-05-2024 [INDOSPIRIT|KARAN  [+91- [karan (iif30.04.2024
[Suit (COMM)/364/20 IMARKETIN |GUPTA(P) [9729202222 Ilkgvslcgal.co m;
124 IG PRIVATE|, +91- ans
ILIMITED Vs 9899030007 |ha(iitkgvslega
ISARTAJ IL.com
[HOTELS
ICommercial |CS 15-05-2024 [M/S [KARAN  [+91- [karan (iij09.05.2024
[Suit (COMM)/363/20 INDOSPIRIT|GUPTA(P) (9729202222 Ikgvslcgal.co m;
24 IDISTRIBUTI |, +91- ans
(ON LIMITED| 9899030007 |ha(iitkgvslega
Vs A AND S| IL.com
INDUSTRIE
ICommercial |CS 16-05-2024 [M/S [Karan +91- [karan (iil09.05.2024
[Suit (COMM)/366/20 INDOSPIRIT|Gupta(P), (9729202222 Ikgvslcgal.co m;
l24 IDISTRIBUTI +91- ans
ION LIMITED| 9899030007 |ha(ii}kgvslcga
Vs L.com
I(CHANDRA
I A DYIIT
(Commercial |CS 17-05-2024 |CENTRAL [NEERAJ [9711863744 [clalegalg@gmaijo2.05.2024
[Suit (COMM)/372/20 IBANK OFKUMAR .com
24 INDIA VSKARDAN(
IMAYA P),
((DECEASED
D THROUGH]
ICommercial |CS 18-05-2024 |GC IMANEESH([9911315304 [scentlawfirm(@[08.05.204
[Suit (COMM)/380/20 ICOUTURE |[GUMBER( lgmail.com
l24 Vs MURLIP),
IDHARAN
ICommercial |CS 20-05-2024 [M/S BALAJIRADHEY (9540440 406 [advocate.rsbans|22.04.2024
Suit (COMM)/385/20 ICREATIONS [SHAM(P), lal@gmaiJ.com
24 Vs M/
IRAHUL
[FASHION
IPRIVATE
 rnrron
ICommercial |CS 20-05-2024 [NIAZ IDEV RAJ|9811387613 |devsharmaadvo[15.05.2024
[Suit (COMM)/386/20 IAHMAD VsSHARMA( cate@gmail.co
24 [MOHD P), m
IAFSAR
IALAM
ICommercial |CS 29-05-2024 [M/S ISHU 9582366477 [advocaterajputi|21.05.2024
[Suit (COMM)/2452/2 ISTANLEY |[KUMAR(P kk@gmail.comr|
024 ICOMMUNIC ),
IATIONS Vs
IM/S KULT]|
IAPP PVT|
1 niaY
31 [MS. ANU GROVER BALIGA[SOUTH- [21 [Commercial |CS 02-05-2024 [PUNJAB |Arun 10899138242 |arunbhardwaj1 [4/29/24
I[EAST [Suit (COMM)/328/20 INATIONAL [Bhardwaj( l206@gmail.co
24 ,ANK Vs ShP), m
m Prakash|
aisoya
ICommercial [OMP 03-05-2024 [Magic InfoMAYANK (9810329623 |mayankgoyal2 |4/18/24
ISuit (COMM)/44/202 [Solutions IGOEL(P), (@yahoo.com
la [Private
[Limited Vs
Manav
[Chawla
ICommercial |CS 04-05-2024 [INDIAN Harshit (7417442181 gupta466@gm|5/1/24
[Suit (COMM)/336/20 IOVERSEAS |Gupta(P), lail.com
l2g [BANK Vs D S|
Wewellers
land Ms|
[Darshana
ICommercial |CS 07-05-2024 [Rekha GoyalVikas 10999689033 |vikasgargadv20|4/19/24
[Suit (COMM)/341/202] (PROPRIET (Garg(P), 11@gmail.com
la IOR) Vs
[Internationa
I Print- O
-Pac Limited
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[Commercial |CS 09-05-2024 [M/S TRU! 18076174381 [liticorpjurists@ |5/2/24
[Suit (COMM)/349/20 INORTH [KUMAR(P lgmail.com
24 [TECHNOLO )),
IGIES PVT]
ILTD Vs Mrj
[Moreshwar
N
ICommercial |CS 14-05-2024 [Triveni [Rajesh 10968178255 [vkburdhia@gm [5/1/24
ISuit (COMM)/359/20 ICargo [kumar(P), lail.com
24 [Express
[India Private
[Limited
Through
ICommercial [OMP 14-05-2024 [BBR INDIASHOBHIT (9773512133 [legal@shrayans|5/14/24
[Suit I((COMM)/48/202 [PVT LTD VSKULSHRE hsingh.com;
la IATS HousingSTHA(P), shobhit@legalo
[Pvt Ltd lids.com
[Commercial |CS 16-05-2024 [Smt AlpnajVikas 0811379676 [vksbht6@gmail [8/8/24
[Suit (COMM)/370/20 [Kumai SadhBhatia(P), .com
24 Vs Vaibhay|
[Mawandia
land ors|
(Partners of]
hr/c  yxrarnal
[Commercial [CS 16-05-2024 [M/s Worldamarendr (9599801185 [outsmartadvocanot filed
ISuit I((COMM)/371/202 [Class la  kumar| [te@gmail.com
la IGourmet idubey(P),
[Foods Pviti
Ltd Vs M/s|
ISeven Souls
[EXECUTION [EXECUTION 17-05-2024 [M/s PragatiNidhi 19953899908 [nidhimohanpar [5/10/24
[COMM I(COMM)/132/202 [Enterprises [Parashar( lashar@gmail.co|
la Vs RegionalP), Im
[Labour
[nstitute
[Faridabad
[Commercial [EXECUTION 20-05-2024 MR P .ASHOK 9871588474 [rajagopalan.ash(--
ISuit I(COMM)/134/202 IGUPTA V. AGOP lok@gmail.com
la IM/s AriaALAN(P),
[Buildcon
[Private
[Limited
[Commercial [CS 20-05-2024 [Y S KhanMOHD 16397353571 [asifmack@gmaifi2/23/23
[Suit (COMM)/388/20 [Steel WorksASIF(P), .com
24 Vs Esthetiq
[Buildtech
[Private
[Limited and]
A
[Commercial [CS 27-05-2024 [Punjab [Vikram 0811244209 [vikramgola@g [5/16/24
ISuit (COMM)/2439/2 [National IGola(P), imail.com
024 Bank Vs Shril
)3 d kant|
Whaband Ors
ICommercial |CS 29-05-2024 [State BanKkSuchita 10896932838 |agnihotrisuchit [5/21/24
ISuit (COMM)/2454/2 IOf India VsDixit(P), la@gmail.com
024 hri
Eijender
ingh
ICommercial [EXECUTION 24-05-2024 [TUSKER SHITA  [9971067110 [not mentioned [--
[Suit I(COMM)/139/202| [TECHNOMA [SEHGAL(P|
la ITE PVT LTD}),
Vs M/S
[PROMOTIO
INAL CLI
AN ADG
ICommercial [EXECUTION 29-05-2024 [Intra TechHemant (8800002499 |mittal612@gmal5/7/24
[Suit I((COMM)/141/202 IComputers sharma(P) lil.com
la IPvt Litd Vs
[Mohit
[Kumar
iIGupta
132 [SH. BHUPESH KUMAR ISOUTH- [22 ICommercial |CS 130-05-2024 [THE SWEETSARABJO (9310905051~ [sslegalsolutions|21-05-2024
[EAST [Suit (COMM)/2455/2 IDREAMS T SINGH |54 1201@gmail.co
024 IFURNITURE m
Vs HSK]|
INFRA PVT.,|
ILTD. AND|
ORS.
ICommercial [CS 28-05-2024 [PUNJAB [Sonu 9540411965 [ankitagrawalad [19-04-2024
ISuit (COMM)/2441/2 INATIONAL [Vivek Iv@gmail.com
024 [BANK Vs|
}A.KANKSHA
IKHARBAND
A




District Court Room Case Type Case Number Date ofPetitioner Advocate Advocate Advocate
Registration Name VS Mobile
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Name

Commercial |CS 22-05-2024 [M/S PSA[SAMIR 9958178204 [ujjwallaw@gma
[Suit (COMM)/397/20 INITROGEN [TANDON il.com

124 ILIMITED Vs
IM/S I0N|
[EXCHANGE
(INDIA)
ILIMITED
[ETC.

22-03-2024

ICommercial |CS 21-05-2024 [M/S ALL-Akshay 9811479499 [legalaffair.133 [29-04-2024
ISuit (COMM)/389/20 [WAYS [Kumar (@gmail.com
24 [LOGISTICS
(CHA) PVT,|
ILTD. Vs M/
[ESSAR

INDUSTRIE
IS AND ORS.

ICommercial |CS 17-05-2024 |[HARBHAJA [Rohit 9818040003 [govind.rishi@a [14-03-2024
[Suit (COMM)/374/20 N SINGH[Taneja lcuinenjuris.com|

24 BAGGA Vs
[M/S. SHIV|
IASSOCIATE
S

ICommercial |CS 17-05-2024 |CENTRAL |NEERAJ (9711863744 [CLALEGAL9@ (02-05-2024
Suit (COMM)/375/20 BANK OFKUMAR IGMAIL.COM

l24 INDIA Vg
[Bharam Pall
|And Anrs

ICommercial |CS 16-05-2024 [|STATE IRANT 9643680913 [rbhardwajassoc|29-04-2024
[Suit (COMM)/365/20 IBANK OFBHARDW llate@gmail.co

24 INDIA  VsAJ m
IGURFAN
IAHMAD
IKHAN AND|
ORS.

ICommercial |CS 15-05-2024 [BANK OFSougat 9212173310 [info@artha-  |04-05-2024
ISuit (COMM)/360/20 IBARODA Vs|Sinha legal.com
124 [MR.

IMANDHIR
ICHOWDHA
RY AND|
IANR.

ICommercial |CS 15-05-2024 |BPMV [Sachin 19999927478 [|awyersand 22-11-2023

[Suit (COMM)/361/20 IBUSINESS [Anand llawyers@outloo|
24 ISOLUTION k.com

PVT. LTD.|

IMEDICAL
ICOLLEGE
[FOR

EN

ICommercial |CS 13-05-2024 [SANDEEP [Rohtash [9811207995 [rohkani47@gm|09-05-2024
[Suit (COMM)/353/20 ISAXENA [Kanwar lail.com

24 [PRO. M/S|
[VISHNU
[TIMBER
IAND
[PLYWOOD
CO. Vs M/S.|
IBESPOKE
INTERIORS
NIp

ICommercial 07-05-2024 [M/S JSANDEEP 9811416276 [ssadvipr@gmailll0-10-2023

cs
Suit (COMM)/338/20 ISOLUTIONS [SINGH .com
24 INC. Vs M/SDINGRA
VO
SERVICES
PVT. LTD,
JAND ORS.




IMS. NIRJA BHATIA

District Court Room

Case Type

ICS (COMM)

Case Number

347/2024

Date ofPetitioner
Registration Name VS

09.05.2024

Respondent
Name

Advocate

tate  BankMs.
Of India VsSuchita

Bikesh Singh|

IDixit

Advocate
Mobile
Number

18896932838

Advocate

lagnihotrisuchit
la@gmail.com

Court Fees

06.05.2024

ICS (COMM) [348/2024 09.05.2024 [State BankMs. 18896932838 [agnihotrisuchit (06.05.2024
|Of India VsSuchita la@gmail.com
IDileep Singh [Dixit
134 EH RAJESH KUMAR| ICommercial |CS 129-05-2024 8427386478 |- 21-05-2024
INGH [Suit (COMM)/2451/2
024
ICommercial |CS 28-05-2024 9810343732 [ksingh1123@re |21-05-2024
[Suit (COMM)/2442/2 diffmail.com
024
ICommercial |CS 28-05-2024 0810343732 [ksingh1123@re |21-05-2024
[Suit (COMM)/2442/2 diffmail.com
024
ICommercial |CS 22-05-2024 [TRIVENI [Rajesh 9968178255 [vkbardhia@gm 10-05-2024
Suit (COMM)/400/20 ICARGO [kumar lail.com
124 [EXPRESS
INDIA PVT,|
ILTD. Vs M/S|
IACCURATE
lcn Cronm
ICommercial 22-05-2024 [RITESH [Dinesh 0810017346 [legal@amaclegali4-05-2024
[Suit (COMM)/401/20 SINHA  VsMonga .com
24 /S BIG
RED
[EDUCATION
PVT. LTD.|
AN QDG
ICommercial |CS 21-05-2024 [BENTLEY |Ankur 9811809439 [ankurkatyal @ag20-05-2024
Suit (COMM)/391/20 ISYSTEMS [Katyal klegal.co.in
124 IAND ANR|
Vs EARTH|
ON
[MAPPING
ONICTTT TIAL
ICommercial |CS 21-05-2024 |AMGR TUBESADDAM (9650016144 [Freedomlawho [17-05-2024
[Suit (COMM)/392/20 IPVT. LTD.HUSSAIN lusellp@gmail.c
124 JAND ANR| jom
Vs
IAADIDEVA
INFOTECH
xre yn
ICommercial 21-05-2024 |[CANARA [Eshu 97 I1t27 5697 |eshuadvocatdD [14-05-2024
[Suit (COMM)/393/20 IBANK Vs(Chaudharyj lgmail. com
124 [RAGHAV
IARORA AND|
ORS.
ICommercial |CS 20-05-2024 |[MALIKSULT [Mudita [72580-10113 [adv.shivam.kr |25-04-2024
ISuit (COMM)/384/20 AN (@gmail.com
24 [MOHAMME
D ALIJ
ILALANI Vs
[TRUENORT
Commercial |CS 16-05-2024 |STATE IRANT 9643680913 [rbhardwajassoc|29-04-2024
[Suit (COMM)/367/20 IBANK OFBHARDW llate@gmail.co
124 INDIA VsAJ m
IKHANNAPP
IA'L D AND|
ORS.
Commercial |CS 13-05-2024 [VINOD rajendra (9312046733 [yadavrazen@g |08-05-2024
[Suit (COMM)/355/20 IKUMAR lyadav imail.com
24 IYADAV Vs
IM/S
[YASHPOWE
IR SERVICES|
ICommercial |CS 09-05-2024 [|STATE Suchita [8896932838 [agnihotrisuchit [04-05-2024
[Suit (COMM)/343/20 IBANK OFDixit la@gmail.co
l24 INDIA Vg
ISHRI
ITESH
ICommercial |CS l07-05-2024 DUR IAVTAR 9810910333 [avtarsingh78@ |23-04-2024
[Suit (COMM)/340/20 IKOHLI-HUF [SINGH ahoo.com
24 s MR.BHAMLOT]|
ANOJ
IKAPOOR




District Court Room Case Type Case Number Date ofPetitioner Advocate Advocate Advocate
Registration Name VS Mobile email ID
Respondent Number Court Fees
Name

ICommercial |CS 04-05-2024 . [Shivansh (9958160505 [office@rrassoci |01-03-2024
[Suit (COMM)/335/20 [Srivastava lates.net.in
l24 KEDIA V!
IM/S AVANTI|
ILEARNING
ICENTRE
135 [SH. RAJ KUMARSOUTH- [NIL
[TRIPATHI, DISTRICT[EAST
PUDGE(COMMERCIAL
ICOURT)
136 [SH. ARVIND KUMAR,/[EAST INIL
IDISTRICT JUDGE,
ICOMMERCIAL COURT-02
37 [SH. CHANDRA SHEKHAR,EAST __ [CS COMM l145/2024 06-05-2024 ILavish Jain vsSameer Sidhar (90444446565 02-05-2024
IDISTRICT JUDGE, ISkooldress I
ICOMMERCIAL COURT-02 Pvt. Ltd.
ICS COMM 162/2024 27-05-2024 Bank of BarodalUmesh Joshi [9910568669fadvumeshjoshi@22-05-2024
[V/S  Shailesh|
[Pandey
ICS COMM 164/2024 28-05-2024 [Richcredit [Neeraj 9999397965(s.n.legallawfirm|27-05-2024
[Finance  Pvt|
Ltd. V/S M/S
Krishna ~ Food|
[ndustries &
|Ors.
ICS COMM 163/2024 28-05-2024 IM/S  FairdealG.S. Gangwar [9717211123 [gangwar@gsgar[19-04-2024
[Papers v/§
IDeepak Paper
|ICompany
38 |SH. SANJEEV KUMAR[North- po1, NewCS(COMM) 54/2024 09.05.2024 [Chandrasek [ANKIT 015505737  [adv.aankitarya [12.04.2024
IMALHOTRA, DISTRICT[East [Building KKD lhara PharmaKUMAR (@gmail.com
PUDGE (COMMERCIAL)- Pvt Ltd Vs
1 [Sunita Devi
[Prop Of]
Medicyl
F-do-- [CS(COMM) 55/2024 09.05.2024 l{};ion Bank[RAVI 911118926 ladvocateraviyg [25.04.2024
f India VSKUMAR (@gmail.com
[Dileep Singh|
[Bhadoriya
F-do-- [CS(COMM) 56/2024 09.05.2024 [Union BankiRAVI 911118926 ladvocateraviyg [25.04.2024
IOf India VSKUMAR (@gmail.com
|Archana Jha
-do-- [CS(COMM) 59/2024 27.05.2024 ISTATE BANK[SUCHITA (8896932838 [agnihotrisuchit [20.05.2024
[OF INDIA VgDIXIT la@gmail.com
[Virender Singh
139 [SH. BRIJESH KUMARSHAHD 301, New|CS(COMMER [CS 04-05-2024 |Uco Bank VslPraveen 24-04-2024
IGARG, DISTRICT JUDGE,ARA ICourt ICIAL) (COMM)/266/20 [Digvijay [Kumar(P),
ICOMMERCIAL COURT Building 24 [Singh
I301, New|CS(COMMER (CS 06-05-2024 [Ssg PharmaPRAKHAR 25-04-2024
ICourt ICIAL) (COMM)/269/20 [Private ISHARMA(
Building 24 [Limited VsP),
[Rajesh
[Kumar Sahu
301, New/CS(COMMER [CS 09-05-2024 |[Narender JITENDAR| 05/02/2024]
ICourt ICIAL) I((COMM)/274/20 [Kumar VSKUMAR
Building 24 Chaman Lal [GUPTA(P),
1301, New|CS(COMMER [CS 09-05-2024 [Indian BankAnkur 05/03/2024]
(ICourt ICIAL) (COMM)/276/20 Vs YogeshiSinghal(P)
Building 24 [Kumar ls
[Kamra
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ICS(COMMER [CS 13-05-2024 [Manjeet 05/01/2024
ICIAL) I((COMM)/282/20 [Kumar

Building 24 IChanna VsSHARMA(

JAnil KumarP),

Wain
301, New|CS(COMMER [CS 14-05-2024 [Punjab [Sanjay 05/09/2024]
(ICourt ICIAL) I((COMM)/283/20 [National [Kumar(P),
Building 24 [Bank Vs

|Ansh

Trading C

[Through
301, New|CS(COMMER [CS 14-05-2024 [Mohit [Vikram 05/09/2024]
(ICourt ICIAL) I((COMM)/284/20 Wadhawan [Baweja(P),
Building 24 Vs Gopal|

[Krishan

[Sharma
301, New|CS(COMMER [CS 14-05-2024 [Nikhil Jain[SUNIL l01/30/2024
(Court ICIAL) I((COMM)/286/20 [Plaintiff VSKUMAR
[Building 24 [Naunidh IBHARDW

[Diet Food: @P),

[Pvt Lt

[Defendant
1301, New/CS(COMMER [CS 14-05-2024 h RamSUDHIR 04/25/2024
[Court ICIAL) (COMM)/287/20 ‘umar UMAR
[Building 24 harma VSSHARMA(

IHBAS ANDP),

IORS
301, New/CS(COMMER |CS 15-05-2024 [State BankGopal 05/07/2024
ICourt ICIAL) I((COMM)/289/20 |Of India VsiChand
[Building 24 Megh Raj/Sharma(P)

ISwami ly
1301, New/CS(COMMER |[CS 16-05-2024 [Microtek IACHIN 05/14/2024
ICourt ICIAL) I(COMM)/293/20 [Internationa MITTAL(P
[Building 24 l Pvt Ltd Vs),

[Navrang

[Marketing
301, New/CS(COMMER [CS 18-05-2024 [Deepak BaidSANJAY 01/26/2024
ICourt ICIAL) (COMM)/296/20 Vs HariSOTI(P),
Building 24 [Prasad

IChaudhary
1301, New/CS(COMMER [CS 18-05-2024 [Saraogi [VARUN 05/09/2024]
[Court ICIAL) ((COMM)/297/20 [Super SalesBEDI(P),
Building 24 Vs Amar

[Kumar
1301, New|CS(COMMER [CS 22-05-2024 [Kamal [Prem 04/09/202
(Court ICIAL) ((COMM)/301/20 [Kumar VsPrakash(P 4
Building 24 [Padmawati |),

Handloom

[Private

[Limited
301, New|CS(COMMER [CS 24-05-2024 [Nita DeviVIVEK 05/21/2024
ICourt ICIAL) I(COMM)/306/20 [Srimal VsJAIN(P),
Building 24 [Sumeet

|Aggarwal
I301, New/CS(COMMER [CS 24-05-2024 |Authentic IAKASH 05/14/2024
ICourt ICIAL) ((COMM)/305/20 [Design IRAJAWAT
Building 24 Maker ),

Through Its|

[Prop Shrif

|Ashok Singh|

hr. o
301, New/CS(COMMER [CS 27-05-2024 [Divesh [Deepak 05/16/2024
(ICourt ICIAL) I((COMM)/309/20 [Khanna Vs K[Parashar(
Building 24 IK Mittal P),
1301, New|CS(COMMER [CS 28-05-2024 [Nitish  JainRAM 05/22/2024
ICourt ICIAL) I((COMM)/314/202 Vs  AhmedPRAKASH
Building %3 |Raza ISONI(P),
I3o1, New|CS(COMMER [CS 20-05-2024 |Ankit JainDHEERAJ 05/15/2024
(ICourt ICIAL) I((COMM)/317/202 Vs MdAJAIN(P),
Building la |Saleem
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4o [MS. KIRAN BANSAL,SHAHD [ROOM ICOMMERCIAL [CS 01-05-2024 IShree 29.04.2024
IDISTRICT JUDGE/ARA  [208 ((COMM)/260/2024 Kamakhya  [KUMAR
COMMERCIAL COURT) [Roadlines Pv{fSHARMA(P)|
ILtd Vs Retail|,
ISpace  Fitout:
|And Infra Llp
IROOM NO|COMMERCIAL [CS 03-05-2024  [Rahmatullah [MOHAMMA| 130.04.2024
208 ((COMM)/265/2024 Vs MayasheelD
[Retail IndiaDANISH(P),
[Limited
[ROOM NO|COMMERCIAL [CS 03-05-2024  [Suraj PrakashPANKAJ 130.04.2024
208 (COMM)/264/2024 Pain ProprietofSHARMA(P)
f Sanyam),
[Enterprises Vi
IR R Agencies
[ROOM NOICOMMERCIAL [CS 08-05-2024  |Anil Pitti V{KUSHAGRA| [25.04.2024
208 (COMM)/272/2024 tJanak RajBANSAL(P),
|Aggarwal
[ROOM NOICOMMERCIAL [CS 10-05-2024  |Anli Pitti VY{KUSHAGRA] [13.03.2024
208 (COMM)/277/2024 [Brahm Gupta [BANSAL(P),
[ROOM NOICOMMERCIAL [CS [13-05-2024 M/s PuneetVIVEK [13.03.2024
208 (COMM)/281/2024 [Textiles VYPATHAK(P),
M/s A Al
[Fashion
[ROOM NOICOMMERCIAL [CS 13-05-2024 [Ankit Jain VsShashank 06.05.2024
208 (COMM)/280/2024 INidhi Poddar [verma(P),
[ROOM NOICOMMERCIAL [CS 13-05-2024 [Rakesh KumarfAbdul 03.05.2024
208 (COMM)/279/2024 Pain Prop M/gVahid(P),
[Vallabh
[Textiles Vs
IM/s Navrang
[Dresses
[ROOM NO|COMMERCIAL [CS [13-05-2024 [Punjab [Sanjay 07.05.2024
208 (COMM)/278/2024 [National BankKumar(P),
Vs Rihan|
[Sanitations
[Through
IProprietor Shril
I icalas
[ROOM NO|COMMERCIAL [CS [15-05-2024 Mg  Productg§Rajneesh 09.05.2024
208 (COMM)/288/2024 [Private [Kapoor(P),
[Limited \E
|Alupac
entures
[Private
I ioniend
[ROOM NO|COMMERCIAL (CS 17-05-2024 Jammu  AndANURAG 21.03.2024
208 (COMM)/295/2024 [Kashmir BanKSHARMA(P)|
IVs Amit Negi |,
[ROOM NO|ICOMMERCIAL |CS 18-05-2024 [Bank OfAjay 10.05.2024
208 ((COMM)/298/2024 [Maharashtra [Sharma(P),
[Through
[Upendra
[Kumar \E
[Kajal ~Sharma|
Dt 4
IROOM NO|COMMERCIAL [CS 18-05-2024 IM/s LionfSidhant 15.05.2024
208 ((COMM)/299/2024 Jeans VgDhingra(P),
JArvind Kumar
|And Sons
IROOM NOICOMMERCIAL [CS [21-05-2024 [Manish [Amit 10.05.2024
208 ((COMM)/300/2024 Sukhija Vs MrnSagar(P),
Singh Fashio:
[Pvt Ltd
[ROOM NO|COMMERCIAL [CS 22-05-2024  [Punjab 21.05.2024
208 (COMM)/302/2024 [National Bank|
s Rakesh Jain|
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\COMMERCIAL |CS 28-05-2024 IM/S INDUSSANJEEV 21.05.2024
208 ((COMM)/312/2024 [TOWER IKUMAR(P),
ILIMITED V4
IAJAY
[IMANCHANDA|
JAND ANR

IROOM NO|COMMERCIAL [CS 130-05-2024  [Punjab IBINAY [15.02.2024
208 ((COMM)/318/2024 [National BankKUMAR
s Sanjay IMISHRA(P),|

IROOM NOICOMMERCIAL |CS [31-05-2024 IRajeev. MehraARUN 29.05.2024
208 (COMM)/321/2024 Vs MohdKUMAR(P),
[Faisal

[41 [SH. SURENDER S. RATHI [Shahdar 303, New Courl] [Execution l04-05-2024 [M/S DABKAIANKUR

a [Building (Comm)/84/2024 ISTONE ICHAWLA(P
ICRUSHER
IPRIVATE
ILIMITED  V:
IM/S RG]
o T nure
CS 04-05-2024  [PAWAN [Amit 01-05-2024
(COMM)/267/2024 IKUMAR ISharma(P),

IBANSAL Ve
[MLTC
[ENERGY
[[INDIA

ICS 06-05-2024  [MAHESH JARUN 02-05-2024
(COMM)/270/2024 IKUMAR IKUMAR(P),
IDHDHANI V:
[MUSHABBIR
IKHAN

ICS 06-05-2024  [BANK OTarun 02-05-2024
(COMM)/268/2024 [INDIA VgSharma(P),

ISHIV. KUMAR]
ISHARMA

[Execution 06-05-2024  [M/S [Vipin
(Comm)/86/2024 ICHOLAMAND [Verma(P),
JALAM
[NVESTMENT
IANDFINANCE]|
[COMPANY

b ron v
[Execution 08-05-2024  [M/S INITIN
((Comm)/87/2024 ISUNDRAM  [MEHTA(P),
[FINANCE LTD|
s GAURAV M

ICS 08-05-2024  [HARSH [SUMIT 06-05-2024
(COMM)/273/2024 IGIRDHAR VSNANDVANI
IPERMANAND ((P),

ISHARMA

[Execution 15-05-2024 IRIHANA aibhav
((Comm)/95/2024 IKHAN VsGupta(P),
(MOHD SALIM|
IKHAN

ICS 16-05-2024 IMeena Jain VgShashank 8-05-2024
((COMM)/292/2024 [M/S MOTIONverma(P),
[INDUSTRIES
[THROUGH
TS
[PARTNERS

. AL

[Execution 17-05-2024 [BOMBAY IMOHAMMA|
((Comm)/91/2024 [MERCANTILE
ICOOPERATIV [DANISH(P),
[E BANK LTD|
s LIYAKAT]
|ALT

ICS 17-05-2024 I[HAVELLS ISANCHAY [10-05-2024
((COMM)/294/2024 [[NDIA IMEHROTR

LIMITED  VSA(P),
JASHOK
IKUMAR

S}

[Execution 18-05-2024 [RAVINDER  [Vinay

(Comm)/93/2024 ISINGH@ [Mishra(P),
IRAVIKANT V4
IASHU SINGLA|
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ICS [24-05-2024 INTEGRATED [SUSHIL 15-05-2024
((COMM)/303/2024 ICASETECH  [Shukla(P),

ICONSULTANT]
S PRIVATH|
ILIMITED

[THROUGH

ICS 24-05-2024  [M/s |Adesh 16-05-2024
((COMM)/304/2024 INAVDURGA [Kumar(P),
JAGENCIES
[THROUGH
TS
[PROPRIETOR

ICS [27-05-2024 [NITA DEVIVIVEK 16-05-2024
(COMM)/310/2024 ISHRIMAL VSJAIN(P),
JAMIT KALRA

cs b7-05-2024 [SH  SUDHIRR.N l15-05-2024
(COMM)/308/2024 IKUMAR IDUBEY(P),

IPROPRIETOR
oF M/s SK
[ENGINEERIN
IG WORKS V§

ICS 28-05-2024  [M/S NAURAg'Deepak 19-05-2024
(COMM)/313/2024 IFASHION  VgVerma(P),
IGUDDIYA
[NAJMIN

[Execution [20-05-2024 [SURINDER _ [BHARTI
(Comm)/97/2024 ISINGH Vs M/SSHARMA(P)|
IQUTONE
[IMARKETING
JAND ORS

ICS

(COMM)/315/2024 ISHARMA  VgKumar
IRAM KUMAR[Khanna(P),
@ RA
IKUMAR
[INAGAR

ICS 29-05-2024  |Ankit Jain{JAI 08-05-2024
(COMM)/316/2024 [prop M/VATS(P),
[Vardhman
[Paper Vi
JAyush Kuma
Singh

ICS 131-05-2024 [[PASAI  PVI|SHIVAM [21-05-2024
(COMM)/320/2024 ILTD Vs M/SSHARMA(P)|
[VTALITY b
IJAGRO

[PRIVATE
ILIMITED

[20-05-2024 [RAM NIWAjT’adam 09-05-2024

ICS I31-05-2024  [Suresh KumarnVikas [19-05-2024
(COMM)/319/2024 ISharma  PropBhatia(P),
lof M/s R
[Trading Co V§
IShwetank

Saxena  Alia;
Doce 0d

D1
[Execution 04-05-2024 TJAY IANKIT
(Comm)/85/2024 KUMAR KUMAR
ISINGHAL VS§GUPTA(P),
IPRADEEP
JAGARWAL
(PROP)

[Execution l24-05-2024  |Harish Jain V§MANOJ
((Comm)/96/2024 [Vivek Grover |[KUMAR(P),

42 [Sh. Pawan Kumar Matto[Shahdar |C No 304 ICS [Sumit JainRakesh Tiwari [9582931401 [legusintellect@g02-05-2024  [19-04-2024
IDJ (COMM-04) a (COMM)/262/2024 [Proprietor ~ Of|
Maitri
Polymers Vs
Mansfield
ICables

ICS IM/s RsmManmohan 9818992285 swaroop_manm02-05-2024 11-06-2018
(COMM)/261/2024 [Enterprises  [Swaroop

[Through
[Prorietor
[Ranjeet  Saini|
[Vs M/s Swasthi

Iaode 1
ICS |Ashish Tyagi Vs{Shantnu 9999347367 jofficeofshantnujos-05-2024 27-04-2024
(COMM)/263/2024 [Mysore  LightiAggarwal
IAnd Interiors|
[Pvt Ltd
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[Ex(Comm)/88/202 [M/s NandiRohit Gautam [8860637476[kdlawfirm@gm4o8-05-2024 07-05-2024
l4 [Fabrics

[Through Itg
[Proprietor Vg
IM/s Ridha

[Fashions

Cs [INarender W.K. Gupta 9868529732f)kgupta.advocatjo9-05-2024  [02-05-2024
(COMM)/275/2024 [Kumar \E|
[Harish Chawla

CS M/s SureshiBharat Gupta [9.27E+009 [bharat.guptarke|i4-05-2024 07-05-2024
(COMM)/285/2024 [Apparels \E
Sachin  Kumar

[Bobby
[Ex Brijesh [Kshitij Mathur [7.84E+009 [kaushik@whitelj15-05-2024 14-05-2024
(Comm)/90/2024 [Kaushik V§

[Mohd  Jahid|

Saifi
ICS IPrem Prakash|Anirudh Guptalg811287280 [themalhotras7@16-05-2024 01-05-2024
(COMM)/290/2024 [Sareen Vs

Jitender

Iproprietor  of]
/s jitender]
traders

ICS IM/s Garg CoolHarish Kumar [9354608321harishkumartagf24-05-2024 20-05-2024
(COMM)/307/2024 |Company
[Through Tt:
[Proprietor
[Urmil Garg Vi
Singhal
- o
ICS IMr Aarjav JainManish 9891009191 [naranglawcham|27-05-2024 13-05-2024
(COMM)/311/2024 |S/O SHRINarang
JAJAY JAIN V;
|Amazon India

ICS [Fairdeal PapersManoj 8368258022)gangwar@gsgar|16-05-2024 19-04-2024
(COMM)/291/2024 vs Deepal
[Paper Co.

43 |[MS. PREETI AGARWAI|North- [NIL
IGUPTA, DISTRICT JUDGE,West
COMMERCIAL COURT)

44 [SH.VINOD YADAV INorth- |[NIL

[West

45 [SH. GORAKH NATH[North |[NIL
[PANDEY, DISTRICT]

PUDGE (COMMERCIAL)

146 [SH. PANKAJ GUPTA,SOUTH- (603 ICommercial ICS COMM 03.05.2024 ISINGH IRONSHACHI 18285221073  [prakashsuryodaj08.02.2024
IDISTRICT JUDGEWEST ISuit 1324/2024 [TRADERS VSPANDEY (@gmail.com
COMMERCIAL) IBAKE AND|

ISAFE BAKERY|
[EQUIPMENT
603 ICommercial Cs COMM 06.05.2024  [UNION BANKISANDEEP [8800892099 [dhariwalsandee|20.04.2024
[Suit 249/2024 IOF INDIA V§ IP9o5@gmail.co
INISHA Im
IGUPTA
1603 Commercial ICS COMM {08.05.2024 [B2B INISHANT 9631082831  [nishantvermaa [01.05.2024
[Suit 250/2024 I[HOSPITALITY [VERMA [dv4513@gmail.
IPVT LTD. V§ lcom
[FORTUNE
IPARK
[HOTELS LTD.



mailto:kdlawfirm@gmail.com
mailto:jkgupta.advocate@gmail.com
mailto:bharat.guptarkca@gmail.com
mailto:kaushik@whitehorse.lawyer
mailto:themalhotras7@gmail.com
mailto:harishkumartag@gmail.com
mailto:naranglawchamber@gmail.com
mailto:gangwar@gsgangwar.com

District Court Room

Case Type

Case Number

Date

ofPetitioner

Registration Name VS

Respondent
Name

Advocate

Advocate
Mobile
Number

Advocate

Court Fees

1603 Commercial ICS J13.05.2024 IPUNJAB 19711900673  JADVOCATEPR [10.05.2024
ISuit lo57/2024 INATIONAL  [PRAKASH JAKASHVED @G|
IBANK VS M/ IMAIL.COM
IBHOOMIKA
[TRADERS
1603 ICommercial ICS COMM 17.05.2024 ICANARA IRAJIVB. 10811343911 rbsamaiyar.adv [16.05.2024
[Suit 267/2024 [BANK VS M/SSAMAIYAR (@gmail.com
IMANGLAM
IDIVYA
ISHAKTI
1603 ICommercial ICS COMM [18.05.2024 [M/S INDOINYASHVIR (9999277049 06.05.2024
[Suit 269/2024 IBIOLIFE PVT|/GAHLOT
LTD. VS M/§
INEW SINGLA|
IPESTICIDES
1603 [Commercial ICS COMM [17.05.2024 [[CICI BANKAVA LEGAL011-43565357 [[NFO@AVALE [10.05.2024
[Suit 270/2024 VS AMRIT ILLP IGAL.COM
1603 [Commercial ICS COMM [21.05.2024 M/S AXIOMRAJAL RAI9891914800 [info@duasnduafi3.05.2024
[Suit 272/2024 [TOURS ANDDUA ls.com
[TRAVEL V§
IM/S HARSH|
ICLEAN DHAN|
PVT. LTD,
03 [Commercial ICS COMM [21.05.2024 ISTATE BANKIRAMAN 7982917373 ramankapoor@ [09.05.2024
[Suit 274/2024 [OF INDIA VSKAPOOR lgmail.com
IPARAMJIT
03 [Commercial ICS COMM [24.05.2024 [EASY CARRY[SHIVAM 0654545855 [legal@shivams [23.05.2024
ISuit 278/2024 [TECHNOLOGI[SHARMA lharma.info
[ES \E|
ISURATH
IBANERJEE
1603 [Commercial ICS COMM f24.05.2024 IADIDAS AGPRAMOD (0810481016  |mail@thelegist. [21.05.2024
[Suit 279/2024 VS ASHOK[KUMAR lcom
IKUMAR ISINGH
1603 [Commercial ICS COMM 27.05.2024 IRAJEEV IPARAS 810600656  [parasaggarwala [20.05.2024
[Suit 280/2024 IBANSAL  VSAGGARWA [dv@gmail.com
ISURJIT IL
ISINGH
1603 ICommercial Cs COMM 28.05.2024  [INDIAN BANKISUBODH (9142299647 [advsubodhkum [22.05.2024
Suit 284/2024 IVS CHANDANJKUMAR larsingh@gmail.
IKUMAR ISINGH lcom
IPANDEY
603 ICommercial Cs COMM [28.05.2024  [STATE BANKJITENDER [9310232373 fadvjkmishra@o[15.05.2024
Suit 285/2024 IOF INDIA VSKUMAR utlook.com
WOBANDEEP [MISHRA
ISINGH
603 ICommercial Cs COMM 29.05.2024 IPUNJAB ED 9711900673 [advocateprakas [28.05.2024
[Suit 287/2024 INATIONAL [PRAKASH hved@gmail.co
[BANK \E m
[NIRANJAN
ISINGH
[YADAV
603 Commercial CS COMM 10.05.2024  [SUNITI IKUSUM 0818026552  fadvkusum@hot[26.04.2024
ISuit 254/2024 IKUMAR ISHARMA imail.com
ISHARMA V§
[INAVEEN
IKUMAR AND|
IORS
603 [Commercial CS COMM 10.05.2024  [NEERU ISUDHIR 9810897157  |sanejaask@redi|05.04.2024
[Suit 255/2024 IAJMANI ~ VSKUMAR [ffmail.com
ISAMEER ISANEJA
IGAUR
603 IMISC. APP. IMISC/DJ/ADJ 02.05.2024  |CANARA JAMIT 0810224624  famitguptaadv3 [01.05.2024
219/2024 IBANK VSGUPTA 66@gmail.com
INANCY
ISEHGAL




District Court Room

Case Type

Case Number

Date

ofPetitioner
Registration Name

VS
Respondent
Name

Advocate Advocate

Mobile
Number

Advocate

Court Fees

1603 [MISC. APP. IMISC/DJ/ADJ 02.05.2024 ICANARA 10810224624  [amitguptaadv3 [01.05.2024
220/2024 IBANK VSGUPTA 66@gmail.com
INANCY
ISEHGAL
603 IMISC. APP. IMISC/DJ/ADJ 22.05.2024  [CANARA IAMIT 10810224624  [amitguptaadv3 [07.05.2024
254/2024 IBANK VSGUPTA 66@gmail.com
ISHIVAM
ISEHGAL
47 [SH. VIKAS DHULL,SOUTH- (613 ICommericial ~ |CS 130-05-2024  [STATE BANKISh. RANJAY|9868401220 [ramannkapoor(09.05.2024
IDISTRICT JUDGE,WEST [Suit (COMM)/288/2024 |OF INDIA VSKUMAR (@gmail.com
ICOMMERCIAL COURT. IKANNAN P
613 [Commericial ~ |CS 28-05-2024  [Asha Arora V§Sh. . 0810600656  [parasaggarwala [20.05.2024
[Suit (COMM)/282/2024 IM/s PS Global [dv@gmail.com
IConsumer
[Healthcare Pvi]
ILtd
613 [Commericial ~ |CS b2-05-2024  [State Bank OfSh. 9213762360  [racpc.janakpuri|08.04.2024
[Suit (COMM)/275/2024 [[ndia VSVAIBHAV (@sbi.co.in
IShashank [YADAV
13 [Commericial ~ [CS 16-05-2024 ammu Anﬂgh.RAHUL 10873029772 [rauzlegal @gmaif10.05.2024
ISuit (COMM)/262/2024 [Kashmir BankSHARMA .com
Vs Sandeep|
[Kumar
13 [Commericial  [CS 16-05-2024 [UCO BANK VsSh. SUNIL [9971955807  |sunilkumarsim [06.05.2024
[Suit (COMM)/263/2024 |Sh PraveshKUMAR Ipalgg@gmail.c
IKumar Khanna| om
1613 [Commericial ~ [CS 16-05-2024 [Rabindra [Sh. 10811059395  [puris_1@yahoo [18.05.2024
[Suit (COMM)/264/2024 |Singh [VAIBHAV .co.in
[Proprietor OffYADAV
IRk Garment
Vs P.B. Retal
IPvt Ltd
1613 [Commericial ~ [CS 16-05-2024 IM/s JVN[Sh. Apurval7701976658  [adv.apurvarohil[25.04.2024
[Suit (COMM)/265/2024 [Enterprises VsRohilla a@gmail.com
|Adlok
ICreations ~ Pvtj
ILtd
613 ICommericial ~ |CS 14-05-2024 [Punjab Sh. VED[9711900673 ladvocateprakas [10.05.2024
Suit (COMM)/258/2024 [National BankPRAKASH lhved@gmail.co
Vs Munna| m
Medicos
613 ICommericial ~ |CS 10-05-2024  [M/s IndianSh. Priyankalg654239297  [prnkyadav88@ |03.05.2024
Suit (COMM)/252/2024 [Harness Vsyadav lgmail.com
IM/s Verte:
IPharma
Chemicals
Through Ity
I
48 [SH. AMIT BANSAL,SOUTH- [614 [EXECTUTION [Execution 03-05-2024 [M/s  Fujifilm{SH. 10582461463 |ADVSHRESHT [NA
[DISTRICT JUDGE,WEST ((Comm.)/71/2024 [ndia Pvt LtdSHRESHTH [HA@GMAIL.C
ICOMMERCIAL COURT-03 [Vs. AbhayA KUMAR IOM
[Pratap Singh
1614 ICOMMERCIAL [CS 03-05-2024  [Uco Bank ViSH. SUNIL9971935807  [SUNILKUMAR [08.04.2024
ISUIT (COMM)/242/2024 Ms Pixce[KUMAR ISIMPAL99@G
[Infocom IMAIL.COM
Through Ity
IProprietor  Sh|
[Karan Anand
614 ICOMMERCIAL |CS 04-05-2024  [Simply ISH. 10811514844 JASHWINLMIS [26.04.2024
ISUIT (COMM)/246/2024 [Logistics ~ PvASHWANI I[HRA1@YAHOO|
ILtd Vs FeefMEHRA .CO.IN
Mitra Infotech|
IPvt Ltd
1614 ICOMMERCIAL [CS 06-05-2024  [M/s UnionSH. 10312046733  [YADAVRAZEN [02.05.2024
ISUIT (COMM)/247/2024 Bank Of IndiaRAJENDER (@GMAIL.COM
Vs SailYADAV
[Transport
[Services




District Court Room Case Type Case Number Date ofPetitioner Advocate Advocate Advocate
Registration Name VS Mobile
Respondent Number Court Fees

ICOMMERCIAL [CS 06-05-2024 ialSH. ICS@SHELLZ.I |01.05.2024
ISUIT (COMM)/248/2024 [Private IKUMAR N
[Limited Vs
Girijesh
[Kumar Jha
1614 ICOMMERCIAL [CS 08-05-2024  [Punjab ISH. 10899331166 ISAURAVBHASI|07.05.2024
ISUIT (COMM)/251/2024 [National BankiSAURAV [N10o@GMAIL.C
s RimjhimBHASIN OM
ISweety
614 ICOMMERCIAL |CS 10-05-2024  [Central BankSH. AMAR(9810047059 |APEXLAW261 [01.03.2024
ISUIT (COMM)/253/2024 IOf India VSSINGH (@GMAIL.COM

ISunil Kumar

1614 [EXECTUTION [Execution [13-05-2024 [Plaza ElectricalSH. ABHEY[9971067110 [BCD1969@GM [NA
(Comm.)/80/2024 IProducts ISAHAI AIL.COM
[Private
ILimited V§
Baljeet  Singh|
[Khuswah
614 [COMMERCIAL [CS [14-05-2024 _ [Punjab “SH.  VEDb711900673 _ |ADVOCATEPR [10.05.2024
ISUIT (COMM)/259/2024 INational BanKPRAKASH IAKASHVED @(|
Vs Satdev Jain IMAIL.COM
14 ICOMMERCIAL [CS 15-05-2024 [[dbi BankjSH. SATISH|9213905829  [MANISH@KLF|08.05.2024
ISUIT (COMM)/261/2024 [Limited Vs ArtifKUMAR INDIA.COM
IGautam
14 ICOMMERCIAL [CS 16-05-2024 [Dyninno IndialSH. 10810955779  [LIBERHANLA [15.04.2024
ISUIT (COMM)/266/2024 ILip VSGAURAV OFFICE@G
IDeepanshu ILIBERHAN IMAIL.COM
IChaudhary
1614 [EXECTUTION [Execution 18-05-2024 lAu SmallSH. NITII\ﬂ§8002218291 IADVOCATE.M [NA
(Comm.)/81/2024 [Finance BankMEHTA IEHTAASSOCIA|
ILtd Vs Vipi [TE09@GMAIL.
IDagar and Anr, ICOM
1614 [EXECTUTION [Execution 18-05-2024  [Enhanced ISH. 811941888 ISANT.SAHU@ [NA
(Comm.)/82/2024 |Wapp SystemsSANTOSH [YAHOO.COM

[ndia Pvt LtdKUMAR
s HumanSAHU
ICare  Medical

(Charitable
1614 ICOMMERCIAL [CS [18-05-2024 %nion Bank OffSH. 18800892099 |[DHARIWALSA [20.04.2024
SUIT (COMM)/268/2024 [[ndia VSSANDEEP INDEEP905@G
[Rajeev Mohan [DHARITWAL IMAIL.COM
1614 [EXECTUTION [Execution 20-05-2024  [Wrapwell ISH. 10910169360  |ANJANEYA.CR|[NA
(Comm.)/83/2024 IPackaging IRAKESH IEDENCE@GM
[Private IKUMAR JAIL.COM
ILimited Vs V D|
ICorporation
IPvt Ltd
1614 ICOMMERCIAL [CS [21-05-2024 [Sunil  KumanSH. RAMIT|9212375979 IADVOCATERA [20.05.2024
ISUIT (COMM)/271/2024 Mittal Vs AjaySEHRAWAT| IMIT@GMAIL.C|
[Kumar IOM
1614 ICOMMERCIAL [CS 27-05-2024  [Under Armour [SH. 19718209970  |AASTHA@THE|21.05.2024
ISUIT (COMM)/281/2024 lnc Vs AshoKPRAMOD ILEGIST.COM
[Kumar IKUMAR
ISINGH
1614 ICOMMERCIAL [CS 28-05-2024  [Punjab ISH. 10891783436  [HARISH.LEGA [19.01.2024
ISUIT (COMM)/283/2024 [National BankHARISH IL123@GMAIL.
s RitiKKUMAR ICOM
Bhardwaj An
(Others
614 ICOMMERCIAL |CS 29-05-2024  [State Bank OffSH. 0301232373  |ADVJKMIAHR [15.05.2024
ISUIT (COMM)/286/2024 [[ndia Vs AbhayJITENDER JA@OUTLOOK.
ISagar IKUMAR ICOM

IMISHRA




ISH. RAKESH PANDIT,
IDISTRICT JUDGE,
ICOMMERCIAL COURT-03

District Court Room

Case Type

Case Number

Date

ofPetitioner

Registration Name VS

Respondent
Name

Advocate

Advocate
Mobile
Number

Advocate
email ID

Court Fees

CommercialCS 04.05.2024  [Pubjab 18171519076 singhjaibhagwa [30.04.2024
[Suit ((Comm)/244/2024 [National BankiBhagwan n6@gmail.com
Vs MohdSingh
IGulrez
509 ICommercial ICS(Comm)/256/20 [13.05.2024 |Shine &Adv  Sunilp868644938 [sunildoog@gm [30.04.2024
[Suit 24 IStandard [Dwivedi lail.com
IServices Vs
IM/s  Parivay
ISuper
ISpeciality
509 ICommerecial |CS 14.05.2024 IPunjab IAdv Ved9711900673  [advocateprakas [10.05.2024
ISuit (Comm)/260/2024 [National BankPrakash lhved@gmail.co
Vs Sri Kant m
|Singh
509 [Commercial ICS 22.05.2024  [State Bank ofAdv AK[9999132159  [akroutadvocate [16.05.2024
ISuit (Comm)/276/2024 [[ndia VsRout (@gmail.com
[Waseem
l5og [Commercial ICS [22.05.2024  |Axrecycle [Adv lo971117715 Imail@blackcou [09.05.2024
[Suit ((Comm)/277/2024 [Private [Yashashvi rtcounsels.in
Limited VsSharma
[HSP
509 ICounter Claim [Counter 130.05.2024 [Rajdeep IAdv  Satishi9811053833 aljiadvocates@ [09.03.2024
IClaim/17/2024 harma VsKumar ahoo.co.in
[Kuldeep
harma

[Total

657




IList of cases in which Electronic Service of process has taken place during the month of May 2024

District Court Case Type Case No. Date ofPetitioner  Advocate Advocate Advocate Date o
Room Registration Name VS Mobile email ID Electronic
Respondent Number Service o

Name Process

ISH. SANJEEV KUMAR AGGARWAL,CENTRAL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-01

2 [SH. RAJESH KUMAR GOEL,CENTRAL |NIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-02

3 |SH. ILLA RAWAT, DISTRICTCENTRAL |NIL
VUDGE, (COMMERCIAL COURT)-
03, TIS HAZARI COURT, DELHI

4 MS ANIL KUMAR SISODIA,CENTRAL |NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-04

5 |SH. UMED SINGH GREWALICENTRAL |NIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-05

6 |SH. NIKHIL CHOPRA, DJ COMM-CENTRAL [NIL
06 TIS HAZRI COURT CENTRAL
IDELHI

b [SH. MUKESH KUMAR GUPTAJCENTRAL |NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-07

8 |SH. AMIT KUMAR, DISTRICTCentral INIL
WUDGE, COMMERCIAL COURT-08

9 [SH. DEEPAK GARG, DISTRICT|Central 309 ICS ICS 18-03-2024 IM/s Sun MicroYASHPRE (9911998109 [LAYWER.Y[27.05.2024
UUDGE, COMMERCIAL COURT-09 [THIRD (COMM)/37 Invit Pvt Ltd[ET SINGH JASHPREE
[FLOOR lo/2024 Through Its A [T@GMAIL.
IEXTENTI Vs M/s Sumer ICOM
ON Verde
IBLOCK [Technologies
[Pvt Litd|
[Through Its]
IMd/ Ar




District Court Case Type Case No. Date ofPetitioner  Advocate Advocate Advocate Date o
Room Registration Name VS Mobile email ID Electronic
Respondent Number Service o

Name Process

1309 ICS 27-01-2024 [Beauty ArBHARAT 9268300000 jpharat.gupt]
[THIRD (COMM)/15 IPrints India PvifGUPTA lakca@gmai|
[FLOOR 9/2024 ILtd Vs Vishnu| .com
[EXTENTI IProprietor  Off
ON Shree Je
IBLOCK [Textiles

[22.05.2024

1309 ICS ICS [22-04-2024 Kartikay ImpeANKUR (9811126091 fankursingh [16.05.2024
[THIRD (COMM)/48 Private LimitedSINGHAL laladvocate
IFLOOR [7/2024 Vs Enkay Foam| (@gmail.co
IEXTENTI [Private Limited Im

ON
IBLOCK

1o [SH. AJAY PANDEY, DISTRICT|Central 1307 Civil ICS 07-12-2023 ISHAMAN IVARUN  [|9873721515 [varunguptao7-05-2024
WUDGE, COMMERCIAL COURT (COMM)/15 IAGGARWAL |GUPTA Ladv@gmail
60/2023 Vs SYED| L.com
IMOHAMMED
IRAFI

1307 ICivil ICS [22-12-2023 [Vani Prakashan|Ritwik 9999320409 [ritwikoff@ [09-05-2024
(COMM)/16 IGroup VgParikh outlook.co
132/2023 IDigibook Im
[Technologies
Pvt. Ltd.

11 [SH. SANJAY SHARMA, DISTRICT|Central 10 ICS (COMM) 'S (COMM)/16321-12-2023 IAmir ChandHimanshu 4.05.2024
WUDGE, COMMERCIAL COURT Pain Prop Of\Verma
[Roop  Chand|
Amir  Chand|
Pain Vs M/s
Rajdeep Paper|
[House And Anr

1310 ICS (COMM) [CS (COMM)/45310-04-2024 IN T BloomfieldRITESH 104.05.2024
[Enterprises ISAXENA
[Though Its]
IPartner Neeraj|
Pain \E
[Rameshwar
Dutt Singh

10 JOMP (I) (COMM) (CS (COMM)/11309-08-2023 ISHRI SAMEERKISHORE 6.05.2024
ISETH Vs K KKUMAR
IENTERPRISES[SRIVASTA
VA

1310 JOMP (I) (COMM) [OMP (I) (COMM01-05-2024 TATA IMAYANK 07.05.2024
IMOTORS IMAHAJA
[FINANCE LTD.N

Vs EXPORT]
KING
IPRIVATE LTD|
1336

10 ICS (COMM) MP (I) (COMM01-05-2024 [TATA IMAYANK 7.05.2024
IMOTORS IMAHAJA
IFINANCE LTDN

Vs JIYA|
JASSOICATES
2657



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#

District Case No. Date ofPetitioner  Advocate Advocate Advocate Date
Registration Name VS Mobile email ID Electronic
Respondent Number Service

Name Process

1310 JOMP (I) (COMM) [OMP (I) (COMM01-05-2024 TATA IMAYANK 107.05.2024
IMOTORS IMAHAJA
IFINANCE LTDN

Vs AKASH|
IKANSAL 8223

10 ICS (COMM) MP (I) (COMMo1-05-2024 TATA IMAYANK 7.05.2024
IMOTORS IMAHAJA
[FINANCE LTDN

Vs RAJKESH]
IMEGH SINGH]|
1237

1310 ICS (COMM) MP (I) (COMM01-05-2024 TATA IMAYANK 107.05.2024
IMOTORS IMAHAJA
IFINANCE LTDN

Vs MOHIT]
IRAJBIR 1964

1310 ICS (COMM) [OMP (I) (COMM01-05-2024 TATA IMAYANK 08.05.2024
IMOTORS IMAHAJA
[FINANCE LTDN

Vs DEVENDRA|
IBABU 5111

10 ICS (COMM) MP (I) (COMM22-04-2024 [TATA CAPITALJANISH 8.05.2024
ILTD. VsBHOLA
IMANVENDRA
ISINGH

1310 IOMP (I) (COMM) [CS (COMM)/31328-02-2024 ISTATE BANKVARUN 08.05.2024
IOF INDIA VSCHANDIO
IRAJESH K

IPANDEY

10 ICS (COMM) ’S (COMM)/15326-10-2020 ICICI BANKHEMANT 13.05.2024
ILIMITED  VSGUPTA
ISUPARNA
IGHOURI

1310 ICS (COMM) ICS (COMM)/55903-05-2024 ISHYAM LAljsatyendra 14.05.2024
Vs [kumar
IMUNICIPAL [singh
ICORPORATIO
IN OF DELHI

10 JOMP (I) (COMM) [CS (COMM)/49%26-11-2021 IM/S ICICIICHETNA 15.05.2024
IBANK IBHALLA
ILIMITED V|
ISUVEER
ISRIVASTAVA



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
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Registration Name VS Mobile email ID Electronic
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Name Process

1310 JOMP (I) (COMM) [CS (COMM)/39405-10-2021 I[HARSH 15.05.2024
ICLEAN DHANKHER
IPVT LTD Vg
IRISHABH
IENTERPRISES
IAND ANR

10 JOMP (I) (COMM) [OMP (I) (COMM26-04-2024 HDFC BANKJANISH 16.05.2024
ILTD VsBHOLA
ISHADAB
IMALIK  AND|
IANR

1310 ICS (COMM) MP (I) (COMMa4-04-2024 IHDFC BANKANISH 16.05.2024
ILTD VsBHOLA
IDARSHAN
IRATHI

1310 IOMP (I) (COMM) [CS (COMM)/11410-08-2023 [RAJA RAMI|SURENDE 16.05.2024
VHAWAR IR KUMAR|
IPROP [TYAGI
VHAWAR
[FOOD GRAINS|
Vs AMAN|
IKUMAR PROP|
IOF M/S
IBABITA AND|
SONS
10 ICS (COMM) S (COMM)/564907-05-2024 IM/S NEW[PRIYANK 18.05.2024
INORTHWAYS |A VERMA
[TRANPORT

RGANISATIO
IN AND ANR V§|
IM/S
ISHAYONA
HEALTH AND)|
IHYGIENE

ARE
1310 JOMP (I) (COMM) (CS (COMM)/44330-10-2021 IGIRNARSOFT |[Lalit 18.05.2024
IAUTOMOBILS |[Kumar
IPVT LTD VsPandey
PALWINDER
ISINGH
ISANDHU

10 ICS (COMM) S (COMM)/16321-12-2023 Amir Chand|Himanshu 18.05.2024
Pain Prop Of\Verma
[Roop  Chand|
Amir Chand|
Pain Vs M/s
[Rajdeep Paper|
[House And Anr

1310 ICS (COMM) ICS (COMM)/55323-12-2021 ISPACE4 IDURGESH] I20.05.2024
IBUSINESS S GUPTA
ISOLUTION
PVT. LTD. V.
IDEPARTMENT]
IOF TRADE
AND TAXES|
IGNCT OF
IDELHI ~ AND|
ANR

10 ICS (COMM) S (COMM)/18902-02-2024 |Ashish ~ PapersjSurendra 20.05.2024
Pvt Ltd VsMohan
IShree Om|Gupta
IPackers



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
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Registration Name VS Mobile email ID Electronic
Respondent Number Service o

Name Process

1310 ICS (COMM) ICS (COMM)/50824-04-2024 IRAJESH IKUNAL [20.05.2024
IBEARING PVT[RAWAT
ILTD Vs TRN|
IENERGY PVT|
ILTD

10 ICS (COMM) S (COMM)/33906-03-2024 R KIBHUPEND| 20.05.2024
[Manchanda VSER
Mewar  HighSHARMA
[Tech
[Engineering
Limited

1310 ICS (COMM) ’S (COMM)/15120-10-2020 ICICI Bank Ltd [PUNIT K] [20.05.2024
Vs SANDHYABHALLA
IMATHEW

1310 ICS (COMM) ICS (COMM)/23¢18-10-2022 IM/S BIMALJVIKAS I22.05.2024
IPAPERS PVTISAREEN
ILTD
[THROUGH
IAUTHORIZE
IREPRESENTA
TIVE SH)|
IMOHIT JAIN]|
Vs M/S. JAYCO)
ISAT ES

10 ICS (COMM) isc DJ/345/202/04-05-2024 IPRAVIN 27.05.2024
IPRATAP
ISHARMA Vg
ICICI  BANK|
ILTD

1310 ICS (COMM) [CS (COMM)/51/j09-01-2024 IXPLANCK Sahil Ralli 128.05.2024
IMARKETING
PVT LTD Vg
IDfb Natural
[Things Pvt Ltd

10 ICS (COMM) ’S (COMM)/12408-01-2021 ISHIV PATJASHOK 128.05.2024
VERMA VSKUMAR
IKARINA ISHARMA

1310 ICS (COMM) ICS (COMM)/45326-11-2018 IRAM  AVTARASHISH 128.05.2024
IGUPTA VSGOEL
ISUPER
INDUSTRIES
IAND ANR.

10 ICS (COMM) S (COMM)/18108-02-2019 ILATA RANIASHISH 28.05.2024
IGUPTA VSGOEL
ISUPER
INDUSTRIES
JAND ORS.



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#

District Case No. Date ofPetitioner  Advocate Advocate Advocate Date
Registration Name VS Mobile email ID Electronic
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Name Process

1310 ICS (COMM) ICS (COMM)/17118-11-2020 ISUREKHA INEELAM 128.05.2024
IDESIGNS IKUMARI
IP.LTD Vs M/SMALIK

ISRI SAl|
ISAREES
10 ICS (COMM) MP (I) (COMM29-04-2024 IDFC  FIRSTMAYANK 28.05.2024

BANK LTD VsMAHAJA
ISHWETA IN

IGOYAL7876
1310 ICS (COMM) MP (I) (COMM10-05-2024 [HDFC BANKANISH 128.05.2024
ILTD. VsBHOLA
IKETAN
ISHARMA
1310 ICS (COMM) [OMP (I) (COMM10-05-2024 [HDFC BANKANISH 128.05.2024
ILTD. VsBHOLA
ISHEKHAR
IKALU
[TANWAR
10 ICS (COMM) 'S (COMM)/25416-02-2024 IM/s LmcMukesh 128.05.2024
[Enterprises PvtiRanjan
ILtd Vs Shri

ISanjay Kumar

1310 ICS (COMM) ICS (COMM)/53327-03-2023 IMR. RAMESH|VIPIN I29.05.2024
ICHANDER IKUMAR
IBAGGA Vs M/SICHAUDH
IGREENLITE |ARY
IPOLYMERS
ILLP
10 ICS (COMM) °S (COMM)/26920-02-2024 ISona Cereal[Nikhil 29.05.2024

Prducts Private(Garg
Limited \E
Varsha

1310 ICS (COMM) ICS (COMM)/53301-05-2024 ISTATE BANKRajiv I29.05.2024
IOF INDIA Vskumar
IM/S  SHILPA[Thakur
IDESIGNER
ISAREE
[THROUGH
IPROP. SH)|
[UMESH
ICHOUDHARY

10 ICS (COMM) S (COMM)/33906-03-2024 R KBHUPEND 29.05.2024
IManchanda VSER
IMewar  HighSHARMA
[Tech
[Engineering
[Limited



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
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1310 ICS (COMM) [OMP (I) (COMM08-05-2024 TATA IMAYANK [29.05.2024
IMOTORS IMAHAJA
IFINANCE LTDN

Vs TEJ PAL
ICHOUDHARY
10 ICS (COMM) S (COMM)/54902-05-2024 [[CICT BANKISAGAR 29.05.2024

ILTD. VSSHIVAM
ISURINDER WAISWAL
VERMA

1310 ICS (COMM) ’S (COMM)/59113-05-2024 ISTATE BANKBANKE I29.05.2024
IOF INDIA VSsBIHARI
IMR. ISHARMA
IHARGYAN
ISINGH

1310 ICS (COMM) [CS (COMM)/55(02-05-2024 [[CICI BANKSAGAR 29.05.2024
ILTD. VSSHIVAM
ISUNNY WAISWAL
IBHALLA

10 ICS (COMM) °S (COMM)/48(19-04-2024 IBHARTI Vikas 0.05.2024

IKUKREJA VsSharma
IMANOJ
IKUMAR
ILAMBA

1310 ICS (COMM) [CS (COMM)/29%26-02-2024 IShiva JANIL 30.05.2024
[Industries ~VSKUMAR
M/s Soniy.

[Enterprises

10 ICS (COMM) °S (COMM)/39120-03-2024 IState Bank Of|Nirmal 0.05.2024
[India VsKumar
Yatinder Singh
1310 ICS (COMM)

10 ICS (COMM)



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
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1310 ICS (COMM) ICS (COMM)/55102-05-2024 ICANARA [Harpreet 130.05.2024
IBANK VsSingh
IAMEETA JAIN
12 [SH. RAVINDER BEDI, DISTRICT|Central o1 MP (I) COMM k20/2024 [01.05.2024 [TATA IMAYANK [0873347330 [MAYANK_ [06.05.2024
WUDGE, COMMERCIAL COURT IMOTORS IMAHAJA IMAHAJAN
IFINANCE LTD.N 5@GMAI
IV/S PRADEEP| IL.COM
WAGBIR
ISINGH
401 ICS COMM I556/2024  |03.05.2024 ISTATE BANKBIPLAB (9718621607 [ADVOCAT [10.05.2024
IOF INDIA V/SKR. [EBKMASS
IBRIJ MOHAN [MUKHER JIOCIATES @]
WEE IGMAIL.CO
IM
lho1 JOMP (I) COMM 1340/2024  [22.04.2024 [TATA CAPITALJANISH 0811452022 [ANISH_B [10.05.2024
ILTD. V/SBHOLA [HOLA17@
IBASANT IYAHOO.CO|
IBALLABH IM
POSHI & ANR.
ko1 JOMP (I) COMM 88/2024 [27.04.2024 IKOTAK IMAYANK 9873347330 [MAYANK_ [10.05.2024
IMAHINDRA |[MAHAJA IMAHAJAN
IBANK LTDN 5@GMAI
/S KISAN| IL.COM
[TILE
ICOMPANY
lho1 IOMP (I) COMM 1372/2024  [26.04.2024 [HDFC BANKANISH 0811452022 |ANISH_B [13.05.2024
LTD. V/SBHOLA [HOLA17@
IPREM IYAHOO.CO|
ALHOTRA M

13 SH. M.K NAGPAL, DISTRICT|Central INIL
WUDGE, COMMERCIAL COURT

14 [SH. ASHUTOSH KUMAR, DISTRICT|West INIL
WUDGE (COMMERCIAL COURT)

15 [MS. HEMANI MALHOTRA [West 209 ICS(COMM) 87/2024 16.04.2024 IORIX BID 923142242  fabidahmad [14.05.2024
IDISTRICT JUDGE (COMMERCIAL [Extn Block| ILEASING HMED hdvocate@
ICOURT)-02 [FIN SERVIC lgmail.com

IVS. OVE9g
ICOMMUNIC
IATION LTD



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
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(COMMERCIAL COURT)

1364/2024  [24.04.2024 ISHAAH IANURAG [1912480272 [info@electr[t3.05.2024
WINDAL VS,SINGH licfield.in
IELESTOC
[FIELD CO.
16 |SH. DIG VIJAY SINGH, DISTRICT|West 203 IRECOVERY ICS (COMM)18-07-2023 ILANGRO RAHUL [93156701 ILEGALCO [14-04-2024
WUDGE (COMMERCIAL COURT)-03 Extn Block] 535/2023 [INDIA  PVT/SHARMA IMFORT@R]
ILTD. V/d [EDIFMAIL
[UNIQUE .cOM
CHEMICALS
IRECOVERY ICS (COMM)[25-08-2023 IARTHANT ISUSHIL |[NOT INOT I29-04-2024
609/2023 [ENTERPRISES|SHARMA [MENTIONE [MENTION
V/s GIR]| D [ED
[HARDWARE
IRECOVERY ICS (COMM)[20-05-2023 IM/s GARGISAMEER (944446565 [NOT 130-04-2024
Kko6/2023 IROADLINES [SIDHAR IMENTION
IV/s M/s JSSR IED
[TRANSPORT
IRECOVERY ICS (COMM)[14-12-2023 IDIGITAL IHARISH 9811159947 [NOT [20-02-2024
910/2023 IPATANG V/SGAUR IMENTION
IMENDY IED
[ELECTRONICS
IRECOVERY ICS (COMM)[18-01-2023 [THE FEDERALBRIJESH (9891125411 |OFFICEOF 13-05-2024
74/2023 BANK V/KUMAR [BRIJESHK
ISUNIL VERMA[TAMBER [TAMBER@
IGMAIL.CO
IM
IRECOVERY ICS (COMM)[12-03-2024 ISUPER INDIAKIRAN 9560985186 [SUNEJAA [13-05-2024
233/2024 IPAPER  PVT/KUKREJA INDCOMPA
ILTD. V/s INY@GMAI
IBHUVESH IL.COM
IGARG
17 [SH. SANJAY JINDAL, DISTRICTI|West INIL
WUDGE (COMMERCIAL COURT)
18 [SH. AJAY GUPTA, DISTRICT JUDGEWest INIL
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19 [SH. NARESH KUMAR MALHOTRA,West
IDISTRICT JUDGE (COMMERCIAL
ICOURT)
20 SH. ANURAG SAIN, DISTRICTINEW DELHI [NIL
WUDGE (COMMERCIAL COURT)-01
21 [SH. VIDYA PRAKASH, DISTRICIINEW DELHI |25 ICOMMERCIAL ICS/COMM- [31.01.2024 ICANARA ISH. 9718909886 [09.05.2024
WUDGE (COMMERCIAL COURT) ISUIT 0/2024 IBANK VS. |ASHISH
JANAND IMISHRA
IPRAKASH
ICOMMERCIAL ICS COMM —18.03.2024 ISBI VS. S. K|0810343732 [21.05.2024
ISUIT 66 / 2024 IMOHD. SAKIL [SINGH
ICOMMERCIAL ICS COMM —{22.03.2024 ISBI VS. |SH. 9999132159 [21.05.2024
ISUIT 281 / 2024 ISANGITA ISUBRAT
ISINGH [TRIPATHI
ICOMMERCIAL IOMP (Df27.03.2024 IKOTAK IMR. 0811740125 [24.05.2024
ISUIT ICOMM - IMAHINDRA |GAMBHIR
120 / 2024 IPRIME LTD. |SINGH
IVS. VINOD|
IKUMAR
[YADAV
ICOMMERCIAL ICS COMM —{06.02.2024 IM/S ISH. 9910599996 [24.05.2024
ISUIT 113 / 2024 ICUSHAMAN |[DHRUV
IAND IBHAGAT
WAKEFIELD
INDIA PVT]
ILTD Vs
IAHIR
[ENTERPRISES
ICOMMERCIAL [OMP/COM (08.04.2024 [Indiabulls ISH. 0811428913 [24.05.2024
ISUIT M - 75 [Enterprsies LtdANKIT
2024 [Formerly As  [BANATI
ISoril Infral
Resoruces Litd|
Vs
ISivagami
[Ramesh  Prop|
lof
N Siy
ICOMMERCIAL ICS COMM —29.02.2024 IPNB VS. [SH. 9311824970 [24.05.2024
ISUIT 191 / 2024 ISUNITA INDIRA
IKUMARI INARAIN
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ICOMMERCIAL ICS COMM —{22.03.2024 IPRAYAG ISH. 9354940943 [24.05.2024
ISUIT 279 / 2024 IPOLITECH IASHISH
ILTD. VS. [DUTTA
ISHELL
ICOLOURS
22 |[SH. VINEETA GOYAL, DISTRICTINEW DELHI |24 suit for recovery ICS (COMM)[26-04-2024 IBANK OFGEETANJ 9536652588 [02-05-
WUDGE (COMMERCIAL COURT)-03 1374/2024 IBARODA  VSALI 2024
IKRISHAN
IKUMAR ARYA|
IAND ANR.
suit for recovery  [CS(COMM) [04-03-2024 IRITCO ISUSHALI [NOT 13-05-2024
225/2024 [TRAVELS  VSNI SETHI [AVAILABLE

IRHITI SPORTS

[Petition u/s 9 ofOMP (Dp7-05-2023 IM/S CLIX[PUNEET (9810023745 [13-05-2024
JArbitration &(COMM.)/3 ICAPITAL IRAT
IConciliation Act /2023 ISERVICES PVT]
ILTD VS M/S|
ISAFE SUPER|
ISPECIALITY
I[HOSPITALS
suit for recovery  |C.S. 17-05-2023 [ULFEX [Rajeev 9810028877 [21-05-2024
(Comm.)/43 ILIMITED  VS|Agarwal
6/2024 IM/S NAVEEN|
IFOOD AND|
IBEVERAGES
JAND ORS.

23 [MS. SAVITA RAO, DISTRICTSOUTH INIL
WUDGE(COMMERCIAL COURT)

24 [MS. ANURADHA SHUKLASOUTH 6, New[Commercial ICS(COMM) [05.01.2024 Inspired IRAGHU [|9873064721 [RAGHU@ [01.05.2024
IBHARDWAJ, DISTRICT] ICourt l15/2024 [Hospitality [TANDON IKBTLEGAL
WUDGE(COMMERCIAL COURT) Block-I Private Ltd Vi L.COM

A P  Cork

[Industries
6, NewlCommercial ICS 22.02.2024 ISanjay DawraDINESH (9868503817 |[DINESHK [01.05.2024
ICourt (COMM)/11 Vs RB Singh [KUMAR ICHAWLA
Block-I I5/2024 ICHAWLA (@YAHOO.

0.IN

6, New[Commercial ICS(COMM) [19.04.2024 [Habibs ISIMRANJ (0654871449 [SIMRAN.L [04.05.2024
ICourt 220/2024 ICosmetics PvilET SINGH [EGAL@GM|
Block-I ILtd Ar Aman| JAIL.COM

[Habib V|

[Habibs Hairj

Beauty  Prop|

IAnamika

[Sarkar
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6, ICommercial [Execution  [13.05.2024 IM/s MiniVASUNDH|9810319193 17.05.2024
ICourt (Comm.)/46 IPocket Opc PvARA ARA.4129
Block-I 2024 ILtd Vs M/sNAGRATH (@GMAIL.C|
ISwikriti Travels oM
6, New[Commercial ICS(COMM) [20.12.2023 IR S AdvertisingK.G.SHAR (9717408155 |[NOT 21.05.2024
ICourt 670/2023 Vs Unit 83MA IPROVIDE
Block-I |Advertising Inc ID
25 |SH. SANDEEP YADAV South INIL
26 [SH. SANJEEV KUMAR SINGH,South 29, NewlCommercial IOMP(I) 01-05-2024 TATA IMAYANK (9871417355, [contact@shj06.05.2024
ICOMMERCIAL COURT. ICourt (COMM)741 PROJECTS  [BUGHANI eldonlawfir
Block-IT 2024 ILTD. VS| Im.com
IPOWER GRID|
ICORPORATIO
N
29, NewCommercial IOMP(I) 22-04-2024 [TOYOTA IRAJESH [9958726491 [jangraadvo [07.05.2024
ICourt (COMM)715 [FINANCIAL PJANGRA( cate@gamil|
Block-11 2024 ISERVICES P), L.com
INDIA  PVT|
ILTD. VS|
IDODIYA ANIL
K.
29, NewlCommercial ICS(COMM)1 [22-04-2024 IAMAN Vikrant (9990969164 |hoodamukeli3.05.2024
ICourt 9/2024 [TRAVELS VSJHudda shadv@gm
Block-IT [PUNISH il.com
INANDA
29, NewCommercial IOMP(I) 09-05-2024 IKOTAK IRAJESH (9958726491 [jangraadvo [13.05.2024
ICourt (COMM)762 IMAHINDRA PJANGRA( cate@gamil|
Block-11 2024 IBANK VS.P), L.com
IDESHRAJ
29, NewlCommercial ICS(COMM)2[22-04-2024 IManash INAGESH [9818823289 [info@deya [15.05.2024
ICourt 01/2024 [Lifestyle WAR Indkumhar.
Block-1T [Private LimitedKUMHAR( lcom
Vs 4heriP),
[Collection
29, NewlCommercial ICS 07-05-2024 [Crystalpeak [Deepak  [7678609954 fcounsel.deeft5.052024
ICourt (COMM)/22 [Enterprises PviKumar (P), Ipak@gmail
Block-11 I5/2024 ILtd Vs Ritik: L.com
[Tiwari
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29, NewCommercial ICS 23-04-2024 IGOLD PLUS[Naveen 9910411577 . 16.05.2024
ICourt (COMM)/20 IGLASS VS.Chauhan (@gmail.co
Block-IT /2024 JAKANKSHA
29, NewlCommercial ICS 10-05-2024 IState Bank OfSHALINI (989908618 [shaliniupadfi6.05.2024
ICourt (COMM)/23 [India VSUPADHYA| lhyay.advoc
Block-IT [7/2024 ISantosh Y(P), te@gmail.

[Kumari lcom
29, NewCommercial ICS 26-04-2024 ISBI VS[RANI 9643680913 [rbhardwajafi7.05.2024
ICourt (COMM)/21 WOGINDER IBHARDW lssociate@g
Block-11 0/2024 IAJ(P), mail.com
29, NewlCommercial IOMP (Dj15-05-2024 [Kotak IRAJESH (9958726491 [jangraadvo [20.05.2024
ICourt (COMM)/77 Mahindra WANGRA( ate@gamil
Block-IT 9/2024 [Prime Ltd VsP), L.com

Rajesh B
29, NewlCommercial ICS 27-05-2022 INIKE ISHRAVAN 0650682928 unitedmarkf22.05.2024
ICourt (COMM)/32 INNOVATE CVIKUMAR (@unitedan
Block-IT [7/2022 IVS. LARIBANSAL dunited.co

ISHOES
29, NewlCommercial ICS 08-05-2024 Casa 2 StaysKUSHAL [8448119498 [malik.haris[22.05.2024
ICourt (COMM)/22 Pvt Ltd VSBHATTAC lho1@gmail
Block-IT 6/2024 Bineet Tripathi [HARJEE(P| L.com
29, NewlCommercial ICS 18-05-2024 IRDSS Fab PvffShreyek (9711424345 [hreyek@h [22.05.2024
ICourt (COMM)/25 ILtd Vs PublidGupta(P), orizonassoc]
Block-IT 2/2024 [Clothing  Pvi ites.in

Ltd
29, NewlCommercial ICS [17-05-2024 IState Bank OfRANI 9643680913 [rbhardwajafe4.05.2024
ICourt (COMM)/24 [[ndia VSBHARDW lssociate@g
Block-1T 8/2024 IMohan Singh  |AJ(P), Imail.com
29, NewlCommercial ICS 17-05-2024 Raj KumarANSHUL (9910092464 f[smsmayan [24.05.2024
ICourt (COMM)/24 Dhingra Vs MsKULSHRE k@yahoo.c
Block-11 9/2024 ISuper KitchenSTHA(P), m

JAnd Bar Pvi

Ltd
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29, NewCommercial IOMP (Dj02-02-2024 ISIMPLE PAY|YATIKA (9811142718 [NOT I27.05.2024
ICourt (COMM)/32 [FINANCE PVT|CHOUDH JAVAILABL
Block-11 I5/2024 ILTD. VSJARY 1)

ABHIJEET

IDHAR
29, NewlCommercial ICS 20-05-2024 IState Bank Of/A.K. 9999132159 fakroutadvo [28.05.2024
ICourt (COMM)/25 [India VSROUT (P), ate@gmaill
Block-IT k/2024 ISandeep L.com
29, NewCommercial ICS 20-05-2024 ICanara Bank VSNILENDU (9999050853 ilenduvats}28.05.2024
ICourt (COMM)/25 IRekha Kant IVATSYAY ayan@gm
Block-11 6/2024 IAN(P), hil.com
29, NewlCommercial ICS 14-05-2024 IManash INAGESH [9818823289 [info@deya [28.05.2024
ICourt (COMM)/23 Lifestyle WAR indkumhar.
Block-IT 9/2024 [Private Limited KUMHAR(| lcom

Vs 4herP),

[Collection
29, NewlCommercial IOMP (Dj21-05-2024 (Cnh IndustrialRAJESH (9958726491 [jangraadvo [29.05.2024
ICourt (COMM)/85 ICapital  IndiaJANGRA( cate@gamil|
Block-11 6/2024 Pvt Ltd VdP), L.com

IGurpreet Singh
29, NewlCommercial IOMP (Dj21-05-2024 Cnh IndustrialRAJESH (9958726491 [jangraadvo [29.05.2024
ICourt (COMM)/85 (Capital  IndiaJANGRA( lcate@gamil
Block-IT [7/2024 [Pvt Ltd VsP), L.com

IGagandeep

[Singh Dhillon
29, NewlCommercial IOMP (Dj21-05-2024 (Cnh IndustrialRAJESH (9958726491 [jangraadvo [29.05.2024
ICourt (COMM)/85 ICapital  IndiaJANGRA( cate@gamil|
Block-11 8/2024 Pvt Ltd VdP), L.com

Vaibir
29, NewlCommercial IOMP (Dj21-05-2024 Cnh IndustrialRAJESH (9958726491 [jangraadvo [29.05.2024
ICourt (COMM)/85 (Capital  IndiaJANGRA( lcate@gamil
Block-IT 9/2024 [Pvt Ltd VsP), L.com

Maichell Maish
29, NewlCommercial IOMP (Dj21-05-2024 Cnh IndustrialRAJESH (9958726491 [jangraadvo [29.05.2024
ICourt (COMM)/86 ICapital  IndiaJANGRA( cate@gamil|
Block-11 0/2024 Pvt Ltd VdP), L.com

Vagat Singhl

[Earth Mover
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29, NewCommercial IOMP (D[18-05-2024 [Toyota 9958726491 [jangraadvo [29.05.2024
ICourt (COMM)/80 [Financial WANGRA( lcate@gamil|
Block-11 13/2024 IServices IndialP), L.com
ILtd Vi
[Raydhan K|
Rathod
29, NewlCommercial IOMP (D|18-05-2024 [Toyota IRAJESH (9958726491 [jangraadvo [29.05.2024
ICourt (COMM)/80 [Financial WANGRA( ate@gamil|
Block-IT k/2024 IServices IndialP), L.com
ILtd Vs Rupal
IVipulbhai
INakrani
27 SH. LOKESH KUMAR SHARMA,South INIL
IDISTRICT JUDGE(COMMERCIAL|
ICOURT)
28 [SH. LAL SINGH, DISTRICT JUDGE E(XETH- INIL
T
29 [MS. NEELAM SINGH, DISSTRICTSOUTH- 4 ICS/COMM/1002 [10/20/23 [M/S SHINNEHA RAI [N/A IN/A k5415 lu/2/24
WUDGE AST 2023 IASSOCIATES
VS. M/
IPOPULAR
ISOIRIT
IOMP/I/COMM/1 |5/16/24 ICONSOLIDA BHAVIKA |[N/A IN/A 5429 4/3/24
I5/2024 TED [KOHLI
IENGINEERIN|
G VS. HERO|
IELECTRIC
130 |[SH. AJAY KUMAR JAIN OUTH- INIL
AST
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IMS. ANU GROVER BALIGA ICommercial Suit |[CS 02-05-2024 IArun 9.90E+009 farunbhard
[EAST (COMM)/3 INATIONAL [Bhardwa 2j1206@g
28/2024 IBANK Vs Shjj(P), Imail.com
Om Prakash|
Baisoya
ICommercial Suit OMP 03-05-2024 [Magic InfolMAYANK|9.81E+009 |mayankgoy|-
(COMM)/4 |Solutions IGOEL(P), lal2@yahoo|
k/2024 [Private lcom
ILimited Vs
Manav
[Chawla
ICommercial Suit [CS l04-05-2024 [INDIAN Harshit [7417442181 [hguptag66 f-
(COMM)/3 IOVERSEAS |Gupta(P) (@gmail.co
136/2024 IBANK Vs D S|,
Hewellers
land Ms|
[Darshana
[Sharma
ICommercial Suit |[CS 07-05-2024 ekha GoyalVikas 1.00E+010 |vikasgarga |-
(COMM)/3 EPROPRIETO Garg(P), ldv2o11@g
Ku1/2024 ) Vsi Imail.com
[International
[Print- O -Pac|
ILimited
ICommercial Suit [CS 09-05-2024 [M/S  TRUERAJESH (8076174381 [liticorpjurisf-
(COMM)/3 INORTH l:‘KUMAR( ts@gmail.c
49/2024 TECHNOLOG/P), lom
IIES PVT LTD|
Vs Mr|
IMoreshwar
INamdeorao
Bangade
ICommercial Suit [CS 14-05-2024 [Triveni CargoRajesh [9968178255vkburdhia |-
(COMM)/3 [Express [kumar(P (@gmail.co
I59/2024 India Private)), Im
Limited
[Through
[Pramod
[Kumar
Mishra Vs|
IM/S Sheel
ICommercial Suit OMP 14-05-2024 [BBR INDIAISHOBHI 9773512133 [legal@shra |-
(COMM)/4 [PVT LTD VaT anshsingh
8/2024 IATS HousingKULSHR L.com;
Pvt Ltd I[ESTHA(P)| shobhit@le
D, lgaloids.co
m
ICommercial Suit [CS 16-05-2024 gmt AlpnalVikas 9811379676 [vksbht6 @g |-
(COMM)/3 umai Sadh/Bhatia(P)| mail.com
[70/2024 Vs  Vaibhav,
IMawandia
land ors|
(Partners of]
IM/S KVNM|
Trade)
ICommerecial Suit [CS 16-05-2024 [M/s Worldamarend [9599801185joutsmartad}-
(COMM)/3 IClass ra kumar ocate@gm
[71/2024 IGourmet dubey(P) hil.com
IFoods Pvt Lid,
Vs M/s S
Souls
[Hospitality
Pvt Ltd
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[EXECUTION [EXECUTIO17-05-2024 |[M/s PragatiNidhi 9.95E+009
ICOMM N [Enterprises [Parashar Inparashar
(COMM)/1 Vs Regional/(P),
132/2024 [Labour
[nstitute
[Faridabad
ICommercial Suit EXECUTIO[20-05-2024 [MR P ID.ASHO [9871588474/rajagopalanf-
IN IGUPTA V]§|K Lashok@gm|
(COMM)/1 M/s AriaRAJAGO lail.com
134/2024 [Buildcon [PALAN(P
[Private D,
ILimited
ICommercial Suit |[CS 20-05-2024 [Y S KhanMOHD (6397353571 fsifmack@ |-
(COMM)/3 ISteel WorksASIF(P), lgmail.com
88/2024 Vs  Esthetic
[Buildtech
[Private
ILimited and|
IAnr
ICommercial Suit [CS 27-05-2024  [Punjab IVikram |9811244209}vikramgola |--
(COMM)/2 INational iGola(P), (@gmail.co
Ku39/2024 Bank Vs Shril Im
(Chanderkant
Whaband Ors
ICommercial Suit [CS 20-05-2024 tate Bank OfSuchita [9.90E+009 fagnihotrisuf-
(COMM)/2 ndia Vs ShriDixit(P), chita@gma
KW54/2024 ijender il.com
ingh
ICommercial Suit EXECUTIO[]24-05-2024 [TUSKER ISHITA [9971067110 jnot -
IN MTECHNOMA [SEHGAL( Imentioned
(COMM)/1 TE PVT LTD]P),
139/2024 Vs M/
[PROMOTION|
AL CLU!
JAND ORS
ICommercial Suit EXECUTIO[29-05-2024 [Intra TechHemant (8.80E+009 |mittal612@}-
IN IComputers [Sharma( lgmail.com
(COMM)/1 Pvt Ltd VsP),
u1/2024 IMohit Kumarj
IGupta
132 [SH. BHUPESH KUMAR [ISOUTH- INIL
[EAST
133 [MS NIRJA BHATIA [ISOUTH- 30 ICOMMERCIAL [471/22 20.05.2022 [M/S EnlovaSh 9.90E+009 [rajeevnaya [18.05.2024
[EAST IPvt Ltd VsRajeev Ini.adv@gm|
IM/S Tri ayan il.com
ILine
IComputers
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ILtd

ICOMMERCIAL [352/22 11.04.2022 9818811093[mksinha@] i77.05.2024
umar@ ISinha wyer.com
[Tottoo
lkumar M/S V|
IB Computers|
IVS Zia Unfral
[Engineering
Pvt Ltd
ICOMMERCIAL [284/24 15.04.2024 [MVS Sh. 9.87E+009 [munishchh [28.05.2024
[Engineering [Munish oker1980@
Pvt Ltd VsiChhoker lgmail.com
[Yazadani
[Steel and|
[Power Ltd
ICOMMERCIAL [272/24 10.04.2024 [M/S NarulaSh. Anill1.00E+010 /g.gujral@ [29.05.2024
[Paneer StoreK.Gujral lgmail.com
IVS M/s Flaps|
[Hospitality
ICOMMERCIAL [283/24 15.04.2024 [Akshita ITMs. 9.81E+009 [hamratamal25.05.2024
|Solutions PviNamrata ik@yahoo.
ILtd VS JNSMalik lcom
ISystech  Pvi
ILtd
ICOMMERCIAL [150/24 07.03.2024 [M/S Salorali}l. Ajay|9868112556jaymalviyal27.05.2024
[InternationalMalviya law@yahoo
ILtd Vs L.com
Kortek
[Electronics
India Ltd.
ICOMMERCIAL ([352/22 11.04.2022  [Mr. TituSh M K9818811093|mksinha@1f17.05.2024
[Kumar@ ISinha wyer.com
[Tottoo
lkumar M/S V|
B Computers|
IVS Zia Unfra]
[Engineering
IPvt Ltd
ICOMMERCIAL [147/2024 [02.03.2024 [Indian Sh. 9.90E+009 [ujjwallawfi29.05.2024
lOverseas Ujjwal Im@gmail.c
Bank VsKumar m
IAnkit Khular
& Ors
ICOMMERCIAL [295/2024 [20.04.2024 [B K TradersSh Manoj9810675719 |ADVOCAT [28.05.2024
Vs The NewKumar [ESINDIA@
India IYAHOO.CO|
IAssurance Coj LIN

35

IDISTRICT
ICOURT)

[SH. RAJ KUMAR TRIPATHI,

JUDGE(COMMERC

OUTH-
AST

INIL




District

ISH. ARVIND KUMAR, DISTRICT]
WUDGE, COMMERCIAL COURT-02

Case No.

Date

ofPetitioner  Advocate

Registration Name VS
Respondent

Name

Advocate
Mobile
Number

Advocate
email ID

Date o
Electronic
Service [}
Process

137

ISH. CHANDRA SHEKHAR,'EAST
IDISTRICT JUDGE, COMMERCIAL
ICOURT-02

101 ICS COMM 128/2024  [19-04-2024 ISUDHANSHU [RAJESH (9810194135 [r_mahindr J04-05-2024
IMAHESHWAR [MAHIND @rediffm
[ V/S TOPRU il.com
[TUITIONS
IAND
ICOPUTER
ICENTRE

101 ICS COMM 134/2024  [23-04-2024 IMEENU IRAJESH [9810194135 [r_mahindr j04-05-2024
MAHESHWAI}JMAHIND lu@rediffm
I V/S DEEPAKRU il.com
IMAHESHWAR
L

101 ICS COMM 125/2024  [18-04-2024 IPUNJAB IMOHIT  [8800792205 [mohitrajad j06-05-2024
INATIONAL RAJ ocate@gm|
IBANK V/§| il.com
ISUSHMA DEVI

101 ICS COMM 120/2024  [10-04-2024 IAMIT KUMARVIPIN 9312203957 |vipindilawaljo6-05-2024
IGOYAL V/SDILAWAR ri83@gmai
IFIRST CRUSH[I .com
ICAFE PVT|
ILTD.

101 ICS COMM [116/2024 09-04-2024 IPUNJAB &RAVINDE (9213527046 fadvravinde J08-05-2024
ISIND BANKR GAUR Ir38 @gmail)|
V/S  BALRAJ| lcom
ISINGH BHATI

101 ICS COMM 124/2024  [16-04-2024 IBANK OHUMESH (9910568669 fadvumeshj j09-05-2024
IBARODA V/SJOSHI shi@gmai
IAMIT L.com
ISUKHIJA

101 ICS COMM 63/2024 19-02-2024 IM/S SONIKAILASH |9711133630 [rohit.praka [15-05-2024
[THREAD V/SCHAND shlegaradvi
IM/S DYNAMIC| ser@gmail.
IAURA LLP & lcom
IORS.

101 ICS COMM 145/2024  [06-05-2024 ILAVISH JAIN[SAMEER (9444446565 fameer.sid [17-05-2024
V/S M/S[SIDHAR har@metro
ISKOOLDRESS. politanlegall
I[N PVT. LTD. Lin




District

Court
Room

Case Type

ICS COMM

Case No.

100/2024

Date

ofPetitioner

Registration Name VS
Respondent

19-03-2024

Name

IM/S ECOTEK|
INFRAIN PVT)

IPULSE SOLAR|
ISYSTEM PVT,|
ILTD.

Advocate Advocate Advocate

LTD. V/S M/SSINGH

Mobile email ID
Number

188002193698

Date
Electronic
Service
Process

i7-05-2024

101

ICS COMM

99/2024

16-03-2024

ISAROJ
ISINGHAL

IBANK OFSUDHA
BARODA V/S[SHUKLA

7428611468 [advsudhas
lhukla@gm
il.com

20-05-2024

101

ICS COMM

133/2024

23-04-2024

PNB V/S M/S
ISAFEX INC.

ISUNAV
IRASTOGI

7838389845 |sunavrustgi
(@gmail.co

p1-05-2024

101

ICS COMM

136/2024

27-04-2024

[TATA SPIRTZ
[FOODS &
BEVERAGE
v/s NEW,
IGROWTH
IWINE &
SPIRITS PVT)|
LTD.

IPRANAV
IKANTI

9891026402 [pranavlegal
(@gmail.co
Im

22-05-2024

101

ICS COMM

126/2024

18-04-2024

ICRAFTECH
INFRA
IPROJECTS
ILLP V/S THE
ISTUDIO  XP|
IMANAGEMEN

T
ICONSULTAN
IS PVT. LTD.

IAYUSHI
IAGARWA
IL

9899604908 |ayushi.agar
al.g871@
lgmail.com

p4-05-2024

101

ICS COMM

U27/2023

06-11-2023

PARSVNATH
IDEVELOPERS
LTD. v/,
IMINISO
LIFESTYLE
PVT. LTD.

IMANORA
INJAN
ISHARMA

7503232925 [samansari
(@knm.in

30-05-2024

138

ISH. SANJEEV KUMAR MALHOTRA,

o1

INORTH-

IDISTRICT JUDGE (COMMERCIAL)-EAST

201, Ne
Building
IKKD

ICS(COMM)

22/2024

14.02.2024

Vs  Sanjeev|
IKumar

INanak ChandMUNISH

IKUMAR

9315520612  [munishmb
ld@gmail.cof

29.05.2024

139

IDISTRICT JUDGE, COMMERCIAL
ICOURT

[SH. BRIJESH KUMAR GARG,Shahdara

l4o

IMS. KIRAN BANSAL, DISTRICT]
WUDGE, (COMMERCIAL COURT)

INIL

[ROOM
INO 208

ICOMMERCIAL
ICIVIL

ICs comm|
128/2024

17-02-2024

Werben Indial
Vs Mahagun|
(india)

Abhay
IPANDEY

9958760086 [advocateab
aypandey
(@gmail.co

7.05.2024




District

Case No.

Date

ofPetitioner

Registration Name VS
Respondent

Name

Advocate

Advocate
Mobile
Number

Advocate Date o

email ID Electronic
Service [}
Process

ICOMMERCIAL ICs comm)|17-02-2024 Werben India Abhay 9958760086 fadvocateab [07.05.2024

INO 208 [CIVIL 129/2024 Vs LogixPANDEY lhaypandey

[Heights (@gmail.co
[ROOM [COMMERCIAL ICs commf12/08/2023 ISumit  Kumar| Sarita 8851065938 [guptalegalc09.05.2024
INO 208 [CIVIL 616/2023 Vs Gupta onsultion13|

IMEGAICONS (@gmail.co

IWEBNIOS(OP Im

IC) PVT. LTD
[ROOM ICOMMERCIAL ICs comm|29.04.2024 Bank Of BarodalGeetanjali (9717616702 fhivam6feb09.05.2024
INO 208 [CIVIL 259/2024 Vs Jatin[Sharma (@gmail.co

IGoswami
[ROOM [COMMERCIAL ICs comm05.04.2024 [Ravi AggarwalBharat 9868300000 |pharatgupt [10.05.2024
INO 208 [CIVIL 221/2024 IProp Of Ms FablPrakash larkca@gmal

[[ndia Vs Sanja; il.com

[Khera
[ROOM [COMMERCIAL ICs comm (01.04.2024 IState Bank Of|Gopal 9990065660 [rmdislribut18.05.2024
INO 208 [CIVIL 11/2024 [India Vs RandiriChand rs84@gm

Chaudhary ISharma hil.com
[ROOM [COMMERCIAL ICs comm03.05.2024 [Rahmatullah |[MOHAMM]|9350221670 |consltdaanif20.05.2024
INO 208 [CIVIL 265/2024 Vs MayasheelAD sh@gmail.c|

Retail IndiaDANISH m

Limited
[ROOM |COMMERCIAL ICs comm(18.05.2024 IM/s Lion JeansSidhant 9650677902 kidhantdhi [27.05.2024
INO 208 [CIVIL 299/2024 Vs ArvindDhingra Ingra@adve

[Kumar And| lelsidhantdh

ISons lingra.com
[ROOM [COMMERCIAL ICs comm(13.05.2024 [Punjab ISanjay 9871980045 fsanjayki9o [27.05.2024
INO 208 [CIVIL 278/2024 [National BanklKumar B@gmail.c

Vs Rihan| m

[Sanitations

[Through

IProprietor Shri

ILiyakat
[ROOM [COMMERCIAL ICs comm22.05.2024 [Punjab IMohit 8800792205 [moheetraja[31.05.2024
INO 208 [CIVIL [302/2024 INational Bank{ ldvocate@g

Vs Rakesh Jain mail.com




District Court Case Type Case No. Date ofPetitioner  Advocate Advocate Advocate Date o
Room Registration Name VS Mobile email ID Electronic
Respondent Number Service o

Name Process

H. SURENDER S. RATHI

42 [Sh. Pawan Kumar Matto DJ (COMM- INIL
04)

kU3 [MS. PREETI AGARWAL GUPTA,North-West [NIL
IDISTRICT JUDGE, (COMMERCIAL
ICOURT)




District Court Case Type Case No. Date ofPetitioner  Advocate Advocate Advocate Date o
Room Registration Name VS Mobile email ID Electronic
Respondent Number Service o

Name Process

H.VINOD YADAV North-West

45 SH. GORAKH NATH PANDEY,North INTL.
[DISTRICT JUDGE (COMMERCIAL)

K6 SH. PANKAJ GUPTA, DISTRICTSOUTH INIL
HUDGE (COMMERCIAL) IWEST
K7 MS. SAVITA RAO, DISTRICT] INIL

WDUGE, COMMERCIAL COURT-
02/SH. VIKAS DHULL, DISTRICT]
WUDGE, COMMERCIAL COURT.

48 |SH. RAKESH SYAL, DISTRICT] INTL.
UUDGE, COMMERCIAL COURT-
03/SH. AMIT BANSAL, DISTRICT]
DUDGE, COMMERCIAL COURT-03

K9 [SH. RAKESH PANDIT, DISTRICTSOUTH INIL
WUDGE, COMMERCIAL COURT-03 [WEST

Total 157




IList of total no. of cases randomly allocated during the month of May-2024

[TIS HAZARI COURT

DISTRICT

COURT NAME

H. SANJEEV KUMAR AGGARWAL,
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-01

COURT CASE TYPE

NO.

784

CASE COUNT (No.
of cases randomly|
allocated)

ICS (COMM)

ICounter Claim

IOMP (I) Comm

Misc. DJ

[Execution (Comm)

2 [TIS HAZARI COURT

ICENTRAL

WUDGE (COMMERCIAL COURT)-02

[SH. RAJESH KUMAR GOEL, DISTRICT;85

ICS (COMM)

12

[OMP (I) (COMM)

lOMP (COMM)

IM/DJ

[EXECUTION

IM.EXECUTION

I3 [TIS HAZARI COURT

ICENTRAL

IMS. ILLA RAWAT

786

ICS DJ

ICS (COMM)

IOMP (I) Comm

Misc. DJ

[Execution (Comm)

%3 [TIS HAZARI COURT

ICENTRAL

IMS ANIL KUMAR SISODIA, DISTRICT]
WUDGE, COMMERCIAL COURT-04

787

ICS(COMM)

16

[EX (COMM)

IOMPI (COMM)

RP (CIVIL)

ICONTEPMT




5 [TIS HAZARI COURT ICENTRAL ISH. UMED SINGH GREWAL DISTRICT}788 ICS(COMM) 16
WUDGE (COMMERCIAL COURT)-05
[EX (COMM) 3
[OMPT (COMM) 13
(OMPI (COMM) 2
IMISC DJ 1
6 [TIS HAZARI COURT ICENTRAL ISH. NIKHIL CHOPRA, DJ COMM-06 TIS[789 ICS(COMM)/OMPi/EXECUTION 20
[HAZRI COURT CENTRAL DELHI ARBT.
7 TIS HAZARI COURT ICENTRAL ISH. MUKESH KUMAR GUPTA,) ICS(COMM) 15
IDISTRICT JUDGE, COMMERCIAL
ICOURT-07
(OMP(I) COMM +OMP(COMM) 9
IEXECUTION 1
IMISC DJ +CONTEMPT 4
8 [TIS HAZARI COURT ICENTRAL [SH. AMIT KUMAR, DISTRICT JUDGE,Central [CS(COMM) 5
ICOMMERCIAL COURT-08
IOMP (COMM) 3
IMISC. DJ 4
IOMP (I) (COMM) 9
9 [TIS HAZARI COURT [CENTRAL ISH. DEEPAK GARG, DISTRICT JUDGE,Central [E-FILLED 29
ICOMMERCIAL COURT-09
[TRANSFER RECEIVED NIL
[Execution o
Misc DJ o
IOMP (I)(COMM) o
10 [TIS HAZARI COURT ISH. AJAY PANDEY, DISTRICT JUDGE,Central [CS(COMM) o
ICOMMERCIAL COURT
1 [TIS HAZARI COURT [SH. SANJAY SHARMA, DISTRICT|Central [Total cases were e-filed in the| 28
WUDGE, COMMERCIAL COURT imonth of May 2024
2 [TIS HAZARI COURT ISH. RAVINDER BEDI, DISTRICT JUDGE,[Central [CS(COMM) 7
ICOMMERCIAL COURT




IOMP(I)COMM

[ARB(A)COMM

[EXECUTION

3

[TIS HAZARI COURT

SH. M.K NAGPAL, DISTRICT JUDGE,
ICOMMERCIAL COURT

ICentral

ICS(COMM)

15

|Arbitration Cases (OMP(I)Comm)
& OMP (COMM)

IEXECUTION(Comm)

[TOTAL

230

4

[TIS HAZARI COURT

5

16

7

IWEST

SH. ASHUTOSH KUMAR, DISTRICT]
WUDGE (COMMERCIAL COURT)

789

ICS

IContempt Petition

[Execution

IContempt Petition

Misc

IMS. HEMANI MALHOTRA, DISTRICT]
WUDGE (COMMERCIAL COURT)-02

ICS COMM

21

MP COMM

[EXECUTION COMM

IMISC DJ

IWEST

SH. DIG VIJAY SINGH, DISTRICT]
WUDGE (COMMERCIAL COURT)-03

[Recovery

16

[Execution (Comm)

Misc DJ

ICounter Claim

|Arbitration Case/
MP(I)Comm/ Misc. Comm

ISH. SANJAY JINDAL, DISTRICT JUDGE]
((COMMERCIAL COURT)

West

ICS (COMM)

12

[Execution (comm)

[OMP (COMM)




[OMP (I) (COMM)

MP (T) (COMM)

IMISC. DJ

18 ISH. AJAY GUPTA, DISTRICT JUDGEWest OMP (I) (COMM.)
((COMMERCIAL COURT)

ICS (COMM.)

[EX (COMM)

Misc- DJ

IOMP (Comm)

o SH. NARESH KUMAR MALHOTRA,West  [CS(COMM)
DISTRICT JUDGE (COMMERCIAL
ICOURT)

IOMP(I)(COMM)

IEXECUTION

ICOUNTER CLAIM

IMISC DJ/ CIV DJ

IARB A (COMM)

lOMP (COMM)

[TOTAL

20 IPATIALA HOUSE COURT INEWDELHI |SH. ANURAG SAIN, DISTRICT JUDGEY ICS(COMM)
(COMMERCIAL COURT)-01

IARBITRATION U/S 9

[ARBITRATRATION U/S 34

IMISC. DJ/COUNTER CLAIM

EXECUTION(COMM)

21 ISH. VIDYA PRAKASH, DISTRICT JUDGE24 ICS (COMM)
((COMMERCIAL COURT)

[EX(COMM)

[OMP (COMM)

MP (I) (COMM)




IARB. A 1
IMISC. DJ 3
22 ISH. VINEETA GOYAL, DISTRICT JUDGE]| BJECTION uU/S 34| 10
(COMMERCIAL COURT)-03 IARBITRATION CONCILIATION]
IACT
ISUIT FOR RECOVERY 22
SUIT FOR TRADEMARK 4
[EXECUTION PETITION 7
PETITION U/S 9 OH 13
IARBITRATION &
ICONCILIATION ACT
[TOTAL 187
23 [SAKET COURT [SOUTH MS. SAVITA RAO, DISTRICT]614 [cS (coMM) 17
WUDGE(COMMERCIAL COURT)
614 [EX. COMM. 3
614 IOMP-COMM 1
614 IOMP (I) COMM. 33
24 [SAKET COURT SOUTH IMS. ANURADHA SHUKLA BHARDWAJ, 503 ICS (COMM) 7
DISTRICT JUDGE(COMMERCIAL
ICOURT)
503 [EX. COMM. 6
1503 IOMP (I) COMM. 34
25 ISH. SANDEEP YADAV 614 IcS (comm) 6
614 [EX. COMM. 1
614 IOMP-COMM 1
614 MP (I) COMM. 33
26 ISH. SANJEEV KUMAR SINGH,|503 ICS (COMM) 14
ICOMMERCIAL COURT.
MP (I) COMM. 39
27 ISH. LOKESH KUMAR SHARMA,| ICS (COMM) 8
IDISTRICT JUDGE(COMMERCIAL
ICOURT)
[EX. COMM. 1
IOMP (I) COMM. 35
[TOTAL

239




28

[Saket COURT

29

[SOUTH-EAST

ISH. LAL SINGH, DISTRICT JUDGE

502

ICOMMERCIAL

2

IMS. NEELAM SINGH, DISSTRICT JUDGE]

613

ICOMMERCIAL

30

ISH. AJAY KUMAR JAIN

ICommercial Suit,
[Petition u/s. 34 of|
|Arbitration and Conciliation|
Act &

[Execution Petition

31

IMS. ANU GROVER BALIGA

ICommercial Suit,
[Petition u/s. 34 of]
Arbitration and Conciliation|
Act &

[Execution Petition

132

ISH. BHUPESH KUMAR

ICommercial Suit,
[Petition u/s. 34 of]
|Arbitration and Conciliation|
Act &

[Execution Petition

19

133

IMS NIRJA BHATIA

34

ISH. RAJESH KUMAR SINGH

ICommercial Suit,

[Petition u/s. 34 of Arbitration and|
[Conciliation Act &

[Execution Petition

R7




135 ISH. RAJ KUMAR TRIPATHI, DISTRICT MP ( COM) -3, CS (COMM)-06 ,i15
WUDGE(COMMERCIAL COURT) [EX-03
[TOTAL 124
36 [KARKARDOOMA [EAST ISH. ARVIND KUMAR, DISTRICT JUDGEJi2 [CS(COMM-74) 14
ICOMMERCIAL COURT-02
12 [OMP(COMM)-73 1
2 MP (COMM)-78 o
37 [KARKARDOOMA [EAST SH. CHANDRA SHEKHAR, DISTRICT] ICS(COMM-74) 18
WUDGE, COMMERCIAL COURT-02
IOMP(COMM-73) 4
IOMP (COMM)-78 o
[TOTAL 37
38 [KARKARDOOMA INorth-East SH. SANJEEV KUMAR MALHOTRA,74 ICS (COMM) 10
IDISTRICT JUDGE (COMMERCIAL)-01
MP (I) (COMM) (o]
IOMP (COMM) o
IMISC. DJ 2
[EXECUTION PETITON 3
[Total 15
139 [KARKARDOOMA [SHAHDARA ISH. BRIJESH KUMAR GARG 157 ICS(Comm) 20
[EXECUTION 4
IMISC.DJ CASE 2
MP(E)COMM o
IRESTORED 1
4o IMS. KIRAN BANSAL 156 ICS(Comm) 18
56 EX COMM 3




156 mp comm 1
156 IOMP COMM 1
l41 |SH. SURENDER S. RATHI ICS(Comm) 15
IOMP(COMM) o
IMISC.DJ CASE o
IOMP (I) Comm o]
[Execution 9
U2 ISh. Pawan Kumar Matto DJ (COMM-04) ICS(COMM) 9
[Ex 2
IRBT/RESTORED 1
[Total
43 [Rohini Court [North-West IMS.  PREETI AGARWAL GUPTAJ;58 42
IDISTRICT JUDGE, (COMMERCIAL CS(COMM)
ICOURT)
20
OMP
6
MISC DJ
EX 3
44 ISH.VINOD YADAV 759 43
CS(COMM)
29
OMP
14
MISC DJ
8
EX
Total 165
s [Rohini Court [North ISH. GORAKH NATH PANDEY, DISTRICT{;60 [cs(coMM.) 87
WUDGE (COMMERCIAL)
MP (I) COMM 2
[OMP (COMM) )
[EXECUTION 12

Misc. Application DJ




[Total

109

146

[IDWARKA COURTS

ISOUTH WEST

ISH. PANKAJ GUPTA, DISTRICT JUDGE|
(COMMERCIAL)

ICS (COMM)

17

MP (COM)

IARB (COM)

MP (I) (COMM.)

IOMP (T) (COMM)

MP (MISC) COMM

[OMP (E) (COMM)

7

[IDWARKA COURTS

ISH. VIKAS DHULL, DISTRICT JUDGE,
ICOMMERCIAL COURT.

ICS (COMM)

11

IOMP (COM)

IARB (COM)

[OMP (I) (COMM.)

[OMP (T) (COMM)

IOMP (MISC) COMM

[OMP (E) (COMM)

48

[IDWARKA COURTS

ISH. AMIT BANSAL, DISTRICT JUDGE,
ICOMMERCIAL COURT-03

lcs (comM)

15

IOMP (COM)

IARB (COM)

[OMP (I) (COMM.)

IOMP (T) (COMM)

IOMP (MISC) COMM

[OMP (E) (COMM)

49

SH. RAKESH PANDIT, DISTRICI]
WUDGE, COMMERCIAL COURT-03

lcs (comM)

IOMP (COM)

IARB (COM)




[OMP (I) (COMM.) o

[OMP (T) (COMM) o
[OMP (MISC) COMM o
—

GRAND TOTAL
1344




[List of cases where Case Management Hearing was held during the month of May-2024

Sr.Court
No

District Court
Room

Case Type

Case No.

Date ofPetitioner
Registratio Name VS

n

Respondent
Name

ISH. SANJEEV KUMAI

IAGGARWAL,
WUDGE
ICOURT)-01

DISTRICT
(COMMERCIAL

Date of Case Management Hearing

Framing
the
Issues

Listing o
tnesses

vit it of Written
Evidence Arguments

Oral
Argumeni
s

Other
tages/Hea
ring Date

1301, uit for(CS COMM-26.09.2022 |[LOKDHUN  |------ [17.05.2024 |07.06.2024/07.06.202 [03.07.2024 |03.07.20 |-------
[Extension[Recovery [2250/2022 [TELEMEDIA 24
Block, Tis| [PVT. LTD. VS|
[Hazari IM/s. SHREE
[Courts, [DURGA
Delhi IMULTI
[TRADE PVT|
i Tn
301, [Suit for,CS COMM-+23.11.2023 [PRATEEK  [-------- [15.05.2024 |06.06.2024/06.06.202 [12.07.2024 [12.07.202[------
[Extension[Recovery l1515/2023 PAIN VS| l la
Block, Tis| ISANJAY
[Hazari JARORA
ICourts,
IDelhi
1301, [Suit forCS COMM-26.11.2022 JANIL KUMAR 08.07.2024[22.07.2024[22.07.202 [07.08.2024 [07.08.20
[Extension[Recovery [2562/2022 IGARG VS| 24
Block, Tis| [LOKESH
[Hazari [KUMAR
ICourts, IGARG
IDelhi
I301, [Suit forCS COMM-21.08.2021 [|SIR  GANGA|------- 06.06.2024[10.07.2024 [10.07.202 [29.07.2024 [29.07.20 |-----
[Extension[Recovery [2902/2021 [RAM a4 24
Block, Tis| [HOSPITAL VS|
[Hazari IVIMAL
ICourts, KUMAR
IDelhi
i301, [Suit for,CS COMM-/03.03.2023 [CAPITAL  [------—-- [11.07.2024 [25.07.2024 [25.07.202 [06.08.2024 |06.08.20 [--------
[Extension[Recovery  [399/2023 ICABLES 23 24
Block, Tis| [INDIA  PVT|
[Hazari [LTD. VS|
[Courts, INATASHA
Delhi ICONSTRUCTI
ION
i301, [Suit forCS COMM-/05.11.2022 [WOLTERS  [---------- 03.07.2024/26.07.202426.07.202 [13.08.2024 [13.08.202f------
[Extension[Recovery [2453/2022 [KLUWER - 4 la
Block, Tis| [NDIA  PVT|
[Hazari [LTD. VS|
ICourts, JAMIT BOOK]|
Delhi ICO. LTD.
1301, [Suit forlCS COMM-[27.04.2023 [HARI OM VS.[20.05.20(08.07.2024[12.07.2024 [29.07.202 [27.08.2024 [27.08.20 |------
[Extension[Recovery [702/2023 ISATENDER |24 24
Block, Tis| IKUMAR
[Hazari
[Courts,
IDelhi
1301, [Suit forlCS COMM-{03.03.2023 [PRAVEEN - [22.07.2024 [22.07.2024[22.07.202 [14.08.2024 [14.08.202}-------
[Extension|Recovery  |400/2023 [KUMAR JAIN| u l4
Block, Tis| [VS. SMOOTH|
[Hazari IMOTORS
[Courts,
IDelhi
1301, [Suit for,CS COMM-05.05.2022 [NORTHEX 01.07.2024 [30.07.202430.07.202 [20.08.2024 [20.08.20 [------
[Extension[Recovery  [1199/2022 JAND CO. VS| 23 24
Block, Tis| ISUMANJEET
[Hazari KAUR
[Courts,
IDelhi
i301, [Suit forlCS COMM-o1.11.2023 [RAMESHWAR [18.07.2024 [24.07.202417.08.202 [03.09.2024 [03.09.20
[Extension[Recovery [1458/2023 [LAL  FOODS| 4 24
Block, Tis| [PVT. LTD. VS|
[Hazari [KAPASAN
ICourts, JAGRO  PVT|
Delhi [LTD.
301, [Suit forlCS COMM-22.12.2021 [HIND FOILS}--------- [22.07.2024(05.08.2024/05.08.202 [21.08.2024 [21.08.202}--------
[Extension[Recovery |5473/2021 [LLP VS| la
Block, Tis| INESTOR
[Hazari [PHARMACEU
[Courts, [TICALS LTD.
IDelhi




Sr.
No

Court

District

Court
Room

Case Type

Date of Petitioner
Registratio
n

Name VS
Respondent
Name

Date of Case Management Hearing

2 |[SH. RAJESH KUMAR GOEL, 1306 ICS(COMM) [1232/2023 [14.09.2023 [M/S A.KJ06.05.20WITHIN 10[28.05.2024/04.06.202 [15.07.2024 [25.07.202|
[DISTRICT JUDGE| [BROTHERS |24 IDAYS u
((COMMERCIAL COURT)-02 S M/§

IGAURAV
[TRADERS
06 ICOUNTER  [18/2023 24.03.2023 [KARTIK 22.05.20[07.06.2024(06.07.2024/08.07.202 [09.08.2024 [12.08.202
ICLAIM CONSTRUCTT [24 23 T 28
N \E [31.07.2024]
[TOMER
JELECTRICAL
1306 ICS(COMM) [|5489/2021 [22.12.2021 [M/S TOMAR22.05.20/07.06.2024/06.07.2024/08.07.202 [09.08.2024 [12.08.202|
[ELECTRICAL |24 n TO| n
S M/S| 1.07.2024]
[KARTIK
ICONSTRUCTI
N CO.
1306 ICS(COMM) W©3/2024 08.01.2024 [M/S SHANTI[22.05.20/07.06.2024/06.07.2024[08.07.202 [14.08.2024 [21.08.202
ISWAROOP 24 28 T 28
INIKHIL 1.07.2024
[KUMAR \E
[BHATIA
ISTORE
1306 ICS(COMM) [1608/2023 [19.12.2023 [MANISH 20.05.20[05.07.2024[05.07.2024[16.07.2024/09.08.2024 [21.08.202]
ISUKHIJA  VSj24 [26.07.2024[26.07.2024 [31.07.2024] 2
IMUNICIPAL
ICORPORATIO
IN OF DELHI
06 ICS(COMM) [789/2023  [11.05.2023 |RADHIKA 29.05.20[05.07.2024(05.07.2024[12.04.2024}14.08.2024 [24.08.20
ISALES CORPN|24 [26.07.2024[26.07.2024(02.08.202 24
S M/S k
IDESIGN N|
IGLASS INC
I3 [Sh. ILLA RAWAT, DistriciCENTRAL 1303, Suit forCS COMM22.01.2024 [SALEK 13.05.20 [ 1.07.2024 19.07.2027 [19.07.202--------
udge, Commercial Court-03 tension[Recovery  [133/2024 ICHAND  V/Si24 (6]
lock, Tis| IMCD 10.07.2024
[Hazari
(Courts,
[Delhi

l+ [MS ANIL KUMAR SISODIAJCENTRAL [304 [RECOVERY [CS 04.07.2023|GLOBUS 14.05.2 [PE- [BEFORE |[BEFORE [BEFORE [28.08.2 [NIL
[DISTRICT JUDGE), [EXTENSI COMM)98 [TRANSITOS [024 [22.07.202[PE- [DE- 128.08.202 (024
ICOMMERCIAL COURT-04 [ON lo/2023 [PRIVATE %3 &23.07.202(05.08.20 B

IBLOCK ILIMITED VS, [23.07.2024 124
THC ICMR GREEN| u DE-|
[DELHI [TECHNOLO 5,06,07.
IGIES LTD [08.2024
04 [IRECOVERY [CS 11.11.2022 [CANARA 21.05.2 [PE- [IBEFORE- BEFOE- [BEFORE- [20.08.2 [NIL
[EXTENSI COMM)- ANK  VS./o24 [16.07.202 [16.07.202/01.08.20 [20.08.202(0224
ION [2487/2022 EEPAK 4 ANDY 24 4
[BLOCK ‘OSHI [DE-
THC INCE 101.08.202]
[DELHI IDECEASES %3 &
[THROUGH 02.08.20
lre  romoar
04 [RECOVERY [CS 16.02.2024 [PAWAN 22.05.2 [PE- [BEFORE- BEFORE-BEFOE- [02.09.2 [NIL
I[EXTENSI COMM)- IKUMAR 024 107.08.202/07.08.202{23.08.32 [02.09.202(024
ION [249/2024 HARARA %3 &4 1024 4
[BLOCK S. (09.08.20
THC  ANJEEV 24 DE-|
[DELHI UMAR [23.08.202
HHATWAL %3 &
o
04 [IRECOVERY [CS DJ-04.11.2020 [MANOJ 27.05.2 [PE- [BEFORE [BEFORE [BEFORE- [08.08.2 [NIL
[EXTENSI 1632/2020 UMAR VSo24 [16.07.202 [PE- [DE- 8.08.202/024
ION /S AV 4 &16.07.202 26.07.20 |4
[IBLOCK NFRASPAC 18.07.20244 24
THC PVT. LTD. %3 DE-
[DELHI [26.07.202
4,

I5 [SH. UMED SINGH GREWAICENTRAL
IDISTRICT JUDGH
I((COMMERCIAL COURT)-05

6 |[SH. NIKHIL CHOPRA, DJ|CENTRAL uio ICS (COMM) |2642/2022 [06.12.2022 [BASHESHAR [27.05.20[PE- 21.08.2024 [28.08.202 [30.08.2024 [30.08.20 [NA
ICOMM-06 TIS HAZRI COURT| [LAL VS. AMITj24 21.08.2024 h o4
ICENTRAL DELHI [KUMAR IAnd

2.08.2024]
DE-
28.08.2024]
IAnd
o




Sr.Court
No

District

Court
Room

Case Type

Date

Registratio
n

of Petitioner

Name VS
Respondent
Name

Date of Case Management Hearing

k1o ICS (COMM) |4941/2021 [25.11.2021 [ICICI =~ BANK|22.05.20[PE- [17.09.2024 |07.10.2024§22.10.2024 [22.10.202|
ILTD. VS. BOBj24 [17.09.2024 k
[ROBERT IAnd
IFERNANDEZ 18.09.2024
DE-
7.10.2024
IAnd
Q.
Ko ICS (COMM) [1251/2023  [20.09.2023 |[VISHAL &30.05.20[PE- 23.09.2024[21.10.2024[28.10.2024 [28.10.202]NA
ISONS VSi24 23.09.2024 k
PVAISHREE IAnd
VEWELLERS [24.09.2024
21.10.2024
IAnd
k1o ICS (COMM) |2674/2022 [13.12.2022 [CORONA 21.05.20 [PE- [11.09.2024 [NA INA INA INA
IREMEDIES |24 11.09.2024
[PVT. LTD. VS|
'ANDANA 17.09.2024
IGUPTA And
[21.09.2024
7 [SH. MUKESH KUMARICENTRAL
IGUPTA, DISTRICT JUDGE,
ICOMMERCIAL COURT-07
I8 [SH. AMIT KUMAR, DISTRICT|Central I308EXTEN|RECOVERY [CS-15/24 [21.12.2023 [MANISHSU (06.05.2|PE15.07.2|PE [DE IBEFORE [29.07.2 [NIL
WUDGE, COMMERCIAL ISION' [KHIJA  VSo24 024 EFORE [BEORE [29.07.202 (027
ICOURT-08 [BLOCK IMCD 16.07.2027E6.07.202 23.07.20 4
[THC %3 D! 24
22.07.202
23.07.202|
I308EXTEN|RECOVERY [CS-1084/23/03.01.2024[M/S DINESH|09.05.2[PE [PE [DE IBEFORE [05.08.2 [NIL
ISION ANITARY (024 22.07.202[BEFORE [BEFORE |05.08.202(024
IBLOCK S M/S| 4 23.07.202[24.07.20 |4
[THC NDUSTRIA 23.07.202}4. 24
4 DE|
‘ONSULTA 29.07.202)
CY 4
08EXTEN[RECOVERY (CS-89/24 [22.07.2023|RACHNASA (10.05.2 [PE IPE [DE [IBEFORE [09.08.2 [NIL
ISION AR VSjo24 22.07.202[BEFORE [BEFORE |09.08.20: 4
IBLOCK 'YARE LAL 4 26.07.202/02.08.20 4
THC DRESH 26.07.202)| 24
la D
29.07.202
@ o
30S8EXTEN|RECOVERY [CS-165/24 [29.01.2024|STATE 13.05.2 [PE [PE [DE [BEFORE |05.08.2 [NIL
ISION ANK OFo24 22.07.202[BEFORE [BEFORE |05.08.202/024
[BLOCK NDIA VS| 4 23.07.202[26.07.20 |4
THC UMAN 23.07.202] 24
EVI I D
26.07.202
la FIN]|
ADC
I308EXTEN|RECOVERY [CS-1236/23[15.09.2023 [TIRUPATI  [14.05.2 [PE [PE [DE [BEFORE [13.08.20[NIL
ISION ETALS VS024 [25.07.202BEFORE [BEFORE [13.08.202 [24
[BLOCK ITECH 4 0.07.202/06.08.20 4
THC XTRUSION 130.07.202 24
lLLP la D
05.08.20
24
Lo
19 [SH. DEEPAK GARG ,Central ICS ICS/COMM/71[01.03.2021 [RISHI RAJ[13.05.2024 IPE WITHIN |[WITHIN n requeston request|
IDISTRICT JUDGE,| (COMM.) |5/2021 Vs 01.06.20[THREE [THREE lafter  thefafter the|
ICOMMERCIAL COURT-09 [YOUTUBE 24 WEEKS WEEKS conclusion jconclusion
ILLC  AND| f evidene fof evidene
IORS
ICS ICS/COMM/14[30-10-2023 [POLYLAM [15.05.2024 IPE WITHIN |[WITHIN n requeston request|
(COMM.) [38/2023 [PRINTERS P| 08.07.20[FOUR IFOUR lafter  thefafter the|
ILTD \E 24 &WEEKS [WEEKS [conclusion fconclusion
[RACHNA 09.07.20) f evidenejof evidene
VERSEAS 24 DI
[PVT LTD 131.07.20
24




Sr.Court District Case Type CaseNo. Date ofPetitioner  Date of Case Management Hearing
No Registratio Name VS

n Respondent
Name

ICS ICS/COMM/1518-11-2023  [Dhiraj Jain}22.05.2024 WITHIN jon requeston request|
(COMM.) [00/2023 Vs Ani 12.07.20 [FOUR I[FOUR lafter  thefafter the|
[Kumar 24 DEWEEKS EEKS  [conclusion [conclusion
IGupta 29.07.20 f evidene fof evidene
24
ICS ICS/COMM/1611-07-2022  [M/S TULLIOj22.05.2024 IPE IEVEIDENCIEVEIDENC[EVEIDEN [EVEIDENC
(COMM.) |99/2022 IGIUST 11.07.20 [E WILL BE[E WILL BECE WILLE WILL BE|
ISRLNOW 24 TO [RECORDI [RECORDI [BE [RECORDIN}
[KNOWN AS| 18.07.20 NG ING IRECORDI |G BEFORE|
IGAPI 24 DEBEFORE [BEFORE NG ICOURT
[SERVICES 01.08.20|COURT ICOURT IBEFORE [COMMISSI
ISRL Vs M/§ 24  TO[COMMISSI[COMMISSIICOURT |ONER,
I __TDIA o ATZD ATZD onnureclpupapT
ICOUNTER |COUNTER  [22-12-2023 [SEDAN 22.05.2024 IPE WITHIN |[WITHIN n requeston request]
ICLAIM ICLAIM/77/20 [ENGINEERI 11.07.20 [FOUR IFOUR lafter  thefafter  the|
22 ING 24, WEEKS [WEEKS [conclusion fconclusion
[ENTERPRIS 12.07.20 f evidenejof evidene
[ES AND| 24 DE|
JANR. \E 20.07.20
IARANKA 24
INDITCTDRIE
ICS ICS/COMM/8 15-05-2023 [ARANKA  [22.05.2024 [|PE WITHIN  [WITHIN n requeston request|
(COMM.) [o1/2023 INDUSTRIE 11.07.20 [FOUR IFOUR fter  thefafter the|
IS PRIVATH 24, WEEKS [WEEKS [conclusion fconclusion
ILIMITED V§ 12.07.20 f evidene of evidene
ISEDAN 24 DE|
I[ENGINEERI 29.07.20
ING 24
[earTERDRIC
CS ICS/COMM/2 [06-02-2024 (Surrender [22.05.2024 [PE WITHIN [WITHIN n requeston request|
(COMM.) |o5/2024 [Mohan Jai 08.07.20FOUR I[FOUR lafter  thefafter the|
Vs Space] 24,09.07WEEKS  [WEEKS [conclusion fconclusion
[Offset 2024 lof evidene fof evidene
IDE
29.07.20
24
[CS ICS/COMM/15}15-12-2023  [Pet Kraft30.05.2024 [PE WITHIN |[WITHIN n requeston request|
(COMM.) |91/2023 [Through It 18.07.20 [FOUR IFOUR lafter  thefafter the|
[Partner S 24,19.07[WEEKS  [WEEKS [conclusion jconclusion
Ayan  Ala (2024 f evidene of evidene
Vs Ankur IDE
IGoyal, 06.08.2
[Proprietor 024
InY Nai
ICS ICS/COMM/15[]27-01-2024 [Rs Livg30.05.2024 |PE WITHIN [WITHIN fon requesfjon request|
(COMM.) [8/2024 Media 18.07.20 [FOUR IFOUR fter thefafter  the]
[Private 24,19.07[WEEKS  [WEEKS [conclusion jconclusion
[Limited V4 2024 f evidene of evidene
[Directorate IDE
f 07.08.20|
[[nformation 24
And
ICS ICS/COMM/3 [24-09-2021 [RAJESH 131.05.2024 IPE WITHIN  WITHIN n requeston request]
(COMM.) [557/2021 ICHANDER 23.07.20[FOUR [FOUR lafter  thefafter the|
IKATYAL V§ 24,25.07 WEEKS EEKS  [conclusion [conclusion
[THE 2024 f evidene jof evidene
IORIENTAL IDE
[[NSURANCE] 29.08.2
ICOMPANY 024
L Tn
1o [SH. AJAY PANDEY Central 1307 ICivil ICS 05-09-2023 [M/S R.K{o1-05- |- --- F--- F--- -—- ---
IDISTRICT JUDGE | COMM)/122 IGOEL ABHEY]2024
ICOMMERCIAL COURT 13/2023 [KUMAR JAIN|
Vs
IMUNICIPAL
ICORPORATIO
IN OF DELHI
1307 (Civil ICS 02-12-2022 [ZAFARUDDIN[02-05- |--- - F--- |- - -
COMM)/26 [PROP  M/S024
7/2022 [TIME
INTERIO (D)
PVT LTD V:
IPACIFIC FIRE|
ICONTROLS
loprvzATE
307 (Civil ICS 26-05-2023 [HERO 14-05- |--- - — |- - -
COMM)/85 INVESTCORP [2024
l2/2023 [PVT LTD AND|
JANR Vs
IMAYANK
JAIN
1307 (Civil ICS 06-05-2022 [M/S SHAGUN[17-05- |--- - F--- F--- - -
COMM)/12 [ENTERPIRES [2024
[7/2022 [ES PVT. LTD|
s M/
ISHRIRAM
[PACKAGING
[INDUSTRIES
1 (SH. SANJAY SHARMA ,Central 1310 ICS (COMM) [CS (COMM)200j05-02-2024 [Ramesh  Brijj04.06.20F IPE  closed|As pert
[DISTRICT JUDGE, [Lal Santani Vsi24 n rder,
ICOMMERCIAL COURT irender 104.06.2024{defendant
[Kumar Jain IDE- will file]
13.08.2024 [affidavits
f
[witnesses
athi T



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
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1310 ICS (COMM) [CS (COMM)/164j30-08-2019 [ALSTONE [17.05.20
[[INTERNATIO [24
INAL Vs HI]|
ILEAD
[INFOTECH
[PVT. LTD.
10 ICS (COMM) [CS (COMM)/145131-10-2023 [UNITED 17.05.20 - - =
INDIA g
INSURANCE
ICOMPANY
ILTD Vs AIR|
ICARGO
ISERVICES
Irp AnreDADT
1310 ICS (COMM) [CS(COMM)/513j04-12-2021 [M/S SHANTI21.05.20 |- IPE- |As pey]
[INDUSTRIES |24 l05.06.2024/order,
s M/ [Plaintiff &]
CHIRAG idefendent
[ENTERPRISE will file]
IS ist off
witnesses
ithin v
1310 ICS (COMM) [CS(COMM)245h15-02-2024 [Shishpal Vsf22.05.20 [PE- IAs pe
IMunicipal 24 6.06.2024forder,
ICorporation Off [Plaintiff
IDelhi nd
[Defendant
il filg
ist off
1310 ICS (COMM) [CS (COMM)/331j27-01-2022 [RAVINDRA  [27.05.20} IDE- IAs peq|
[KUMAR 24 8.07.2024forder,
ISHARMA Vs [Plaintiff
IM/S ENGLISH| nd
[PREMIUM IDefendant
no.3 will
ffile list off
10 ICS (COMM) [CS (COMM)207j06-02-2024 [Vikas Bansall27.05.201 [Esaminatio [
Vs Municipali24 & Cross-|
ICorporation Of| lexaminatio
IDelhi -
1.07.2024
1310 ICS (COMM) [CS(COMM)/532)16-12-2021 [R.S. ALLOYS|28.05.20} IPE- IAs peq]
s EXCEL HIH{24 12.07.2024 jorder,
[TECH PVT| [Plaintiff
ILTD. nd
[Defendant
il filg
ist off
2 [SH. RAVINDER BEDI,Central ko1 [CS(COMM) [B97/2024  [22.03.2024 |[MUKESH 29.05.20
[DISTRICT JUDGE), ICHAND V/S24 FOR|
ICOMMERCIAL COURT IPARAMJIT  |(PE-
[SINGH & ORS [04.07.20]
24 &
[12.07.20
l24) DEA
Loz
13 [SH. SANJEEV KUMAR|Central
SINGH, DISTRICT JUDGE,|
ICOMMERCIAL COURT
14 SH. ASHUTOSH KUMAR,West 201 ICS (comm)  [672/2023  [14-09-2023 [SHRI 22-05- [Nil [23-07- mil Inil il mil
[IDISTRICT JUDGE| [Extn Block [DHARAM 2024 2024
I((COMMERCIAL COURT) IKANT PROP,
loF M/S|
ISAURAV
[ENTERPRISE
ISVs. SHRI,|
foun
ICS (comm) 98/2022  [31-08-2022 [MERCURY 14-05- |Nil [28-05- il il il il
ILABOR PUMP]2024 2024
ICOMPANY
s.WEB TECH|
[ENGINEERIN
IG PVT. LTD|
JAND ANR
ICS (comm)  [711/2023 27-09-2023 [Dinesh Kumaro2-05- [Nil [27-05-2024nil Inil il il
[Rana Vs {2024
eecamm Infra]
solutioln  Pvj
ILtd and anr
15 MS. HEMANI MALHOTRA,West 209 ICS COMM |588/2023 [08.08.2023 [M/s United02.05.20[16.05.2024 [09.07.2024(09.07.202 [NIL INIL 16.07.204
[DISTRICT JUDGE| [Extn Block ISteel Vsf24 23 nd
I((COMMERCIAL COURT)-02 IMultiwings 130.07.2024
[Elecric LLP P.E
[23.08.204
nd
[29.08.2024]

cop N



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
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Name

81/2021 24.11.2021 ishal  Guptal04.03.20[NIL [15.07.2024 [15.07.2024|N1L 2.07.2024
s. Shiv Shaktij24 for PE and|
[Packmail P Ltd| 6.08.2024
and
13.08.2024
or D.E

16 SH. DIG VIJAY SINGH,West
IDISTRICT JUDGH
(COMMERCIAL COURT)-03

7 |[SH. SANJAY JINDAL,West
IDISTRICT JUDGH
I((COMMERCIAL COURT)

18 [SH. AJAY GUPTA, DISTRICT|West
WUDGE (COMMERCIAL
ICOURT)

ho [SH. NARESH KUMARWest
[MALHOTRA, DISTRICT]

WUDGE (COMMERCIAL|
ICOURT)

20 SH. ANURAG SAIN,/NEW DELHI [t ICS(COMM)  |[218/2023 [i5.04.2023 [BIZ AD[29.05.20WITHIN ITHIN [NOT IDATE NOTDATE [FINAL
[IDISTRICT JUDGE| IOPTIMISER |24 IONE IONE [FILED IGIVEN INOT IARGUMEN(
((COMMERCIAL COURT)-01 [PVT. LTD. VS| EEK WEEK IGIVEN [T/

JALLIED 131.08.2024
IMEDIA
INETWORK
[PVT. LTD.

ICS(COMM) |13/2023 04.01.2023 [RIPON 22.05.20WITHIN ITHIN [NOT IDATE NOTDATE [FINAL
INANGIA  Vsi24 IONE IONE [FILED IGIVEN INOT IARGUMEN|
IM/S  ESVEE EEK WEEK IGIVEN [T/
[FORWEAR [23.07.2024
[INDUSTRIES

ICS(COMM) [558/2020  [11.11.2020 [SUNGLOW  |20.05.20WITHIN |WITHIN |NOT IDATE NOT|DATE [FINAL
ICAPTIAL 24 NE NE [FILED IGIVEN INOT JARGUMEN|
ISERVICES WEEK WEEK IGIVEN [T/
ILTD. VS. 5.09.2024
RAKESH
[BHANSALI

ICS(COMM) [228/2023  [17.04.2023 [NIRMAL 18.05.20 WITHIN ITHIN [NOT IDATE NOTDATE [FINAL
IMARBELS 24 IONE IONE [FILED IGIVEN INOT IARGUMEN(
[PVT. LTD. VS| EEK WEEK IGIVEN [T/
IM/S [07.09.2024
[INDUSIND
[BANK  AND|
JORS.

ICS(COMM) [322/2023 27.05.2023 [CESTA 16.05.20 WITHIN ITHIN [NOT IDATE NOTDATE [FINAL
ISHIPPING 24 IONE IONE [FILED IGIVEN INOT IARGUMEN(
[PVT. LTD. VS| EEK WEEK IGIVEN [T/
IBALWINDER 131.08.2024
IKAUR

ICS(COMM) 35/2022  [19.07.2022 /S MANAN[14.05.20 WITHIN WITHIN [NOT IDATE NOT[DATE [FINAL
[ENTERPRISE |24 NE NE [FILED IGIVEN INOT IARGUMEN|
S Vs, M/S EEK WEEK IGIVEN [T/
ISHIVAM [24.08.2024]
JUDYOG PVT,
ILTD.

ICS [1182/2018 [18.12.2018 [|S K AGARWAIL}10.05.20 [WITHIN WITHIN _|[NOT [DATE NOTDATE [FINAL
AND CO VSJ|24 IONE IONE [FILED IGIVEN INOT JARGUMEN|
[BHASIN EEK WEEK IGIVEN [T/
[NFOTECH [16.08.2024
JAND
[INFRASTRUC
[TRE PVT|
o

ICS(COMM)  [646/2023  [20.11.2023 [M/S 04.05.20(WITHIN ITHIN [NOT IDATE NOT|DATE  [FINAL
[BLOOMSBUR [24 IONE IONE [FILED IGIVEN INOT IARGUMEN(
14 EEK WEEK IGIVEN [T/
[PUBLISHING 4.08.2024
[NDIA  PVT|
LTD. V. M
JARORA BOO%
AcDNOv




Sr.Court
No

21 [SH. VIDYA PRAKASH,
IDISTRICT JUDGH
((COMMERCIAL COURT)

District

INEW DELHI

Court
Room

Case Type

ICS (COMM.)

Case No.

347/2023

Date of Petitioner
Registratio
n

07.06.2023

Name VS
Respondent
Name

IPRAYAG
IPOLYTECH
IPRIVATE
ILIMITED
Vs

HARI O
[UDYOG AND)|

Date of Case Management Hearing

17.05.20
3

[FILED

MISC.
IAPPREAN
ICE
[24.09.2024]

ICS (COMM.)

525/2023

5.10.2023

Do
IONE ADy
IDISPLAY PVT)

I[HOLDER
kY

106.05.20]
24

ITHIN

EEK

ITHIN

EEK

INOT
[FILED

IDATE NOT|
IGIVEN

IDATE
INOT
IGIVEN

IMISC.
IAPPEARA
INCE
18.09.2024

ICS (COMM.)

li57/2022

[11.02.2022

JARDEE MALI/
IMAINTENAN
ICE SERVICES
\PVT LTD

Vs

IPURSHOTTA
Ly caprrg

04.05.20|
2]

ITHIN
IONE
EEK

ITHIN
IONE
WEEK

INOT
[FILED

IDATE NOT|
IGIVEN

IDATE
INOT
IGIVEN

MISC.
IAPPEARA
INCE
09.09.2024

ICS (COMM.)

134/2022

103.02.2022

v ASSET|
IRECONSTRUC]
[TION
ICOMPANY
LIMITED
Vs

UNIFIED|

lurornns

02.05.20|
24

ITHIN

EEK

WITHIN

WEEK

INOT
[FILED

IDATE NOT|
IGIVEN

IDATE
INOT
IGIVEN

MISC.
IAPPEARA
INCE
[28.08.2024]

[cs (connr,)

99/2023

[17.05.2023

\SIDDHARTH
IGUPTA
Vs
DARSHAN|
IKUMAR
IBAJAJ

02.05.20|
24

ITHIN

EEK

ITHIN
IONE
WEEK

INOT
[FILED

IDATE NOT|
IGIVEN

IDATE
INOT
IGIVEN

MISC.
IAPPEARA
INCE
[13.09.2024

ICS (COMM.)

00/2022

l25.03.2022

M/S ™ BELAIIR|
[TRAVEL AND|
ICARGO  PVT|
ILTD

Vs

MS KOREAN|
JAIRLINES CO|

LT

01.05.20
124

TTHIN

EEK

TTHIN

EEK

INOT
[FILED

IDATE NOT|
IGIVEN

IDATE
INOT
IGIVEN

IMISC.
IAPPEARA
INCE
[12.09.2024

ICOUNTER
ICLAIM

131/2022

[14.10.2022

OREAN
JAIRLINES CO,
ILIMITED
Vs

BELAIR|
[TRAVEL AND)|
ICARGO

[31.05.20
24

pprvATE

TTHIN
IONE
EEK

TTHIN
IONE
WEEK

INOT
[FILED

IDATE NOT|
IGIVEN

IDATE
INOT
IGIVEN

IMISC.
IAPPEARA
INCE
[12.09.2024

22 [SH. VINEETA GOYAL,|
IDISTRICT JUDGH
((COMMERCIAL COURT)-03

INEW DELHI

INIL

[23 MS. SAVITA RAO, DISTRICT]
WUDGE(COMMERCIAL
ICOURT)

ISOUTH

24MS. ANURADHA SHUKLA|
IBHARDWAJ, DISTRICT]
WUDGE(COMMERCIAL
ICOURT)

ISOUTH

6,
ICourt
[Block-T

Ne

ICommercial

ICS(COMM)
1309/2021

16.09.2021

ISWATI
IKAPOOR VS
IREGUS
IOFFICE
ICENTRE

01.05.20
24

[10.07.2024

1.08.202
23

130.08.2024

6,
[Court
[Block-T

Ne:

ICommercial

Icsccomm)
W70/2023

07.08.2023

ISIEMENS
INDUSTRY VSt
INILESH
IDPAHANUKAR

03.05.20]
24

2.07.2024|

03.07.2024

5.08.202
b
06.08.202
k

130.08.2024

Cyourt
[Block-I

N

@

Commercial

ICS(COMM)
563/2023

16.10.2023

[THREE ACES|
IGLOBAL VS
[UMA
ISHANKAR
IBHATT

[20.05.20]
24

102.08.2024}

[29.08.202
7

23.09.2024

ICourt
[Block-1

Ne

ICommercial

ICS(COMM)
l509/2022

102.09.2022

[THREE ACES
IGLOBAL VS
IMAHLE
JANAND
[FILTER
ISYSTEM

22.05.20
24

108.08.202
23

131.08.202
n

28.09.2024




Sr.Court District Court Case Type CaseNo. Date ofPetitioner  Date of Case Management Hearing
No Room Registratio Name VS

n Respondent
Name

ISH. SANDEEP YADAV

26 [SH. SANJEEV KUMARISouth 129, NewlCommercial [CS  Comm/J20.01.2023 [Canara Banko03.05.20 F F = - -
ISINGH, COMMERCIAL ICourt 74/23 s. M/s Mahaj24
ICOURT. Block-IT [Laxmi Store

29,  NewlCommercial [CS Comm|31.05.2023 [Pradhumna [04.05.20F F F I L L

ICourt 1330/23 IDutt  Kaushiki24
[Block-IT s Munish|
Ohri

29,  NewiCommercial [CS Comm|26.03.2022 [Ahuja Buildersj07.05.20F F F [ L L
s

(Court [246/22 3 24

[Block-IT ICompliance
IConstructions
IContracts Pvt|

ILtd

29, NewCommercial |CS Comm|23.08.2023 [Green Line20.05.20F - F + F -
[Court 89/23 [Laminates Pvt.24
[Block-IT ILtd. Vs. M/s
[Pace Creation

29, New[Commercial |CS  Comm/j17.08.2023 [Gagan Pagrani29.05.20f F F [ = =

ICourt k79/23 Vs. Shreel24
Block-IT Giriraji ~ And)

ICo.
29, New|Commercial [CS(Com) 08.06.2022 [Mrs.  Dheeruf- 07.05.2024 F + 3 3
ICourt 370/22 [Kohli & ANR|
[Block-IT IVs.  Stabiling

[Road Solutions]

[Pvt. Ltd.
29, NewCommercial [CS(Com) 09.02.2023 [Canara Bank- 107.05.2024 F F I S
ICourt 75/23 s. Life Otho
[Block-IT
129, NewCommercial [CS(Com) 03.08.2024 [Bank of Baroda- 109.05.2024F F + - -
ICourt k48/22 s. Ajay Gupta
[Block-1T
29, New/Commercial |CS(Com) [16.08.2024 |Artheon 3 9.05.2024 F 3 F F
ICourt K61/22 [Electronics
[Block-IT IPvt. Ltd. Vs)

IBHEL
29, New/Commercial [CS(Com) 06.05.2022 [PNB Vs.- [10.05.2024 |- F + 3 3
ICourt [300/22 inesh Kumar
[Block-IT
29, NewlCommercial [CS(Com) 30.05.2022 [SBI Vs. Mr} [10.05.2024 |- F F s F
(Court 1344/22 [Zafeer Alam
[Block-IT
129, NewCommercial [CS(Com) 18.05.2022 [RSPL Limited- [14.05.2024 | F + s -
ICourt 13/22 [Vs. Sunil Store

[Block-1T




Sr.Court District Case Type Date ofPetitioner  Date of Case Management Hearing
No Registratio Name VS

n Respondent
Name

k29,  New/Commercial [CS(Com) 16.08.2022 | [15.05.2024
ICourt uo61/22
[Block-IT
29, NewCommercial [CS(Com) 20.08.2022 [Wood Craft- [15.05.2024 [ F + s s
ICourt W74/22 [Technologies
Block-IT s. Picture|

[Time Digiple:

IPvt. Ltd.
129, NewlCommercial |CS(Com) 28.02.2023 [Gabion - 16.05.2024 | F - - F
ICourt 116/23 [Technolgies
[Block-IT India Pvt. Ltd)

nd Ors. Vs

IM/s  Swastik

[Polyvinyls Pvt|

Ltd.
g,  NewCommercial |CS(Com) 03.06.2022 T F 16.05.2024 F [ F F
ICourt 1358/22
[Block-IT
29, NewCommercial [CS(Com) 19.04.2022 [Pace Creation- [20.05.2024F F + F -
[Court 247/22 s. Green Ling|
[Block-IT [Laminates Pvt|

ILtd.
29, NewCommercial [CS(Com) 09.06.2023 [Mrs.  Dheeruf- [20.05.2024} - - s s
ICourt 70/23 [Kohli & ANR|
Block-IT s.  Stabiling

[Road Solutions]

Pvt. Ltd.
29, NewlCommercial |CS(Com) 09.02.2023 [Canara Bank- 0.05.2024} F [ N F
ICourt 74/23 s. M/s Maha|
[Block-IT axmi Store
29, NewCommercial [CS(Com) l11.04.2022 [Pappu Seth Vs 0.05.2024| F F I S
(Court [232/22 ISDMC
[Block-IT
29, NewCommercial [CS(Com) 06.03.2023 [US Sales\- 4.05.2024 F F F F
ICourt 134/23 |Agency Vs
[Block-1T IMaruti

[Electroncis
129, NewCommercial [CS(Com) 20.04.2023 [SBI Vs 124.05.2024 | F + o -
ICourt [227/23 Payveer Singh
[Block-IT
129, NewCommercial |CS(Com) I31.07.2023 [[FFCO MG [24.05.2024 F + - -
ICourt Ws54/23 ICrop  Science]
[Block-IT [Pvt. Ltd. Vs

[Ruchita Redd;

[Trades
129, NewCommercial [CS(Com) 18.07.2022 [M/s R.Kf [28.05.2024F F + F -
(Court k17/22 IGupta &
[Block-IT |Associates And]

JANR Vs. M/s

[Pristine

[Publications

[Pvt. Ltd.
29, New[Commercial |CS(Com) 03.08.2022 [Neptune India- 31.05.2024 |- F + F =
ICourt ka9/22 [Ltd. Vs. R.M|
[Block-1T IControls  Pvt|

ILtd.




Sr.Court
No

District

Case Type CaseNo. Date ofPetitioner  Date of Case Management Hearing

Registratio Name VS
n Respondent
Name

ko,  NewCS/COMMER [CS/COMM/6[11-11-2022 [NEW  INDIAfi9-02-
ISHARMA, DISTRIC ICourt ICIAL 136/2022 [TIMBER 2024
WUDGE(COMMERCIAL [Block-IT ISTORE VS|
ICOURT) [HSK  INFRA|
[PVT. LTD.
ko, New/CS/COMMER [CS/COMM/3[13-01-2023 [PANASONIC [15-01- | F F 3 - [21-05-2024]
ICourt ICIAL /2023 ILIFE 2024
Block-IT ISOULUTIONS
[[NDIA P. LTD,
S AMIT|
[ENTERPRISE
IS
ko,  NewCS/COMMER [CS/COMM/3[27-11-2019 [ASHISH 19-02- | 24-04- F + s 8-05-
ICourt ICIAL B4/2019 JAGGARWAL [2024 [2024 2024
[Block-T1 S M/S|
RACING
[PROMOTIONS|
IP. LTD.
ko, NewCS/COMMER [CS/COMM/6[24-11-2022 [M/S POTHOS]21.02.20} 126-04- F + - [21-05-2024]
ICourt ICIAL 60/2022 ISOLUTIONS |24 2024
[Block-IT VS M/S D. K|
CHEMICALS
[P. LTD
o, NewCS/COMMER [CS/COM/12/|04-01-2022 [MERCHANTS [22-02- | 130-04- F + F [15-05-2024]
ICourt ICIAL 2022 ICOURIER PJe024 2024
[Block-IT ILTD. \E|
ISURYA
ICARGO
ko,  NewCS/COMMER [CS/COM/619[27-07-2022 [SURYA 22-02- | F F + s 15-05-2024
ICourt ICIAL 2022 ICARGO 2024
Block-1T [FORWARDER
IS P. LTD. V§
IMERCHANT
ICOURIER P|
[LTD.
ko, NewlCS/COMMER [CS/COM/65 [19-11-2022 |STATE BANK|28-02- | I F F o [10-05-2024|
(Court ICIAL /2022 IOF INDIA VSj2024
[Block-IT [RAJ KUMAR
ko, New|CS/COMMER [CS/COM164/|02-03-2022 [SUNIL 05-04- S F F I [DISPOSED
(Court ICIAL 2019 [KUMAR VSi2024 N 06-04-]
[Block-IT RIGHI GUPTA| [2-24
IDIRECTOR
ko, New/CS/COMMER [CS/COM/12/|05-01-2024 [NEERAJ  VShi9-04- | - F F - [15-05-2024]
ICourt ICIAL 2022 MS FNP]2024
[Block-1T [ESTATE
ko,  NewCS/COMMER [CS/COM/40 |03-07-2023 [MAMCHANDI [24-04- [ F F F F F
ICourt ICIAL 13/2023 VS M/Sieo24
[Block-IT JEURONET
ISERVICES
INDIA
1o, NewlCS/COMMER [CS/COM/60 [26-08-2023 [[V 130-05- | - - - - -
(Court ICIAL 9/2023 ICOMMUNICA [2024
[Block-IT [TION VS|
PAKSON LTD.
ko, NewCS/COMMER [CS/COM/45 [31-07-2023 [M/S RISHI]28-05- | - F + F -
ICourt ICIAL 2/2023 IPACKAGING [2024
[Block-IT S M/S ACRO|
[TECH
INFRASTRUC
[TURE
[28|SH. LAL SINGH, DISTRICT|SOUTH-EAST[18 BLOCK|CS(COMM) (781/23 22-08- REE 04-05- [01-06- |01-06- [22-07- [22-07- l09-07-
WUDGE it 2023 OKULAM [2024 [2024 2024 2027 2024 2024
HIT AND|
INANCE
0. P LTD|
s M
ISCOVER
onne




Sr.Court

No
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Court
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Case Type

Case No.

Date

Registratio
n
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Name VS
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Name

Date of Case Management Hearing

MS. NEELAM
IDISSTRICT JUDGE
[30|SH. AJAY KUMAR JAIN ISOUTH-EAST
131 [MS. ANU GROVER BALIGA [SOUTH-EAST[21 ICOMMERCI [CS(COMM) [10/4/23 IMADHU l4/19/24/on behalfnot yetnot  yett s IPE 5,6,8,9
IAL SUIT 919/2023 IGUPTA Vs, lof defifiled filed JAug. DE|
AMMU ffiled on| [20.08.24
IAND [27.05.202 F. Arg
[KASHMIR %3 [24.09.202|
[BANK LTD u
132 [SH. BHUPESH KUMAR ISOUTH-EAST |22 Commercial [CS 13-03-2019 [GIRISH 06-05- |-- - - - - -
[Suit (COMM)/3 HASIN Vsj2z024
19/2019 'HANDER
A
[Commercial [CS 24-01-2023|M/S RIC[18-05- |- - - - - -
[Suit (COMM)/8 [PROJECTS [2024
16/2023 [PVT. LTD. Vs|
IM/S NBCC|
INDIA LTD.
[Commercial |CS 20-11-2023 [AR KAY|27-05- |- - - - - -
ISuit (COMM)/1 IMEDICOS |2024
l062/2023 IPVT. LTD. Vs
IDHANI
[HEALTHCA
|RE LTD.
ICommercial |CS l04-07- NTERO 28-05- |- - - - - -
[Suit (COMM)/6 [2023 EALTHCA [2024
|06/2023
OLUTIONS
RIVATE
IMITED Vs
ONTINENT
AT CADC
133 [MS NIRJA BHATIA ISOUTH-EAST
134 |SH. RAJESH KUMAR SINGH |[SOUTH-EAST |23 ICOMMERCI [NIL [NIL INIL [NIL [NIL [NIL [NIL INIL INIL INIL
IAL CASE
|COMMERCI NIL [NIL INIL [NIL [NIL [NIL [NIL INIL [NIL [NIL
IAL CASE
[ICOMMERCI [NIL (NIL INIL INIL (NIL (NIL INIL INIL (NIL (NIL
AL CASE
[ICOMMERCI [NIL (NIL INIL (NIL (NIL (NIL (NIL INIL (NIL (NIL
IAL CASE
|COMMERCI [NIL [NIL INIL [NIL [NIL [NIL [NIL INIL [NIL [NIL
IAL CASE




Sr.Court District Court Case Type CaseNo. Date ofPetitioner  Date of Case Management Hearing
No Room Registratio Name VS

n Respondent
Name

35[SH. RAJ KUMAR TRIPATHI,
IDISTRICT
WUDGE(COMMERCIAL
ICOURT)

136 [SH. ARVIND KUMAR,[EAST 12 [RECOVERY [365/2023  [23-09-2023 [SAANJH 02-05- | . F. . IP.E.-16-05-
[DISTRICT JUDGE, ICREATE 2024 2024 D.E.-|
ICOMMERCIAL COURT-02 [YOUR WORLD| [27-05-

IVS. N V| 2024,
IMULTISTORE [FINAL
IARGUMEN|
[T-05-06-
12 [RECOVERY [194/2023 25-05-2023 [M/S 02-05- . IP.E.-21-05-
[INNOVATE [2024 12024 D.E.q
[NDIA VS| 1-06-
IM/S A AND S 2024,
IGLOBAL [FINAL
[FREIGHT JARGUMEN|
ISOLUTIONS [T-05-06-
IDY'T T T LY
12 IRECOVERY [375/2023 09-10-2023 [MERAJUDDI (09-05- IP.E.-28-05-]
IN'VS. MOMIN [2024 2024 & 07+
l06-2024
ID.E.-05-
[07-2024 &
8-07-
2024,
loTarAT
12 [RECOVERY [00/2023 [29-05-2023 [CANARA 13-05- IP.E.-29-05-]
IBANK VS.|2024 2024 D.E.q
ISANJEEV [02-07-
ITOMAR 2024
[FINAL
IARGUMEN(
[T-09-07-
12 [RECOVERY [275/2022  |07-09-2022 [ANIL KUMAR[16-09- IP.E.-01-06-|
IGOYAL  VSlJeo23 2024 D.E.-
ADAN 1Al 6-07-
[BANSAL 2024
IFINAL
IARGUMEN|
[T-16-07-
12 [RECOVERY [16/2022 15-01-2022 [AAMIR 20-05- IP.E.-20-07]
INASEER  VS|2024 (2024 D.E.-
IMOHAMMAD 3-08-
ZULFIQUAR 2024
[FINAL
IARGUMEN(
[T-17-08-
12 IRECOVERY |o5/2024 06-01-2024 [NISHI GUPTAJ]21-05- [P.E.-15-07-
S. VIJAYj2024 2024 D.E.-
[KUMAR [05-08-
12024
[FINAL
JARGUMEN|
[T-27-08-
12 [RECOVERY [319/2023 29-08-2023 [CANARA [22-04- [P.E.-25-07-
[BANK VS. M/Sj2024 [2024 D.E.-|
IBOLT [20-08-
[ENTERPRISE 2024 &28-
S 8-2024
[FINAL
JARGUMEN|
e

137|SH. CHANDRA SHEKHAR,EAST 101 ICS Comm [203/2023  [02-06-2023 [SEEMA VSi30-05-  [18-09-2024[18-09-2024[18-09- 5-11-2024 [26-11-

[IDISTRICT JUDGE, IGARG 2024 2024 2024
ICOMMERCIAL COURT-02 IPROPERTIES

138 |SH. SANJEEV KUMAR|North-East  [201 ICS °S(COMM)- [STATE 03.05.2024  [WITHIN[YES INO 3 DAYSTrO BER4-05-

[MALHOTRA, DISTRICT]| (COMMERCI [83/2023 IBANK OH 10 DAYS IPRIOR TOHEARD ON[2024 -
WUDGE (COMMERCIAL)-01 IAL)/CIVIL INDIA VS| [FINAL [12-07-2024 [P.E. 01
IRAJENDER IARGUME 06-2024
IKUMAR NT - D.E. 12
07-2024
- FINAL
ADCTIVT
ICS ICS(COMM)- [BANK OH13.05.2024 [WITHIN|YES INO 3 DAYSTO BEj04.06.20
(COMMERCI [113/2023 [MAHARASH lo DAYS [PRIOR TOHEARD ONf24 — D.E|
IAL)/CIVIL [TRA VS| [FINAL [11-07-2024 [11.07.202
AMIT IARGUME u— FINAL
ISINGH INT JARGUME]
INTS
39 [SH. BRIJESH KUMAR GARG [Shahdara 1301, New/CS(COMME [Framin [Listing offAffidavit [Affidavit Written |Oral (Other
ICourt [RCIAL) ig  theWitness jof lof Argument Argume [Stages/H
Building lissues [Evidence [Witness s mts learing
[Date




Sr.Court
No

District

Court
Room

Case Type

Case No.

ICS
COMM.)
1648/2023

Date of Petitioner
Registratio
n

23-12-2023

Name VS
Respondent
Name

[Shree

Date of Case Management Hearing

05/01/2]
024

INot Filed

INot Filed

INot Filed

IPE:

130.05.202)

%3 &
31.05.202
4 DE|
4.06.20
124 &

a

ICS(COMME
[RCIAL)

CS
COMM.)
1317/2021

l09/01/202:

M/s Veer]
ndustries
s. Sh.,|
atender
umar Jain

22.05.2
024

INot Filed

INot Filed

INot Filed

INO

INO

PE:
3.07.202]
4 &
104.07.202]
7] and)|
[DE:

11.07.202

P

ICS(COMME
[RCIAL)

ICS
COMM.)
1629/2023

18-12-2023

yan Singh|
s. Sandeep
areen

28.05.2
024

INot Filed

Not Filed

INot Filed

INO

INO

[PE:
15.07.202
“u &
16.07.202
4> DE
18.07.202
4 &

lto[MS.  KIRAN  BANSAL),
IDISTRICT JUDGE,|
(COMMERCIAL COURT)

IShahdara

[ROOM
INO 208

ICOMMERCIA|
IL

ICS (COMM
630/2023

18-12-2023

IMasterji
Garments
through Kart:
[Pradeep
[Bansal) Vs
Myra Syr:
[International

07.05.20
24

INOT
[FILED

INOT
IFILED

INOT
[FILED

INO-

INO

[12-07-2024

[ROOM
INO 208

ICOMMERCIA|
IL

CS (COMM
03/2024

06-02-2024

IBank of Barodaj
/s janaki

08.05.20
24

FILED

FILED

FILED

es

es

[03.06.2024

[ROOM
INO 208

ICOMMERCIA
IL

CS (COMM
Ib44/2023

22-12-2023

ee Pee Fabric|
Pvt Ltd Vs
[Fagir ~ Chand)
[Ravinder Aror:

09.05.20]
24

INOT
[FILED

INOT
[FILED

INOT
[FILED

INO

7.06.2024]

[ROOM
INO 208

ICOMMERCIA
IL

CS (COMM
k11/2023

18-08-2023

JROBOTECH
IPVT LTD Vs
[FR AGNEL
ISCHOOL

[10.05.20
24

INOT
[FILED

INOT
[FILED

INOT
[FILED

INO-

INO

[12.07.2024

[ROOM
INO 208

ICOMMERCIA
IL

ICS (COMM)
k12/2023

18-08-2023

ISARAOGI
ISUPER SALES]
IPVT. LTD. Vs
JATA
ISHANKAR
IPRASAD

[10.05.20
24

INOT
[FILED

INOT
[FILED

INOT
[FILED

INO-

INO

03.07.2024

[ROOM
INO 208

ICOMMERCIA
IL

CS (COMM
60/2023

120-01-2024

[k Associates
[Private
ILimited \E
[Fashion  Bul
[Private
[Limited

16.05.20
24

INOT
[FILED

INOT
[FILED

INOT
[FILED

INO

03.07.2024

[ROOM
INO 208

ICOMMERCIA
IL

CS (COMM
613/2023

05-12-2023

IMohan Lal
IGupta Vs
IMahagun India]
IPvt Ltd

[20.05.20]
24

INOT
[FILED

INOT
[FILED

INOT
[FILED

INO-

INO

6.07.2024

[ROOM
INO 208

ICOMMERCIA
IL

8/2023

[13-02-2023

SH. VISHWA
BANDHU @
IVISHWA
BANDHU V4
SMT. ROOPA
IYER

02.05.20]
24

INOT
[FILED

INOT
IFILED

INOT
[FILED

INO-

INO

16.07.2024

[ROOM
INO 208

ICOMMERCIA
IL

ICS (COMM)
614/2023

05-12-2023

[Shri Bhagwat
[Projects Pt}
ILtd Vs
INexgeninfraco
Private]
[Limited

[20.05.20]
24

INOT
[FILED

INOT
[FILED

INOT
[FILED

INO-

INO

[06.07.2024

[ROOM
INO 208

ICOMMERCIA
IL

CS (COMM
577/2023

18-10-2022

M/S ADWAY|
[PRINT
ICONCEPTS
PVT. LTD. Vg
IM/s
VICTRONICS
ICOMMUNICA

[21.05.20
24

Irianie

INOT
[FILED

INOT
[FILED

INOT
[FILED

INO-

INO

9.07.2024




Sr.Court District Case Type CaseNo. Date ofPetitioner  Date of Case Management Hearing
No Registratio Name VS

n Respondent
Name

ICOMMERCIAICS (COMM)24-08-2023 [SANJEEV 22.05.20 18.07.2024
INO 208 L k34/2023 IAGGARWAL [24 [FILED [FILED IFILED
IPROP OF M/S|
P S|
[POLYMERS V5|
[PRASHANT
IGUPTA PROP|
o AL
[ROOM ICOMMERCIAICS (COMM)09-01-2024 [Manju Dua Vs22.05.20[NOT INOT INOT INO- INO 8.07.2024]
INO 208 |L 24/2024 inesh Jainf24 [FILED [FILED [FILED
|And Sons
[ROOM ICOMMERCIAICS (COMM)i22-02-2023 [ALOK JAIN Vsf27.05.20NOT INOT INOT INO- INO 18.07.2024
INO 208 |L 87/2023 [TULSI 24 [FILED [FILED [FILED
[KUMAR
[ROOM ICOMMERCIAICS (COMM)i22-02-2023 [ALOK JAIN Vs27.05.20NOT INOT INOT INO- INO 18.07.2024
INO 208 |L 188/2023 AMAN 24 [FILED [FILED [FILED
[PANDEY
|IROOM ICOMMERCIAICS (COMM)i22-02-2023 [ALOK JAIN Vs27.05.20NOT INOT INOT INO- INO 18.07.2024
INO 208 |L 89/2023 JANIL KUMAR [24 [FILED [FILED [FILED
[ROOM ICOMMERCIA[CS (COMM)ji4-11-2022 [CANARA 27.05.20[NOT INOT INOT INO- INO [11.07.2024
INO 208 |L 631/2022 [BANK Vsf24 [FILED [FILED [FILED
[KRISHNA
IGARMENTS
[ROOM ICOMMERCIAICS (COMM)20-09-2023 [SANDEEP 27.05.20NOT INOT INOT INO- INO [20.07.2024
INO 208 |L k69/2023 IRATHI 24 [FILED [FILED [FILED
IAUTHORIZED|
[REPRESENTA
[TIVE M/S|
IRATHI
[ENTERPRISE
N AY AL
[ROOM ICOMMERCIAICS (COMM)10-10-2023 [PUNJAB 27.05.20[NOT INOT INOT INO- INO [10.07.2024
INO 208 |L I506/2023 INATIONAL |24 [FILED [FILED [FILED
[BANK Vs
IKAMAKSHI
IMAHAJAN
ISOLE
[PROPRIETOR
L wrernpi
41 [SH. SURENDER S. RATHI [Shahdara 1303, Ne Eraming IListing  ofjAffidavit offAffidavit offWritten lOral IOther
ICourt the itness  [Evidence itness |Arguments [Argument|Stages/Hea
[Building lissues Is ring Date
ICS 21-03-2024 [VATSAL 15-05- 05-08-
COMM)/18 IMITTAL V2024 2024
/2024 ANDNA
PJAIN
°S 04-04-2024 [PUNJAB 09-05- [25-07-
COMM)/215 INATIONAL 2024 2024
2024 [BANK Vs
[kamakshi
Imahajan
ICS 12-02-2024 [The  Nainitallo6-05- 02-08-
COMM)/103| [Bank Limitedj2024 2024
2024 s Shivansh
JAnand
ICS 12-02-2024 [The Nainitalli7-05- l02-08-
COMM)/104| Bank Limitedj2024 2024
2024 s Ons|
[Tradelink
Through  Ani]
[Rastogi




Sr.Court District Court Case Type CaseNo. Date ofPetitioner  Date of Case Management Hearing
No Room Registratio Name VS

n Respondent
Name

ICS 28-03-2024 [AKSHAY JAIN[16-05- l05-08-
COMM)/201| s KUMAR2024 2024
2024 [TEXTILES

ICS 01-02-2024 [M/S S.BJ22-05- l09-07-
COMM)/87/| ISALES 2024 2024
2024 ICORPORATIO
IN' Vs TARUN|
[KUMAR
IGOYAL

ICS 29-02-2024 [M/S  GREAT[21-05- 07-06-
COMM)/152 [FOAM 2024 2024
2024 [PRODUCT
ILLP Vs
[BIKRAM
ISINGH

ICS 13-03-2024 [SONU JAIN Vs[29-05- 18-05-
COMM)/168| IDHIRENDER [2024 2024
2024 ISINGH @

IBUNTY
ISISODIYA

l42[Sh. Pawan Kumar Matto DJ[Shahdara
(COMM-04)

kU3 MS. PREETI  AGARWAI|North-West 406 ICivil ICS COMM-+25.11.2021 [SUDHIR 6.05.2024)
IGUPTA, DISTRICT JUDGE, lb50/2021 [KANSAL VS|
(COMMERCIAL COURT) ANOJ
[KUMAR

ICS COMM-20.09.2022 PJAGRITI 106.04.2024]
[752/2022 IPLASTICS
ILTD VS|
JAARAV
[PACKAGING
[PVT. LTD

ICS COMM-+26.04.2019 [M/S R S| [07.05.2022
llo7/2019 [POLYMERS
VS M/S NEW|
IPUNJAB
JAGRO CO|
JAND ORS

ICS COMM-22.02.2022 [M/S PANNU| 8.05.2024
120/2022 CAR RENTAIL
[PVT LTD VS
THE NEW|
INDIA

JASSURANCE
O LTD

ICS COMM-22.02.2022 [M/S PANNTU| 8.05.2024
l121/2021 ICAR RENTAL
[PVT LTD V§
[THE NEW|
[INDIA

JASSURANCE
ICO LTD

S COMM-22.02.2022 [M/S PANNU| [08.05.2024}
122/2022 ICAR RENTAL
[PVT LTD V§
THE NE
[[INDIA
JASSURANCE
ICO LTD

ICS COMM-18.12.2020 0S [09.05.2024
[270/2020 [TECHNOLOGI]|
[ES (INDIA)P|
LTD \E
IPRAVEEN
[KUMAR
[KATIYAR

ICS COMMH+17.03.2021 [PRITAM 9.05.2024
[207/2021 [KUMAR
IMITTAL AND|
JORS. \E
ISAURABH
[TANWAR AND|
JANR




Sr.
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Court
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Case Type

Case No.
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n

Name VS
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Date of Case Management Hearing

ks5/23

[Union Bank of|
[India

ICS COMM-+15.01.2020 [M/S DIWAN| 13.05.2024
[20/2020 UNDHRA
[BROS P LTD|
S AJAY]
[KUMAR
ICS COMM-+09.05.2023 [PARMA NAND| 14.05.2024
65/2023 ISINGH \E
EENA
ICS COMM-+24.03.2021 [SHAKTI [21.05.2024
[246/2021 [BHUSHAN V§|
/S ELIN|
JELECTRONIC
ILTD
ICS COMM-+27.08.2024 [GOODLAYS 21.05.2024
[706/2022 ICREATIONS P|
ILTD \E|
ISANDEEP
IGUPTA
ICS COMM-05.09.2019 [M/S 27.05.2024
325/2019 [HINDUSTAN
ICOCA-COLA
[BEVERAGES P|
ILTD VS M/S|
IR. N
ICHADDHA
AN 0Q AN
ICS COMM-+06.08.2022 |GAURAV [29.05.2024
658/2022 [KUMAR
ISINGH \E|
IDEVENDER
[KUMAR
ISHARMA
44 [SH.VINOD YADAV 1316 ICivil ICS/Comm./2[23.07.19 [Tushar Tayal 01.05.24
23/19 s. Punit Bhol
°S/Comm./5[11.07.23 IPNB Vs. Sanjul 01.05.24
5/23 IDevi
ICS/Comm./313.09.18 ISmitz  Polyte: 02.05.24
166/22 [Pvt. Ltd. Vs
IM/s Smitz
Marketing
ICS/Comm./3[15.07.21 Harish  Johai| 2.05.24
5/21 s. M/s Smit
[Polytex Pvt)
ILtd.
°S/Comm./4[25.05.22 IShri  Manish| 02.05.24
uo6/22 IGoyal Vs. Shri
[Sanjeev
adhwa
ICS/Comm./1]09.03.21 IM/s C. [03.05.24
91/21 [Product
India) Ltd. Vs|
IM/s M.K|
[[ndustries
ICS/Comm./8/07.11.22 IRaj Kumar Vs 6.05.24




Sr.Court District Court Case Type CaseNo. Date ofPetitioner  Date of Case Management Hearing
No Room Registratio Name VS

n Respondent
Name

ICS/Comm./1/04.03.23 IM/s [06.05.24
[70/23 rading Co. Vs
IM/s  Paragon|
[Paper
[[ndustries LLP|
& Ors.
ICS/Comm./8|11.12.23 ikas Jain Vs 6.05.24
6/23 hreya Sehgal
ICS/Comm./618.08.23 eer Sing] 8.05.24
4/23 [Saini Vs. Life
Cure  Products|
[Pvt. Ltd.
ICS/Comm./4[27.01.24 [Pawan Kumal [08.05.24
7/24 S. Prince|
[Khan
ICS/Comm./2/03.04.23 JAarti Goyal Vs [09.05.24
k6/23 “hetan Pahw:
JAnd Anr.
ICS/Comm./2(01.04.21 [Bhim Sai [13.05.24
0/21 IGuglani Vs
/s Bhasin|
IConstruction
ICo. & Ors.
ICS/Comm. /1 [20.02.23 Bank of Barod: [13.05.24
ko/23 s. M/s P.§
[Enterprises
°S/Comm./5[14.08.23 [Shiv__ Shankar [14.05.24
4/23 s. Tata Power
IDelhi
IDistribution
Ltd.
ICS/Comm./2[16.03.21 IM/s  Nexge [15.05.24
4/21 [Fluoropolymer
I Pvt. Ltd. Vs|
IGenmex
[Enterprises
ICS/Comm./7[23.09.23 ISiddharth [16.05.24
l20/23 IGupta Vs
IGaruda
IConstruction
|And
[Engineering
[Pvt. Ltd.
°S/Comm./8[18.05.24 Pagatjit 18.05.24
188/22 [Industries Ltd|
s. Siwa
IMarketing Pvt|
ILtd.
ICS/Comm./4|01.09.21 ISterile  Indis 20.05.24
36/21 [Pvt. Ltd. Vs
[Oscar
[Remedies Pvt|
Ltd.
ICS/Comm./7[26.08.22 [Erasmith 22.05.24
0/22 [Technologies
P) Ltd. Vs. F
[Infotech  Pvt|
Ltd.




Sr.Court District Court Case Type CaseNo. Date ofPetitioner  Date of Case Management Hearing
No Room Registratio Name VS

n Respondent
Name

ICS/Comm./9[16.12.22 -1 Infoctech| 22.05.24
l1/22 [Pvt. Ltd. Vs

[Erasmith

[Technologies

[Pvt. Ltd.
ICS/Comm./4/05.07.23 [Hardeep [22.05.24
6/23 [Kumar Batral

s. Kalu Ram|

[Dhingra
ICS/Comm./4|05.07.23 [Hardeep [22.05.24
87/23 [Kumar Batra

JAnd Sons Vs

[Kalu Ra

[Dhingra
ICS/Comm./8[16.12.23 [Leayan Global [24.05.23
7/23 Pvt. Ltd. Vs

JAvinash Kr|

IChawla
ICS/Comm./8/08.12.23 [Rattan Lal 25.05.24
182/23 JAggarwal Vs,

IM/s Battla

Motels Pvt,

ILtd.
ICS/Comm./1[15.03.21 IM/s  Katyani 27.05.24
196/21 [Exports Vs

irah Bellg

INaturals ~ Pvt|

Ltd.
ICS/Comm./1[10.03.22 /s Oma 27.05.24
Bo/22 Shoaib  Yawa

Ltd. Vs. M/s

IPVR Global

[Trading

ICompany And}

IOrs.
°S/Comm./5(04.07.22 /s Advance] 27.05.24
133/22 entillation

IPvt. Ltd. M/s

ISN'S

IConstruction

IPvt. Ltd. And|

JAnr.
ICS/Comm./5[11.07.22 JAshwani 27.05.24
u8/22 [Kumar Vs

IScraft Products]

[Pvt. Ltd.
ICS/Comm./5/09.11.21 IM/s Balajil 28.05.24
8/21 [Enterprises Vs|

/s Latals

IConstruction

ICo.
°S/Comm./2[24.03.22 /s Kriday] 29.05.24
4/22 Plywood

[[ndustries Pvt|

ILtd. Vs. Gya

[Plywood

ICentre And|

JAnr.
ICS/Comm./2}26.03.22 [[CICI Bank 29.05.24
l4/22 Ltd. Vs|

[Kuldeep
ICS/Comm./5/09.06.22 Texzium 29.05.24
12/22 [[nternational

IPvt. Ltd. Vs

ISRC Natura

Products Ltd.




Sr.Court District Court Case Type CaseNo. Date ofPetitioner  Date of Case Management Hearing
No Room Registratio Name VS

n Respondent
Name

ICS/Comm./4[25.05.22 IShri  Manis| 0.05.24
6/22 Goyal Vs. Shri
ISanjeev
adhwa
ICS/Comm./8|12.10.22 INapin  Impe: 30.05.24
0/22 [Ltd. Vs. Ultre
[Industries
ICS/Comm./6[12.09.23 IM/s Star Food) 30.05.24
77/23 [Products Vs
Tahalaxmi
[Food Products
ICS/Comm./2[22.03.2022 [M/s Goyal I31.05.24
0/22 Traders Vs
IM/s Amal
[Udyog And|
IOrs.
ICS/Comm./3(02.05.23 [Pratibha Vs 1.05.24
W2/23 /s Clame
[Healthcare (P)
ILtd.
ICS/Comm./923.12.23 State Bank o] 31.05.24
[26/23 [[ndia Vs
[Sunny
IBhardwaj
l45 [SH. GORAKH NATH|North
IPANDEY, DISTRICT JUDGE|
((COMMERCIAL)
l46[SH. PANKAJ GUPTA,SOUTH 603 ICommercial [CS COMM{12.01.2024 [CHANDAN [02.05.20/09.05.2024[16.05.2024 [16.05.2024|NIL INIL INIL
IDISTRICT JUDGEWEST suit 31/2024 IPRADHAN VSi24
((COMMERCIAL) IATUL PRATAP|
ISINGH
1603 Commercial |ICS COMMJ20.03.2024 [PUNJAB 06.05.20[13.05.2024 [20.05.2024[20.05.202 [NIL INIL INIL
uit 160/2024 INATIONAL |24 23
IBANK \E|
[RUPDEEP
IKAUR
603 ICommercial |[CS COMM/17.11.2023 [SUBIR 07.05.20[14.05.2024 [28.05.202428.05.202 [NIL INIL INIL
fsuit 529/2023 IBORKER  VSi24 7
[BHARTIYA
[EXPORTERS
603 ICommercial |[CS COMM16.01.2024 [DEEPA [13.05.20 [20.05.2024/03.06.2024/03.06.202 [NIL INIL INIL
fsuit [28/2024 IKASHYAP VSi24 23
[RGNIA
IDERMASUTIC
AL PVT. LTD.
603 ICommercial |[CS COMM.19.12.2023 [ASHOK [13.05.20 [20.05.2024(10.06.2024[10.06.202 [NIL INIL INIL
uit 558/2023 IKUMAR  VSi24 ¥
IVISHAL
[PREMCHAND
[TAWDE
603 ICommercial |[CS COMM12.02.2024 [MOHIT VSi15.05.20 [22.05.2024[12.06.2024 [12.06.2024NIL INIL INIL
fsuit [77/2024 IVINAY SAGAR |24
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1603 ICommercial |[CS COMM.19.04.2024 [RAJNI [15.05.20 [22.05.2024[29.05.2024[29.05.202
suit [220/2024 IDOBHAL VSi24 4
IMEENAKSHI
[PANT
603 Commercial [CS COMM.16.01.2024 [HYUNDAI 20.05.20[27.05.2024 [03.06.2024/03.06.202 [NIL INIL INIL
uit 18/2024 IMOTOR 24
INDIA VS
VIJAY
[KHANNA
03 ICommercial |CS COMM.[26.03.2024 [STATE BANK[20.05.20[27.05.2024 [03.06.2024/03.06.202 [NIL INIL INIL
lsuit 175/2024 IOF INDIA VSi24
ISHRIYA
ISINGH
1603 ICommercial |[CS COMM./[26.02.2024 [EAGLE EYE[20.05.20[27.05.202404.06.2024/04.06.202 [NIL INIL INIL
suit 112/2024 ISECURITY 24 23
IAND
ICONSULTANC]
14 \E|
IDYNAMIC
JAURA LLP
1603 Commercial |CS COMM01.05.2023 [UNION BANKI21.05.20 [28.05.2024/04.06.2024/04.06.202 [NIL INIL INIL
uit [220/2023 IOF INDIA VSi24
PUST JOLLY
03 ICommercial |CS 12.10.2021 |[UNION BANK|22.05.20[29.05.2024/06.06.2024/06.06.202 [NIL INIL INIL
Isuit ICOMM245/2 IOF INDIA VSi24 23
21 /S S.N|
[ENGINEERIN
G
03 ICommercial |CS 23.02.2024 [SAAMAG 22.05.20[29.05.2024[06.06.2024/06.06.202 [NIL INIL INIL
suit ICOMM.95/2 [EXIM PVT |24 23
24 ILTD. VS
IRAKSHA
ISUPREME
ICAMOFLAGE
[PVT. LTD.
603 [Commercial [CS COMM,20.01.2023 [BANK OF|24.05.20[31.05.2024 [10.06.2024 [10.06.202 [NIL INIL INIL
fsuit b57/2023 INDIA VSi24 b
INITIN ARORA|
1603 Commercial [CS 24.02.2024 [AXIS  BANK29.05.20(05.06.2024(13.06.2024 [13.06.2024NIL INIL INIL
uit ICOMM.94/2 ILTD. VSj24
024 IMANISH
ISHARMA
47 [VIKAS DHULL, DISTRICT] 1613 ICommercial |CS 14.02.2024 [State Bank off01-05- [06.06.2024/06.06.2024/06.06.202 [10.07.2024 [10.07.202/03.07.2024
WDUGE, COMMERCIAL| lsuit Comm)/86/ lIndia V2024 h l
ICOURT-02 2024 [Dinesh Ki
IDonia
1613 ICommercial [CS 22.03.2023 [Anil Jain Vs08.05.20[31.05.2024 [31.05.2024 [31.05.2024/10.07.2024 [10.07.202/04.07.2024
suit Comm)/144 IMayuri 24
2023 [Mahendru
1613 ICommercial [CS 12.09.2023 [LOUIS 0.05.20[16.07.2024 [16.07.2024 [16.07.2024/07.08.2024 [07.08.20 [24.07.2024
uit Comm)/425 UITTON 24 24
2023 IMALLETIER
S SHREY]
[KATYAL
JOWNER  OF
[FASHION
loror o




Sr.Court District Case Type Date ofPetitioner  Date of Case Management Hearing
No Registratio Name VS
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Name

48 [SH. AMIT BANSAL, ICommercial |[CS(COMM) [28.09.2022 [THE 07.05.20| [FOR
[DISTRICT JUDGE), [Suit K62/2022 INAINITAL 24 JADMISSIO
ICOMMERCIAL COURT-03 [BANK VS| N AND|

IGAYATRI [DENIAL
IDEVI IOF
IDOCUMEN|
TS
1614 Commercial [CS(COMM) [30.05.2023 [M/S SING20.05.20[PE- NIL NIL INIL INIL NIL
[Suit [269/2023 JAND SMILEj24 [19.07.2024
[FASHION VS & DE-
IM/S  GAUR]| [29.07.2024
[ENTERPRISE
IS
14 ICommercial |CS(COMM) [20.10.2023 [NARENDER [20.05.20[PE- INIL INIL INIL INIL INIL
[Suit u87/2023 [KUMAR GADIi24 [15.07.2024
s. DELHI| & DE-
IDEVELOPME [24.07.2024
INT
JAUTHORITY
1614 ICommercial |[CS(COMM) [18.09.2023 [RAHUL 22.05.20[PE- INIL INIL INIL INIL INIL
[Suit k32/2023 IGUPTA Vsl24 [10.07.2024
IMANISH & DE4
ICHADHA [24.07.2024
1614 Commercial |CS(COMM) [07.02.2023 [SHAMBHU [31.05.20 [PE- INIL INIL INTL INIL INIL
[Suit 67/2023 JAGGARWAL |24 [12.07.2024
S  GLOBUS| & DEA
[HOLIDAYS [19.07.2024

ko [SH. RAKESH PANDIT SOUTH 509 ICS(COMM) [184/2019 16.11.2019  [KL ARORA VS[06.05.20[17.08.2024 [NIL INIL INIL INIL INIL
[DISTRICT JUDGE,|WEST [DD 24
ICOMMERCIAL COURT-03 [INDUSTRIES

509 [CS(COMM) 9/2023 03.01.2023 [VIMLA 07.05.20[03.06.2024|NIL INIL INIL INIL INIL
[BHATIA VS24
ISUNIL
[KUMAR

509 ICS(COMM) [335/2023  [21.07.2023 [KARNATAKA [10.05.20[03.06.2024[NIL INIL INIL INIL INIL
[BANK VSj24 IPE
[INDERJEET
IGROVER

509 ICS(COMM) |554/2023 [14.12.2023 [[INDOLOG 10.05.20[06.06.2024[NIL INIL INTL INIL INIL
[LOGISTICS |24 [PE
[PVT LTD VS
[KANCHAN
'ANIYA PVT]
[LTD

509 ICS(COMM) [264/2023  [27.05.2023 [AXIS BANK VS}20.05.20[02.07.2024NIL INIL INIL INIL INIL
[KEWAL 24 [PE
[KHARBANDA

509 ICS(COMM) |56/2023 130.01.2023 [SAILENDER [30.05.20/09.07.2024[NIL INIL INIL INIL INIL
ISOLANKI ~ VSf24 IPE
OGESH
IMALIK




List of cases received for Pre-Institution Mediation and Settlement during the month May 2024

Delhi Mediation Centre Total numberTotal Total Total Total Total
of applicationsnumber ofnumber ofnumber ofnumber ofNumber o
pending on theapplications cases non-starter cases FailedApplication
1st day of thereceived settled cases during thes Pending at
month during theduring theduring theMonth the end o
month month month the Month

1 Central 279 208 3 120 o) 364
2 West 181 125 2 183 o 121
3 [East 80 57 1 79 o 57
21 INorth-East 85 21 o 30 o 76
5 IShahdara 76 78 3 72 o 79
6 ISouth 175 71 o 41 1 204
7 ISouth-East 354 139 1 106 5 381
8 INew Delhi 172 96 2 125 6 135
o INorth 131 108 o 102 o 137
10 INorth-West 110 100 1 116 2 91
11 ISouth-West 159 122 o 54 0] 227

Total 1802 1125 13 1028 14 1872
12 IDHCLSC 114 39 3 30 10 110

lOverall Total 1916 1164 16 1058 24 1982
INote: Application received through NALSA App during the month:- Nil




ICc d cial cases di d during the month of May-2024
Court District Court Room Case Type Date ofPetitioner Name VSAdvocate Advocate ofDays for disposal Whether Pre-Nature of DisposalDate ofNumber Act
Registration Respondent Name Mobile Institution  (Contested /execution of daysSection
Number Mediation Settled) of decree for
took Place executio
n
ISH. SANJEEV KUMAR AGGARWAL, 301, Extension Block, Tis Suit for Recovery ICS COMM-2885/2021 18.08.2021 [ICIC BANK VS. RAJEEVI|SH. 981803080| 02.05.2024
IDISTRICT JUDGE (COMMERCIAL] [Hazari Courts, Delhi IKUMAR 'ADAV &lo, [Recovery
ICOURT)-01 [BIPUL 995842986
UMAR 8
301, Extension Block, Tis Petition U/s 34 of Arbitration [OMP COMM-43/2020 [18.03.2020 |MUKUL MITTALVS. [SH. DIGVIJAY|9312313716] 03.05.2024 1507 No C d [Petition
[Hazari Courts, Delhi |Act, 1996 IKOTAK MAHINDRA & SH. MOHIT|, U/s 34 of|
IBANK IMONGA 1999949550 |Arbitratio
o n &
IConciliati
i301, Extension Block, Tis [Suit for Recovery ICS COMM-3981/2021 l07.10.2021 IMADHU GUPTA VS. ISH. SANJAY [962530260| 04.05.2024 940 No C d ISuit for
[Hazari Courts, Delhi [HITESH GARG IGUPTA & SH. [1, [Recovery
[SANJAY 921219345
IGARG ]
301, Extension Block, Tis [Petition U/s 34 of Arbitration [OMP COMM-129/2019 [21.12.2019 [BHAI RAM HOODA VS. MR. ADIL981103882| 06.05.2024 1598 No C d [Petition
[Hazari Courts, Delhi |Act, 1996 ISHRI RAM [KHAN N U/s 34 of|
[TRANSPORT FINANCE [MANOJ 981113364 |Arbitratio
ICO. LTD. [KUMAR 4 n &
IConciliati
301, Extension Block, Tis ISuit for Recovery ICS COMM-321/2023 21.02.2023 IBHARTI BHAWAN H. NIKHIL989983693| 08.05.2024 442 No C d [Suit for
[Hazari Courts, Delhi [PUBLISHERS VS. RIPATHI &2, [Recovery
[VIJAY BANSAL H. O.P. FAISI[9810077771]
301, Extension Block, Tis [Execution Petition [EX. COMM-282/2022 04.11.2022 [WINNER [SH. ADITYA|[989105188 10.5.2024 553 No C d [Execution
IHazari Courts, Delhi ICONSTRUCTION PVT. [KAPOOR N [Petition
ILTD. VS. UNION OF MS. TRA[981006188
INDIA IARORA o
301, Extension Block, Tis Suit for Recovery ICS COMM-968/2022 29.03.2022 [SIEGENIA INDIA PVT. [SH. DURJATI981166745 14.05.2024 777 No C d [Suit  for
[Hazari Courts, Delhi ILTD. VS. BANGALORE [VERMA & SH.[6, [Recovery
ISADANANDA [PRADEEP 981024392
ISHASHIKANTH [KUMAR 4
301, Extension Block, Tis Suit for Recovery ICS COMM-377/2019 28.03.2019 KIT GUPTA VS. [SH. GAURAV[965428236| 24.05.2024 1884 No C d Euit for
[Hazari Courts, Delhi IENGLISH PREMIUM [DUA AND SH.j, ecovery
[DUSHYANT 995863964
[KUMAR i}
301, Extension Block, Tis [Execution Petition EX-Sg/ 2021 05.02.2021 IMATSYA FINCAP PVT. MS. NIKITA[750382416 /69868/ 1208 No C d [Execution
IHazari Courts, Delhi ILTD. VS. ABHISHEK |[KUMARI AND|3 & [Petition
IGUPTA ISH. R.R.[875263948
JANGU 5
2 [SH. RAJESH KUMAR GOEL,CENTRAL 306 ICS (COMM) 1746/2020 25-11-2020 INOCORN DENMART VS |SH. AKSHEY SA] 1141253482}18-05-2024 1270 NIL IContested INIL INIL IRECOVERY|
IDISTRICT JUDGE (COMMERCIAL IBUDDHA INSTITITUION
ICOURT)-02
I3 ISH. ILLA RAWAT, DISTRICTICENTRAL 1303, Extension Block, TisSuit for Recovery ICS COMM 1210/23 INITIN GUPTA V/S MCDSATENDER  [9811161525| 14.05.2024 256 Yes DECREE P Euit for
WUDGE, (COMMERCIAL COURT)] [Hazari Courts, Delhi & ORS [KUMAR ecovery
03, TIS HAZARI COURT, DELHI ISINGH
1303, Extension Block, TisSuit for Recovery ICS COMM 938/2023 08.06.2023 |AHSA RAM & SONS V/S INITIN JAIN _ 9999650755 30.05.2024 360 Yes DECREE Pl e Euit for
[Hazari Courts, Delhi [PREM CHAND GUPTA ecovery
1303, Extension Block, TisSuit for Recovery ICS COMM 150/2024 25.01.2024 [RISHI PAL SINGH V/SIC P TYAGI 10810231866 30.05.2024 240 Yes DECREE e [ e [Suit  for
[Hazari Courts, Delhi MCD [Recovery
1303, Extension Block, TisSuit for Recovery ICS COMM 1340/2022 27.05.2022 [BISHAN CHANDS C JAIN 10810064980 09.05.2024 717 Yes DISMISSED e Suit for
[Hazari Courts, Delhi INARESH KUMAR V/S [Recovery
IM/S BHAGIRATH]|
[MUTHA




Court District Court Room Case Type Date ofPetitioner Name VSAdvocate Advocate Date ofDays for disposal Whether Pre-Nature of DisposalDate ofNumber Act
Registration Respondent Name Mobile Decision Institution  (Contested /execution of daysSection
Number Mediation  Settled) of decree for
took Place executio
I303, Extension Block, TisSuit for Recovery ICS COMM 975/2022 30.03.2022 |[UNION BAN 19911730600 03.05.2024
[Hazari Courts, Delhi INDIA v/S
IAUTOPAINTS

[t |MS ANIL KUMAR SISODIAJCENTRAL 304 EXTENSION BLOCK RECOVERY CS (COMM)/1022/2023 | 13-07-2023 |SR FABRICS PROP. SNEH |[MS. Jasmine 0910632676  07-05-2024 299 DAYS YES ICONTESTED NIL NIL |RECOVER|
IDISTRICT JUDGE, COMMERCIAL THC DELHI [ROHIRA THROUGH ITS |Detwani Y
ICOURT-04 ISPA VARUN ROHIRA Vs

[VARUN RAJENDRA
IAHUJA
305 EXTENSION BLOCK RECOVERY CS (COMM)/1222/2023 | 05-09-2023 [PUNJAB NATIONAL ISH. SUDHIR 9868927179]  08-05-2024 246 DAYS YES ICONTESTED NIL NIL |RECOVER|
THC DELHI [BANK Vs M/S ALISHAN  [KUMAR SINGH Y
ISAREES THROUGH ITS
[PROP MRS KHUSHNUMA
306 EXTENSION BLOCK RECOVERY CS (COMM)/907/2023 | 05-06-2023 [HARI KISHAN GUPTA ISH. ROHIT 9891373332 09-05-2024 339 DAYS YES ICONTESTED NIL NIL |RECOVER|
THC DELHI JAND ANR. Vs JASVINDER [SHARMA Y
ISINGH
307 EXTENSION BLOCK RECOVERY CS (COMM)/983/2023 | 04-07-2023 [MOHD MUYUNDDIN Vs [SH. RAJAT 9212312405  17-05-2024 318 DAYS YES ICONTESTED NIL NIL |RECOVER]|
THC DELHI ISUNITA DEVI IKOHLI Y
308 EXTENSION BLOCK RECOVERY Counter Claim/58/2023| 21-09-2023 [|SUNITA DEVIVs MODH. [SH. PAWAN 9818156973  17-05-2024 239 DAYS NO ICONTESTED NIL NIL |RECOVER|
THC DELHI [MUYUNIDDIN ISHARMA Y
309 EXTENSION BLOCK RECOVERY CS DJ/6602/2018 29-11-2018 |M/S RADHEY SHAM SH. RAUNAK | 88955013971 24.05.2024 2003 DAYS NO ICONTESTED NIL NIL |RECOVER|
THC DELHI [TANDON MFG PVT LTD [SATPATHY Y
s AD
ITYA BIRLA NUVO LTD
IJAND Anrs..

53 ISH. UMED SINGH GREWALCENTRAL 305 EXTENSION BLOCK RECOVERY ICS (COMM)/2221/2022 [22-09-2022 [KIRAN INSTIT U'EEY OF ('_ARhﬁTi'Ravi Kumar 18130635102/[01-05-2024 587 - ICONTESTED NIL NIL |RECOVER]|
IDISTRICT JUDGE (COMMERCIAL THC DELHI gﬁfﬁgﬁiﬁn R DANR Y
ICOURT)-05 I .

305 EXTENSION BLOCK ARBITRATION IOMP (I) (COMM.)/14/2023 [13-01-2023 AAKASH EDUCATIONALUABHISHBK THA| 8130077503/01-05-2024 W74 - ICONTESTED NIL NIL |ARBITRA
THC DELHI SERVICES LIMITED Vs MR| TION
VIIAY KUMAR
305 EXTENSION BLOCK RECOVERY ICS (COMM)/196/2023 1-01-2023 [SANDEEP JAIN Vs MUNICIPALSaroj Kumar Jha|9818701001, [02-05-2024 us7 - ICONTESTED NIL NIL |RECOVER|
THC DELHI ORPORATION OF DELHI Y
305 EXTENSION BLOCK RECOVERY ICS (COMM)/934/2023 8-06-2023 [UMESH TYAGI Vs MCD lAnant Kr. Hajela]8860939496008-05-2024 35 -—- ICONTESTED NIL NIL |RECOVER|
THC DELHI Y
305 EXTENSION BLOCK ARBITRATION IOMP (COMM.)/173/2022  [30-11-2022 [UNION OF INDIA Vs M/SASHISHKUMAR| 9313471929f15-05-2024 532 - ICONTESTED NIL NIL |ARBITRA
THC DELHI IMODERN RAILTECH| TION
[EQUIPMENT MANUFACTURERS|
PVT LT
305 EXTENSION BLOCK ARBITRATION [OMP (COMM.)/57/2023 _ [21-04-2023 IMMALA. SRIKANTH Vs SBIMEDHA SINGH | 966633474416-05-2024 Bot ICONTESTED NIL NIL |ARBITRA
THC DELHI "ARDS  AND  PAYMENT| TION
ISERVICES LIMITED
305 EXTENSION BLOCK RECOVERY ICS (COMM)/1801/2022 18-07-2022 LEVI STRAUSS COMPANY VYPRAMOD KUMA 9718209970}17-05-2024 785 - ICONTESTED NIL NIL |RECOVER|
THC DELHI |ABHISHEK AHUJA Y
305 EXTENSION BLOCK ARBITRATION IOMP (COMM.)/89/2020  [14-08-2018 [FASHION FLAIT’\@anjay Rathi 9811075210821-05-2024 2107 - ICONTESTED NIL NIL |ARBITRA
THC DELHI INTERNATIONAL PVT LTD AND| TION
JANR Vs SHARAD KUMAR|
[BANUDA AND ANR
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305 EXTENSION BLOCK RECOVERY ICS (COMM)/507/2023 21-03-2023 IM/S JPGS METALS PVT LTD V§RAKESHKANSA]7048983964k7-05-2024 k33 ICONTESTED NIL |RECOVER]
THC DELHI SHRI RAHUL MADAN v
305 EXTENSION BLOCK ARBITRATION IOMP (COMM.)/24/2024  [21-03-2024 Balasubramanya Vs Sbi Card AndRavinder Kumar 913696210429-05-2024 9 - ICONTESTED NIL NIL |ARBITRA
THC DELHI [Payments Services Ltd TION
6 ISH. NIKHIL CHOPRA, DJ COMM-CENTRAL 410 ARB.COM 5/2019 02-11-2022 | NISHA SWAMI VS. AXIS Sh. Deepak |24319098/9|  30.05.2024 1942 DAYS No Contested NA NA U/S 34 OF
06 TIS HAZRI COURT CENTRAL BANK LTD. Dhingra 9 JARBITRAT]I
IDELHI ON ACT
410 ARB.COM 139/2022 13.09.2022 M/S. J.G. BRANDS VS. Sh. Akshay [9899098043| 29.05.2024 624 DAYS No Contested NA NA U/S 34 OF
M/S. D.D. FASHION Bhatia JARBITRAT]I
ON ACT
CS (COMM) 5249/2021 14.12.2021 icici bank vs shankar shah | sh. Alok Kumar | 9911000126 31.05.2024 559 days YES CONTESTED NA NA |RECOVERY]|
OF MONEY|
7 ISH. MUKESH KUMAR GUPTA|CENTRAL 302 ICS(COMM) 189/2023 30.01.2023 [M/S TRUPATIBHARAT 19.91E+009 [04.05.2024 W60 INA ICONTESTED INA INA ISUIT FOR|
IDISTRICT JUDGE, COMMERCIAL [ELECTRICALS PVI/BHUSHAN [RECOVER
ICOURT-07 ILTD. VS ABHILASHA| e
[ENTERPRISES
1302 ICS(COMM) 1376/2021 30.01.2021 [RAJNI KHUNTETA VSANKIT GUPTA.72E+009 [22.05.2024 n207 INA ICONTESTED INA INA ISUIT FOR|
M/S TANEJA| [RECOVER
[TPMMERS (P) LTD. \'4
1302 ICS(COMM) 1246/2023 18.09.2023 [RAJENDER KUMARNARESH 19.81E+009 [24.05.2024 249 INA ICONTESTED INA INA UIT FOR|
IGUPTA VS ANILIGUPTA COVER
IKUMAR \4
18 SH. AMIT KUMAR, DISTRICT[Central 308EXTENSION BLOCK THC RECOVERY CS-1443/2020 12.10.2020 NITIN ARORA VS AMARJEET NA 02.05.2024 1298 NO ICONTESTED NIL NIL [RECOVER
WUDGE, COMMERCIAL COURT-08 DINESH GUPTA RAI Y
308EXTENSION BLOCK RECOVERY CS DJ-747/2022 26.07.2022 | TECHSENSE LABS VS | AKHIL RANA NA 03.05.2024 647 NO ICONTESTED NIL NIL [RECOVER
BW BUSINESS WORLD Y
308EXTENSION BLOCK THC RECOVERY CS-1935/22 03.08.2022 RADHO UHREN VS NA NA 04.05.2024 640 NO ICONTESTED NIL NIL [RECOVER
ROBIN Ve
308EXTENSION BLOCK THC RECOVERY CS-2843/19 04.12.2019 LABORATE RAMA NA 09.05.2024 1618 NO ICONTESTED NIL NIL |[RECOVER
PHARMACEUTICALS SHARMA Ve
VS ANROSE PHARMA
308EXTENSION BLOCK THC RECOVERY CS-312/23 21.02.2023 | GIRISH KUMAR JAIN ANJALI NA 15.05.2024 449 NO ICONTESTED NIL NIL |ARBITRA
VS RAKESH MARWAH NEHRA [TION AND|
ICONILIAT
ION ACT
308EXTENSION BLOCK THC TRADE MARK ACT CS-2121/19 04.07.2019 |ZINO DAVIDOFF SA VS| KG BANSAL NA 18.05.2024 1780 NO ICONTESTED NIL NIL [TRADE
RAMSONS IMARK
PERFUMENS IACT
308EXTENSION BLOCK THC RECOVERY CS-602/23 10.04.2023 |MOHIT RAJPALVS MY| RAJESH NA 20.05.2024 406 NO ICONTESTED NIL NIL |[RECOVER
TAXI INDIA LTD BHATIA Ve
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19 ISH. DEEPAK GARG, DISTRIC 1309 THIRD FLOOR EXTENTION| ICS (COMM)/488/2023 [20-03-2023 ISH MANOJ KUMAR Vs SH RAKESH BHALI| 9811020050 [22-05-2024 429 CONTESTED
WUDGE, COMMERCIAL COURT-09 BLOCK
1309 THIRD FLOOR EXTENTION| CS ICS (COMM)/1649/2022 05-07-2022 IM/S RAJAN INDUSTRIES YGUNJAN BANSA 9953440724 03-05-2024 668 CONTESTED
BLOCK
1309 THIRD FLOOR EXTENTION| CS ICS (COMM)/1093/2023 27-07-2023 IASHISH SINGHAL Vs ICICIMordhwaj(P), 7982437742P1-05-2024 299 CONTESTED
BLOCK
1309 THIRD FLOOR EXTENTION| CS ICS (COMM)/2347/2022 15-10-2022 TVA BOOKS PRIVATE LIMNarender Vashisl| 9811140704 [p4-05-2024 587 CONTESTED
BLOCK
1309 THIRD FLOOR EXTENTION| CS ICS (COMM)/2523/2022 21-11-2022 ISHUDAI LALWANI Vs SH §SONA KHANNA( 9582772379 [10-05-2024 536| CONTESTED
BLOCK
ho [SH. AJAY PANDEY, DISTRICT|Central 307 Civil ICS (COMM)/867/2022 10-03-2022 [THE RED FOX CABLES  |Abhijeet Mishra 04-05-2024 786 Yes Contested 04-05-2024| o
WUDGE, COMMERCIAL COURT I[ENTERPRISES Vs KENT
INDUSTRIES
307 Civil ICS (COMM)/743/2021 02-03-2021 [MUKESH KUMAR [Ranjan Doshi 13-05-2024 1168 Yes Contested 13-05-2024 o
IKASHYAP Vs OBEROI
I[ELECTRIC AND
IMACHINERY STORES
JAND ORS
1 ISH. SANJAY SHARMA, DISTRICT[Central 310 ICS (COMM) ICS (COMM)/3735/2021 27/09/21 IREETA JAIN Vs RAVINDRA SINGH 0-05-2024 955 - Contested - - IRecovery of
WUDGE, COMMERCIAL COURT
310 ICS (COMM) IOMP (COMM.)/176/2023 11/12/23 Inder Juneja Vs Sbi Cards A| Rishi Kumar [9718844435}14-05-2024 155| - Contested - - JArbitration
310 [OMP (COMM) ICS (COMM)/3993/2021 07/10/21 IM/S NARAIN FOODS Vs R{ Sanjay Garg |9212193450 [28-05-2024 964 - Contested - - [Recovery of
310 ICS (COMM) ICS (COMM)/4512/2021 01-11-2021  [ICICI BANK LIMITED Vs 31-05-2024 942] - Contested - - IRecovery of
IM/S ENGLISH PREMIUM
JAND ORS
h2 ISH. RAVINDER BEDI, DISTRICT[Central 401 CS(COMM) 2078/2022 01.09.2022  [M/S DELTA AIR FRIEGHT ARVIND 8368259391 02.05.2024 609 NIL INIL NIL INIL
WUDGE, COMMERCIAL COURT IPVT LTD V/S M/S LARK MISHRA
ILABORATORIES
401 CS(COMM) 2224/2022 22.09.2022 |[VINAY GUPTA V/SM/S KAPIL ANAND [ 9971194200 16.05.2024 602 NIL NIL NIL NIL
INARANG TYRE SALES
hga [SH. M.K NAGPAL, DISTRICT|Central 402 ICIVIL ICS (COMM)/313/2023 21-02-2023 ISHIVANI  ENTERPRISESARVIND 10810680082 [09-05-2024 77 DAYS - [DECREED INIL INIL
WUDGE, COMMERCIAL COURT [VS. RISHAB COLLECTION [KUMAR
4 [SH. ASHUTOSH KUMAR, DISTRICT|West 201 CS(Comm) ICS (COMM)/391/2022 26-05-2022 |[STATE BANK OF INDIA VsMukesh Ranjan | 9811756351009-05-2024 714 Yes [DECREE Nil Nil
WUDGE (COMMERCIAL COURT) Extn Block ISHRI SUDHIR SHARMA
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CS(Comm) ICS (COMM)/627/2019 24-12-2019 [M/S MLK MEGA RETAILSUBASH 9810459344

PVT LTD Vs AKSHATCHANDRA(P),
KEDIA PROP M/S BLUE]

0-05-2024 1599

ISAINT

CS(Comm) ICS (COMM)/930/2022 29-11-2022 [UNION BANK OF INDIA[Subhash 9810459344J30-05-2024 548 Yes IDECREE Nil Nil
Vs ANUPAMA PAHWAIChandra
IAND ANR

CS(Comm) ICS (COMM)/650/2023 31-08-2023 [HINDUSTAN GLASS| 9811352998131-05-2024 274 Yes [DECREE Nil Nil

WORKS LTD Vs JUGAL
IKISHOR KHURANA AND|
IANR

h5 [MS. HEMANI MALHOTRA West 209 ICS COMM ICS (COMM)/265/2020 16-10-2020 |RACHNA CHHABRA PROPISANJAY 921313127]24-05-2024 1278 days No IContested NIL NIL
IDISTRICT JUDGE (COMMERCIAL Extn Block IOF THE FIRM MS PEE LUTHRA

ICOURT)-02 IAAR ENTERPRISES Vs
IANAJANI KUMAR
[THAKUR PROP MS

ICS COMM ICS (COMM)/304/2021 17-07-2021  |JARCING SOLUTIONS ISANDEEP 9911315304 [10-05-2024 1030 days No IContested NIL NIL
[INDIA PRIVATE LIMITED [BANGA
[Vs RITESH CHAUHAN
IPROPRIETOR KRISHNA
[TRADING COMPANY
ICS COMM ICS (COMM)/338/2021 12-08-2021 |[SHARVAN KUMAR VS MANEESH [ 9911315304 [31-05-2024 [loo3 DAYS No IContested NIL NIL
IM/S B.M. PRODUCTS GUMBER

6 [SH. DIG VIJAY SINGH, DISTRICT|West 203 Recovery ICS (COMM)/300/2023 29-03-2023 [M/S AUTOVIKAS SALESVISHNU DUTT (9810910048 [01-05-2024 1399 IContested SAME DAY FAME DAY,
WUDGE (COMMERCIAL COURT)-03 Extn Block JAND SERVICE PVT LTD|
[THROUGH ITS A R SH]
IDHARAMVIR SINGH Vs
ISH AVINASH RAI
Recovery ICS (COMM)/179/2022 02-03-2022 [DIAMOND MODULAR P| 6-05-2024 796 IContested SAME DAY FAME DAY,
ILTD. Vs YASH ARORA|
IPROP. M/S SIDDH]I
[VINAYAK TRADERS

Recovery ICS (COMM)/211/2023 28-02-2023 [UNION BANK OF INDIADEEPAK 312292558 j07-05-2024 k34 IContested SAME DAY FAME DAY
[Vs M/S SUNITAGUPTA
[ENTERPRISES

Recovery ICS (COMM)/59/2023 16-01-2023 [UNION BANK OF INDIAK.S. RANOT 9.891E+010 [09-05-2024 u79 IContested SAME DAY FAME DAY,
[Vs LATE. AZAD AHMED|
JANSARI

Recovery ICS (COMM)/393/2023 17-05-2023 [M/S. PAUL MOTORS VSAMAN DHYANI (9717464364 [09-05-2024 58 IContested SAME DAY FAME DAY,
IRST FUEL DELIVERY|
IPRIVATE LIMITED

h7 [SH. SANJAY JINDAL, DISTRICT|West 202 CS (COMM) ICS (COMM)/188/2021 17/03/21 IOZONE OVERSEAS MAHESH 9810133604 04/05/24| 1144 NA [DECREED Nil Nil
WUDGE (COMMERCIAL COURT) Extn Block [PRIVATE LTD Vs MR OM [KATYAYEN
[PRAKASH SACHDEVA

CS (COMM) ICS (COMM)/337/2020 19/11/20 _ [SARA HEALTHCARE PVT. [NEERAJ GUPTA| 9811267045 06/05/24] 1264 NA [DECREED Nl Nl
ILTD. Vs M/S. HICARE
POLYMERS PVT. LTD.

CS (COMM) CS (COMM),/648/2021 13/12/21  |GALAXY AUTOMOBILES PVIPIN 46593645 09/05/24] 878 NA [IDECREED Nil Nil
ILTD Vs DACE ENERGY P |[SINGHANTA
ILIMITED AND ANR
Misc. DJ Misc DJ/207/2024 12/03/24 [DEEPAK BANSAL Vs AT PRAKASH (9868219182 15/05/24| 64 NA [DISMISSED Nil Nil
JADITYA MOULDS AND

IANRS
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CS (COMM) I(OMP (COMM.)/22/2022 26/07/22 TKA RAM Vs AU SMALL [NAVEEN 921273067

[FINANCE BANK LTD. [KUMAR

18/05/24) IPLAINT RETURNED

CS (COMM) ICS (COMM)/302/2022 25/04/22 [SURESH KUMAR TANEJA [SATYAM 8711097019 18/05/24) 754 NA IDECREED Nil Nil
[Vs RACHIT KATYAL [THAREJA
Misc. DJ [Misc DJ/275/2023 o1/o5/23 [IDBIBANKLTD.VsSH. |ANTESH 8800963832 20/05/24) 385 NA [DISMISSED Nil Nil
[TARUN SHARMA [KUMAR
IMISHRA
CS (COMM) ICS (COMM)/482/2022 08/06/22  [FARMAN HUSAIN Vs ZAINUL 9911697827 28/05/24| 720 NA [DISMISSED Nil Nil
IPYARE MIAN IABIDDEN
CS (COMM) ICS (COMM)/483/2022 08/06/22  [FARMAN HUSAIN Vs ZAINUL 9911697827 28/05/24| 720 NA [DISMISSED Nil Nil
IPYARE MIAN IABIDDEN
CS (COMM) ICS (COMM)/890/2022 11/11/22 ISATYAPAL MITTAL Vs ISANJEEV 8898506810 31/05/24 567 NA [DECREED Nil Nil
TMLASH KUMAR IKUMAR
WANGIR
8 [SH. AJAY GUPTA, DISTRICI[West 210 ICS (COMM)/901/2023 901/2023 (COMM)/901/2¢State Bank Of India VsfAshok  Kuman9810019614 [31.05.2024 IDecreed
WUDGE (COMMERCIAL COURT) Extn Block [Manish [Bahl
o ISH. NARESH KUMAR MALHOTRA |West 403 ICS (COMM)/571/2019 ICS (COMM)/571/2019 30-11-2019  [M/S SOHEIL STAR GMBH] [21-05-2024 IContested
IDISTRICT JUDGE (COMMERCIAL Extn Block [Vs M/S BAJAJ INFOCOM|
ICOURT) [PVT LTD AND ORS
ICS (COMM)/292/2022 ICS (COMM)/292/2022 22-04-2022 [SHRI SAHIL GUPTA PROP| I01-05-2024 IContested

IM/S AUTO CARE|
IENTERPRISES Vs SHRI|
IGANGA SAGAR SINGH

ICS (COMM)/419/2022 ICS (COMM)/419/2022 01-06-2022 |AASHISH SETHI PROP OH 6-05-2024 IContested
[ESF SECURITAS Vs
IMUNICIPAL

ICORPORATION OF DELH]

ICS (COMM)/821/2022 ICS (COMM)/821/2022 13-10-2022  [M/S RAJ READY| 2-05-2024 IContested
ICONCRETE WORKS PVT|
ILTD. Vs SH. SRI|
IBHAGWAN

ICS (COMM)/850/2022 ICS (COMM)/850/2022 27-10-2022 [PESCO INDUSTRIES V: 17-05-2024 IContested
IDR. PARTH BIOTECH

ICS (COMM)/852/2022 ICS (COMM)/852/2022 31-10-2022 [M/S SHRI BALAJ]| 29-05-2024 IContested
IENTERPRISES THROUGH|
ITS PROPRIETOR SH|
[VIJAY GUPTA, THROUGH]
ISPA KISHAN LAL Vs

ICS (COMM)/864/2022 ICS (COMM)/864/2022 03-11-2022 |SANDEEP GUPTA V5 I24-05-2024 IContested
ISATFT CONVEYOR|
ISYSTEM

ICS (COMM)/829/2023 ICS (COMM)/829/2023 01-11-2023 [DEVENDER KUMAR| [13-05-2024 IContested

IGARG Vs IFFCO Toki
General Insurance Co. Ltd.
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ANURAG SAIN, DISTRIC CS(COMM) 664/2022 30.07.2022 UNION BANK OF INDIA | UZAIR ILAHI |9953045052 21.5.2024 DECREED N/A N/A |RECOVERY|
WUDGE (COMMERCIAL COURT)-01 IVS. M/S URBAN KITCHEN| OF MONEY|
CS(COMM) 528/2022 06.06.2022 M/S SHARDA MA KUMAR 9810903831 22.05.2024 716 YES DISMISSED N/A N/A |RECOVERY|
ENTERPRISES PVT. LTD. VIKRAM OF MONEY|
VS. M/S GROVER FUELS
PRIVATE LIITED
OMP(COMM) 42/2023 20.03.2023 | SMIFS LIMITED VS. MR. | PRATIKSHA |9818573748 18.05.2024 425 NO DISPOSED N/A N/A U/S34
SUDHIR GARG SHARMA
OMP(COMM) 22/2024 31.01.2024 TAMILNADU SMALL DEEPANKUR | 9811535820 20.05.2024 110 NO DISPOSED N/A N/A U/S 34
INDUSTRIES SONDHI
DEVELOPMENT CORP.
LTD. VS.M/S
VEDANGSOFT (P) LTD.
OMP(COMM) 23/2024 31.01.2024 TAMILNADU SMALL DEEPANKUR | 9811535820 20.05.2024 110 NO DISPOSED N/A N/A U/S 34
INDUSTRIES SONDHI
DEVELOPMENT CORP.
LTD. VS.M/S
VEDANGSOFT (P) LTD.
ISH. VIDYA PRAKASH, DISTRICT] 25 OMP-COMM 40/2023 18.03.2023 | NITESH KUMAR SINHA | SH. ANURAG |9716913648 21.05.2024 356 NA CONTESTED NA NA U/S 34
WUDGE (COMMERCIAL COURT) IVS. HOME CREDIT INDIA| SINGH JARBITRAT]I
FINANCE PVT. LTD. ON &
[CONCILIAT]
ION ACT
COUNTER CLAIM 33/2021 16.10.2021 [AUTOPASS INDIA VS. SP| MS. ANUBHA |9716985782 28.05.2024 1174 NA CONTESTED NA NA COUNTER
SAFE CONTROL SYSTEM GOEL CLAIM
PVT. LTD.
CS COMM 106/2021 12.03.2021 SP SAFE CONTROL MASOOD ALAM| 9811241242 28.05.2024 431 NA CONTESTED NA NA SUIT FOR
SYSTEM PVT. LTD. VS. [RECOVERY]|
AUTO PASS INDIA
CS COMM 185/2023 31.03.2023 | CANARA BANK VS. A. P. |[SUMIT SAURAV|7042039746 31.05.2024 428 NA CONTESTED NA NA SUIT FOR
ENTERPRISES [RECOVERY]|
22 [SH. VINEETA GOYAL, DISTRICT] 24 OBJECTION U/S 34 OF OMP (COMM.)/121/2023 | 06/09/2023 NATIONAL HEALTH RAM KAWAR (9810600928 07/05/2024 244 NO PETITION Nil Nil OBJECTIO
WUDGE (COMMERCIAL COURT)-03 ARBITRATION & CONCILIATION AUTHORITY Vs DISMISSED NU/S34
ACT INTERMARC OF
JARBITRAT]I
ON &
OBJECTION U/S 34 OF OMP (COMM.)/76/2021 17/08/2023 P KBHATIA Vs HSCCI | AMIT SARKAR | 9211119738 09/05/2024 266 NO PETITION Nil Nil OBJECTIO
ARBITRATION & CONCILIATION DISMISSED NU/S34
ACT OF
JARBITRAT]
ON &
SUIT FOR RECOVERY CS (COMM.)/409/2021 29/09/2021 [PREM KUMARI Vs ASTIVA| Varun Gupta [9818602771| 18/05/2024 962 YES DECREED Nil Nil SUIT FOR
CAPITAL MARKET PVT [RECOVERY]
LTD U/S 17 CPC
OBJECTION U/S 34 OF OMP (COMM.)/45/2019 | 25/02/2019 BRAR RICE MILLS | Sanchar Anand,|  NOT 21/05/2024 1912 NO PETITION Nil Nil _ |OBJECTIO
ARBITRATION & CONCILIATION GONIANA MANDI Vs AVAILABLE ALLOWED NU/S34
ACT FOOD CORPORATION OF OF
INDIA JARBITRATT
ON &
SUIT FOR RECOVERY CS (COMM.)/454/2020 13/10/2020 | M/S SUNRISE. FREIGHT | Manish Kohli, |9810005591| 21/05/2024 1316 YES DECREED Nil Nil SUIT FOR
FORWARDERS PVT. LTD. RECOVERY)|
Vs M/S. GLOBAL STONES U/S 17 CPC
PVT. LTD. SEZ UNIT
SUIT FOR RECOVERY CS (COMM.)/455/2020 13/10/2020 | M/S. SUNRISE FREIGHT | Manish Kohli, {9810005591| 21/05/2024 1316 YES DECREED Nil Nil SUIT FOR
FORWARDERS PVT. LTD. RECOVERY|
Vs GLOBAL STONES PVT U/S17CPC
LTD
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OBJECTION U/S 34 OF OMP (COMM.)/120/2022 | 23/07/2022 NIRMAL BANG Kanishk 9999966252  21/05/2024 PETITION OBJECTIO
ARBITRATION & CONCILIATION COMMODITIES PVT. LTD. Aggarwal, ALLOWED NU/S34
ACT Vs MR. GOUTAM OF
SANTARA JARBITRAT]I
ON &
SUIT FOR TRADEMARKS CS (COMM.)/290/2022 21/03/2022 PUMA SE Vs ANMOL | Shivangi Kohli, NOT 31/05/2024 802 YES DECREED Nil Nil SUIT FOR
KADAM AND ORS. AVAILABLE TRADEMA
RKS U/S
134 & 135
23 [MS. SAVITA RAO, DISTRICI[SOUTH 12, New Court Block-I Civil Suit CS (COMM)/81/2024 21-2-24 Kapoor Sons And Co Vs [surinder goel(P),| 9810100554 10-05-24 79 Yes DECREED NIL NIL |SC/ST(Prev
WUDGE(COMMERCIAL COURT) Supermarche 37 Traders ention of
Llp attrocities)
Act 1989--
ORDER 39
12, New Court Block-I Civil Suit CS DJ/101/2020 12-2-24 NEELAM BHAITIANI Vs | ALOK KUMAR | 9810119279 18-05-24 96 Yes DECREED NIL NIL Possession
LINKY DHINGRA AND YASHVIR & Perpetual
SETHI(P), &
Mandatory
Injuction--
12, New Court Block-I Civil Suit CS (COMM)/192/2022 10-3-22 ICANARA BANK Vs SATISH| ankur 9871777769 15-05-24 797 Yes DECREED NIL NIL [Civil Cases--
KUMAR SHARMA aggarwal(P), COMMERC
IAL,SUI
12, New Court Block-I Civil Suit CS (COMM)/245/2023 27-4-23 CANARA BANK Vs ankur 9871777769 10-05-24 379 Yes DECREED NIL NIL [Civil Cases--
ABHISHEK ANAND aggarwal(P) COMMERC]
TAL,SUIT
12, New Court Block-I Civil Suit CS (COMM)/425/2020 22-12-20 AJIT KUMAR SHARMA Vs VIKRAM 9999439869 10-05-24 1235 Yes DECREED NIL NIL |Recovery of|
RAVISH MALIK GUJRAL(P), Money--
ORDER,IV,
CPC
12, New Court Block-I Civil Suit CS (COMM)/599/2022 19-10-22 AJIT SINGH Vs AM BIJENDER (9868777487 15-05-24 574 Yes DECREED NIL NIL |Recovery of|
‘WEBSHOP INDIA PVT |PRATAP SINGH Money--
LTD COMMERC
TALCOURT,
ACT,
12, New Court Block-I Civil Suit N 17-1-23 CLASSIC NOT NOT 13-05-24 482 Yes DISMISSED NIL NIL |Arbitration
INFRASOLUTIONS PVT AVAILABLE |AVAILABLE and
LTDVsSS Conciliation
TECHNOCRATS PVT LTD Act 1940-3
12, New Court Block-I Civil Suit 30-11-21 FIRST GLOBAL STOCK | MANSI SOOD | 9717216887 22-05-24 904 Yes DISMISSED NIL NIL |Arbitration
BROKING PVT LTD Vs &
TARUN GUPTA Conciliation]
Act, 1996--
34
24 [MS. ANURADHA SHUKLAISOUTH 6, New Court Block-I Commercial OMP (COMM) 34/2023 30-5-23 SNT DECOR CO VS HAIDER ALI |9953614060 02-05-24 338 YES ALLOWED Not Filed N.A. SECTION
[BHARDWAJ, DISTRICT] KOTAK MAHINDRA 34A&C
WUDGE(COMMERCIAL COURT) PRIME LTD ACT
6, New Court Block-I Commercial CS (COMM) 407/2020 18-12-20 DR S SANAD VS PRIYANKA | 9718242119 03-05-24 1232 YES DECREED Not Filed N.A. Suit for
CLEARMEDI HEALTH DAGAR recovery
CARE PVT LTD
6, New Court Block-1 Commercial OMP (COMM) 37/2023 5-6-23 YOGESH DAVANGREER | SAKET GOGIA [9739046560]  27-05-24 357 N/A DISMISSED NotFiled | N.A. | SECTION
ADEVAPPA VS PNB 34A&C
HOUSING FINANCE LTD ACT
25 |[SH. SANDEEP YADAV ISouth 17, New Court Block-I Petition U/s 34 OMP (COMM.)/32/2019 2-12-19 AERO CLUB VS M/S POONAM LAU | 9811149832 31-05-24 1642 NA Contested NA NA Petition
AMBIENCE Under
COMMERCIAL Section 34
DEVELOPERS PVT. LTD.
26 [SH. SANJEEV KUMAR SINGH,South 29, New Court Block-1I Commercial Misc DJ/279/2023 23-12-23 Ashok Kumar Vs TISANE | Ankur Sharma |8130056237 15-05-24 144 No Contested Not Filed N.A. -
ICOMMERCIAL COURT. BEVERAGES PVT LTD
AND ORS.
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29, New Court Block-11 Commercial CS (COMM)/535/2023 22-9-23 PUNJAB NTIONAL BANK | Vikram Gola [9811244209 29-05-24 250 Contested Not Filed
Vs SHARAD KUMAR
27  |[SH. LOKESH KUMAR SHARMA [South 40, New Court Block-1T Commercial CS/COMM/333/2019 17-10-20219 RADO URHENAG VS SH. S. o11- 02-05-2024 1659 - Decreed/Contested - - suit for
IDISTRICT JUDGE(COMMERCIAL] ASHOK KUMA K.BANSAL 26843455 trade mark
ICOURT) and coy
right
40, New Court Block-1T Commercial CS/COMM/4/2023 03-01-2023 M/S DEEKSHA OFFICE | SH.SACHIN |9971755433| 03-05-2024 486 - Decreed/Contested - - SUIT FOR
SYSTEMS VSM/SK. S. DHAMIJA [RECOVERY]|
ENTERPRISES
40, New Court Block-1T Commercial CS/COMM/404/2021 04-12-2021 M/S TRADOON AGRO SH. NEERAJ | 9810114261 15-05-2024 893 - Decreed/Contested - - SUIT FOR
PRODUCTS VSR. K. TYAGI RECOVERY|
SINGH
40, New Court Block-1T Commercial OMP/COMM/34/2019 09-12-2019 [VISHNOO MITTAL VS M/S| SH. RAKESH |9810239071 14-05-2024 1618 - PETITION - - JARBITRAT]
HDF BANK MALHOTRA DISMISSED/CONTE ON
AND BHARAT STED SECTION
MALHOTRA 34
40, New Court Block-1T Commercial CS/COMM/460/2023 03-02-2015 | M/S LEO ISPAT LTD. VS SH. NOT GIVEN| 24-05-2024 3398 - Decreed/Contested - - SUIT FOR
M/S THE ATLAS SUBHASHISH [RECOVERY]|
ELECTRIC INDUSTRIES KUMAR
|28 [SH. LAL SINGH, DISTRICT JUDGE [SOUTH-EAST 18 BLOCK 1 COMMERCIAL 159/2019 12-04-2019 | M/S K 2 BEVERAGES Surender - 31-05-2024 1876 - DISMISSED - -
LLP Vs RAJESH Gutpa & K. K.
KUMAR KUSHWAH Mavai
g |MS. NEELAM SINGH, DISSTRICT[SOUTH-EAST 14 Commercial Suit ARB. A. 6/7/23 VASTRANI EXPORT [RVESH SINGH  N/A 5/6/24 334 Yes PETITION U/S 34 - -
WUDGE (COMM.)/7/2023 PRIVATE LIMITED DIMISSED
THROUGH ITS
[DIRECTOR MR. ABDUL|
KHALID Vs M/S.
OMP (COMM.)/46/2021 12/6/21 FLOW TECH AIR PVT [YOTI SHARM/ N/A 5/8/24 884 Yes PETITION U/S 34 - -
LTD Vs KRUGER DIMISSED
VENTILATION
INDUSTRIES NORTH
INDIA PVT LTD
CS (COMM)/294/2023 3/28/23 GANESH KRANT HUDI N/A 5/10/24 409 Yes PLAINT - -
SUBRAMANIAN REJECTED
VENKATESHWARAN
Vs DEVIKA GOLD
HOMZ PVT. LTD
CS (COMM)/580/2021 12/19/21 M/S INDIAN AD. HASSIBUI N/A 5/15/24 878 Yes DECREED - -
TOURISTER Vs M/S
NATURE AND
NURTURE
HEALTHCARE PVT.
CS (COMM)/554/2023 6/7/23 PASUPATI SALES AND KUNAL RAWA1 N/A 5/15/24 343 Yes PLAINT - -
SERVICES PVT. LTD. REJECTED
Vs GB EQUIPMENTS
SYSTEM LTD
CS (COMM)/688/2022 7/18/22  |RAM NIWAS DHURIYA[R KUMAR SRI]  N/A 5/16/24 668 Yes PLAINT - -
Vs CHHATRAPAL RETURNED
SINGH
ARBTN/248/2018 10/22/18 ENGINEERING KMNP LAW N/A 5/16/24 2033 Yes pETITION U/S 34 - -
PROJECTS (INDIA) ALLOWED
LTD Vs DEEPAK
BUILDERS
CS (COMM)/215/2020 8/22/20 MULTICOM EXPORTS [UBHAV BHAS| N/A 5/17/24 1364 Yes DISPOSED OF - -
Vs P.S. PHOTO FRAME
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OMP (COMM.)/26/2023

3/23/23

SIDHANT DHINGRA Vs|ANUJ ARORA

M/S PINNACLE
CAPITAL SOLUTIONS
PVT LTD

N/A

5/16/24

PETITION U/S 34
DISMISSED

CS (COMM)/359/2023

4/17/23

RITIKA BAHL Vs
SAHIL SACHDEVA

IL KUMAR SAl

N/A

5/18/24

397

PLAINT
RETURNED

CS (COMM)/666/2022

5/18/23

NARESH KUMAR JAIN

Vs SAROHA PRINTIBG

AND PACKAGING PVT
LTD

\WJENDRA YAD.

N/A

5/7/24

355

DISPOSED OF

OMP (COMM.)/31/2020

9/28/20

SBJ CENTRE OF
EXCELLENCE PVT LTD|
Vs VIDYA DEVI JAIN

(HIL FERNAN]|

N/A

5/21/24

1331

PETITION U/S 34
DISMISSED

IOMP (COMM.)/101/2023|

11/1/23

RAJ GUDWANI Vs
REKHA

[SHANT KUMA

N/A

5/22/24

203

PETITION U/S 34
DISMISSED

CS (COMM)/780/2022

8/5/22

NARENDER PAL
CHADHA Vs MHT
COMTEL PRIVATE
LIMITED

UDAY SETH

N/A

5/24/24

658

DISPOSED OF

OMP (COMM.)/42/2021

10/30/21

M/S. SPLENDOR
LANDBASE LTD Vs
[ARYSTA LIFE SCIENCE
INDIA LTD

N/A

5/24/24

937

PETITION U/S 34
DISMISSED

OMP (COMM.)/43/2021

11/22/21

ARYSTA LIFE
SCIENCES INDIA LTD.
Vs SPLENDOR
LANDBASE LTD

IAMITA MARIN

N/A

5/24/24

914

PETITION U/S 34
DISMISSED

CS (COMM)/116/2023

2/2/23

CANARA BANK Vs
[HAIDER ALI PROP M/S
HAIDER ALI
FABRICATOR

INJEEV CHOPJ

N/A

5/24/24

477

DECREED

CS (COMM)/7/2018

10/29/18

VIAS DEV Vs RAJAT
MIGLANI

(OM PRAKASH]

N/A

5/28/24

2038

DISPOSED OF

I30

ISH. AJAY KUMAR JAIN

[SOUTH-EAST

20

PETTITON U/S 34

OMP (COMM)/2/2022

1/4/22

SANJOO KHERA Vs
DEWAN HOUSING
FINANCE
CORPORATION LTD

TEJVEER
SINGH(P),

9.7E+009

5/6/24

853

NO

CONTESTED

COMERCIAL SUIT

CS (COMM)/754/2023

8/16/23

M/S BAINDA LEASING
AND FINANCE
PRIVATE LIMITED Vs
M/S EPOCH
INSURANCE BROKERS

Surender(P),

9.9E+009

5/6/24

264

NO

CONTESTED

COMERCIAL SUIT

CS (COMM)/826/2023

9/11/23

STATE BANK OF INDIA
Vs NITISH KAUSHIK

VARUN
CHANDIOK(P

5

9.8E+009

5/10/24

242

YES

CONTESTED

COMERCIAL SUIT

CS (COMM)/496/2023

5/25/23

VIRGO LAMINATES
LIMITED Vs
GOVINDARAJ
SUJITHA

SACHIN
KUMAR
JAIN(P),

9.9E+009

5/14/24

355

CONTESTED
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COMERCIAL SUIT CS DJ/93/2021 1/30/21 BIPIN KUMAR GUPTA VIVEK 9.9E+009 5/16/24 CONTESTED
Vs ROOTS COOLING GUPTA(P),
SYSTEMS PRIVATE
LIMITED
COMERCIAL SUIT CS (COMM)/267/2019 3/13/19 ASHWIN LOGISTICS SMRUTI 9.9E+009 5/31/24 1906 YES CONTESTED - -
PVT LTD Vs TOLLMAN RANJAN
INTERNATIONAL PVT | MUDULI(P),
LTD
COMERCIAL SUIT CS (COMM)/265/2019 3/13/19 ASHWIN LOGISTICS SMRUTI 9.9E+009 5/31/24 1906 YES CONTESTED - -
PVTLTD Vs RANJAN
VISHWAKARMA MUDULI(P),
SCALES PVT LTD
131  [MS. ANU GROVER BALIGA ISOUTH-EAST 21 COMMERCIAL SUIT OMP(I) 10/16/23 MONEYWISE PREETI (P) (7.83E+009 5/15/24 212 NO Contested - -
(COMM)/66/2023 FINANCIAL SERVICES
PVT LTD V/s. PRAMOD
CHAUHAN
COMMERCIAL SUIT CS DJ/339/2019 4/20/19 JAIVER SINGH Vs JHS [SIKHA SAPRA|[9.81E+009 5/29/24 1866 NO Contested - -
SVENDGAARD (P)
LABORATORIES LTD
I32 |[SH. BHUPESH KUMAR ISOUTH-EAST 22 COMMERCIAL CASE CS (COMM)/99/2021 2/15/21 M/S BOMBAY FISH ALOK - 5/28/24 1198 YES Contested - -
ISHOP Vs M/S DOGGIES|BHACHAWAT]|
DABBAS PVT. LTD.
COMMERCIAL CASE CS (COMM)/489/2023 5/23/23 R.G. BIOCOSMETICS | RISHI SURI [882440743] 5/14/24 357 YES Contested - -
PVT. LTD. Vs
KATALYSST CPG
CONSULTANTS LLP
THROUGH ITS
COMMERCIAL CASE CS (COMM)/681/2023 7/19/23 RENAISSANCE AQUA SANJAY 9.8E+009 5/20/24 306 YES Contested - -
PVT. LTD. THROUGH BANSAL
SHRI PUNISH
KHANNA DIRECTOR
Vs NATIONAL
COMMERCIAL CASE CS (COMM)/812/2023 8/24/23 R.G. BIOCOSMETICS | RISHI SURI [882440743] 5/14/24 264 YES Contested - -
PVT. LTD. Vs
KATALYSST
CPGCONSULTANTS
LLP THROUGH ITS
133 |[MS NIRJA BHATIA [SOUTH-EAST 30 Comm. 388/2022 23.04.2022 | Punjab National Bank | Sh Kesar Ali |1.00E+010| 04.05.2024 742 days Nil Decreed Nil Nil
V/S Shiv Batla
Comm. 422/2022 30.04.2022 |Ritzy chemicals pvt Ltd | Sh. Rajneesh (9811048811 13.05.2024 744 days Nil Dismissed Nil Nil
Vs Sunrex Vinyls Vasts
Comm. 434/2022 10.05.2022 | INBREW BEVERAGES | Sh. Vishesh |9.89E+009| 31.05.2024 752 days Nil Decreed Nil Nil
PVT LTD Vs PIONEER Dundiya
GEL PVT LTD
Comm. 435/2022 10.05.2022 | INBREW BEVERAGES | Sh. Vishesh [9.89E+009| 31.05.2024 752 days Nil Decreed Nil Nil
PVT LTD Vs FORTUNE Dundiya
HEALTHCARE
SERVICES PVT LTD
Comm. 436/2022 10.05.2022 | INBREW BEVERAGES | Sh. Vishesh [9.89E+009| 31.05.2024 752 days Nil Decreed Nil Nil
Vs MANJIT SINGH Dundiya
Comm. 438/2022 10.05.2022 M/S INBREW Sh. Vishesh [|9.89E+009| 31.05.2024 752 days Nil Decreed Nil Nil
BEVERAGES PRIVATE Dundiya
LIMITED Vs RAJ
KUMAR GUPTA
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439/2022 10.05.2022 | INBREW BEVERAGES | Sh. Vishesh [9.89E+009| 31.05.2024 752 days i Decreed
PVT LTD Vs ALVIRA Dundiya
REALITY SERVICES
Comm. 440/2022 10.05.2022 | INBREW BEVERAGES | Sh. Vishesh [9.89E+009| 31.05.2024 752 days Nil Decreed Nil Nil
[PVT LTD Vs RAVINDER| Dundiya
PAL SINGH
Comm. 488/2022 10.05.2022 | INBREW BEVERAGES | Sh. Vishesh [9.89E+009| 31.05.2024 752 days Nil Decreed Nil Nil
PVTLTD Vs Dundiya
AMARPREET
Comm. 490/2022 10.05.2022 | INBREW BEVERAGES | Sh. Vishesh [9.89E+009| 31.05.2024 752 days Nil Decreed Nil Nil
PVTLTD Vs Dundiya
GOLDENLINE
[DEVELOPERS PVT LTD|
Comm. 492/2022 10.05.2022 M/S INBREW Sh. Vishesh [|9.89E+009| 31.05.2024 752 days Nil Decreed Nil Nil
BEVERAGES PVT LTD Dundiya
Vs VRINDAVAN
APPARELS PVT LTD
134 [SH. RAJESH KUMAR SINGH ISOUTH-EAST 23 OMP OMP (COMM.)/34/2020| 29-10-2020 MODERN RADIO SUMEDHA -— 18-05-2024 1297 yes DISMISSED -— -—
HOUSE (INDIA) PVT DANG

LTD. Vs M/S JR MODI
ASSOCIATES LTD.

COMMERCIAL SUIT CS (COMM)/216/2021 | 07-04-2021 CONTINENTAL PRABHAT - 09-05-2024 1128 yes DECREED - -
CONSTRUCTION KUMAR RAI
PROJECTS LTD. Vs

CHARANJEET SINGH
COMMERCIAL SUIT CS (COMM)/354/2023 | 15-04-2023 |LENSKART SOLUTION| PUNEET 921 20-05-2024 401 yes DISMISSED ON - -
PVT LTD Vs SUDESH BAJAJ 3181809 MERITS
AGGARWAL
I35 [SH. RAJ KUMAR TRIPATHI,EOUTH-EAST 39 CS(COMM) 991/2022 01.10.2022 MS HSPS TEXTILES RADHY 981104149| 04.05.2024 582 NO DECREE NO NO
IDISTRICT JUDGE(COMMERCIAL PVT VS MS KUMAR SHYAM
ICOURT) BROTHE CO &
ANATHER
CS(COMM) 994/2023 11.10.2023 | RAJNISH KUMARV/S| HORIZON 18.05.2024 221 NO DECREE NO NO
NEW SHOP ASSOCIATES
CS(COMM) 746/2023 14.08.2023 SBI V/S INDIRA IDHARMENDR| 21.05.2024 282 NO DECREE NO NO
A SINGH
CS(COMM) 31/2022 05-01-2022 MS SALORA AJAY 7.9E+009 | 27.05.2024 874 NO DECREE NO NO
INTERNATIONAL LTD | MALVIYAN
VS MS SIDDHART
ENTERPRISE
CS(COMM) 610/2023 04-07-2023 | SBIVS SH RISHIPAL| AMIT KU 7.0E+009 5/28/24 330 NO DECREE NO NO
SINGH SINGH
MS DJ 265/24 3/20/24 THOMSON PRESS SANDEEP 1.0E+010 5/29/24 71 NO DECREE NO NO
INDIA VS COUNCIL MISHRA
FOR ROBOTICS AND
ARTOMATION
CS(COMM) 362/2020 10-12-2020 OMEX LIMITED VS SAGARKU |9.9E+009 | 30.05.2024 NO DECREE NO NO

OMEX DESIGN PRADHAN
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136 [|SH. ARVIND KUMAR, DISTRICT|EA RECOVERY 96/2020 13-02-2020 NATH PAPER PVT.LTD. TARUN 9999960284  31-05-2024 1568 CONTESTED
WUDGE, COMMERCIAL COURT-02 VS. M/S SINGARI PAPER |JAGGARWAL VS|
CONVERTOR JITENDER
KUMAR
12 RECOVERY 105/2022 16-04-2022 STATE BANK OF INDIA JAWAHAR 9312965659 17-05-2024 761 YES CONTESTED NIL NIL
VS. ASHOK PARCHA CHAWLAV S.
JAYANT
NANDAN
12 RECOVERY 162/2022 28-05-2022 DIVYANSH PRATHAM | H.L. TIKU VS. |9818933150| 09-05-2024 706 YES CONTESTED NIL NIL
INFRACOM PVT.LTD.VS.| RAVINDER
[DWARIKA INFOCOM PVT. RAWAT
LTD.
12 RECOVERY 145/2022 19-05-2022 PUNJAB NATIONAL MARINAK (7503733786 14-05-2024 720 YES CONTESTED NIL NIL
BANK VS. M/S ANSARI SAKIAVS.
ENTERPRISES GURJEET
SINGH
12 RECOVERY 172/2023 15-05-2023 PUNJAB NATIONAL  |[JYOTI GAUTAM| 9109315391 21-05-2024 371 YES CONTESTED NIL NIL
BANK VS.M/S DEEPAK VS. SHRI JK
TRADING COMP. SINHA
7 [SH. CHANDRA SHEKHAR [EAST
IDISTRICT JUDGE, COMMERCIAL
ICOURT-02
138 [SH. SANJEEV KUMAR MALHOTRA [NORTH EAST 201, New Building KKD ICS(COMM) 82/2022 16.08.2022 ICENTRAL BANK OHARVIND 10868789507 [06.05.2024 629 ICONTESTED | IN/A
IDISTRICT JUDGE (COMMERCIAL) INDIA VS. MRS. NEHA [KUMAR SINGH
01
ICS(COMM) l46/2021 23.07.2021 IDINESH KUMAR TYAGIPARTHIV J9811044353 [15.05.2024 1023 ICONTESTED | IN/A
S SH. BHUPENDE EHTA
IKUMAR
ICS(COMM) 16/2021 [15.01.2021 IM/S ARMAAN STEEL VSA.K. DUBEY [7838122354 [30.05.2024 1231 ICONTESTED IN/A
IM/S ITD CEMENTATION|
INDIA LTD
[CS(COMM) 122/2022 22.10.2022 ITD CEMENTATIONBHARGAVAN 10873566019 [30.05.2024 586 ICONTESTED | IN/A
INDIA LTD VS. ARMAAN|
ISTELL
B9 [SH. BRIJESH KUMAR, DISTRICI[Shahdara 301, New Court Building, CS(COMMERCIAL) CS (COMM) 428/2023 | 08/22/2023 SARAOGI SUPER _ H. VARUN BEI|8.29E+009| 05/04/2024 256 YES DECREED _ |[TION NOT| NO
WUDGE, (COMMERCIAL COURT) SHD/KKD/Delhi SALES PVT LTD VS.
PRASHANT SAURAV
CS(COMMERCIAL) CS (COMM) 15/2019 04/24/2019 NCIES VS. KANISHKA E] NEERAJ |7.02E+009| 05/09/2024 1842 YES DISMISSED |[TION NOT| NO
KANWAR
301, New Court Building, CS(COMMERCIAL) OMP (COMM) 22/2023 | 11/30/2023 PELHI VS. RAVI KANT JANKIT GUPTA|9.89E+009| 30.11.2023 162 NO DISMISSED [TION NOT| NO
SHD/KKD/Delhi
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301, New Court Building, CS(COMMERCIAL) CS (COMM) 83/2023 02/21/2023 SH MOHIT MALIK BHISHEK RAN9716151918| 05/21/2024 455 DECREED
SHD/KKD/Delhi PROP. OF M/S OM SAI
TRADERS VS. SH
VIJAY KUMAR GUPTA
PROP. OF M/S SHRI
CS(COMMERCIAL) CS (COMM) 300/2021 | 08/23/2021 NGB DIAGNOSTICS ASHISH 9.81E+009| 05/22/2024 1003 YES DECREED [TION NOT| NO
PVT LTD. THROUGH | ASSOCIATES
DIRECTOR RAKESH
VS. SANDOR LIFE
SCIENCES PVT LTD.
301, New Court Building, CS(COMMERCIAL) CS (COMM) 640/2022 | 08/18/2018 |CHAUHAN VS. R J INFIKESH CHA 873793171l 05/28/2024 2110 YES DECREED [TION NOT| NO
SHD/KKD/Delhi
ko [MS. KIRAN BANSAL, DISTRICI[Shahdara ROOM NO 208 Commercial CS (COMM)/291/2022 25-04-2022 NANJAY DIXIT Vs RUDAL § Garvit vinayak 9999985636 21.05.2024 747 Yes DECREED ution not nil
WUDGE, (COMMERCIAL COURT)
ROOM NO 208 Commercial CS (COMM)/649/2023 23-12-2023 |od Kumar Aggarwal Vs Manfash Chandra Loc]9.869E+010 28.05.2024 157 Yes DECREED ution not nil
ROOM NO 208 Commercial OMP (COMM)/19/2023 21-07-2023 NARGESH KUMAR AND | vivek shokeen |9650632532 10.05.2024 294 no ALLOWED
ANR Vs ORIX LEASING
AND FINANCIAL
SERVICES INDIA LTD
41 [SH. SURENDER S. RATHI [Shahdara 303, New Court Building CS (COMM)/143/2023 16-03-2023 |LTD Vs M/S GREEN KAIKISHEESH GUPTA(P), 10-05-2024 431 DECREED N/A
CS (COMM)/97/2024 08-02-2024 [JOG (SENIOR CITIZEN) [Mohit Bansal(P), 13-05-2024 94 DECREED N/A
k2 [Sh. Pawan Kumar Matto DJ[Shahdara C. No 304 Sh. Pawan Kumar CS(COMM)/148/2023 SHUBHAM 18-03-2023 ADITYA JAIN (8383953944| 31-05-2024 440 DAYS - DECREED Execution
(COMM-04) Matto DJ (COMM-04) JAIN'VS not filed till
RAJENDER date
KUMAR MALU
i3 |[MS. PREETI AGARWAL GUPTANORTH-WEST 406 Civil Omp (comm)110/2022 26.09.2022 RAJVEER BANTHVS |DEEPAK KOHLI NIL 04.05.2024 435 NIL contested NIL NIL
IDISTRICT JUDGE, (COMMERCIAL MAHINDRA AND
ICOURT) MAHINDRA FINANCIAL
SERVICE LTD
CS (COMM)462/2021 14.09.2021 |ANIL KUMAR TYAGI K.V. GOPI 14.05.2024 973 NIL contested NIL NIL
IPROP. M/S BCG
[ENGINEER VS M/S
[IKANODIA TECHNOPLAST
ILTD AND ORS
44 [SH.VINOD YADAV 316 Civil CS(Comm.)/243/219 21.08.19 Jay Kumar Bansal Vs. Amit|  Yuganshu N.A 01.05.24 1715 Days Yes Contested N.A N.A
Bansa Sharma
CS(Comm.)/340/22 05.07.18 Arun Singhal Vs. Vinod V.K Kalra N.A 03.05.24 2129 Days Yes Contested N.A N.A
Jain
CS(Comm.)/895/22 23.11.22 Vinod Jain Vs. Arun Kushal Kumar N.A 03.05.24 527 Days Yes Contested N.A N.A
Singhal Gupta
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Date
Decision

09.05.24

ofDays for disposal

527 Days

‘Whether Pre-Nature of DisposalDate

Institution
Mediation
took Place

(Contested
Settled)

Contested

/execution of daysSection

ofNumber Act

of decree for

executio

Vs. State Bank of India

CS(Comm.)/151/20 31.05.19 Mahalaxmi Developers Dipika Jain N.A 16.05.24 1812 Days Yes Contested N.A N.A
Associates Vs. Smodi
Infrasteel Pvt. Ltd. & Ors.
CS(Comm.)/347/22 19.07.18 Darrick Insecticides Ltd. | Deepak Yadav N.A 17.05.24 2129 Days Yes Contested N.A N.A




Court District Court Room

ISH. PANKAJ GUPTA, DISTRICTSOUTH WEST
WUDGE (COMMERCIAL)

Case Type

Commerecial Suit

CS COMM. 536/2023

Date ofPetitioner Name VSAdvocate

Registration Respondent Name

28.11.2023

M/S PAVILION CADCAM [J.C. VASHISTA,

Advocate

Mobile
Number

9891152939,

Date
Decision

08.05.2024

ofDays for disposal

‘Whether Pre-Nature of DisposalDate
Institution (Contested
Mediation  Settled)
took Place

ALLOWED

ofNumber Act

/execution of daysSection
of decree for

executio

SOLUTION PVT LTD VS VAIBHAV (9810817800 SUIT
JAMMU DENTAL LAB
603 Commercial Suit CS COMM. 330/2021 07.12.2021 CANARA BANK VS ANUJ 9999490798  06.05.2024 884 YES ALLOWED NIL NIL |[RECOVERY|
JITENDER AGGARWAL, |8285051332 SUIT
'VINOD KUMAR|
DUBEY
603 APPEAL U/S 37 (b) ARB.A.(COMM)1/2024 11.01.2024 SHIVAM COMPUTERS | VIBHU JAIN, (9729615170, 29.05.2024 139 NO ALLOWED NIL NIL APPEAL
JAND COMMUNICATION & AJAY GOYAL | 9891147495 U/S37(2)
ANR. VS NEOGROWTH Bo OF THH|
CREDIT PRIVATE JARBITRAT]
LIMITED ON AND




Court District Court Room Case Type Date ofPetitioner Name VSAdvocate Advocate Date ofDays for disposal Whether Pre-Nature of DisposalDate ofNumber Act
Registration Respondent Name Mobile Decision Institution  (Contested /execution of daysSection

Number Mediation  Settled) of decree for
took Place executio

47 [SH. VIKAS DHULL, DISTRIC 613 Commercial Suit CS (COMM)/136/2021 30-03-2021 |LOTUS TRENDS PVT LTD| Sh. Mohit Jain (9716968829 15-05-2024 1142 DECREED Recovery
WUDGE, COMMERCIAL COURT. TH. AR ASHOK KUMAR suit
PANDEY Vs P.B.RETAIL
PVT LTD
613 Commercial Suit CS (COMM)/569/2022 23-12-2022 HARVINDER SINGH Sh Jaspreet |9899641617 14-05-2024 508 DECREED NIL NIL Recovery
SETHI Vs M/S ADHARV singh suit
ENTERPRISES
48 [SH. AMIT BANSAL, DISTRICI] 614 Commercial Suit CS(COMM) 492/2023 21.10.2023 CANARA BANK VS SHRI | SH. SANJEEV | 9711142200 06.05.2024 200 DAYS NA CONTESTED- NIL NIL
WUDGE, COMMERCIAL COURT-03 GANESH SELF HELP CHOPRA DECREED
GROUP
o [SH. RAKESH PANDIT, DISTRICI[SOUTH WEST 509 CS(COMM) 76/2023 21.02.2023 | Buoyant Logistics Pvt Ltd. | Karan Singh [9999601066]  04.05.2024 438 days NA CONTESTED- NIL NIL |RECOVERY]
WUDGE, COMMERCIAL COURT-03 Vs Pradeep Kumar Tanwar DECREED OF MONEY|
-37
509 CS(COMM) 235/2023 12.05.2023 Preeti Anand Vs M/s Vishal Chhabra (9873330292  16.05.2024 370 days NA CONTESTED- NIL NIL |RECOVEAR|
[Destination Restro and Cafe| DECREED YOF
MONEY —
37
509 CS(COMM) 401/2022 22.08.2022 M/S Dharm Vir SB Sharma  [9313740656 13.05.2024 630 days NA CONTESTED- NA NA |RECOVEAR|
[Manufacturing And Trading| PLAINT REJECTED YOF
[Vs M/s KND Shoppers Mart] MONEY -
Pvt Ltd 37




SUMMARY OF COMMERCIAL CASES FOR THE MONTH OF May 2024

Name of the Court District No. of cases Total No. of No. of cases Total Total
pendingon number cases identified  number of number of
the 1st day of of cases received bynon cases cases
month instituted transfer commercial/ disposed pending at

during duringthe transferred during the the end of
the month during the month the month
month  from other month to

courts other courts

SH. SANJEEV KUMARICentral
IAGGARWAL, DISTRICT]
JUDGE (COMMERCIAL
ICOURT)-01
2 [SH. RAJESH KUMAR GOEL,Central 333 28 1 o 93 269
[DISTRICT JUDGE

(COMMERCIAL COURT)-02

3 [MS. ILLA RAWAT, DISTRICT|Central 379 19 3 o 45 356
UJUDGE, COMMERCIAL
ICOURT-03

4A [SH. ANIL KUMAR SISODIA|Central 277 27 3 o 39 268
IDISTRICT JUDGH
(COMMERCIAL COURT)

5 [SH. UMED SINGH GREWAILCentral 295 35 1 o 45 286
IDISTRICT JUDGE

(COMMERCIAL COURT)-05

6a VACANT OURT OF MS./Central 475 14 o o o o
IBARKHA GUPTA

6 [SH. NIKHIL CHOPRA, DJ|Central o 6 o o 26 469
ICOMM-06 TIS HAZRI COURT]
ICENTRAL DELHI

7A [SH. MUKESH KUMAR GUPTA JCentral 423 29 o o 40 412
IDISTRICT JUDGE,

ICOMMERCIAL COURT-07

8 |[SH. AMIT KUMAR, DISTRICT/Central 177 21 17 17 35 163
JUDGE, COMMERCIAL
ICOURT-08

9 [SH. DEEPAK GARG, DISTRICT|Central 327 29 o o 34 322
JUDGE, COMMERCIAL
ICOURT-09

10 [SH. AJAY PANDEY, DISTRICT|Central 251 25 o 1 25 250

UJUDGE, COMMERCIAL COURT,]

11 [SH. SANJAY SHARMA ,Central 232 27 1 o 33 227
IDISTRICT JUDGE,
ICOMMERCIAL COURT

12 |SH. RAVINDER BEDI,[Central 158 22 1 o 60 121
IDISTRICT JUDGE,

ICOMMERCIAL COURT




13A

Name of the Court

SH. M.K NAGPAL, DISTRICT]
JUDGE, COMMERCIAL COURT,]

District

ICentral

No. of cases Total
pending on
the 1st day of of cases

month

199

No. of No. of cases Total Total
number cases identified number of number of
received bynon cases cases
instituted transfer commercial/ disposed pending at
during during the transferred during the the end of
the month during the month the month
month  from other month to

courts other courts

28 201

27

14A

SH. ASHUTOSH KUMAR,
[DISTRICT JUDGE
(COMMERCIAL COURT)

[West

263

25 245

15

MS. HEMANI MALHOTRA,
[DISTRICT JUDGE
(COMMERCIAL COURT)

[West

360

33 20 18 43 352

16

SH. DIG VINAY SINGH,
[DISTRICT JUDGE
(COMMERCIAL COURT)

[West

372

27 10 8 42 359

17

ISH. SANJAY JINDAL,
[DISTRICT JUDGE
(COMMERCIAL COURT)

[West

344

40 329

18

SH. AJAY GUPTA, DISTRICT]
UJUDGE (COMMERCIAL
ICOURT)

[West

326

25 o 3 33 315

19

ISH. NARESH
IMALHOTRA,
JUDGE
ICOURT)

KUMAR
DISTRICT]
(COMMERCIAL

[West

306

46 299

20

ISH. ANURAG SAIN, DISTRICT]
JUDGE (COMMERCIAL
ICOURT)-01

[New Delhi

928

58 541 540 51 936

21A

SH. VIDYA PRAKASH,
IDISTRICT JUDGE
(COMMERCIAL COURT)

[New Delhi

788

64 796

22

MSS. VINEETA GOYAL,
IDISTRICT JUDGE
(COMMERCIAL COURT)-03

New Delhi

752

57 48 45 47 765

23A

IMS. SAVITA RAO, DISTRICT]
UJUDGE(COMMERCIAL
ICOURT)

South

327

60 3 1 31 358

24A

IMS. ANURADHA SHUKILA
IBHARDWAJ, DISTRICT]
UJUDGE(COMMERCIAL
ICOURT)

South

374

48 o o 68 354

25

SH. SANDEEP
IDISTRICT
UJUDGE(COMMERCIAL
ICOURT)

YADAV,

South

344

43 20 21 63 323




Name of the Court

District

No. of cases Total
pending on
the 1st day of of cases

month

No. of No. of cases Total Total
number cases identified number of number of
received bynon cases cases
instituted transfer commercial/ disposed pending at
during during the transferred during the the end of
the month during the month the month
month  from other month to

courts other courts

26A|SH. SANJEEV KUMAR SINGH,South 253 62 1 1 59 256
IDISTRICT JUDGE
(COMMERCIAL)

27 |SH. LOKESH KUMAR|South 292 42 2 o 63 273
SHARMA, DISTRICT]
JUDGE(COMMERCIAL
ICOURT)

28 [SH. LAL SINGH, DISTRICT|South-East 380 12 o o 16 376
UJUDGE(COMMERCIAL
ICOURT)

29 MS. NEELAM SINGH,South-East 362 35 2 1 65 333
IDISTRICT
JUDGE(COMMERCIAL
ICOURT)

30 SH. AJAY KUMAR JAIN,South-East 348 26 o 1 28 345
IDISTRICT
UJUDGE(COMMERCIAL
ICOURT)

31 [MS. ANU GROVER BALIGA,South-East 368 16 o o 19 365
IDISTRICT
UJUDGE(COMMERCIAL
ICOURT)

32A[SH. BHUPESH KUMAR,[South-East 385 19 o o 16 388
IDISTRICT
UJUDGE(COMMERCIAL
ICOURT)

33A[SH. RAJESH KUMAR SINGH,South-East 303 27 o o 40 290
IDISTRICT
JUDGE(COMMERCIAL
ICOURT)

34AMS NIRJA BHATIA DISTRICT|South-East 70 15 o o 20 65
JUDGE(COMMERCIAL
ICOURT)

35 [SH. RAJ KUMAR TRIPATHI,South-East 324 15 1 ) 35 305
IDISTRICT
JUDGE(COMMERCIAL
ICOURT)

36A[SH. ARVIND KUMAR,East 310 25 1 o 39 297
IDISTRICT JUDGE,
ICOMMERCIAL COURT-02

37 SH. CHANDRA SHEKHAR,East 556 28 1 1 31 553
IDISTRICT JUDGE,
ICOMMERCIAL COURT-02




Name of the Court District No. of cases Total No. of No. of cases Total Total
pendingon number cases identified  number of number of
the 1st day of of cases received bynon cases cases
month instituted transfer commercial/ disposed pending at

during during the transferred during the the end of
the month during the month the month
month  from other month to

courts other courts

38ASH. SANJEEV KUMAR|North-East 202 15 1 o 41 177
IMALHOTRA, DISTRICT]
JUDGE (COMMERCIAL)-01

39 [SH. BRIJESH KUMAR GARG,Shahdara 240 26 1 1 25 241
IDISTRICT JUDGE
(COMMERCIAL)-01

40 MS. KIRAN BANSAL,Shahdara 259 22 2 o 39 244
[DISTRICT JUDGE,
(COMMERCIAL COURT)

41 [SH. SURENDER S. RATHI/Shahdara 127 24 o o 39 112
[IDISTRICT JUDGE,
(COMMERCIAL COURT)

42 [VACANT COURT OF SH/Shahdara 215 7 1 o o o
IREETESH SINGH, DISTRICT]
JUDGE, (COMMERCIAL
COURT)

42A|SH. PAWAN KUMAR MATTO, Shahdara o 4 o o 6 221
IDISTRICT JUDGE,
(COMMERCIAL COURT)

43AMS. PREETI AGARWAINorth-West 1564 71 3 2 93 1543
IGUPTA, DISTRICT JUDGE,
(COMMERCIAL COURT)

44 [SH.VINOD YADAYV, DISTRICTNorth-West 1153 94 12 3 105 1151
JUDGE, (COMMERCIAL
ICOURT)

45ASH. GORAKH NATH PANDEY [North 1991 107 o o 134 1964
IDISTRICT JUDGE
(COMMERCIAL)

46 [SH. PANKAJ GUPTA J[SOUTH 166 28 6 3 31 166
IDISTRICT JUDGEWEST
(COMMERCIAL)

47ASH. VIKAS DHULL, DISTRICTISOUTH 235 23 4 o 36 226
JUDGE (COMMERCIAL) WEST

48ASH. AMIT BANSAL, DISTRICT[SOUTH 250 19 1 o 25 245
JUDGE, COMMERCIALWEST
ICOURT-03

49 [SH. RAKESH PANDIT,[SOUTH 219 13 o 2 31 199
IDISTRICT JUDGEWEST
ICOMMERCIAL COURT-03

GRAND TOTAL 19907 1597 717 671 2146 19404




	Form-1
	Form-2
	Form-3
	Form-4
	Form-5
	Form-6(i)
	Form-6
	Form-7
	Three Adjournment

